
International Registration designating India 
Trade Marks Journal No: 1783 ,   06/02/2017           Class 1 
 

Priority claimed from 20/12/2013; Application No. : 30 2013 008 834.4/01 ;Germany 

2882395    20/06/2014
[International Registration No. : 1222925]
Sonderhoff Chemicals GmbH
Richard-Byrd-Strasse 26 50829 Köln Germany

Proposed to be Used
IR DIVISION
Chemicals used in industry, namely dual component polyurethane potting compounds.

5745



Trade Marks Journal No: 1783 ,   06/02/2017           Class 1 
 

Priority claimed from 21/01/2014; Application No. : 2014-3736 ;Japan 

2889126    08/07/2014
[International Registration No. : 1224891]
Nissan Chemical Industries, Ltd.
7-1, Kanda-Nishiki-cho 3-chome, Chiyoda-ku Tokyo 101-0054 Japan

Proposed to be Used
IR DIVISION
Chemicals for use in industry and science, other than for medical or veterinary use; chemical preparations for general 
industrial manufacturing and for scientific purposes; gelling agents; chemical preparations, namely, hydrogels for use in 
industry and science, other than for medical or veterinary use; chemicals for use in the manufacture of hydrogels used in 
the medical and scientific field; chemicals for use in the manufacture of pharmaceutical products used to close wounds 
or cuts.

5746



Trade Marks Journal No: 1783 ,   06/02/2017           Class 1 
 

Priority claimed from 27/08/2015; Application No. : 30 2015 051 674 ;Germany 

3306432    22/09/2015
[International Registration No. : 1282891]
Baerlocher GmbH
Freisinger Straße 1 85716 Unterschleißheim Germany

Proposed to be Used
IR DIVISION
Chemical additives for industrial purposes, in particular for PVC, plastics manufacturing and rubber processing, for 
technical oils and waxes, for detergents, for fertilizers, insecticides and fungicides, for paper, textile and leather 
industries, for cementing and building materials, for colors, resins, lacquers and coatings, for abrasives, for combustion 
accelerators and coolants, for food, for the production of pharmaceuticals, and for the preparation of agents for body and 
beauty care; chemical additives for industrial purposes, in particular lubricants, release agents, water repellents, 
absorbers, stabilizers, gelling agents, fatty acids and metallic soaps.

5747



Trade Marks Journal No: 1783 ,   06/02/2017           Class 1 
 

 

Priority claimed from 11/06/2015; Application No. : 86659296 ;United States of America 

3307922    02/12/2015
[International Registration No. : 1283342]
ARR-MAZ PRODUCTS, L.P.
4800 State Road 60, East Mulberry, FL 33860 United States of America

Proposed to be Used
IR DIVISION
Chemicals used in coating sand or proppants for use in industry.

5748



Trade Marks Journal No: 1783 ,   06/02/2017           Class 2 
 

3306069    26/11/2015
[International Registration No. : 1282512]
Qingyuan Baohong Paint Co., Ltd.
Xiongxing Industrial Area, High-Tech Industrial Development Zone, Qingyuan City Guangdong Province China

Proposed to be Used
IR DIVISION
White (colorant); paints; varnishes; thinners for paints; thinner; siccatives [drying agents] for paints; fireproof paints; 
polyethylene elastomer; enamels for painting.

5749



Trade Marks Journal No: 1783 ,   06/02/2017           Class 2 
 

 

3312116    30/09/2015
[International Registration No. : 1285088]
ZHENGZOU HONGSAM DIGITAL SCIENCE AND TECHNOLOGY CO., LTD.
No.10, Yulan Western Street, Zhengzhou High and New Technology Industrial Development Zone Henan China

Proposed to be Used
IR DIVISION
Dyes; printing ink; colorants; pigments; toner cartridges, filled, for computers, printers or word processors; paints; 
enamel paints; toner cartridges, filled, for laser printers; toner cartridges, filled, for ink-jet printers.

5750



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

Priority claimed from 31/01/2014; Application No. : 14 4 064 960 ;France 

2877947    19/06/2014
[International Registration No. : 1222166]
L'Occitane International S.A. 
49, Boulevard du Prince Henri L-1724 Luxembourg LU

Proposed to be Used
IR DIVISION
Soaps; soaps (not for personal use); bath soaps; beauty soaps; soaps for personal use; cosmetic soaps; cakes of toilet 
soap, toilet soaps; perfumery products and preparations; perfumes; toilet water; scented water; essential oils; cosmetics; 
hair lotions; dentifrices; oils for toilet use; oils for cosmetic use; oils for perfumes and scents; almond oils for cosmetic 
use; shampoos, shower gels, bath foams; lotions and gels for cosmetic use; beauty masks; cosmetic preparations for 
baths; cosmetic products and preparations for skin care; cosmetic creams; make-up and make-up removing products and 
preparations; skin scrubs; skin cleansing scrubs; cosmetic pencils; eyelash and eyebrow cosmetics; talcum powder for 
toilet use; shaving products; shaving gels; pre-shave foams; shaving soaps; shaving preparations; after-shave lotions; 
cleansing milk for toilet use; cosmetic kits, including lipstick, eye shadows, rouge and mascara; make-up; mascaras; 
make-up powder; foundations; nail polish (varnish); nail care products; non-medicated lip balms and lipsticks; 
deodorants for personal use (perfumery); depilatory products and preparations; depilatory wax, depilatory preparations; 
cosmetic preparations for slimming; sun-tanning preparations (cosmetics); cosmetic sunscreen products and 
preparations; tissues impregnated with cosmetic lotions; incense; air fragrances; products and preparations for 
perfuming linen; pillow fragrances; scented sprays for linen; potpourris [fragrances]; skin whitening cream; color-
removing preparations, pastes for razor strops; abrasive papers; cosmetics for animals.

5751



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

Priority claimed from 16/06/2015; Application No. : 676809 ;Switzerland 

3300936    02/12/2015
[International Registration No. : 1283163]
GIORGIO ARMANI S.P.A., Milan, Swiss Branch Mendrisio
Via Penate 4 CH-6850 Mendrisio Switzerland

Proposed to be Used
IR DIVISION
Perfumes; eaux de toilette; deodorants for personal use; perfumed body lotions; perfumed body creams; perfumed 
shower gels.

5752



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

3300944    27/11/2015
[International Registration No. : 1283092]
XU YEQIANG
Room 1010, 10/F, Huishang Mingyuan, Old Dongmen, Luohu District, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Hair lotions; stain removers; polishing wax; abrasive cloth; essential oils; cosmetics; dentifrices; incense; cosmetics for 
animals; bath lotion.

5753



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

 

Priority claimed from 27/05/2015; Application No. : 86643214 ;United States of America 

3300958    25/11/2015
[International Registration No. : 1283052]
Khani LLC
460 Park Avenue, 16th Floor New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Non-medicated skin care preparations; non-medicated sun care preparations.

5754



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

 

3307826    24/11/2015
[International Registration No. : 1283595]
SHANGHAI KANS COSMETIC CO., LTD.
Room 1149, Building 8, No. 500 Shengxin South Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cakes of toilet soap; air fragrancing preparations; cleaning preparations; essential oils; cosmetics; dentifrices; scented 
wood; cosmetics for animals; beauty masks.

5755



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

Priority claimed from 16/06/2015; Application No. : 676810 ;Switzerland 

3308109    02/12/2015
[International Registration No. : 1283725]
GIORGIO ARMANI S.P.A., Milan, Swiss Branch Mendrisio
Via Penate 4 CH-6850 Mendrisio Switzerland

Proposed to be Used
IR DIVISION
Perfumes; eaux de toilette; deodorants for personal use; perfumed body lotions; perfumed body creams; perfumed 
shower gels.

5756



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

 

Priority claimed from 29/01/2015; Application No. : 15 4152563 ;France 

3308118    23/12/2015
[International Registration No. : 1256842]
L'OREAL
14 rue Royale F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cosmetic and make-up products.

5757



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

Priority claimed from 28/05/2015; Application No. : 86643586 ;United States of America 

3308481    25/11/2015
[International Registration No. : 1283605]
Khani LLC
460 Park Avenue, 16th Floor New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Non-medicated skin care preparations; non-medicated sun care preparations.

5758



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

 

3310003    15/12/2015
[International Registration No. : 1284067]
Shipman Associates, Inc.
2184 Sutter Street 303, Shipman Associates, Inc. San Francisco CA 94115 United States of America

Proposed to be Used
IR DIVISION
Blush; concealers; cosmetic pencils; cosmetic preparations; cosmetic preparations for eyelashes; cosmetic rouges; 
cosmetics; cosmetics and cosmetic preparations; cosmetics and make-up; creamy foundation; eye make-up; eye make-
up remover; eye pencils; eye shadow; eye shadows; eye-shadow; eyebrow cosmetics; eye make-up; eye pencils; facial 
concealer; foundation; foundation make-up; lipstick; lipsticks; make-up foundations; make-up foundations; mascara; 
mascaras.

5759



Trade Marks Journal No: 1783 ,   06/02/2017           Class 3 
 

 

Priority claimed from 23/07/2015; Application No. : 014409494 ;European Union 

3310931    20/11/2015
[International Registration No. : 1284884]
Beiersdorf AG
Unnastrasse 48 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Soaps; cosmetics.

5760



Trade Marks Journal No: 1783 ,   06/02/2017           Class 5 
 

Priority claimed from 14/01/2014; Application No. : 86164998 ;United States of America 

2882838    13/07/2014
[International Registration No. : 1223005]
International Cell Technologies LLC
120 South Houghton Road 138 Tucson AZ 85748 United States of America

Proposed to be Used
IR DIVISION
Biological tissue, namely, adult stem cells for the purpose of immune enhancement for medical purposes.

5761



Trade Marks Journal No: 1783 ,   06/02/2017           Class 5 
 

2884536    22/05/2014
[International Registration No. : 1210641]
Moo Tong Medical Manufacturing Pte Ltd
80 Playfair Road Kapo Factory Blk A 07-08 Singapore 367998 Singapore

Proposed to be Used
IR DIVISION
Medicines for human purposes; pharmaceutical preparations; drugs for medical purposes; balms for medical purposes; 
ointments for pharmaceutical purposes; plasters for medical purposes; liniments; medicinal oils; medicinal drinks, 
medicinal tea.

5762



Trade Marks Journal No: 1783 ,   06/02/2017           Class 5 
 

Priority claimed from 13/07/2015; Application No. : 58341/2015 ;Switzerland 

3300040    21/12/2015
[International Registration No. : 1265222]
Seqirus UK Limited 
Point, 29 Market Street Maidenhead, Berkshire SL6 8AA GB

Proposed to be Used
IR DIVISION
Vaccines for human use.

5763



Trade Marks Journal No: 1783 ,   06/02/2017           Class 5 
 

 

Priority claimed from 16/06/2015; Application No. : 86664413 ;United States of America 

3309922    15/12/2015
[International Registration No. : 1283825]
Paratek Pharmaceuticals, Inc.
75 Kneeland Street Boston MA 02111 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

5764



Trade Marks Journal No: 1783 ,   06/02/2017           Class 6 
 

 

Priority claimed from 15/01/2015; Application No. : 107411 ;Bahrain 

3304686    12/07/2015
[International Registration No. : 1282751]
Gulf Aluminium Rolling Mill B.S.C. (c).
PO Box 20725 North Sitra Industrial Area Bahrain

Proposed to be Used
IR DIVISION
Pipes and tubes of metal; common metals and their alloys; goods of common metals not included in other classes.

5765



Trade Marks Journal No: 1783 ,   06/02/2017           Class 6 
 

Priority claimed from 23/06/2015; Application No. : 86671311 ;United States of America 

3309955    10/12/2015
[International Registration No. : 1284057]
Calumite International, Inc.
4400 North Federal Highway, Suite 210 Boca Raton FL 33431 United States of America

Proposed to be Used
IR DIVISION
Iron aluminum silicate, iron pyrites and iron chromite used in manufacturing glass.

5766



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

2875734    01/07/2014
[International Registration No. : 1221527]
Seatrax, Inc.
Post Office Box 840687 Houston TX 77284 United States of America

Proposed to be Used
IR DIVISION
Cranes, hoists, and winches.

5767



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

 

2883067    25/06/2014
[International Registration No. : 1223111]
MECVEL S.R.L.
Via Due Portoni, 23 I-40132 BOLOGNA Italy

Proposed to be Used
IR DIVISION
Jacks, namely power jacks, linear actuators, transmission elements (other than for land vehicles), hydraulic operating 
controls for machines and motors.

5768



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

2886002    04/07/2014
[International Registration No. : 1224058]
Fameccanica.Data spa
Via Alessandro Volta, 10 I-65129 Pescara (PE) Italy

Proposed to be Used
IR DIVISION
Machines for the production of sanitary towels and babies diapers.

5769



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

3303505    26/11/2015
[International Registration No. : 1282283]
Fujian Quanzhou Yongxiang Machinery Co., Ltd.
Shuangyang Economic Development Zone, Luojiang District, Quanzhou City Fujian Province China

Proposed to be Used
IR DIVISION
Excavators; railroad constructing machines; road making machines; carry scrapers; loader; automobille engine 
crankshafts; speed governors for machines, engines and motors; bearings [parts of machines]; grease injectors [parts of 
machines]; multi maintainers.

5770



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

Priority claimed from 29/05/2015; Application No. : 86645001 ;United States of America 

3304520    25/11/2015
[International Registration No. : 1283084]
Voortman USA Corporation
26200 S. Whiting Way Monee IL 60449 United States of America

Proposed to be Used
IR DIVISION
Power operated metal-working tools and machines, namely, power operated shears, punches, barbending machines, 
barcutting machines, saws, drills, flame and plasma cutting machines, and marking machines; oxy-acetylene welding and 
cutting machines.

5771



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

 

Priority claimed from 09/06/2015; Application No. : 86656760 ;United States of America 

3304554    06/11/2015
[International Registration No. : 1282927]
DARKS Corporation
1070 E. Main Street Lake City SC 29560 United States of America

Proposed to be Used
IR DIVISION
Belts and belting for use in machinery; repair kit consisting of rubber sheets for belts for use with machinery.

5772



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

 

Priority claimed from 28/07/2015; Application No. : 014417372 ;European Union 

3306178    26/11/2015
[International Registration No. : 1283116]
WIKUS-Sägenfabrik Wilhelm H. Kullmann GmbH & Co. KG
Melsunger Str. 30 34286 Spangenberg Germany

Proposed to be Used
IR DIVISION
Saw blades; saw bands; circular saw blades; jig saw blades; band saw bands (all aforementioned goods as parts of 
machines); machine saw blades; machine saw bands; machine circular saw blades; machine jig saw blades; machine 
band saw bands.

5773



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

3308834    04/12/2015
[International Registration No. : 1283654]
XYLEM WATER SYSTEMS (CALIFORNIA), INC.
8200 N. AUSTIN AVENUE MORTON GROVE IL 60053 United States of America

Proposed to be Used
IR DIVISION
Circulating pumps used in plumbing.

5774



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7
 

Priority claimed from 21/10/2015; Application No. : SM M 2015 00147 ;San Marino 

3310404    22/10/2015
[International Registration No. : 1284007]
CAMPAGNOLA S.r.l.
Via Lazio, 21, 23, 23/a 23/b I-40069 ZOLA PREDOSA (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.7;Pruning shears operated mechanically, electrically and pneumatically; agricultural machinery; machines and tools 
for gardening; garden tools mechanical and electrical; electric scissors; hand tools actuated electrically, mechanically 
and pneumatically; saws [machines]; mechanical saws; chainsaws; compressors; air compressors; electric beaters; 
harvesters; pneumatic tools; electric scissors; pruning shears [machines]; pruners for branches of trees actuated 
mechanically, pneumatically, electrically; tools for the olive harvest actuated mechanically, electrically and pneumatically; 
portable electric power generators; electric garden tools for hedges.

5775



Trade Marks Journal No: 1783 ,   06/02/2017           Class 7 
 

Priority claimed from 18/03/2014; Application No. : MI2014C002730 ;Italy 

3310425    30/07/2014
[International Registration No. : 1284469]
SEMPLICE S.P.A.
Via del Carroccio, 8 MILANO Italy

Proposed to be Used
IR DIVISION
Wire drawing machines; unwinding machines; winding machines; stranding machines; laying up machines for wires, 
ropes, cords, cables and insulated conductors; lapping machines; wire, rope, cord and cable taping machines; binding 
machines; rotating pre twisters; payoffs for reels; coiling machines; spoolers; spooling machines; double twist machines; 
planetary machines; tubular machines; drum packers; wire extruding machines; wire forming machines; machines for 
producing, processing, coating and the storage of wires, cables and electric conductors; pneumatic machines; pneumatic 
controls for machines; brakes for machines; brake linings other than for vehicles; packaging machines; machines for 
making ropes; wire bunching machines; take-up machines for wires, ropes, cords, cables and electric conductors; 
armouring machines; metal working machines; machines for processing plastics; electric wire resistance annealers 
[machines]; wire coiling machines; banding machines; coiling storage machines; single wire and multi wire payoffs; 
braiding machines; barrel coilers; reeling apparatus, mechanical; tools [parts of machines]; cord making machines; gears 
for machines; cutting machines; shaping machines for metalworking; moulding machines; sizing machines; belt 
conveyors; galvanizing machines; pneumatic transporters; die cutting and tapping machines; machines for textile 
industry; leather working machines; presses [machines for industrial purposes]; punching machines; cutters [machines]; 
planetary gears, other than for land vehicles; gears, other than for land vehicles; darning machines; knives [parts of 
machines]; sewing machines; tables for machines; inking apparatus for printing machines; reels for weaving looms; 
hosiery looms; sugar making machines; railroad constructing machines; housings [parts of machines]; drilling heads 
[parts of machines]; glaziers' diamonds [parts of machines]; motors for boats; valves [parts of machines]; painting 
machines; cultivators [machines]; aerating pumps for aquaria; disintegrators; milking machines; shearing machines for 
animals; saw benches [parts of machines]; papermaking machines; type-setting machines [printing]; churns; apparatus 
for drawing up beer under pressure; cigarette machines for industrial purposes; bicycle assembling machines; potters' 
wheels; engraving machines; adhesive tape dispensers [machines]; agitators; spin driers [not heated]; mills [machines]; 
embossing machines; glass working machines; electromechanical machines for chemical industry; rinsing machines; 
drilling rigs, floating or non-floating; bulldozers; carburetter feeders; hydraulic turbines; knives, electric; dynamo 
brushes; injectors for engines; centrifugal pumps; aerocondensers; clutches other than for land vehicles; self-oiling 
bearings; belts for conveyors; thermic lances [machines]; mud catchers and collectors [machines]; filter presses; curtain 
drawing devices, electrically operated; drums [parts of machines]; electroplating machines; kitchen grinders, electric; 
fittings for engine boilers; brushes [parts of machines]; brushes, electrically operated [parts of machines]; window 
openers, electric; window closers, electric; window openers, hydraulic; window closers, hydraulic; window openers, 
pneumatic; window closers, pneumatic; door closers, hydraulic; door closers, pneumatic; sanitary towel producing 
equipment; copper scrubber; salt pan level pressing machines; hydraulic pressure coupling ware; electric brushes [parts 
of electricity generators]; fuel filters [parts of engines]; hydraulic pressure oil jars [parts of machines]; derricks; washing 
apparatus.

5776



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

Priority claimed from 14/05/2014; Application No. : 86281373 ;United States of America 

2876911    10/07/2014
[International Registration No. : 1222087]
RKTONLINE, INC.
Suite 210 640 West California Avenue Sunnyvale CA 94086 United States of America

Proposed to be Used
IR DIVISION
Computer game programs; computer game software for use on mobile and cellular phones; downloadable computer 
game programs; downloadable electronic game programs; electronic game programs; electronic game software; 
interactive game programs; interactive game software.

5777



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

 

Priority claimed from 03/02/2014; Application No. : 2014-007343 ;Japan 

2877337    20/06/2014
[International Registration No. : 1221302]
Casio Keisanki Kabushiki Kaisha (Casio Computer Co., Ltd.)
6-2, Hon-machi 1-chome, Shibuya-ku Tokyo 151-8543 Japan

Proposed to be Used
IR DIVISION
Blueprint apparatus; cash registers; coin counting or sorting machines; electric sign boards for displaying target figures, 
current outputs or the like; photo-copying machines; mathematical instruments; time and date stamping machines; time 
clocks [time recording devices]; computers; punched card office machines; voting machines; postage stamp checking 
apparatus; batteries and cells; telecommunication machines and apparatus; electronic machines, apparatus and their 
parts; recording media, namely, electronic circuits, magnetic discs, magnetic tapes, semiconductor memories recorded 
with computer programs for recording and reproduction by searching information, namely, music information and image 
information using computer terminals; recording media, namely, electronic circuits, magnetic discs, magnetic tapes, 
semiconductor memories recorded with sound information and image information of still pictures and animations of 
characters; electronic circuits and CD-ROMs recorded with programs for hand-held games with liquid crystal displays; 
phonograph records; metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for 
electronic musical instruments; downloadable music files; exposed cinematographic films; exposed slide films; slide film 
mounts; downloadable image files; recorded videotapes and videodiscs.

5778



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

2881877    14/07/2014
[International Registration No. : 1222884]
Celestron Acquisition, LLC
2835 Columbia St. Torrance, CA 90503 United States of America

Proposed to be Used
IR DIVISION
Telescopes and parts therefor, namely, hand controls, eyepieces, star diagonals, star pointer fingerscopes and mounting 
brackets, AC adapters, tripods, and motor drives to move the telescopes.

5779



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

2885292    14/07/2014
[International Registration No. : 1223865]
Celestron Acquisition, LLC
2835 Columbia St. Torrance, CA 90503 United States of America

Proposed to be Used
IR DIVISION
Telescopes, binoculars, lenses, and telephoto lenses, cameras and structural components therefor.

5780



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

 

Priority claimed from 23/07/2015; Application No. : 86702833 ;United States of America 

3304240    16/11/2015
[International Registration No. : 1283010]
YR Tech, LLC
701 Commerce Street Dallas TX 75202 United States of America

Proposed to be Used
IR DIVISION
Applications software downloadable for use on handheld computer devices, mobile phones, smartphones, and tablets in 
the nature of a mobile application for internet-based social and personal networking, social media, making friendships, 
dating, matchmaking, file-sharing, instant messaging, photo sharing, audio sharing, and location sharing, all in the field of
social networking.

5781



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3306357    13/11/2015
[International Registration No. : 1282975]
Shenzhen Oneplus Science & Technology Co., Ltd.
A201, Administration Office Building of Qianhaishengang Cooperative Zone, No.1 Liyumen Street, Qianwan 1st Road, 
Qianhaishengang Cooperative Zone Shenzhen, Guangdong China

Proposed to be Used
IR DIVISION
Data processing apparatus; encoded identification bracelets, magnetic; tablet computers; computer programs 
[downloadable software]; laptop computers; time recording apparatus; phototelegraphy apparatus; smartphones; mobile 
telephones; radios; headphones; cabinets for loudspeakers; portable media players; cameras [photography]; surveying 
apparatus and instruments; materials for electricity mains [wires, cables]; plugs, sockets and other contacts [electric 
connections]; integrated circuits; theft prevention installations, electric; eyeglasses; batteries, electric; chargers for 
electric batteries.

5782



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

Priority claimed from 11/06/2015; Application No. : 86659272 ;United States of America 

3307111    09/12/2015
[International Registration No. : 1283692]
Torvec, Inc.
Building 3, 1999 Mt. Read Blvd. Rochester NY 14615 United States of America

Proposed to be Used
IR DIVISION
Wearable digital electronic devices comprised primarily of a bracelet featuring motion detectors, digital signal 
processors, alarm systems, display screens, and software for motion detectors, digital signal processors, alarm systems 
and display screens; software for recording and processing data from wearable digital electronic device.

5783



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3307703    09/09/2015
[International Registration No. : 1283521]
Kiell Einar Olsen
Langøyfaret 6 N-1679 Krakerøy Norway

Proposed to be Used
IR DIVISION
Scientific, nautical, surveying, photographic, cinematographic and optical apparatus and instruments as well as 
equipment and instruments for weighing, measuring, signaling, checking, life saving and teaching, appliances and 
instruments for management, distribution, transformation, accumulation, regulation or control of electricity, apparatus for 
recording, transmission and reproduction of sound and pictures; magnetic data carriers, phonograph records; compact 
discs, DVDs and other digital recording media; mechanisms for coin-driven devices; cash registers, calculating machines,
data processing equipment, computers; computer software; fire extinguishers.

5784



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

 

Priority claimed from 21/11/2014; Application No. : 2014-098761 ;Japan 

3307946    04/03/2015
[International Registration No. : 1283359]
NGK Insulators, Ltd.
2-56 Suda-cho, Mizuho-ku, Nagoya-shi Aichi-ken 467-8530 Japan

Proposed to be Used
IR DIVISION
Cl.9;Fuel cells; fuel cell generator; wafers for a surface acoustic wave (SAW) filter and their substrates; wafers for an 
electronic device and their substrates; semiconductor wafers; wafers for semiconductor; electronic machines, apparatus 
and their parts; telecommunication devices and apparatus; LED substrates [light-emitting diodes substrates]; LED [light-
emitting diodes]; semiconductor elements, including LD substrates [laser diodes substrates]; semiconductor elements, 
including LD [laser diodes]; semiconductor elements; light diffusion plate for light-emitting diodes; light diffusion plate 
for laser diodes; light diffusion plate; parts for light sources for projectors; projectors and their parts and fittings; optical 
components for projectors.

5785



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3307949    09/12/2015
[International Registration No. : 1283688]
Boxlight Inc.
151 NE State Route, Suite A Belfair WA 98528 United States of America

Proposed to be Used
IR DIVISION
Computer hardware, namely, computing device consisting of a processor, memory, audio codec and communications 
port for use with video and audio communications equipment.

5786



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

Priority claimed from 29/05/2015; Application No. : 86645472 ;United States of America 

3308145    12/11/2015
[International Registration No. : 1283313]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Computer software for operating sensor devices, computer hardware, and computer peripherals; computer devices, 
namely, electronic sensor devices, cameras, projectors, and microphones for capturing gesture, facial, and voice 
recognition; computer software for controlling personal computing and entertainment devices.

5787



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

 

3308796    27/05/2015
[International Registration No. : 1283390]
Keyhole TIG Limited
22 Acrylon Road Salisbury South SA 5106 Australia

Proposed to be Used
IR DIVISION
Electrical control apparatus for electric welding machines; electrical control apparatus for use in welding processes; 
power sources for welding apparatus, including for arc welding, including electric arc welding; stabilised voltage power 
supply; high voltage power supply; low voltage power supply; welding sensors; welding purge apparatus; welding 
camera equipment; welding video equipment; apparatus for non-destructive testing of welded materials.

5788



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3309856    14/12/2015
[International Registration No. : 1231670]
MyMe, Inc.
Suite 170, 10900 NW 21 St Miami FL 33172 United States of America

Proposed to be Used
IR DIVISION
Cases for mobile phones; cell phone battery chargers; chargers for batteries; devices for hands-free use of mobile 
phones; headphones; radio transmitters; signal splitters for electronic apparatus; specialty holsters adapted for carrying 
personal electronic devices, namely, cellular phones, pagers, and/or personal digital assistants.

5789



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3309970    27/11/2015
[International Registration No. : 1283898]
BEIJING NUFRONT MOBILE MULTIMEDIA TECH. CO., LTD
(Room 1701, 17th Floor, Building A, SP Tower, Tsinghua Science Park) 8, Buliding No. 8, No.1 Zhongguancun East Road 100084 
Haidian District, Beijing China

Proposed to be Used
IR DIVISION
Central processing units [processors]; tablet computers; laptop computers; global positioning system [GPS] apparatus; 
smartphones; portable telephones; video telephones; radios; navigation apparatus for vehicles [on-board computers]; 
monitoring apparatus, electric.

5790



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3310197    24/11/2015
[International Registration No. : 1283934]
Mestra AG
Kägenstrasse 2 CH-4153 Reinach Switzerland

Proposed to be Used
IR DIVISION
Apparatus for measuring, industrial control and automatic regulation, particularly intended for electronic devices for level 
monitoring and regulation.

5791



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

Priority claimed from 29/09/2015; Application No. : 86771686 ;United States of America 

3310411    18/11/2015
[International Registration No. : 1283768]
SabreMark Limited Partnership
3150 Sabre Drive Southlake, TX 76092 United States of America

Proposed to be Used
IR DIVISION
Computer software, in particular for advertising, marketing and content management, for travel planning, travel 
arrangement, travel itinerary management and travel expense management, for reservations, bookings and ticketing, for 
issuing, exchanging and redeeming vouchers, for customer relationship management, call center management, order 
management, invoicing, invoice management and accounting, for airport management, airport operations, airline 
management, airline operation, aircraft maintenance planning and fuel management, for flight planning, flight scheduling, 
flight preparation, flight operation, flight navigation, flight monitoring, flight analysis and flight management services, for 
passenger tracking, baggage management, baggage tracking, for cargo management and cargo tracking, for 
telecommunications, for educational, entertainment, cultural, sporting and recreational purposes, for cruise management, 
for rail carrier management, for transportation management, for travel agency management, for property management, 
parking space management, hotel management and restaurant management, for staff placement, staff training, staff 
management and staff utilization planning, for cost calculation, cost comparison, cost tracking, cost analysis, cost 
optimization, pricing, price comparison and revenue management, and for payment services, electronic payment services,
credit card services, electronic payment processing services and electronic credit card payment processing services; 
computer databases, in particular for the aforementioned purposes; software and hardware for motor vehicle rental 
reservation, airplane seat reservation and charter airplane reservation; computer data in recorded form, in particular for 
the aforementioned purposes; digital maps and digital floor plans; data carriers, prerecorded or not, in particular in form 
of disks, diskettes, tapes or cartridges; magnetic data carriers; machine-readable data carriers with recorded programs; 
software, tutorials and programs recorded on magnetic, electronic or optical carriers; apparatus for recording, 
transmission or reproduction of sound or images; calculating machines; data processing apparatus and instruments; 
computers and computer peripherals and their parts and accessories; downloadable electronic publications in the nature 
of travel directories and maps; computer utility software and computer software for use by travel agencies for making 
transportation arrangements for customers, namely, spreadsheets, accounting programs, word processing programs and 
business management applications, namely, appointment scheduling software for the management of travel agency 
operation and accounting software for the management of business travel expenses; computer software and programs 
for business expense reporting; software for purposes of accessing travel booking and reservation information 
databases; software for managing security risks; software for providing configurable and customizable technology for the 
travel industry; computer software, namely, mobile internet applications and client interfaces for the travel industry; 
computer e-commerce software to allow users to perform electronic business transactions via a global computer network.

5792



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3310879    31/10/2015
[International Registration No. : 1284871]
Steve VARGHESE
Jakob-Kaiser-Str.11 33615 Bielefeld Germany

Proposed to be Used
IR DIVISION
Computers; computer software; computer hardware for telecommunication.

5793



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

Priority claimed from 02/06/2015; Application No. : VA 2015 01396 ;Denmark 

3310983    13/11/2015
[International Registration No. : 1284893]
STEELSERIES ApS
Dirch Passers Allé 27, 5. sal. DK-2000 Frederiksberg Denmark

Proposed to be Used
IR DIVISION
Apparatus for recording, transmission or reproduction of sound or images, including headsets, software (downloadable) 
and gaming programs.

5794



Trade Marks Journal No: 1783 ,   06/02/2017           Class 9 
 

3311008    10/12/2015
[International Registration No. : 1284905]
3R EDDYTEK TECHNOLOGY CO., LTD
Room 2010, Building, No. 7 Mudanyuanbei Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Microscopes; mirrors [optics]; magnifying glasses [optics]; optical apparatus and instruments; containers for microscope 
slides; telescopes; stereoscopes; objectives [lenses] [optics]; optical lanterns; eyepieces (instruments containing).

5795



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

2882190    11/07/2014
[International Registration No. : 1222904]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5796



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

2882225    11/07/2014
[International Registration No. : 1222905]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5797



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

2882292    11/07/2014
[International Registration No. : 1222906]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5798



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

2882330    11/07/2014
[International Registration No. : 1222914]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5799



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

 

2885973    01/07/2014
[International Registration No. : 1223971]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5800



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

2885992    11/07/2014
[International Registration No. : 1224020]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Medical hearing aids and parts thereof.

5801



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10
 

3306300    04/11/2015
[International Registration No. : 1282992]
EUROGINE, S.L.
Antoni Gaudi, 91-93 E-08830 SANT BOI DE LLOBREGAT (Barcelona) Spain

Proposed to be Used
IR DIVISION
Cl.10;Surgical and medical apparatus and instruments; contraceptive medical apparatus and instruments; non-
chemical contraceptives; non-chemical contraceptives; condoms; intrauterine contraceptive devices (IUDs); therapeutic 
vaginal dilators; vaginal stimulators (for medical purposes).

5802



Trade Marks Journal No: 1783 ,   06/02/2017           Class 10 
 

3310194    07/10/2015
[International Registration No. : 1284001]
Elos Medtech AB
Nya Stadens Torg 10 SE-531 31 Lidköping Sweden

Proposed to be Used
IR DIVISION
Implants for orthopaedic and dental use; instruments for orthopaedic and dental use; hypodermic syringes; drills for 
medical technology use, components for the said goods.

5803



Trade Marks Journal No: 1783 ,   06/02/2017           Class 11 
 

Priority claimed from 21/09/2015; Application No. : 14577167 ;European Union 

3309058    27/11/2015
[International Registration No. : 1283632]
CLAY PAKY S.p.A.
Via Pastrengo, 3/B I-24068 Seriate Italy

Proposed to be Used
IR DIVISION
Apparatus and instruments for lighting; stage lighting apparatus and instruments including, flood lights, parabolic 
aluminized reflector (PAR) lights, strip lights, spotlights, ellipsoidal reflector spotlights (ERS), fresnel lantern, follow 
spots, beam projectors, moving heads (stage lighting apparatus); filters for lighting apparatus and instruments, filters for 
use with lighting apparatus and instruments, color filters for use in lighting apparatus and instruments, gobos and filters 
for use with lighting apparatus and instruments; apparatus and instruments for effect lighting including moving heads 
(effect lighting apparatus), roller scanners, strobe lights (light effects); computer controlled lighting apparatus and 
instruments; decorative electric lighting apparatus; LED (light emitting diodes) luminaires, LED (light emitting diodes) 
lighting fixtures; HID (high intensity discharge) luminaires, HID (high intensity discharge) lighting fixtures; halogen 
luminaires, halogen lighting fixtures; lighting fixtures for use in display, commercial, industrial, residential, and 
architectural accent lighting applications, indoor and outdoor architectural washlights projectors, architectural up-lights 
for installation in the ground, ceiling or wall; fluorescent luminaires; fiber illuminators (light sources for fiber optic 
cables); laser light projectors; fans for use with smoke generating machines; parts and fittings for all the aforesaid goods 
included in this class.

5804



Trade Marks Journal No: 1783 ,   06/02/2017           Class 11 
 

3309947    27/11/2015
[International Registration No. : 1284043]
Chengdu Ankangli Purification Technology Co., Ltd.
No. 302, Floor 3, Building 2, No. 400 West Section of Minfeng Avenue, Hi-Tech Zone, Chengdu City Sichuan Province China

Proposed to be Used
IR DIVISION
Lamps; gas burners; ice chests; air filtering installations; water heaters [apparatus]; fountains; heaters for baths; water 
purification installations; water softening apparatus and installations; radiators, electric.

5805



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

2873946    26/06/2014
[International Registration No. : 1220885]
VOLKSWAGEN AKTIENGESELLSCHAFT
Berliner Ring 2 38440 Wolfsburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Motor vehicles and parts thereof except pneumatic tires and inner tubes for vehicle wheels and treads for retreading tires; 
engines for motor vehicles.

5806



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

 

2883969    17/06/2014
[International Registration No. : 1223407]
KIRAÇA HOLD-NG ANON-M --RKET-
Ac-badem Cad. Do-anc- Sok., No:3/2 Ac-badem, Üsküdar, -stanbul (Turkey

Proposed to be Used
IR DIVISION
Motor land vehicles and their parts included in this class, motors and engines for land vehicles, motorcycles, mopeds, 
bicycles and their bodies, handlebars and mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for 
tractors, frigorific bodies for land vehicles, trailer hitches for vehicles, tipping bodies for vehicles, tipping apparatus, parts
of land vehicles, vehicle seats, head-rests for vehicle seats, safety seats for children, for vehicles, seat covers for 
vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, direction signals and arms for direction signals for 
vehicles, windscreen wipers and wiper arms for vehicles, inner and outer tires for vehicle wheels, tubeless tires, tire-fixing
sets comprised of tire patches and tire valves for vehicles, windows for vehicles, safety windows for vehicles, rearview 
mirrors and wing mirrors for vehicles, anti-theft alarms for vehicles, horns for vehicles, safety belts for vehicle seats, air 
bags, safety devices for automobiles, rail vehicles, locomotives, trains, trams, wagons, cable cars, chairlifts, vehicles for 
locomotion by water and their parts, other than their motors and engines, vehicles for locomotion by air and their parts, 
other than their motors and engines.

5807



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

3300920    30/11/2015
[International Registration No. : 1282307]
Jiangsu Mensch Auto Parts Co., Ltd.
Yuanzhuang Village, Xinyang Industrial Park, Tinghu District, Yancheng City 224000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Clutches for land vehicles; brakes for vehicles; brake linings for vehicles; shock absorbers for automobiles; torque 
converters for land vehicles; seat covers for vehicles; upholstery for vehicles; transmission shafts for land vehicles; 
brake segments for vehicles; hubs for vehicle wheels.

5808



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

3300924    11/11/2015
[International Registration No. : 1282241]
SICHUAN TYRE & RUBBER CO., LTD
No. 568 Chuanxiang Road, Yangma Town, Jianyang City, Ziyang Sichuan China

Proposed to be Used
IR DIVISION
Inner tubes for pneumatic tires [tyres]; tires for vehicle wheels; casings for pneumatic tires [tyres]; vehicle wheel tires 
[tyres]; repair outfits for inner tubes; inner tubes for bicycles, cycles; adhesive rubber patches for repairing inner tubes; 
spikes for tires [tyres]; treads for retreading tires [tyres]; automobile tires [tyres].

5809



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

3300941    26/11/2015
[International Registration No. : 1283074]
Shandong Linglong Tyre Co., Ltd.
No. 777 Jinlong Road, Zhaoyuan City 265400 Shangdong Province China

Proposed to be Used
IR DIVISION
Automobile tires; inner tubes for pneumatic tires; casings for pneumatic tires; treads for retreading tires; tires for 
airplanes; pneumatic tires, solid, for vehicle wheels; vehicle wheel tires; pneumatic tires; bicycle tires; tires for vehicle 
wheels.

5810



Trade Marks Journal No: 1783 ,   06/02/2017           Class 12 
 

 

3308126    06/12/2015
[International Registration No. : 1283687]
HERCULES TIRE & RUBBER COMPANY
16380 U.S. Route 224 East, Suite 200 Findlay OH 45840 United States of America

Proposed to be Used
IR DIVISION
Vehicular tires.

5811



Trade Marks Journal No: 1783 ,   06/02/2017           Class 14
 

3304445    22/10/2015
[International Registration No. : 1282843]
Sportsgirl Pty Ltd
11 Palmer Parade Cremorne, Victoria 3121 Australia

Proposed to be Used
IR DIVISION
Cl.14;Jewellery; costume jewellery; accessories in this class; watches; clocks.

5812



Trade Marks Journal No: 1783 ,   06/02/2017           Class 14
 

 

3304509    03/12/2015
[International Registration No. : 1260452]
Nokia Corporation
Karaportti 3 FI-02610 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.14;Horological and chronometric instruments; jewellery; smart watches; watch bands; bracelets; key rings of 
precious metals; components and accessories of all the aforementioned products.

5813



Trade Marks Journal No: 1783 ,   06/02/2017           Class 14

Priority claimed from 16/06/2015; Application No. : 154189422 ;France
3307845    09/11/2015
[International Registration No. : 1283611]
HERMES INTERNATIONAL
24 rue du Faubourg Saint Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Precious metals and their alloys, precious stones, jewelry, necklaces, long necklaces, chokers, bracelets, rings, earrings, 
pendants, brooches, badges (jewelry), cuff links, medals, medallions, charms, tie clips, tie pins, chains (jewelry), boxes of 
precious metal, jewelry cases, jewelry boxes, watch boxes, jewelry and watch pouches, timepieces and chronometric 
instruments, watches and structural parts thereof, chronographs (watches), chronometers, wristwatches, clocks, 
pendulums (clock and watch making), small clocks, watch straps, watch clasps, watch dials, watch cases, watch chains, 
movements for timepieces, cases for timepieces, presentation cases for timepieces, novelty key rings, head jewels 
(jewelry), rings for scarves (jewelry).

5814



Trade Marks Journal No: 1783 ,   06/02/2017           Class 14

Priority claimed from 02/11/2015; Application No. : UK00003134261 ;United Kingdom
3309860    18/11/2015
[International Registration No. : 1284261]
Radley + Co. Limited
McBeath House, 310 Goswell Road London EC1V 7LW United Kingdom

Proposed to be Used
IR DIVISION
Watches and watch straps; jewellery.

5815



Trade Marks Journal No: 1783 ,   06/02/2017           Class 14

Priority claimed from 24/07/2015; Application No. : 30 2015 047 295 ;Germany
3309886    11/12/2015
[International Registration No. : 1283909]
Montblanc-Simplo GmbH
Hellgrundweg 100 22525 Hamburg Germany

Proposed to be Used
IR DIVISION
Jewellery; cuff links; tie clips; rings (jewellery); bracelets (jewellery); earrings; necklaces (jewellery); brooches (jewellery); 
key rings of precious metal; watches; chronometers; clocks; watch movements; watch straps; watch bracelets; fitted 
boxes of precious metal for watches and jewelry.

5816



Trade Marks Journal No: 1783 ,   06/02/2017           Class 16

3309834    24/11/2015
[International Registration No. : 1283323]
Shanghai Qiangu Stationery Co., Ltd
3th group, Guangming Village, Nanqiao town, Fengxian District Shanghai China

Proposed to be Used
IR DIVISION
Steel pens; ink; writing instruments; writing materials; office requisites, except furniture; document files [office requisites]; 
stationery; school supplies [stationery]; paper.

5817



Trade Marks Journal No: 1783 ,   06/02/2017           Class 16

3309966    30/11/2015
[International Registration No. : 1284233]
Corenso United Oy Ltd.
Aleksanterinkatu 48 A FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Paper, paper for packaging, laminated paper, kraft paper, paper for sacks and bags, wrapping paper, tube paper, 
cardboard, folding cardboard, cardboard for packaging, tube cardboard, paper and cardboard for wrapping and adhesive 
goods, and goods made therefrom, including tubes, insert tubes, packaging tubes, reels, tubes, pipes, storage tubes and 
edge protectors.

5818



Trade Marks Journal No: 1783 ,   06/02/2017           Class 17

Priority claimed from 10/12/2014; Application No. : 013545331 ;European Union
3306887    10/06/2015
[International Registration No. : 1282648]
TYCO ELECTRONICS UK LTD
Faraday Road Dorcan, Swindon SN3 5HH United Kingdom

Proposed to be Used
IR DIVISION
Insulating materials; sheets, sleevings, wrappings, tubing, and moulded articles made wholly or principally of rubber, 
synthetic rubber, elastomeric or plastic materials for insulation, protection, jointing, sealing or for splicing of electrical 
wires, cables, or connectors, or for use in the assembly of electrical, telegraphic or telecommunications apparatus or 
instruments, or for use in the assembly of wire, cable or optical fibres; sealant and semi-processed mastics, and sheets, 
sleevings, tubing and wrappings lined or coated with sealant, semi-processed mastic or adhesive substances.

5819



Trade Marks Journal No: 1783 ,   06/02/2017           Class 18

Priority claimed from 04/06/2015; Application No. : 154185964 ;France
3304517    09/11/2015
[International Registration No. : 1282172]
HERMES INTERNATIONAL
24 rue du Faubourg Saint Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Leather, imitation leather, handbags, travel bags, backpacks, satchels, school bags, school satchels, beach bags, 
shopping bags, garment bags (for travel), sports bags (other than those adapted to the products for which they are made), 
wheeled bags, carrier bags, purses, beggars' bags, saddlebags, shoe bags, bags (envelopes, pouches) of leather for 
packaging, wallets, coin purses, card cases (wallets), document holders, attaché cases, briefcases (leather goods), key 
cases (leather goods), trunks, suitcases, traveling sets, traveling trunks, sets and cases intended for toiletry articles 
(empty), vanity cases, clutch bags (evening handbags), powder compacts.

5820



Trade Marks Journal No: 1783 ,   06/02/2017           Class 18

Priority claimed from 02/07/2015; Application No. : 86681717 ;United States of America
3305021    10/12/2015
[International Registration No. : 1282555]
Briggs & Riley Travelware, LLC
400 Wireless Blvd. Hauppauge NY 11788 United States of America

Proposed to be Used
IR DIVISION
All purpose carrying and cross body bags, tote bags, back packs, luggage, business card cases, brief cases, wallets.

5821



Trade Marks Journal No: 1783 ,   06/02/2017           Class 18

Priority claimed from 16/06/2015; Application No. : 154189436 ;France
3307959    04/11/2015
[International Registration No. : 1283328]
HERMES INTERNATIONAL
24 rue du Faubourg Saint Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Leather, imitation leather, handbags, travel bags, backpacks, satchels, school bags, school satchels, beach bags, 
shopping bags, garment bags (for travel), sports bags (other than those adapted to the products for which they are made), 
wheeled bags, carrier bags, purses, beggars' bags, saddlebags, shoe bags, bags (envelopes, pouches) of leather for 
packaging, wallets, coin purses, card cases (wallets), document cases, attaché cases, briefcases (leather goods), key 
cases (leather goods), trunks, suitcases, traveling sets, traveling trunks, sets and cases intended for toiletry articles 
(empty), vanity cases, clutch bags (evening handbags), minaudières.

5822



Trade Marks Journal No: 1783 ,   06/02/2017           Class 21

Priority claimed from 10/07/2014; Application No. : 013073549 ;European Union
2883068    15/07/2014
[International Registration No. : 1223112]
The British Broadcasting Corporation
Broadcasting House, Portland Place London W1A 1AA United Kingdom

Proposed to be Used
IR DIVISION
Household or kitchen utensils and containers; small domestic utensils and containers; combs and sponges; brushes; 
glassware, porcelain and earthenware; ornaments, statuettes and figurines of ceramic, china, crystal, glass, earthenware, 
terra cotta and porcelain; tableware; plates and ornamental plates; wall plaques of ceramic, china, crystal, glass, 
earthenware, terra cotta and porcelain; drinking vessels; mugs; jugs; tankards; bottles; insulated bottles and flasks; jars; 
egg cups; lunch boxes; coasters; serving trays; candlesticks; napkin rings and holders; soap boxes; tooth brushes; 
cleaning instruments, hand-operated; cleaning cloths; dusters; polishing cloths and leathers; chamois leathers; polishing 
gloves; buckets; scrapers for household purposes; windscreen wiping and demisting pads and cloths; brushes, nozzles 
and cleaning attachments, all for hoses; car cleaning sponges; car wash mitts, car drying towels (made of chamois 
leather); picnic baskets and boxes; coasters.

5823



Trade Marks Journal No: 1783 ,   06/02/2017           Class 21

2898497    10/07/2014
[International Registration No. : 1226788]
DAISHO GLASS CO., LTD.
6-5, Shigino Nishi, 2-chome, Joto-ku, Osaka-shi Osaka 5360014 Japan

Proposed to be Used
IR DIVISION
Industrial packaging containers of glass; Industrial packaging containers for cosmetics; Industrial packaging containers 
for medicines; Industrial packaging containers for beverages.

5824



Trade Marks Journal No: 1783 ,   06/02/2017           Class 21

3306521    13/08/2015
[International Registration No. : 1282720]
Krosnienskie Huty Szkla "KROSNO" S.A. u upadlosci likwidacyjnej
ul. Tysiaclecia 13 PL-38-400 Krosno Poland

Proposed to be Used
IR DIVISION
Household glassware, hand blown and machine formed.

5825



Trade Marks Journal No: 1783 ,   06/02/2017           Class 25

2881306    16/06/2014
[International Registration No. : 1222726]
FABIO QUARANTA
Via Vittore Carpaccio, 60 I-00147 Rome Italy

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Clothing, footwear, headgear.

5826



Trade Marks Journal No: 1783 ,   06/02/2017           Class 25

Priority claimed from 02/06/2014; Application No. : 86297855 ;United States of America
2890353    24/06/2014
[International Registration No. : 1225690]
Minnetonka Moccasin Company, Inc.
1113 East Hennepin Avenue Minneapolis, MN 55414 United States of America

Proposed to be Used
IR DIVISION
Footwear, clothing.

5827



Trade Marks Journal No: 1783 ,   06/02/2017           Class 25
 

3306345    10/11/2015
[International Registration No. : 1282964]
Van De Velde NV
Lageweg 4 B-9260 Schellebelle

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

5828



Trade Marks Journal No: 1783 ,   06/02/2017           Class 25

3309915    07/12/2015
[International Registration No. : 1283660]
Keds, LLC 
500 Totten Pond Road Waltham Massachusetts MA 02451 US

Proposed to be Used
IR DIVISION
Footwear.

5829



Trade Marks Journal No: 1783 ,   06/02/2017           Class 25 
 

Priority claimed from 16/09/2014; Application No. : 013257662 ;European Union 

3310200    10/03/2015
[International Registration No. : 1283972]
Gica Textile Group s.r.l.
Via Mottola zona industriale km.2,100 I-74015 Martina Franca (TA) Italy

Proposed to be Used
IR DIVISION
Cl.25;Jackets, jackets [clothing], blousons, mackintoshes, clothing of leather, jumpers, hosiery, pullovers, cloaks, 
ponchos, topcoats and shoulder scarves, other than sportswear for playing golf and skiing and technical sportswear, in 
particular for playing golf and skiing.

5830



 
Trade Marks Journal No: 1783 ,   06/02/2017           Class 28 
 

3302472    10/12/2015
[International Registration No. : 1283166]
Park, Peace
P.O. Box 330567 San Francisco CA 94133 United States of America

Proposed to be Used
IR DIVISION
Skateboard decks; snowboards; surfboards.

5831



Trade Marks Journal No: 1783 ,   06/02/2017           Class 28 
 

3309979    10/08/2015
[International Registration No. : 1284138]
SCG Characters LLC
10100 Santa Monica Blvd., Suite 600 Los Angeles CA 90067 United States of America

Proposed to be Used
IR DIVISION
Toys, games, playthings, and sporting goods, namely, basketball backboards; toy scooters; skateboards and skateboard 
bags; bendable play figures and accessories therefor; toy action figures and accessories therefor; sports board games; 
basketballs; playground balls; rubber balls; sports balls; foam action balls; toy hoop sets; toy banks playsets; toy 
watches; bath tub toys; children's multiple activity toys; toy magic tricks; water squirting toys; wind-up toys; squeeze 
toys; jump ropes; sling shots; toy walkie-talkies; action skill games; talking dolls; toy 3-d viewers and reels; board games; 
card games; hand held units for playing electronic games for use with external display screens; stand alone videogame 
machines and programs therefor sold as a unit; electronic game equipment with a watch function; hand held lcd video 
game machines; coin and non-coin operated game tables; pinball machines and pinball-type games; jigsaw puzzles; 
manipulative puzzles; mechanical action toys; battery-operated action toys; puppets; dolls; playsets for dolls; doll 
clothing; doll costumes; role playing games; action-type target shooting game sets comprising toy gun, toy suction darts 
and target; toy weapons; water squirting toys in the form of toy guns; kites; paper and plastic party favors in the nature of 
small toys and noisemakers; balloons; stuffed and plush toys; latex squeeze toy figures; musical toys; inflatable bath 
toys; swimming, namely, water toys and inflatable ride-in toys; toy vehicles; transforming robotic toy vehicles; non-
motorized ride-on toys; inflatable play swimming pools; toy play houses and toy play tents; surf boards, kick board 
floatation devices, body boards and leashes therefore for recreational use; toy sand boxes and sand toys; snow sleds, 
toboggans, snow saucers and snow boards for recreational use; toy building blocks; mobiles for children; christmas tree 
ornaments that are neither confectionery nor illuminated; toy craft kits comprising molds and mouldings for making toy 
figures; plastic action figure models; flying discs; pet toys; marbles; yo-yos; and playing cards.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 29 
 

Priority claimed from 02/10/2015; Application No. : 
302015000057684 ;Italy 

3310040    06/10/2015
[International Registration No. : 1284227]
ITALGELATINE S.p.A.
Strada Statale Alba Bra, 201 I-12069 Santa Vittoria D'Alba (CN) Italy

Proposed to be Used
IR DIVISION
Jellies for food.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 30
 

 

3310036    24/11/2015
[International Registration No. : 1284211]
FrieslandCampina Nederland B.V. 
Stationsplein 4 NL-3818 LE Amersfoort NL

Proposed to be Used
IR DIVISION
Cl.30;Cereals and preparations made from cereals; meals based on, or containing one or more of the afore-mentioned 
products; cookies, biscuits; porridge on the basis of milk and ingredients for the preparation of porridge; chocolate 
beverages, including milk chocolate and beverages with lower caloric values, as well as preparations for their 
manufacture; beverages made on the basis of chocolate, cocoa.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 32
 

3305243    04/11/2015
[International Registration No. : 1282573]
Matthias Piegsa
Körnerstraße 13 50823 Köln Germany
Adrian Draschoff
Körnerstraße 13 50823 Köln Germany

Proposed to be Used
IR DIVISION
Cl.32;Beer.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 33 
 

Priority claimed from 26/02/2014; Application No. : 3.112.776 ;Spain 

2878030    04/07/2014
[International Registration No. : 1222252]
ROQUETA ORIGEN, S.L.
Crta. de Vic, 81 E-08241 MANRESA (Barcelona) Spain

Proposed to be Used
IR DIVISION
Wines, sparkling wines, spirits and liqueurs (except beers).
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 33
 

3300187    30/10/2015
[International Registration No. : 1225073]
BREIL PUR SA
Casa Nopollux CH-7165 Brigels Switzerland

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (excluding beers) of Swiss origin.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 33 
 

Priority claimed from 06/08/2015; Application No. : 680111 ;Switzerland 

3310431    05/11/2015
[International Registration No. : 1284185]
Philippe Ott
Guggenbühlstrasse 69 CH-8404 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers); mixtures of alcoholic beverages; spirits; liqueurs.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 34 
 

3300929    07/05/2015
[International Registration No. : 1282190]
OPENMARK LIMITED
19 Waterfront Drive, PO Box 3540 Road Town, Tortola 1110

Proposed to be Used
IR DIVISION
Absorbent paper for tobacco pipes; tobacco jars; electronic cigarettes; snuff; lighters for smokers; tobacco pouches; 
match boxes; matches; firestones; snuff boxes; cigar cases; humidors; pipe cleaners for tobacco pipes; tobacco pipes; 
mouthpieces for cigarette holders; cigar cutters; ashtrays for smokers; spittoons for tobacco users; match holders; pipe 
racks for tobacco pipes; cigarillos; cigars; gas containers for cigar lighters; cigarette cases; herbs for smoking; tobacco; 
chewing tobacco; cigarette filters; cigarette tips; cigarette paper; books of cigarette papers; cigarette holders; cigar 
holders; cigarettes; pocket machines for rolling cigarettes; cigarettes containing tobacco substitutes, not for medical 
purposes.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 34 
 

3303681    07/05/2015
[International Registration No. : 1282188]
OPENMARK LIMITED
19 Waterfront Drive, PO Box 3540 Road Town, Tortola 1110

Proposed to be Used
IR DIVISION
Absorbent paper for tobacco pipes; tobacco jars; electronic cigarettes; snuff; lighters for smokers; tobacco pouches; 
match boxes; matches; firestones; snuff boxes; cigar cases; humidors; pipe cleaners for tobacco pipes; tobacco pipes; 
mouthpieces for cigarette holders; cigar cutters; ashtrays for smokers; spittoons for tobacco users; match holders; pipe 
racks for tobacco pipes; cigarillos; cigars; gas containers for cigar lighters; cigarette cases; herbs for smoking; tobacco; 
chewing tobacco; cigarette filters; cigarette tips; cigarette paper; books of cigarette papers; cigarette holders; cigar 
holders; cigarettes; pocket machines for rolling cigarettes; cigarettes containing tobacco substitutes, not for medical 
purposes.

5840



Trade Marks Journal No: 1783 ,   06/02/2017           Class 34 
 

3304926    07/05/2015
[International Registration No. : 1282603]
OPENMARK LIMITED
19 Waterfront Drive, PO Box 3540 Road Town, Tortola 1110

Proposed to be Used
IR DIVISION
Absorbent paper for tobacco pipes; tobacco jars; electronic cigarettes; snuff; lighters for smokers; tobacco pouches; 
match boxes; matches; firestones; snuff boxes; cigar cases; humidors; pipe cleaners for tobacco pipes; tobacco pipes; 
mouthpieces for cigarette holders; cigar cutters; ashtrays for smokers; spittoons for tobacco users; match holders; pipe 
racks for tobacco pipes; cigarillos; cigars; gas containers for cigar lighters; cigarette cases; herbs for smoking; tobacco; 
chewing tobacco; cigarette filters; cigarette tips; cigarette paper; books of cigarette papers; cigarette holders; cigar 
holders; cigarettes; pocket machines for rolling cigarettes; cigarettes containing tobacco substitutes, not for medical 
purposes.

5841



Trade Marks Journal No: 1783 ,   06/02/2017           Class 34 
 

Priority claimed from 14/05/2015; Application No. : 136874 ;Bulgaria 

3306171    19/05/2015
[International Registration No. : 1282189]
OPENMARK LIMITED
Road Town, PO Box 3540, 19 Waterfront Drive Tortola VG 1110

Proposed to be Used
IR DIVISION
Cigarettes; cigarettes containing tobacco substitutes, not for medical purposes; tobacco for cigarettes; tobacco for pipes; 
tobacco pouches; cigar cases; cigars; cigarettes, cigars, cigarillos and other ready-for-use smoking articles; containers 
for cigars; humidifiers for cigars; humidors for cigars of precious metal cigar lighters.

5842



Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

Priority claimed from 19/12/2013; Application No. : 012459434 ;European 
Union 

2874227    18/06/2014
[International Registration No. : 1220840]
Dr. Schär Medical Nutrition GmbH
Dieselstrasse 23 61191 Rosbach v.d. Höhe Germany

Proposed to be Used
IR DIVISION
Advertising; business management; business administration; office functions; marketing studies relating to metabolic 
disorders, allergies, intolerances and gluten-free nutrition; advice for consumers; wholesaling and retailing of dietetic 
food adapted for medical use, including pastry and confectionery and bread and bread substitute products (in particular 
rusks, crispbread, crackers, biscuits, waffles), farinaceous food pastes, flour, protein-reduced meat products and 
charcuterie, and protein-reduced milk and protein-reduced cheese, protein-reduced egg substitutes in powder form, 
prepared soups and meals, including all the aforesaid goods being low-protein and/or gluten-free and/or in frozen form 
and/or for diabetics, amino acid and albuminous preparations and mixtures in the form of liquids, powders, effervescent 
tablets, gels and capsules, nutritional supplements and dietary supplements for human beings, protein-reduced meat 
products and charcuterie, and protein-reduced milk and protein-reduced cheese, protein-reduced egg substitutes in 
powder form, prepared soups, meat, fish, poultry and game, meat extracts, preserved, frozen, dried and cooked fruits and 
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vegetables, fruit and vegetable concentrates, in liquid and in powder form, jellies, jams, compotes, eggs, milk and milk 
products, edible oils and fats, including all the aforesaid goods being low-protein and/or gluten-free and/or in frozen form, 
dietetic food, not for medical purposes, with a base of dietary fibre or carbohydrates, flour, flour mixtures and 
preparations made from cereals, bread and bread substitute products, in particular rusks, crispbread and crackers, pastry 
and confectionery, biscuits, waffles, crumpets, farinaceous food pastes, prepared pastry, prepared meals made from 
farinaceous foods, noodles, pizzas, cereal-based snack food, chips (cereal products), sponge fingers, corn flakes, muesli, 
confectionery and desserts, in particular tiramisu, chocolate mousse, puddings, chocolate goods, ices, prepared soups 
and meals, including all the aforesaid goods being low-protein and/or gluten-free and/or in frozen form, mineral and 
aerated waters and other non-alcoholic beverages, fruit beverages, fruit juices and vegetable juices, syrups and other 
preparations for making beverages.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

Priority claimed from 17/01/2014; Application No. : 144061272 ;France 

2875461    19/06/2014
[International Registration No. : 1221297]
GROUPE GO SPORT
17, avenue de la Falaise F-38360 Sassenage France

Proposed to be Used
IR DIVISION
Services for the retail sale and presentation of bicycles on any means of communication, sunglasses, sports bags, 
protective helmets, limb guards, chronometers, pedometers, heart-rate measuring units, electric measuring apparatus, 
energy food and beverages for sports, watches, photographic cameras, cameras, satellite geolocation navigators, 
compasses, altimeters, binoculars, meteorological terminals, books, maps, tents for camping, sleeping bags, bedding 
(except linen), namely, covers for sleeping bags, overbags, camp beds, mattresses, air mattresses,not for medical 
purposes, gas lamps, camping and hiking furniture, namely, folding and non-folding tables and chairs, oil lamps, 
flashlights, safety lamps, gas lighters, ice boxes, cooking rings, water filtering and softening apparatus, plates,not of 
precious metal, beakers,not of precious metal, bottles, sun block preparations, sports bags, backpacks, bags for 
campers, clothing, clothing for sports, shoes, beach shoes, footwear for skiing or sports, headgear, lingerie and 
underwear, articles for gymnastics and sports, games, with the exception of "GO" games, toys, balls and balloons; 
bringing together for others (excluding the transport thereof), of a variety of goods, namely, bicycles, sunglasses, sports 
bags, protective helmets, limb guards, chronometers, pedometers, heart-rate measuring units, electric measuring 
apparatus, energy food and beverages for sports, watches, photographic cameras, cameras, satellite geolocation 
navigators, compasses, altimeters, binoculars, meteorological terminals, books, maps, camping tents, sleeping bags, 
bedding, (except linen), namely, covers for sleeping bags, overbags, camp beds, mattresses, air mattresses,not for 
medical purposes, gas lamps, camping and hiking furniture, namely, folding and non-folding tables and chairs, oil lamps, 
flashlights, safety lamps, gas lighters, ice boxes, cooking rings, water filtering and softening apparatus, plates, not of 
precious metal, beakers, not of precious metal, bottles, sun block preparations, sports bags, backpacks, bags for 
campers, clothing, clothing for sports, shoes, beach shoes, for skiing or sports, headgear, lingerie and underwear, 
articles for gymnastics and sports, games, with the exception of "GO" games, toys, balls and balloons.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

 

2876625    09/07/2014
[International Registration No. : 1221963]
GROUPE GO SPORT
17, avenue de la Falaise F-38360 Sassenage France

Proposed to be Used
IR DIVISION
Retail sale, namely the bringing together for the benefit of others (excluding the transport thereof) of clothing, of all kinds 
of footwear and particularly footwear for sports, enabling consumers to conveniently view and purchase those goods, by 
means of teleshopping, catalogs received at home or via the global communication network known as the Internet; 
provision of commercial information via the Internet.

5846



Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

Priority claimed from 24/06/2015; Application No. : 1701891 ;Australia 

3300180    15/12/2015
[International Registration No. : 1283168]
Humery Pty Ltd
120 Purchase Rd CHERRYBROOK NSW 2126 Australia

Proposed to be Used
IR DIVISION
Administration relating to marketing; advice relating to marketing management; business advice relating to marketing; 
business consultancy services relating to marketing; business consultancy services relating to the marketing of fund 
raising campaigns; conducting of marketing studies; consultancy relating to marketing; design of marketing material; 
direct marketing; direct marketing and selling by home party plan; marketing; marketing advisory services; marketing 
agency services; marketing analysis; marketing and business development of inventions; marketing assistance; 
marketing consultancy; marketing forecasting; marketing information; marketing management advice; marketing 
research; marketing studies; planning of marketing strategies; planning services for marketing studies; preparation of 
marketing plans; preparation of reports for marketing; product marketing; production of sound recordings for marketing 
purposes; production of video recordings for marketing purposes; promotional marketing; provision of advice relating to 
marketing; provision of information relating to marketing; research services relating to marketing; search engine 
optimisation services (marketing services); sponsorship (promotion and marketing services); telephone marketing 
services.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

 

Priority claimed from 06/05/2015; Application No. : 15 4 179 040 ;France 

3308832    05/11/2015
[International Registration No. : 1283331]
TRADE CONNECTION
10 rue aux Ours F-75003 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; arranging subscriptions to 
telecommunication services for others; presentation of goods on all communication media, for retail sale; business 
management and organization consultancy; employment agencies; computerized file management; online advertising on 
a computer network; rental of advertising time on all communication media; publication of advertising texts; rental of 
advertising space; public relations; company audits (commercial analyses); retail services for merchandise in stores or 
on-line, namely sale of clothing, headgear, footwear, food products, goods for table art, household linen, furniture, 
hygiene products, cosmetic products, books, CDs, multimedia products; services provided in the context of merchandise 
retail commerce, namely sale of clothing, headgear, footwear, food products, goods for table art, household linen, 
furniture, hygiene products, cosmetic products, books, CDs, multimedia products; retail services via the Internet or via 
any electronic means for remote ordering of the following products: clothing, headgear, footwear, food products, goods 
for table art, household linen, furniture, hygiene products, cosmetic products, books, CDs, multimedia products; 
organization of exhibitions and competitions for commercial or advertising purposes with or without distribution of 
prizes, awards and other prizes; marketing distribution of prizes, namely awarding of prizes in the context of commercial 
and promotional activities; business communication consultancy; procurement services for third parties [purchasing 
goods and services for third parties]; distribution of promotional and/or advertising material (leaflets, prospectuses, 
printed matter, samples), of advertising mailing; advertising by mail order, radio or television advertising; news clipping 
services; distribution of advertising or promotion; promotional and advertising actions; bill-posting; demonstration of 
goods; distribution of samples; updating of advertising material; document reproduction; advertising management; 
business consulting and information; business management assistance; professional business consultancy; accounting; 
sponsoring (advertising), advertising patronage, sponsorship (advertising); sales promotion for others; promotion of 
goods and services (for others); services for promotion of goods or service provision; selection of goods and/or services 
(for others) with a view to their promotion; commercial information and advice for consumers (consumer advice shop); 
commercial information and advertising services via the Internet, via telephone networks or via telematic means; 
advertising agencies; retail sales services via a global computer network for clothing, headgear, footwear, food products, 
goods for table art, household linen, furniture, hygiene products, cosmetic products, books, CDs, multimedia products; 
presentation and grouping of goods for third parties (excluding the transport thereof) on any communication media 
enabling customers to view and purchase those goods in retail stores, in a general goods catalog or on an Internet site or 
on any other form of electronic telecommunication media; management of on-line computer database for the sale of 
goods; all the aforesaid services provided on all communication means.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 35
 

 

Priority claimed from 14/01/2015; Application No. : 15 4 148 363 ;France 

3309842    10/07/2015
[International Registration No. : 1283257]
CELINE FOGEL
76-78 avenue des Champs-Elysées F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.35;Retail services in a retail store and on-line (on a website) or on any other form of electronic telecommunication 
media (presentation of goods on all communication media, including via the Internet) of cosmetic products, perfumes, 
perfumery, spectacles, sunglasses, candles, jewelry, costume jewelry, watches, leather goods, handbags, rucksacks, 
wheeled bags, school bags, shopping bags, traveling bags, suitcases, sports bags, beach bags, wallets, card cases 
(notecases), purses, key cases, vanity cases, accessories for mobile phones, umbrellas, clothing, footwear, boots, sports 
footwear, beach shoes, hats, headgear, belts (clothing), furs (clothing), gloves (clothing), scarves, neckties, socks, 
slippers, underwear, bathing suits; the bringing together, for the benefit of others of all the aforesaid goods enabling 
customers to conveniently view and purchase those goods in retail stores, on a website or on any other form of electronic 
telecommunication media; supply for others of all the aforesaid goods enabling customers to conveniently view and 
purchase those goods in retail stores, on a website or on any other form of electronic telecommunication media; 
presentation of goods on all communication media, for retail sale; customer loyalty program services by means of loyalty 
cards; customer loyalty program services for commercial, promotional or advertising purposes; organization and 
management of commercial operations for customer loyalty; promotional offer services (sales promotion for others); 
sales promotion services for others; commercial information and advice for consumers (consumer advice shop); 
administrative management of the purchasing of goods and/or online services on the Internet; commercial administration 
of the licensing of the goods and services of others; administrative processing of purchase orders; advertising; online 
advertising on a computer network; dissemination of advertisements; demonstration of goods; dissemination 
(distribution) of samples; direct mail advertising (leaflets, prospectuses, printed matter, samples); modeling services for 
advertising or sales promotion purposes; organization of exhibitions, trade fairs for commercial or advertising purposes; 
computerized file management; collection and systematization of data in a central file; data search in computer files for 
others; shop window dressing; public relations; auctions; business management and organization consultancy; business 
management; business administration; assistance with the operation of commercial companies as franchises.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 35 
 

 

Priority claimed from 27/02/2015; Application No. : 1677726 ;Australia 

3311372    26/08/2015
[International Registration No. : 1285055]
Bisualise Pty Ltd.
51 Kenthurst Road St. Ives NSW 2075 Australia

Proposed to be Used
IR DIVISION
Business management and business management consultancy; business administration; business and commercial 
strategy services; business planning; retail services provided by consultants in the fields of business processes, 
commercialisation and exploitation of intellectual property, monetisation of intellectual property; market and competition 
analysis services; accounting; advisory services relating to tax preparation, namely, advice and preparation of tax 
returns, tax assessment preparation and tax planning accountancy; commercial and business appraisals; business risk 
management and risk assessment services; commercial administration of the licensing of goods and services for others; 
cost price analysis; auditing; business information; business research; compilation of statistics; compilation of 
information into computer databases; economic forecasting; marketing and marketing research; personnel management 
consultancy; information and advice in relation to all the aforementioned services.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 36 
 

Priority claimed from 11/01/2014; Application No. : 86163220 ;United 
States of America 

2875237    02/07/2014
[International Registration No. : 1221294]
GlobeOne LLC
16301 North Rockwell Edmond OK 73013 US

Proposed to be Used
IR DIVISION
Banking services; credit card services; charge card services; debit card services; issuing credit cards, prepaid credit 
cards and debit cards; commercial lending services; consumer lending services; checking account services; savings 
account services; investment banking services; merchant banking services; financial asset management; private 
banking; bank and financial services, namely stock custodial services, payments and treasury services, corporate money 
management, and institutional trust services; retail banking services, namely, deposit accounts, safe deposit services, 
home mortgage lending and servicing, auto lending, and financial banking services; financial banking support in the form 
of loans for community development; electronic commerce payment services, namely, establishing funded accounts used 
to purchase goods and services on the internet.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 36
 

Priority claimed from 21/05/2014; Application No. : 82735 ;Cyprus 

2876434    08/07/2014
[International Registration No. : 1221764]
Exness Holdings CY Limited
Siafi 1, Porto Bello, Flat/Office 401 CY-3042 Limassol CY

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 36 
 

Priority claimed from 03/03/2014; Application No. : 
GO2014C000022 ;Italy 

2898123    09/06/2014
[International Registration No. : 1227282]
ASSICURAZIONI GENERALI S.p.A.
Piazza Duca degli Abruzzi, 2 I-34132 TRIESTE (TS) Italy

Proposed to be Used
IR DIVISION
Insurance; financial affairs; monetary affairs; real estate affairs; accident insurance underwriting; accommodation 
bureaux [apartments]; actuarial services; financial analysis; antique appraisal; apartment house management; art 
appraisal; banking; brokerage; brokerage of carbon credits; business liquidation services, financial, capital investments; 
charitable fund raising; check [cheque] verification; clearing, financial; clearing-houses, financial; rent collection; credit 
bureaux; credit card services; customs brokerage; debit card services; debt collection agencies; deposits of valuables; 
financial evaluation of wool; exchanging money; factoring; fiduciary; trusteeship; financial consultancy; financial 
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evaluation [insurance, banking, real estate]; financial information; financial management; financial sponsorship; financing 
services; fire insurance underwriting; fiscal assessments; fund investments; charitable fund raising; electronic funds 
transfer; electronic funds transfer; guarantees; health insurance underwriting; home banking; housing agents; insurance 
information; instalment loans; insurance brokerage; insurance consultancy; insurance information; insurance 
underwriting; capital investment; issuance of credit cards; issue of tokens of value; issuing of travellers' checks 
[cheques]; jewellery appraisal; lease-purchase financing; leasing of farms; leasing of real estate; lending against security; 
life insurance underwriting; loans [financing]; financial management; marine insurance underwriting; mortgage banking; 
mutual funds; numismatic appraisal; organization of collections; pawnbrokerage; provident fund services; real estate 
agencies; real estate appraisal; real estate management; rent collection; rental of offices [real estate]; renting of 
apartments; repair costs evaluation [financial appraisal]; retirement payment services; safe deposit services; savings 
bank services; securities brokerage; stamp appraisal; stock exchange quotations; stocks and bonds brokerage; financial 
evaluation of standing timber; issue of tokens of value; issuing of travellers' checks [cheques]; deposits of valuables; 
fiscal valuations.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 36 
 

Priority claimed from 03/03/2014; Application No. : 
GO2014C000023 ;Italy 

2899984    09/06/2014
[International Registration No. : 1227079]
ASSICURAZIONI GENERALI S.p.A.
Piazza Duca degli Abruzzi, 2 I-34132 TRIESTE (TS) Italy

Proposed to be Used
IR DIVISION
Insurance; financial affairs; monetary affairs; real estate affairs; accident insurance underwriting; accommodation 
bureaux [apartments]; actuarial services; financial analysis; antique appraisal; apartment house management; art 
appraisal; banking; brokerage; brokerage of carbon credits; business liquidation services, financial, capital investments; 
charitable fund raising; check [cheque] verification; clearing, financial; clearing-houses, financial; rent collection; credit 
bureaux; credit card services; customs brokerage; debit card services; debt collection agencies; deposits of valuables; 
financial evaluation of wool; exchanging money; factoring; fiduciary; trusteeship; financial consultancy; financial 
evaluation [insurance, banking, real estate]; financial information; financial management; financial sponsorship; financing 
services; fire insurance underwriting; fiscal assessments; fund investments; charitable fund raising; electronic funds 
transfer; electronic funds transfer; guarantees; health insurance underwriting; home banking; housing agents; insurance 
information; instalment loans; insurance brokerage; insurance consultancy; insurance information; insurance 
underwriting; capital investment; issuance of credit cards; issue of tokens of value; issuing of travellers' checks 
[cheques]; jewellery appraisal; lease-purchase financing; leasing of farms; leasing of real estate; lending against security; 
life insurance underwriting; loans [financing]; financial management; marine insurance underwriting; mortgage banking; 
mutual funds; numismatic appraisal; organization of collections; pawnbrokerage; provident fund services; real estate 
agencies; real estate appraisal; real estate management; rent collection; rental of offices [real estate]; renting of 
apartments; repair costs evaluation [financial appraisal]; retirement payment services; safe deposit services; savings 
bank services; securities brokerage; stamp appraisal; stock exchange quotations; stocks and bonds brokerage; financial 
evaluation of standing timber; issue of tokens of value; issuing of travellers' checks [cheques]; deposits of valuables; 
fiscal valuations.

5855



Trade Marks Journal No: 1783 ,   06/02/2017           Class 36 
 

Priority claimed from 08/06/2015; Application No. : 86654358 ;United 
States of America 

3309929    07/12/2015
[International Registration No. : 1283345]
Standard & Poor's Financial Services LLC
55 Water Street New York NY 10041 United States of America

Proposed to be Used
IR DIVISION
Financial services, namely, offering and administering open ended unit investment trusts.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 38 
 

Priority claimed from 24/01/2014; Application No. : 86174786 ;United 
States of America 

2883242    09/07/2014
[International Registration No. : 1223197]
LEVEL 3 COMMUNICATIONS, LLC
1025 Eldorado Blvd. Broomfield, CO 80021 United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Teleconferencing services; telepresence conferencing services.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 38
 

3300945    18/11/2015
[International Registration No. : 1283102]
AGA AB
SE-181 81 Lidingö Sweden

Proposed to be Used
IR DIVISION
Cl.38;Transmission of messages and information (included in this class), in particular using computers, in particular 
relating to stocks of goods, work materials and raw materials, in particular concerning gas storage and the management 
of gas storage containers; rental of message sending apparatus.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 39 
 

3309821    26/10/2015
[International Registration No. : 1283295]
KEOLIS
20-22 rue Le Peletier F-75009 PARIS France

Proposed to be Used
IR DIVISION
Transport; transport of people; information relating to transport of persons; reservations for the transport of persons; 
organization of transport of persons and transportation networks for persons; tourist agencies (excluding hotel and 
boarding-house reservations); booking of seats for travel, organization of trips and excursions, sightseeing tours, 
escorting of travelers; parking services, parking space rental, operation and management of parking spaces and lots; 
highway network operation and management; organization consultancy in the field of transport, travel and management 
and operation of highway networks, parking lots and airports; information services relating to road and highway traffic.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 41 
 

2876600    01/07/2014
[International Registration No. : 1221948]
Sustainability Accounting Standards Board
75 Broadway, Suite 202 San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
On-line publication of downloadable reports related to sustainability accounting standards, trends regarding 
sustainability accounting issues, disclosure and performance at the sector, industry, and company level, and the 
materiality of sustainability accounting.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 41 
 

2876628    01/07/2014
[International Registration No. : 1221967]
Sustainability Accounting Standards Board
75 Broadway, Suite 202 San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
On-line publication of downloadable reports related to sustainability accounting standards, trends regarding 
sustainability accounting issues, disclosure and performance at the sector, industry, and company level, and the 
materiality of sustainability accounting; education and training services, namely, offering courses to educate financial 
and sustainability professionals with regard to use of the sustainability standards in research and reporting.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 41 
 

2885017    16/07/2014
[International Registration No. : 1223625]
Smile Train, Inc.
41 Madison Avenue, 28th Floor New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Charitable services, namely, providing health care and professional training programs in the field of treatment and 
correction of facial deformities and related care, including cranial, facial, and plastic surgical procedures and 
postoperative care and medical counseling. 
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3308480    26/11/2015
[International Registration No. : 1283607]
SZ DJI TECHNOLOGY CO., LTD. 
6F, HKUST SZ IER Bldg., No. 9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong CN

Proposed to be Used
IR DIVISION
Instruction services; arranging and conducting of workshops [training]; arranging and conducting of symposiums; 
organization of competitions [education or entertainment]; providing on-line electronic publications, not downloadable; 
game services provided on-line from a computer network; television entertainment; club services [entertainment or 
education]; photography; games equipment rental.
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3308946    24/11/2015
[International Registration No. : 1283589]
Lucid Software Inc.
10808 S River Front Pkwy., 600 South Jordan UT 84095 United States of America

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for creation of flowcharts, diagrams, and wireframes.
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Priority claimed from 28/01/2015; Application No. : 86517296 ;United States of 
America 

3310413    22/07/2015
[International Registration No. : 1285033]
Autodesk, Inc.
111 McInnis Parkway San Rafael CA 94903 United States of America

Proposed to be Used
IR DIVISION
Computer software, namely, non-downloadable 3D modeling software for 3D printing; computer software, namely, non-
downloadable software for converting 3D models to physical objects; web-based computer software application that 
allows users to import, model, share, store and export 3D modeling data at any stage of modeling or development 
process (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); software as a 
service (SAAS) services featuring software for creating 3D models and converting 3D models to physical objects; 
providing a web site featuring temporary use of non-downloadable software for designing 3D objects, models and 
construction projects (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); 
for image editing, simulation, visualization, and rendering of digital objects and images, and for data management, object 
design and rendering of computer graphics (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); providing a website featuring temporary use of non-downloadable software for uploading, sharing 
and exporting user-generated 3D models (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); providing an Internet website portal offering information in the field of computer aided design in 
three dimensions; providing a website featuring blogs in the fields of 3D modeling and 3D printing (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); technical support services, namely, 
troubleshooting and customer support services for computer software problems in the fields of 3D modeling and 3D 
printing; providing a website featuring educational information in the field of 3D modeling and 3D printing (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing temporary use of 
on-line non-downloadable cloud computer software for the storage of user-generated content.
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3310991    24/11/2015
[International Registration No. : 1284899]
MECALBI - ENGINEERING SOLUTIONS, LDA.
Rua Dr Alfredo Da Silva, Nº 92, Loja R/C P-6000-210 CASTELO BRANCO Portugal

Proposed to be Used
IR DIVISION
Engineering; mechanical engineering services; research, development, analysis and consultancy services in the field of 
engineering; technical project planning in the field of engineering; mechanical and electrical engineering services.

5866



 
Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 30/12/2013; Application No. : 13 4 057 726 ;France 

2873895    30/06/2014
[International Registration No. : 1220649]
Société Jas Hennessy & Co.
rue de la Richonne F-16100 Cognac France

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); alcoholic cocktails.

Cl.41;Education, training, entertainment; organization of communication events, ceremonies, exhibitions, trade 
shows, for cultural or entertainment purposes; organization and conducting of training workshops; organization of 
competitions concerning education or entertainment; organization and conducting of colloquiums, conferences, 
congresses, seminars and wine tasting events; night club services; show production.
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2874218    17/06/2014
[International Registration No. : 1220656]
PRESTASHOP
55 Rue Raspail F-92300 Levallois Perret France

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus and instruments; apparatus for recording, transmission or reproduction of sound or images; 
magnetic recording media, sound recording disks; calculating machines, equipment for data processing and computers; 
computer programs and software, software recorded on magnetic media or downloaded from an external computer 
network.

Cl.35;Advertising; business management; business administration; office functions; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); business management and organization consultancy; 
document reproduction; computerized file management; organization of exhibitions for commercial or advertising 
purposes; online advertising on a computer network; rental of advertising time on all communication media; publication 
of advertising texts; rental of advertising space; dissemination of advertisements.

Cl.41;Education; training; education information; videotape film production; videotape editing; organization and 
conducting of colloquiums, conferences or congresses.

Cl.42;Services provided to companies for the management of their e-commerce sites, namely technical auditing of 
web sites, technical consultancy regarding web sites, technical analysis of web sites, development (including graphic 
design), installation and maintenance of Internet sites for e-commerce; design and development of computers and 
software; development (design), installation, maintenance, updating or rental of software; programming for computers; 
consultancy relating to computers; conversion of computer programs and data (other than physical conversion); 
conversion of documents from a physical medium to an electronic medium.
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Priority claimed from 18/03/2014; Application No. : 302014041307.8/18 ;Germany 

2874778    26/06/2014
[International Registration No. : 1221150]
MIP METRO GROUP Intellectual Property GmbH & Co. KG
Metro-Strasse 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, jewellery goods, fashion jewellery, precious stones, watches, tie clips, tie pins.

Cl.18;Bags, bags for sports, rucksacks, wallets, purses, suitcases, vanity cases, leather and imitations of leather, 
girths of leather, straps of leather (saddlery), leather covers, furs, pelts, umbrellas, parasols, walking sticks, hiking sticks, 
travelling sets (leatherware), garment bags for travel, baby carriers, girths and slings for carrying babies; bags 
(envelopes, pouches) of leather, for packaging.

5869



Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 02/04/2014; Application No. : FI2014C000500 ;Italy 

2874794    26/06/2014
[International Registration No. : 1221173]
Art of Leather S.p.A.
Viale Giovanni Milton, 53 I-50129 Firenze (FI) IT 

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de parfum; eau de Cologne; toilet water; after shave creams; after shave lotions; shaving lotions; 
shaving creams and foams; hair lotions; shampoos; hair conditioners; essential oils for personal use; beauty masks; cold 
creams; hand creams; body and facial creams; body milk; deodorants for personal use; antiperspirants for personal use; 
skin cleansers; soaps for personal use; toilet soaps; bath soaps; bath and shower foams; bath and shower gel; body oils; 
body lotions; skin lotions; lipsticks; lip gloss; face-powders; eye-pencils; rouge; mascara; eye shadows; foundation 
make-up; talcum powder; nail polish.

Cl.9;Eyeglasses and sunglasses; sports eyewear; swimming goggles; frames, holders, chains, cords and cases for 
eyeglasses and sunglasses; protective helmets; sports helmets; helmets for motorcyclists; bags, cases and sleeves 
specially adapted for holding or carrying mobile phones; computers; laptop computers; MP3 players; personal digital 
assistants; tablets; cameras and video cameras; strings and chains for mobile phones; cameras and MP3 players.

Cl.14;Earrings; bracelets; necklaces; jewelry rings; jewelry anklets; pendants; jewelry brooches; jewelry chains; 
cufflinks; tie pins; boxes of precious metal; jewelry cases; clocks; watches; wristwatches; alarm clocks; pocket watches; 
chronometers; chronographs for use as timepieces and for use as watches; straps for watches; chains for watches; 
watch cases.

Cl.18;Bags; shoulder bags; handbags; Boston bags; waist packs; leather and canvas shopping bags; duffle bags; tote
bags; clutch bags; wallets; purses; leather credit card and business card cases; travelling cases of leather; briefcases; 
attaché cases; pouches of leather; carrying cases; school bags; suitcases; trunks; garment bags for travel; key cases 
made of leather; backpacks; rucksacks; vanity cases sold empty; shaving bags sold empty; carry-on bags; beach bags; 
umbrellas.

Cl.25;Pullover; cardigans; sweaters; jumpers; jackets; swimwear; pareos; blouses; sweat pants; sweat shirts; shirts; 
polo shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; evening gowns; dresses; women's dresses; men's suits; 
women's suits; coats; half coats; raincoats; anoraks; down jackets; overcoats; fur coats and fur jackets; tracksuits; 
overalls; underwear; bathrobes; vests; night gowns; dressing gowns; pajamas; hosiery and panty hoses; tights; 
stockings; socks; legwarmers; foulards; capes; ponchos; shawls; scarves; neckties; gloves for clothing; belts for 
clothing; braces and suspenders for clothing; hats and caps; shoes; leather shoes; rubber shoes; rain boots and rain 
shoes; gymnastic shoes; training shoes; half-boots; boots; lace boots; vinyl shoes; sandals; slippers; flip-flops; clogs; 
sandal shoes; flat shoes; desert boots; walking shoes; sneakers; insoles for footwear.
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Priority claimed from 24/04/2014; Application No. : 012814811 ;European Union 

2875016    23/06/2014
[International Registration No. : 1221143]
H & M HENNES & MAURITZ AB
SE-106 38 Stockholm Sweden

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.20;Furniture; mirrors (looking glasses); picture frames; furniture and furnishings of wood, cork, reed, cane, wicker, 
horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum or of plastics and not included in other classes; 
furniture, namely cabinets, stools, beds, cribs, cots, tables, chairs, settees; clothes hangers; clothes hooks; knobs for 
furniture; pillows; mattresses.

Cl.21;Household or kitchen utensils and containers; combs; brushes (except paint brushes); brush-making materials; 
articles for cleaning purposes; steelwool; glass, unworked or semi-worked (except building glass); glassware, porcelain 
and earthenware not included in other classes; cooking utensils and food and beverage containers; hair combs and all-
purpose scouring sponges; hair and toothbrushes; cleaning articles, namely, steel wool; dinnerware; tableware; statues, 
figurines, plaques and works of art, made of porcelain, terra-cotta or glass; toilet cases; dishwashing brushes; trays; 
toothbrushes; gardening articles, namely, gardening gloves; laundry bins; candlesticks; liquid soap dispensers; cookie 
cutters.

Cl.24;Textiles and textile goods, not included in other classes; bed clothes; table cloths of textile; blankets; sheets, 
pillow cases, duvet covers; bed covers; throws; bed skirts; bed blankets; place mats; table cloths not of paper; oilcloth 
for use as tablecloths; table runners; table napkins of textile; linen for household purposes; bath towels and hand towels; 
tea cloths; curtains for showers; curtains; coverings of plastic for furniture; furniture coverings of textile; pillow shams; 
woven blankets; quilts filled with stuffing materials; dish towels for drying.

Cl.26;False hair; hair curlers (other than hand implements); accessories for apparel, sewing articles and decorative 
textile articles; hair bands; slides (hair grips) not of precious metal; hair nets; barrettes (hair-slides); artificial flowers; 
badges for wear, not of precious metal; embroidery; lace; novelty buttons; ornamental novelty pins (not of precious 
metal), other than jewellery; tassels (fringes).

Cl.35;Retail services for furniture, mirrors (looking glasses), picture frames, furniture and furnishings of wood, cork, 
reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother of pearl, meerschaum or of plastics, furniture 
namely cabinets, stools, beds, cribs, cots, tables, chairs, settees, clothes hangers, clothes hooks, knobs for furniture, 
pillows, mattresses, household or kitchen utensils and containers, combs, brushes except paint brushes, brush making 
materials, articles for cleaning purposes, steelwool, glass, unworked or semi worked except building glass, glassware, 
porcelain and earthenware, cooking utensils and food and beverage containers, hair combs and all purpose scouring 
sponges, hair and toothbrushes, cleaning articles namely steel wool, dinnerware, tableware, statues, figurines, plaques 
and works of art made of porcelain terra cotta or glass, toilet cases, dishwashing brushes, dish cloths, trays, 
toothbrushes, gardening articles namely garden claws, gardening gloves, laundry bins, candlesticks, liquid soap holders, 
cookie cutters, textiles and textile goods, bed clothes, table cloths of textile, blankets, sheets, pillow cases, duvet covers, 
bed covers, throws, bed skirts, bed blankets, place mats, tablecloths, oilcloth for use as tablecloths, runners, table 
napkins of textile, linens, bath towels and hand towels, tea cloths, curtains for showers, curtains, coverings of plastic for 
furniture, furniture coverings of textile, pillow shams, woven blankets, quilts filled with stuffing materials, false hair, hair 
curlers other than hand implements, accessories not of precious metals and jewel, hair bands, slides hair grips not of 
precious metal, hair nets, barrettes hair slides, artificial flowers, badges for wear not of precious metal, embroidery, lace, 
novelty buttons, ornamental novelty pins not of precious metal, tassels fringes, candles, scented candles, lamps, rugs  
and carpets. 
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Priority claimed from 13/04/2014; Application No. : 660622 ;Switzerland 

2875186    14/07/2014
[International Registration No. : 1221360]
QUADRO VEHICLES S.A.
Riva Albertolli 1 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.12;Motorized vehicles; motorcycles; cars tricycles, scooters, tricycles motorcycles; anti-theft devices for 
motorcycles, plastic windscreens for motorcycles; luggage carriers and luggage nets for motorcycles; saddle covers for 
motorcycles; driver sleeves for hand protection; leg covers for motorcycles; safety seats for children for motorcycles, 
windscreen wipers for motorcycles; windscreens for motorcycles, parts and accessories for motorcycles; bicycles.

Cl.25;Clothing; shoes; headgear; clothing, footwear and headgear for motorcycling and sport; gloves, coats, padded 
jackets, sweaters, vests, scarves, shoes, boots, balaclavas, socks, underwear, motorcycle protective elastic gaiters; 
waterproof clothing, wind resistant jackets and headgear and footwear; waterproof jackets and wind-proof jackets and 
pants; waterproof coats, waterproof overshoes.

Cl.37;Maintenance and repair of automobiles, assembling of parts of vehicles, installation of vehicle parts.
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2875948    05/06/2014
[International Registration No. : 1221697]
INVISTA TECHNOLOGIES S.à.r.l.
Kreuzackerstrasse 9 CH-9000 St. Gallen Switzerland

Proposed to be Used
IR DIVISION
Cl.22;Synthetic fibres and filaments for textile use; synthetic fibres and filaments for use in the manufacturing of 
fabrics, textiles and yarns; spandex fibre for use in manufacture fabrics; raw textile fibres; yarn fibres; synthetic fibres for 
use in yarns and threads for textile use.

Cl.24;Textiles and textile goods, not included in other classes; synthetic fibre fabrics; mixed fibre fabrics; textile 
fabrics for the manufacture of apparel.

Cl.25;Clothing; shirts; trousers; shorts; sportswear; active wear; leotards; swim wear; sleepwear; lingerie; 
undergarments; underwear; shape wear; hosiery; footwear; socks; headgear.
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Priority claimed from 12/02/2014; Application No. : 660056 ;Switzerland 

2876327    15/07/2014
[International Registration No. : 1221254]
Georg Fischer AG
Amsler-Laffon-Strasse 9, CH-8201 Schaffhausen (Switzerland) 

Proposed to be Used
IR DIVISION
Cl.1;Ion exchange resins for the deionization of water-based dielectric parts for machining parts by electric discharge.

Cl.7;Generators and machine tools for electric machining, in particular machining by electric discharge, electrolytic 
machining, electro-chemical processing or a combination of these types of machining; electronic or partially electronic 
machine tools; digitally-controlled machine tools, control mechanisms for machines for electric machining, control 
devices and apparatus for digitally-controlled machine tools; wire-cutting machines for electric machining, electric 
engraving machines for electric machining, drills for electric machining, milling machines for electric machining, machine 
tools for electric machining with rotating electrodes; generators for electric machining; wire cutters for cutting worn wires 
on electric discharge machines; machines for cutting or machines for cutting metal, milling machines, high-performance 
milling machines, high-speed milling machines; machine tools for laser machining of parts, in particular digitally-
controlled; control devices and apparatus for digitally-controlled machines for laser machining; units with laser heads 
and other forms of energy; couplings for equipment other than land vehicles, in particular clamping systems used for 
fastening parts and electrodes, clamping elements for workpieces, pallets containing workpieces, elements for fastening 
tools; tool changing systems for changing tools between a tool loader and spindle, loaders for workpieces, pallet 
changing systems for changing pallets between a workpiece loader and a machining area; devices for securing 
electrodes on electric discharge machines; handlers for tools and workpieces; spindles, high-speed spindles, high-
frequency spindles; transmission devices, namely reducers, motion converters, gear reducers, rotary tables, tilting 
tables; electrodes for machining parts by electric discharge, in particular for engraving, machining by electric discharge, 
milling by electric discharge and wire machining by electric discharge, in particular coated wire electrodes for machining 
by electric discharge; filters for dielectric filtering for machining parts by electric discharge; machine parts for electric 
discharge machines, in particular thread guides, drainage nozzles, components for two-way wire circuits; parts of 
machines for milling machines and lathes, in particular main spindle bearings, clamping interfaces between tools (for 
milling machines) or parts (for lathes) and main spindle shafts, linear guides, ball screws, flexible couplings, pulley driven 
systems and gears, part positioning tables for milling machines, machine parts for machines machining laser parts, in 
particular filters for filtering dust and fine particles, activated carbon cartridges for filtering smoke, laser beam sources, 
laser beam display systems, linear guides, ball screws, flexible couplings, pulley driven systems and gears, part 
positioning tables for parts for machine tools laser machining parts.

Cl.9;Electrode equipment for the electric machining of metal; electric, electronic and digital controls for machine tools, 
computer hardware and software for digital control of machine tools; software for operating machine tools; data media for 
digital control software, machining parameters or machining programs; CAD/CAM software and computers; test 
equipment for measuring pressure, temperature, position or shape of parts in a machine tool; electric power supplies; 
optical equipment; lenses; mirrors; galvanometer scanners; cameras.

Cl.16;Printed matter, in particular advertising material, instructions, training material and commercial documentation 
in the field of machine tools and spare parts for machine tools, in particular brochures and leaflets; materials for 
packaging.
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Priority claimed from 03/12/2013; Application No. : 64510/2013 ;Switzerland 

2876332    03/06/2014
[International Registration No. : 1221416]
Philipp Plein
Säntisstrasse 5 CH-8580 Amriswil Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils, hair lotions; dentifrices.

Cl.14;Precious metals and their alloys; precious stones; timepieces and chronometric instruments.

Cl.18;Leather and imitation leather, goods made of these materials not included in other classes; animal skins; trunks 
and suitcases; whips; saddlery.

Cl.20;Mirrors (looking glasses); frames; products (not included in other classes) of cane, wicker.

Cl.21;Utensils and containers for household or kitchen use; combs and sponges.

Cl.24;Fabrics and textile goods not included in other classes; bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.28;Appliances for gymnastics; articles for gymnastics and sports; games.
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Cl.35;Retail or wholesale services, also via the Internet, in the field of soaps, perfumery, essential oils, cosmetics, hair 
lotions, dentifrices, precious metals and their alloys and goods made of these materials or coated therewith not included 
in other classes, jewelry, jewelry products, precious stones, timepieces and chronometric instruments, leather and 
imitations of leather, goods made of these materials not included in other classes, animal skins, trunks and suitcases, 
umbrellas, parasols, walking sticks, whips, saddlery, furniture,particularly household furniture,kitchen furniture, mirrors 
(looking glasses), frames, products (not included in other classes) of wood, cork, reed, cane, willow, horn, bone, ivory, 
whalebone, tortoiseshell, amber, mother-of-pearl, meerschaum, substitutes for all these materials or of plastic materials, 
household or kitchen utensils and containers, combs and sponges, glassware, porcelain and earthenware not included in 
other classes, fabrics and textile goods not included in other classes, bed and table covers, clothing, shoes, headgear, 
appliances for gymnastics, articles for gymnastics and sports, games, toys.
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2876390    23/05/2014
[International Registration No. : 1221629]
Limited Liability Company "MARTIN"
Tsentralnaya str., 109, Electrougli, Noginsk district RU-142455 Moscow region Russian Federation

Proposed to be Used
IR DIVISION
Cl.29;Processed sunflower seeds.

Cl.31;Sunflower seeds, unprocessed.
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Priority claimed from 21/05/2014; Application No. : 82737 ;Cyprus 

2876435    08/07/2014
[International Registration No. : 1221765]
Exness Holdings CY Limited
Siafi 1, Porto Bello, Flat/Office 401 CY-3042 Limassol CY

Proposed to be Used
IR DIVISION
Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees.

Cl.36;Insurance; financial affairs; monetary affairs.
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Priority claimed from 21/01/2014; Application No. : 14/4062047 ;France 

2876438    20/06/2014
[International Registration No. : 1221790]
GROUPE GO SPORT
17, avenue de la Falaise F-38360 Sassenage France

Proposed to be Used
IR DIVISION
Cl.25;Clothing, sportswear, headgear, footwear, sports footwear, underclothing and underwear.

Cl.28;Games, with the exception of "GO" games, toys, balls and balloons, gymnastic and sporting articles.

Cl.35;Services for the retail sale and presentation of bicycles on any means of communication, sunglasses, sports 
bags, protective helmets, limb guards, chronometers, pedometers, heart-rate measuring units, energy food and beverages
for sports, watches, photographic cameras, cameras, satellite geolocation navigators, compasses, altimeters, binoculars, 
meteorological terminals, books, geographical maps, tents for camping, sleeping bags, sun block preparations, sports 
bags, backpacks, bags for campers, clothing, clothing for sports, footwear, beach shoes, footwear for skiing or sports, 
headgear, lingerie and underwear, articles for gymnastics and sports, games, with the exception of "GO" games, toys, 
balls and balloons; bringing together for others (excluding the transport thereof), of a variety of goods, namely: bicycles, 
sunglasses, sports bags, protective helmets, limb guards, chronometers, pedometers, heart-rate measuring units, energy 
food and beverages for sports, watches, photographic cameras, cameras, satellite geolocation navigators, compasses,  
altimeters, binoculars, meteorological terminals, books, geographical maps, tents for camping, sleeping bags, sun protection, 
sports bags, backpacks, bags for campers, clothing, clothing for sports, footwear, beach shoes, footwear for skiing or sports, 
headgear, lingerie and underwear, articles for gymnastics and sports, games, with the exception of "GO" games, toys, balls
and balloons. 
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Priority claimed from 30/01/2014; Application No. : 144064684 ;France 

2876455    16/07/2014
[International Registration No. : 1221886]
STRATX
15, avenue de l'Opéra F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and applications, software and software packages, especially in the field of training; 
downloadable electronic publications; downloadable electronic documents.

Cl.41;Training and training services, including on-line; arranging, organizing, conducting and leading classes, 
workshops, training courses and seminars; information and advice on training; editing and publishing, including 
electronically or on-line, of books, periodicals, tutorials, guides, manuals and training methods, articles and pamphlets 
(other than advertising); publication of multimedia training works, tutorials, guides, manuals and training methods; 
lending and rental on-line of electronic publications, multimedia training works, tutorials, guides, manuals and training 
methods.

Cl.45;Licensing of computer software and industrial and intellectual property rights.
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Priority claimed from 17/10/2013; Application No. : UK00003026667 ;United Kingdom
2876667    17/04/2014
[International Registration No. : 1222013]
HARRIS TWEED AUTHORITY
The Town Hall, 2 Cromwell Street, Stornoway Isle of Lewis HS1 2DB United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, electronic magazines; multi-media recordings and publications; digital audio, video and 
audio visual files; digital audio, video and audio video files downloadable from the Internet; podcasts; computer 
databases; data recorded in an electronic and optical form; data carriers, CDs, CDIs, CD-ROMs, DVDs, discs, cassettes 
and other data carriers; photographic transparencies; holograms; all the aforesaid goods relating to Harris Tweed and 
being for use in furthering and promoting the Harris Tweed industry, including publicising, advertising and promoting 
awareness of the nature, origin and qualities of Harris Tweed, disseminating information about material falling within the 
definition of Harris Tweed and articles made therefrom, inspection of Harris Tweed and certification of its quality and 
maintaining, safeguarding and promoting the authenticity, standard and reputation of Harris Tweed and the Harris Tweed 
industry.

Cl.16;Printed matter; printed publications; instructional and teaching material; magazines; journals; periodical 
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publications; newspapers; directories; brochures; books; newsletters; guides; manuals; printed reports; stationery; 
diaries; calendars; postcards; bookmarks; posters; pamphlets; photographs; transparencies; labels (not of textile); swing 
tickets; all the aforesaid goods relating to Harris Tweed and being for use in furthering and promoting the Harris Tweed 
industry, including publicising, advertising and promoting awareness of the nature, origin and qualities of Harris Tweed, 
disseminating information about material falling within the definition of Harris Tweed and articles made therefrom, 
inspection of Harris Tweed and certification of its quality and maintaining, safeguarding and promoting the authenticity, 
standard and reputation of Harris Tweed and the Harris Tweed industry.
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Priority claimed from 06/06/2014; Application No. : 14/4096282 ;France 

2877968    23/06/2014
[International Registration No. : 1222174]
Champagne PERRIER-JOUËT
28 avenue de Champagne F-51200 EPERNAY France

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, namely signboards, posters, menus, greeting cards, 
calendars, note pads, diaries, banners, bags, small bags, pouches; boxes and packaging for bottles made of cardboard or 
paper; paper napkins; printed publications such as magazines, newspapers, pamphlets; stickers; pens.

Cl.21;Plates; spouts; bottles; refrigerating bottles; perfume burners; decanters; ice pails [coolers]; corkscrews; bottle 
openers; glasses (receptacles).

Cl.33;Alcoholic beverages, except beers.
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Priority claimed from 09/04/2014; Application No. : MC2014C000146 ;Italy 

2877974    09/06/2014
[International Registration No. : 1222187]
SIGE - S.P.A.
via Baiana, 10 I-60020 POLVERIGI (AN) Italy

Proposed to be Used
IR DIVISION
Cl.20;Furniture; kitchen furniture; office furniture; drawers; drawers for kitchen furniture; drawers for kitchen furniture 
with metal runners; chests of drawers; drawer slides (furniture hardware); non-metallic drawer sliders; dividers for 
drawers; drawer frames, of metal (furniture); furniture casings, of metal; removable frames of metal for kitchen furniture; 
racks (furniture); shelving frames of metal (furniture); shelf supports of metal (parts of furniture); furniture shelves; metal 
support frames for cabinet shelves; column frames for pantry units (furniture); bottle racks; edgings of plastic for 
furniture; trestles [furniture]; cupboards; furniture cabinets; display stands; tea carts; meat chests, not of metal; 
containers, not of metal [storage, transport]; tables [furniture]; computer tables; desks; divans; armchairs; chairs; swivel 
chairs; office chairs; easy chairs; stools; trolleys [furniture]; beds; wooden beds; bed bases; mattresses; cushions; 
mirrors; picture frames; caps of plastic; plugs for sinks, not of metal or rubber; goods (not included in other classes) of 
wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes 
for all these materials, or of plastics.

Cl.21;Baskets for domestic use; litter baskets of metal; dustbins; household containers; laundry bins for household 
purposes; laundry bins of metal; basins [receptacles]; buckets; containers for household or kitchen use; draining trays; 
dish drying racks; draining trays of metal; glass drainers of metal; metal racks for kitchen furniture; spice sets; household
or kitchen utensils and containers; flat grids of metal for kitchen furniture.
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2879624    29/05/2014
[International Registration No. : 1222635]
MADEWELL INC.
770 Broadway, c/o J. Crew Group, Inc. New York NY 10003 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.14;Jewelry, namely, earrings, necklaces, rings, and charms.

Cl.18;Handbags, duffel bags, small leather goods, namely, purses, and bags.

Cl.25;Clothing, namely, pants, shorts, slacks, jeans, sweatpants, overalls, shirts, blouses, jackets, coats, trench coats, 
sweaters, vests, blazers, skirts, dresses, hats, t-shirts, sweatshirts, socks, scarves, belts, gloves, footwear, shoes, boots, 
swimwear; men"s, women"s and children"s clothing, namely, work wear, pants, slacks, jeans, shirts and jackets.

Cl.35;On-line and in store retail store services and catalog services in the fields of clothing, footwear, handbags, and 
jewelry.

Cl.36;Issuing gift certificates which may then be redeemed for goods or services.
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Priority claimed from 17/12/2013; Application No. : 13/4055122 ;France 

2881277    16/06/2014
[International Registration No. : 1222712]
EREN GROUPE S.A
25b, Boulevard Royal L-2449 Luxembourg

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and lighting fuel; candles and wicks for lighting; gas for lighting; energy, namely, solar energy, wind energy, 
photovoltaic energy, geothermal energy, hydraulic energy, thermal energy, nuclear energy; carburants; vaporized fuel 
mixtures; natural gas; gas for lighting; petroleum gas in gaseous or liquified state; fuel gas; steel-making gas; fuel oil, 
crude or refined oil; firewood; mineral fuel; biofuels (wood, alcohols, vegetable oils); fuels derived from waste and residue 
of organic materials.

Cl.35;Advertising; business management; business administration; office functions; dissemination of advertising 
material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for others); arranging of 
telecommunication service subscriptions for others; presentation of goods on all communication media, for retail 
purposes; business management and organization consultancy; accounting; document reproduction; employment 
agencies; computerized file management; organization of exhibitions for commercial or advertising purposes; online 
advertising on a computer network; rental of advertising time on all communication media; publication of advertising 
texts; rental of advertising space; dissemination of advertisements; public relations; company audits (commercial 
analyses); administrative and business management of energy distribution and processing services, including electric, 
solar, photovoltaic and water energy; commercial advice relating to fiscal deductions and advantages and tax savings 
and credits promoting energy savings and sustainable development for optimizing production and distribution of energy; 
business management and organization consultancy, namely design of analysis, planning and development methods for 
companies for commercial purposes; business appraisal; assistance in business management in the field of energy; 
assistance to subsidiary companies in the management of their activities; administrative management of subsidiaries; 
consultancy for subsidiary companies for business organization and management; market research and studies; transfer 
(provision) of administrative and commercial know-how; business assistance, consultancy, information or inquiries 
relating to the field of economics, strategy, marketing, industrial analysis and company management; advertising and 
commercial patronage and sponsoring; sponsorship search; promotion for others of goods operating on any kind of 
energy.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs; provident fund services; home 
banking; issuing of travelers' checks or credit cards; real estate estimates; financial management; real property 
management; financing services; financial analysis; raising or investing capital; financial consultancy; financial 
evaluation (insurance, banking, real estate); fund investments; financial affairs and monetary operations in connection 
with energies, electricity, the nuclear sector, the environment, the photovoltaic, wind power, underwater generator, 
geothermal and hydraulic sectors, thermal energy, wind energy, gas, petroleum, bioenergies, renewable energies, 
biomass energy, geothermal energy and solar energy; investment consultancy; shareholding in any financial, 
commercial, industrial, securities or real estate company or business; investment in shareholders' equity; venture, 
investment and development capital operations; financial management of corporate shares and shares held in other 
companies; financial engineering; financial transactions on wholesale energy, gas and electricity markets; stock 
exchange brokerage in the field of energy; brokerage of raw materials (gas, coal and hydrocarbons); management, 
costing and negotiation of carbon credits; insurance in the field of energy activities and intended for companies and 
individuals; insurance in relation to repairing collective and individual installations for heating, electricity, water, solar 
energy, gas, fuel, refrigeration.

Cl.37;Construction; construction information; construction consultation; building construction supervision; masonry; 
plastering or plumbing; roofing services; insulation services (building); demolition of buildings; rental of construction 
equipment; cleaning of building interiors, building exteriors or windows; cleaning or servicing of vehicles; vehicle 
breakdown assistance (repair); disinfecting; rat exterminating; cleaning of clothing; renovation of clothing; leather or fur 
care, cleaning and repair; linen ironing; shoe repair; retreading or vulcanization (repair) of tires; office machine and 
equipment installation, maintenance and repair; installation, maintenance and repair of computers; maintenance and 
repair of timepieces; repair of locks; furniture restoration; shipbuilding; building construction supervision; demolition of 
buildings; installation, maintenance and repair of machines and apparatus for the distribution of energy; installation, 
maintenance and repair of electrical apparatus and installations, lighting apparatus, heating apparatus, air conditioning 
apparatus, electric apparatus, photovoltaic panels, solar panels, wind turbines, boilers, furnaces, burners, apparatus for 
cooking, refrigeration, ventilation, air-conditioning, water supply and sanitary installations; installation, maintenance and 
repair of intelligent systems for buildings; maintenance, providing industrial structures, installations for producing and 
distributing electricity and energy; construction, maintenance and repair of thermal, electric installations, nuclear, 
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hydroelectric, hydraulic power stations, dams, wind farms, oil pipelines, gas pipelines, gas transportation conduits, power
lines, oil installations, marine turbine farms, photovoltaic farms, tidal plants, geothermal power stations and biomass 
power stations; technical advice and information on installing, maintaining, renovating and repairing power generation 
equipment and installations; supervision, management of installation, servicing, maintenance and repair works on 
apparatus for the production, provision and distribution of energy; installation, maintenance, renovation and repair of any 
system for the protection and security of property and individuals; servicing and renovation of nuclear installations; 
cleaning, sanitation, servicing and renovation of nuclear installations, installations for the production of energy and 
electricity, equipment and apparatus in the field of energy production; advice for the construction of installations for the 
production of energy and electricity, nuclear power plants, nuclear reactors, thermal power plants, hydroelectric power 
plants, hydraulic plants, dams, wind farms, oil pipelines, power lines, oil installations, marine turbine farms, photovoltaic 
farms, tidal plants, geothermal power plants and biomass power plants.

Cl.40;Sawing; dressmaking; printing; material treatment information; embroidery services; soldering; burnishing by 
abrasion; planing; refining services; grinding; flour milling; engraving services; galvanization; gilding services; tin 
plating; dyeing services; clothing alteration; treatment of textiles; bookbinding services; framing of works of art; air 
purification; vulcanization (treatment of materials); decontamination of hazardous materials; production of energy; 
photographic printing; photographic film development; silkscreen printing; photoengraving services; glass blowing; 
taxidermy; waste treatment (transformation); sorting of waste and recyclable material (transformation); recycling of waste 
and trash; production of energy, electricity, gas, heating, nuclear energy, thermal energy, wind power, water power, water 
power, marine turbine energy, oil, bioenergy, renewable energy, biomass energy, geothermal energy, solar energy; air 
deodorizing; air purification; waste water purification; treatment of materials, namely recycling of waste, decontamination 
of hazardous materials, treatment of waste (transformation), sorting of waste and recyclable material (transformation), 
processing and transforming of fuels for the production of energy; information relating to the processing of materials 
material in the field of energy and waste treatment; studies and research on waste treatment; rental of solar (photovoltaic) 
installations and solar collectors, electrical installations, wind power installations and tidal power installations; 
decontamination and pollution clean-up in nuclear facilities, facilities for the generation of energy and electricity, 
equipment and apparatus in the field of energy production; professional consulting on the production of energy, 
electricity, gas, heating, nuclear energy, thermal energy, wind energy, hydraulic energy, hydroelectric energy, marine 
turbine energy, oil, bioenergy, renewable energy, biomass energy, geothermal energy, solar energy; technical information 
and advice on installations for the production of energy, electricity, gas, heating, nuclear energy, thermal energy, wind 
energy, hydraulic energy, hydroelectric energy, marine turbine energy, oil, bioenergy, renewable energy, biomass energy, 
geothermal energy, solar energy.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; design and development of computers and software; research and development of new products for 
others; technical project studies; design of interior decor; development (design), installation, maintenance, updating or 
rental of software; computer programming; computer system analysis; computer system design; consultancy relating to 
computers; digitization of documents; service software (SaaS); information technology consultancy; hosting of servers; 
vehicle roadworthiness testing; graphic design services; styling (industrial design); authentication of works of art; 
energy-related audits; technical project studies provided by engineers; engineering services; construction drafting; 
architectural services; scientific and technological research, technical advice and technical assistance (engineering) in 
the field of energy; research and development in the field of electrical engineering, production of electrical energy, 
nuclear energy, wind energy, solar energy, hydraulic energy, geothermal energy, thermal energy, climatic energy, 
biomass-based energy, renewable energy; technical advice and technical expertise in the fields of the production of 
electrical energy, nuclear energy, wind energy, solar energy, hydraulic energy, geothermal energy, thermal energy, 
renewable energy; research in the field of environmental protection; technical services for remote reading of energy 
consumption meters; technical valuations and estimates of energy consumption; transfer (provision) of technical know-
how; quality control; quality control of electrical installations; audits on safety and compliance with regulations in force of 
any installation for the production of energy and electricity; technical assistance for certification and accreditation; 
technical inspection of and expertise on energy plants; technical control and expert appraisals (surveying) of facilities 
running on all types of energy; technical consulting and expertise in the field of the production of energy, electricity, gas, 
heating, nuclear energy, thermal energy, wind power, water power, water power, marine turbine energy, oil, bioenergy, 
renewable energy, biomass energy, geothermal energy, solar energy.
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Priority claimed from 04/04/2014; Application No. : 2014/00645 ;Ireland 

2881406    20/05/2014
[International Registration No. : 1222810]
Cumann Lúthchleas Gael
Páirc An Chrócaigh Baile Átha Cliath 3 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, reproduction or reception of sound or images; electrical and electronic 
apparatus for use in the reception of satellite, terrestrial or cable broadcasts; screensavers; holographic images; physical 
representations of images stored electronically for electronic transfer; audio and video recordings; computer games; 
discs and tapes bearing audio and/or video recordings; computer programs; downloadable electronic publications.

Cl.38;Telecommunications, television and radio broadcasting, television streaming services, online broadcasting 
services, webcasting services.

Cl.41;Education, entertainment, education and entertainment services by means of radio, television, the Internet and 
on-line databases; sporting and cultural activities, provision of information and advisory services in relation thereto.
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2882039    11/07/2014
[International Registration No. : 1222903]
Sivantos Pte. Ltd.
Block 28 Ayer Rajah Crescent, #06-08 Singapore 139959 SG

Proposed to be Used
IR DIVISION
Cl.9;Software for medical hearing aids.

Cl.10;Medical hearing aids and parts thereof.
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Priority claimed from 23/01/2014; Application No. : 86173694 ;United States of 
America 

2882833    10/07/2014
[International Registration No. : 1223004]
COLORESCIENCE, INC.
2141 Palomar Airport Road, Suite 200 Carlsbad CA 92011 United States of America

Address for service in India/Attorney address:
MANISHA SINGH NAIR
C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.1;Antioxidants and proteins used in the manufacture of cosmetics.

Cl.3;Cosmetic preparations; non-medicated skin care preparations; non-medicated peptide-based skin care 
preparations.
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Priority claimed from 09/01/2014; Application No. : 012486858 ;European Union 

2882979    04/07/2014
[International Registration No. : 1223085]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household appliances, included in this class, in particular juice presses, juice extractors, coffee grinders, 
graters, mixers, including hand mixers, stick blenders and stand mixers, beaters, kneaders, knives being parts of electric 
kitchen machines, grinding and pounding apparatus for foodstuff, kitchen machines, in particular electric kitchen 
machines with integrated cooking and grinding functions; accessories for all the aforesaid goods; machines for peeling 
vegetables, cutters [machines], bread cutting machines, electric vegetable mincers, electric crushers/grinders, electric 
can openers, electric knives, electric salad spinners, electric kitchen knives, electric fluff removers, ironing machines, 
ironing presses, electric foil heat sealing devices, vacuum cleaners; electric kitchen machines.

Cl.9;Electric household appliances, included in this class, in particular personal and kitchen scales, thermometers, 
weather stations.

Cl.11;Electric household appliances, included in this class, in particular coffee and tea machines, toasters, bread 
toasters, bread baking machines, bread-making apparatus and bread-making machines, waffle irons, pressure cookers, 
autoclaves, rice cookers, steaming apparatus, electric kettles, grills, deep-fat fryers, cookers, cooking rings, microwave 
ovens; warming apparatus, plate warmers, refrigerating cabinets, refrigerating containers, hot water apparatus, water 
heaters, hotplates, egg cookers, machines for preparing yoghurt and desserts, ice machines and apparatus, fruit roasters, 
bottle heaters for babies, apparatus for heating, including fan heaters and radiators, air conditioning apparatus, air 
humidifiers, fans; hair dryers, hand dryers, laundry dryers, tanning apparatus, electric lamps and lights, other than for 
photographic and medical purposes, including pocket torches, garden lamps, bicycle and motor vehicle lights; 
accessories for all the aforesaid goods.
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Priority claimed from 17/01/2014; Application No. : 1282557 ;Benelux 

2883124    04/07/2014
[International Registration No. : 1223116]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.8;Electric irons and steam irons; electric ironing appliances for domestic use, consisting of a steam generating 
apparatus.

Cl.11;Steam generating apparatus to generate steam for ironing purposes, for domestic use.
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2883246    14/05/2014
[International Registration No. : 1223224]
Hennig Holding GmbH
Überrheinerstrasse 5 85551 Kirchheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Building materials of metal; coverings of metal for roofs, openings for doors or windows in buildings as well as 
workshop pits; roll-up covers of metal, flexible doors of metal, containers of metal.

Cl.7;Parts and fittings for machines (included in this class), in particular machine covers, telescopic covers, roll-up 
covers, lamella covers, apron covers, bellows, lamella bellows, scrapers for machine covers, scrapers for guides of 
machines, scraper bars, sealing bars, pipe and cable guides, telescopic springs, chip conveyors, chip filters, machine 
enclosures, machine covers, rollers for machine covers, enclosures for machine parts, fluid containers, coolant 
containers, coolant pumps, jalousie covers, flexible doors, combined covers for covering more than one machine axis, 
modular machine covers; machines for coolant treatment and disposal.

Cl.37;Installation, maintenance and repair of parts and fittings for machines, machine covers, telescopic covers, roll-
up covers, lamella covers, apron covers, bellows, lamella bellows, scrapers for machine covers, scrapers for guides of 
machines, scraper bars, sealing bars, pipe and cable guides, telescopic springs, chip conveyors, chip filters, machine 
enclosures, machine covers, rollers for machine covers, enclosures for machine parts, fluid containers, coolant 
containers, coolant pumps, jalousie covers, flexible doors, combined covers for covering more than one machine axis, 
modular machine covers, machines for coolant treatment and disposal.

Cl.42;Construction planning of parts and fittings for machines, machine covers, telescopic covers, roll-up covers, 
lamella covers, apron covers, bellows, lamella bellows, scrapers for machine covers, scrapers for guides of machines, 
scraper bars, sealing bars, pipe and cable guides, telescopic springs, chip conveyors, chip filters, machine enclosures, 
machine covers, rollers for machine covers, enclosures for machine parts, fluid containers, coolant containers, coolant 
pumps, jalousie covers, flexible doors, combined covers for covering more than one machine axis, modular machine 
covers, machines for coolant treatment and disposal.
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2883248    11/06/2014
[International Registration No. : 1223240]
ASAHI INTECC CO., LTD.
1703 Wakita-cho, Moriyama-ku, Nagoya-shi Aichi 463-0024 Japan

Proposed to be Used
IR DIVISION
Cl.6;Hardware of metal; non-electric cables of metal; non-electric wires of common metal; tubes of metal; non-electric 
coils of metal; non-electric metal cables coated with polymeric materials; non-electric metal wires coated with polymeric 
materials; metal tubes coated with polymeric materials; non-electric metal coils coated with polymeric materials; wire 
rope.

Cl.10;Surgical, medical and dental apparatus and instruments, and their parts and accessories; medical guidewires, 
and their parts and accessories; IVR (interventional radiology) guidewires; PTCA (percutaneous transluminal coronary 
angioplasty) guidewires; spring guidewires; plastic clad guidewires; medical catheters and their parts and accessories; 
PTCA (percutaneous transluminal coronary angioplasty) guiding catheters; PTCA balloon catheters; angiographic 
catheters; micro catheters; occlusion catheters; ablation catheters; atherectomy catheters; stents and their parts and 
accessories.
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Priority claimed from 17/01/2014; Application No. : 86168697 ;United States of 
America 

2883250    14/07/2014
[International Registration No. : 1223245]
Pangaea Social Networks LLC
Suite 2200, 1420 5th Avenue Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software to enable uploading, posting, showing, displaying, tagging, blogging, sharing or otherwise providing 
electronic media or information over the Internet or other communications network.

Cl.38;Audio and video broadcasting services over the Internet or other communications network, namely, uploading, 
posting, showing, displaying, tagging and electronically transmitting information, audio, and video clips; providing on-line
chat rooms, listservers, and on-line forums for transmission of messages among computer users concerning user-
defined content; providing on-line chat rooms and electronic bulletin boards for transmission of messages among users 
in the field of general interest.

Cl.42;Application service provider (asp) featuring software to enable uploading, posting, showing, displaying, tagging,
blogging, sharing or otherwise providing electronic media or information over the internet or other communications 
network; providing temporary use of non-downloadable software applications for video sharing.
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Priority claimed from 24/03/2014; Application No. : 30 2014 002 014.9/37 ;Germany 

2883257    11/07/2014
[International Registration No. : 1223260]
ZIEHL-ABEGG SE
Heinz-Ziehl-Straße 4, 74653 Künzelsau (Germany) 

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; electric drive motors and driving motors for ground vehicles/land vehicles; wheel hub drives; 
vehicle wheels, hubs for vehicle wheels; gear trains for ground vehicles/land vehicles; parts and components of the 
aforementioned goods, included in this class.

Cl.37;Installation, maintenance/servicing and repairing of apparatus and constructions in the field of air engineering, 
control engineering and drive engineering, in particular for fans, ventilation apparatus, motors, electric motors and 
electric drive motors.

Cl.42;Services of engineers, in particular in the field of air engineering, control engineering and drive engineering; 
development, design and construction planning of products for third parties.
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2884016    18/06/2014
[International Registration No. : 1223523]
Opko Diagnostics, LLC
4 Constitution Way Woburn MA 018011042 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Medical diagnostic reagents, assays, solutions and compounds; reagents and assays for testing blood; 
immunoassays; medical diagnostic kits.

Cl.10;Microfluidic cards with channels having medical diagnostic reagents and antibodies for testing patient samples; 
diagnostic cards containing diagnostic solutions and reagents; microfluidic cards for blood testing; diagnostic card 
containing medical diagnostic reagents and immunoassays, sold together as a kit.
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Priority claimed from 15/01/2014; Application No. : 659670 ;Switzerland 

2884729    01/07/2014
[International Registration No. : 1223613]
JAB Luxury GmbH 
Via Industria 1 CH-6987 Caslano CH

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; company consultancy services; office functions; 
management, updating, systematization and compilation of data in computer data banks; business inquiries; business 
management and organization consultancy; professional business consultancy; services provided by a chartered 
accountant; relocation services for businesses; organization, operation and supervision of loyalty and bonus schemes; 
marketing services; market research services; presentation of goods on communication media, for retail purposes; 
advertising by sponsoring; linking between commercial and professional contacts in the field of advertising, also on the 
Internet; negotiation and conclusion of commercial transactions for third parties, also in the framework of electronic 
commerce; procurement of contracts for third parties, for the purchase and sale of goods and the provision of services; 
presentation of goods and services for advertising purposes; publication of printed matter (also in electronic form) for 
advertising use.

Cl.36;Financial affairs; insurance service; monetary affairs; real estate affairs; financing services; financial analyses; 
financial consultancy services, financial evaluations, financial information, financial management; financing consultancy 
(credit consultancy); financial sponsorship; capital investment; raising funds; administration of assets; insurance 
consultancy; advisory services relating to monetary affairs; real estate consultancy; fund raising for charitable purposes; 
organization of collections; fiscal assessments and valuations.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization and conducting of seminars, 
workshops (training) and colloquiums; organization and conducting of conferences, congresses and symposiums; 
organization of exhibitions for cultural or educational purposes; organization and conducting of sporting and cultural 
events; online provision of electronic, non-downloadable publications; publication of printed matter (also in electronic 
form) excluding printed matter for advertising use.

Cl.45;Legal services.
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Priority claimed from 15/01/2014; Application No. : 659668 ;Switzerland 

2885014    01/07/2014
[International Registration No. : 1223614]
JAB Luxury GmbH 
Via Industria 1, CH-6987 Caslano Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; company consultancy services; office functions; 
management, updating, systematization and compilation of data in computer data banks; business inquiries; business 
management and organization consultancy; professional business consultancy; services provided by a chartered 
accountant; relocation services for businesses; organization, operation and supervision of loyalty and bonus schemes; 
marketing services; market research services; presentation of goods on communication media, for retail purposes; 
advertising by sponsoring; linking between commercial and professional contacts in the field of advertising, also on the 
Internet; negotiation and conclusion of commercial transactions for third parties, also in the framework of electronic 
commerce; procurement of contracts for third parties, for the purchase and sale of goods and the provision of services; 
presentation of goods and services for advertising purposes; publication of printed matter (also in electronic form) for 
advertising use.

Cl.36;Financial affairs; insurance service; monetary affairs; real estate affairs; financing services; financial analyses; 
financial consultancy services, financial evaluations, financial information, financial management; financing consultancy 
(credit consultancy); financial sponsorship; capital investment; raising funds; administration of assets; insurance 
consultancy; advisory services relating to monetary affairs; real estate consultancy; fund raising for charitable purposes; 
organization of collections; fiscal assessments and valuations.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization and conducting of seminars, 
workshops (training) and colloquiums; organization and conducting of conferences, congresses and symposiums; 
organization of exhibitions for cultural or educational purposes; organization and conducting of sporting and cultural 
events; online provision of electronic, non-downloadable publications; publication of printed matter (also in electronic 
form) excluding printed matter for advertising use.

Cl.45;Legal services.
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Priority claimed from 15/01/2014; Application No. : 659669 ;Switzerland 

2885015    01/07/2014
[International Registration No. : 1223615]
JAB Luxury GmbH 
Via Industria 1 CH-6987 Caslano CH

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; company consultancy services; office functions; 
management, updating, systematization and compilation of data in computer data banks; business inquiries; business 
management and organization consultancy; professional business consultancy; services provided by a chartered 
accountant; relocation services for businesses; organization, operation and supervision of loyalty and bonus schemes; 
marketing services; market research services; presentation of goods on communication media, for retail purposes; 
advertising by sponsoring; linking between commercial and professional contacts in the field of advertising, also on the 
Internet; negotiation and conclusion of commercial transactions for third parties, also in the framework of electronic 
commerce; procurement of contracts for third parties, for the purchase and sale of goods and the provision of services; 
presentation of goods and services for advertising purposes; publication of printed matter (also in electronic form) for 
advertising use.

Cl.36;Financial affairs; insurance service; monetary affairs; real estate affairs; financing services; financial analyses; 
financial consultancy services, financial evaluations, financial information, financial management; financing consultancy 
(credit consultancy); financial sponsorship; capital investment; raising funds; administration of assets; insurance 
consultancy; advisory services relating to monetary affairs; real estate consultancy; fund raising for charitable purposes; 
organization of collections; fiscal assessments and valuations.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization and conducting of seminars, 
workshops (training) and colloquiums; organization and conducting of conferences, congresses and symposiums; 
organization of exhibitions for cultural or educational purposes; organization and conducting of sporting and cultural 
events; online provision of electronic, non-downloadable publications; publication of printed matter (also in electronic 
form) excluding printed matter for advertising use.

Cl.45;Legal services.
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Priority claimed from 30/12/2013; Application No. : 30 2013 070 187.9/06 ;Germany 

2885021    26/06/2014
[International Registration No. : 1223667]
SÜD-Metall Beschläge GmbH
Sägewerkstrasse 5 83404 Ainring/Hammerau Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; building and furniture fittings, in particular fittings for windows and doors; 
window and door handles; window and door handle plates and rosettes; door closers; metal hardware and small items of 
metal hardware, including locks and lock barrels; hat and coat hooks; building materials, in particular semi-finished 
products; point-holders for façade and balustrade sheets, and for privacy and wind break screens; house numbers; door 
stops; letter boxes; chimney accessories, namely chimney cowls and chimney caps; system parts for balustrade 
construction, namely rods, pipes and resulting pipe systems; balustrades, in particular stairwell and balcony balustrades, 
balusters, parapets, brackets for balustrades, hand rails and resulting systems; ventilation grills; wrought ironmongery; 
extruded parts; eaves; wind barriers [constructions]; fences; all the above-mentioned goods of metal.

Cl.19;Building materials; semi-finished wood products; system parts for balustrade construction, namely rods, pipes 
and resulting pipe systems; balustrades, in particular stairwell and balcony balustrades; balusters; parapets; brackets for 
balustrades, hand rails and resulting systems; ventilation grills; extruded parts; eaves; wind barriers [constructions]; 
fences; all the above-mentioned goods not of metal.

Cl.35;Retail and wholesale services, in particular also via the Internet, in the following fields: tools and metal goods, 
building materials, electronic goods, goods of metal of a wide range of designs, gate drives, water supply installations 
and fittings and grab rails for baths, showers, and for bath and kitchen fittings, alloys of precious metals and goods, 
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jewellery, clocks and watches produced therefrom, a wide range of building materials, including, in particular, 
balustrades, hand rail systems, fences, eaves and wind break installations, and building materials of building and 
furniture fittings, in particular window and door fittings, window and door handles and window and door handle plates 
and rosettes, door stops, letter boxes not of masonry, hat and coat hooks, house numbers, frames for placards, brackets 
for shelves.
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Priority claimed from 30/01/2014; Application No. : 86179987 ;United States of 
America 

2885057    08/07/2014
[International Registration No. : 1223752]
Lyft, Inc.
548 Market Street, 68514 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, electronic 
messages, social networking services and profiles.

Cl.39;Transportation of passengers by motorized vehicle; transportation of passengers by vehicle through a network 
of transportation providers.
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2885069    20/06/2014
[International Registration No. : 1223770]
Aldridge Security Limited
Silica House, 32-34 Eagle Wharf Road London N1 7EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Door and window security apparatus, hinge bolts, patio door locks, padlocks, pad bars, hasps, rim locks, 
cylinders, window locks, mortice locks/latches, night latch locks, mechanical digital locks; vehicle security apparatus, 
wheel clamps, chains; door furniture, handles, letter boxes, doorstops, finger plates; ironmongery, hinges, hooks, 
brackets, bolts; signage [of metal]; cabinet/cam locks; safes; door closers; keys, key blanks; metal bars; parts and fittings 
for all the aforementioned goods.

Cl.8;Hand tools; hand-operated implements; parts and fittings for all the aforementioned goods.

Cl.9;Access control products, electric locks, digital door locks, electric releases, electromagnetic locks, card/proximity 
readers; encoded tokens and cards; transponder chips; electrical cables; emergency safety alarm buttons; electrical 
power supply apparatus; parts and fittings for all the aforementioned goods.

Cl.20;Key cabinets; signage [non-metallic]; parts and fittings for all the aforementioned goods.
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Priority claimed from 26/03/2014; Application No. : 661382 ;Switzerland 

2885083    16/07/2014
[International Registration No. : 1223804]
SICPA HOLDING SA
Avenue de Florissant 41 CH-1008 Prilly Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electronic components, especially proximity readers, recorders, writers, and meters for monitoring and tracking 
goods and brands and for security of access, identifying and authenticating, for stocktaking or for monitoring physical 
state; computer software for monitoring goods, for authenticating goods, for managing inventories, and for optimizing 
deliveries; downloadable databases containing information for monitoring goods, for authenticating goods, for managing 
inventories, for optimizing deliveries, supply chain information, production cycles and production processes, deliveries, 
financial transactions and information related thereto.

Cl.42;Development of databases; maintenance of database software; development, updating and maintenance of 
software in the field of the identification of objects, authentication, troubleshooting, protection and monitoring and 
management of inventories and optimization of delivery rates; engineering, especially technical project studies and 
consultancy, especially engineering consultancy in connection with radio-frequency identification technology; computer 
system design; research and product development, namely, creation and development of structures for numbering and 
standard barcode indicators for the identification of goods, services and premises using radio-frequencey identification 
devices; technical consultancy on design and development of databases, software, computer systems and research and 
development of goods; services for protection against counterfeiting and trademarks, namely, design and implementation 
of software and technological solutions for the authentication and monitoring of products and documents, for monitoring 
and protecting trademarks and for protection against counterfeiting, tampering and diversion and to ensure the integrity 
of authentic products and documents; servicing, rental, updating, design and hosting of computer programs and software 
for others; provision of information via on-line databases relating to the maintenance, rental, updating, design and 
hosting of computer programs and software.
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Priority claimed from 09/07/2014; Application No. : 14/4104193 ;France 

2885104    15/07/2014
[International Registration No. : 1223813]
ALSTOM Grid SAS
Immeuble le Galilée - 51 Esplanade du Général de Gaulle F-92907 LA DEFENSE Cedex France

Proposed to be Used
IR DIVISION
Cl.1;Gases and gas mixtures, in liquid or gaseous form; insulating gases for parts of high-voltage electrical 
installations.

Cl.7;Mechanical devices, apparatus and machines for the production, storage, compression, decomposition, control, 
regulation, packaging and transport of gases and gas mixtures, in liquid or gaseous form; on-site machines for the 
production of gases and gas mixtures.

Cl.9;Scientific, measuring and monitoring instruments and apparatus for the supply and distribution of chemical 
products, gases and gas mixtures in liquid or gaseous form; parts of high-voltage electrical installations.

Cl.11;Infrastructures, installations and apparatus for the production, liquefaction, separation, drying, purification, 
capture, storage and distribution of gases and gas mixtures, in liquid or gaseous form; generators (installations) of gases 
and gas mixtures in liquid or gaseous form.

Cl.42;Technical and specialized expertise and advice, evaluations, estimates and research in scientific, computer and 
technological fields provided by engineers, especially for the implementation of gases and gas mixtures, in liquid or 
gaseous form; gas prospecting.
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Priority claimed from 15/01/2014; Application No. : 012503926 ;European Union 

2885637    25/06/2014
[International Registration No. : 1223931]
Zenterio AB
Diskettgatan 11 B SE-583 35 Linköping Sweden

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, measuring, signalling, checking (supervision) and teaching apparatus and instruments; electric 
and electronic apparatus and instruments for transmitting and receiving signals; signalling apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound or images; data transfer apparatus; software; computer 
databases; telecommunications apparatus; television apparatus; television apparatus; radio and video broadcasting 
apparatus; communications apparatus and instruments for the transmission, storage and reproduction of sound, text, 
images and data, and parts thereof; mobile data receivers; computer hardware and peripherals for processing and 
transmitting data and information; computer software and software packages held on all types of physical media; blank 
optical data media and blank magnetic data media; telecommunication media and systems; magnetic data carriers; 
recording discs; mobile telecommunications apparatus, hand-held devices, namely remote controls; portable computers; 
monitors and display screens; telecommunications apparatus for use with digital signals; apparatus for use in digital 
communication transmission; portable flash memory sticks; portable radio communication apparatus.

Cl.38;Communications and telecommunications; services relating to telecommunications and the transmission of 
information and the transmission of communication data; radio or telephone communications; transmission of texts, 
images, messages and data; data communication; transmission of information via telegraph, telephone, mobile 
telephone, telex, facsimile, postal services and cable; video conferencing and communication services; sending and 
receiving of messages by electronic means; telephone and telegram communication services; transmission of data by 
communications apparatus controlled by computers or data processing apparatus; internet communication services; 
radio and television broadcasting; providing access to databases; telecommunications advisory and consultancy 
services; advice and information related thereto in the field of telecommunications, information technology and 
audio/visual broadcasting; telephonic and radiophonic communication; teleprinting services; telegram services; 
communications by telegrams; provision of access to entertainment content via the internet or communication networks; 
digital distribution and transmission of data and messages.

Cl.42;Leasing of computer software; engineering services; computer software design, updating of computer software, 
maintenance of computer software; technical support in the operation and supervision of computer networks; technical 
advice in the fields of computers and telecommunications; computer programming, computer rental; technical 
consultancy and research in the field of telecommunications, technical consultancy and information related thereto in the 
field of telecommunications and information technology, consultancy in the field of computers; design of computer 
systems and telecommunications systems; computer technical consultancy; text code and format conversion services; 
website hosting services; creation and installation of webpage software; design of internet sites; database design; 
supervision (control, surveillance) of computer networks; creating and maintaining web sites for others; development, 
maintenance and updating of a telecommunication network search engine; design of computer and telecommunications 
networks; monitoring of data, signals, images and information processed by computers or by telecommunications 
apparatus and instruments; engineering services relating to computers; testing of computer software, standard computer 
software and websites; engineering.
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2885968    19/06/2014
[International Registration No. : 1223941]
DICKINSON LEGG LIMITED
Moorside Road Winchester Hampshire SO23 7SS United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in the tobacco industry; machines for use in the manufacture of tobacco, cigarettes and cigars; 
tobacco handling machines; machines and apparatus for preconditioning, conditioning, bulking, blending, cutting, 
shredding, stem rolling, moistening, lifting, conveying and/or wrapping tobacco and/or tobacco products; machines and 
apparatus for adjusting the moisture content of tobacco; conveyors; parts and fittings for all the aforesaid goods.

Cl.9;Apparatus and instruments for use in the tobacco industry; weighing, measuring and control apparatus and 
instruments; moisture meters; parts and fittings for all the aforesaid goods; parts and fittings included in this class for 
machines for use in the tobacco industry.

Cl.11;Apparatus and instruments for use in the tobacco industry; apparatus and instruments for drying and heating; 
parts and fittings for all the aforesaid goods; parts and fittings included in this class for use in the tobacco industry.

Cl.42;Design, planning, consultancy and technical information and advice relating to tobacco blending and 
processing machinery and equipment; information and advisory services relating to the design and planning of tobacco 
blending and processing machinery and equipment; research and development in the field of tobacco including tobacco 
blending and processing, cigarette design and manufacture, tobacco smoke chemistry, tobacco quality assurance and 
tobacco testing; information and advisory services relating to the aforesaid research and development services.
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Priority claimed from 20/12/2013; Application No. : 13 4 056 302 ;France 

2887783    18/06/2014
[International Registration No. : 1224421]
ID GROUP
162, boulevard de Fourmies F-59100 ROUBAIX France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps, cakes of toilet soap, toilet soaps; perfumery products, perfumes, eaux de toilette, eaux de Cologne; 
scented water; essential oils, oils for toilet purposes, almond oils; cosmetics, oils and lotions for cosmetic use; cosmetic 
creams, cosmetic products for skin care; almond milks for cosmetic use; cosmetic preparations and bath salts (not for 
medical use); creams, milks, lotions, gels and powders (for non-medical use) for the face, body and hands; talcum powder
for toilet use; tissues impregnated with cosmetic lotions; mouth washes (not for medical use); moisturizing emulsions; 
beauty masks; sun-tanning and after-sun creams, milks, gels and oils for cosmetic use; sun-tanning preparations 
(cosmetics); sunscreen products for cosmetic use; shampoos; hair lotions; hair care mousses and balms; shaving 
products, after-shave lotions; body deodorants; deodorants for personal use; potpourris [fragrances]; nail polish and hair 
spray; make-up and make-up removing products; lip contour pencils, eye contour pencils; correcting pencils; eye liners, 
lipstick, mascara, concealers; make-up; blushers (rouge), eye shadows, eye make-up; make-up powder; dentifrices.

Cl.25;Outerwear and underwear for men, women and children; clothing of leather and imitation leather; clothing of fur;
sportswear (other than for diving); blousons; gabardines (clothing); raincoats; coats; mantillas; mittens; overcoats; 
trench coats; parkas; pelerines; pelisses; saris; stuff jackets; suits; masquerade costumes; jackets; overalls; aprons 
(clothing); coveralls (clothing) and slips (underwear); cross-over tops; cardigans; pullovers; sweaters; knitwear 
(clothing); tank tops; vests; skirts; petticoats; trousers; dresses; shirts; short-sleeve shirts; blouses; tee-shirts; 
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sweatshirts; shorts; bermuda shorts; top coats; ready-made clothing; paper clothing; muffs; pajamas; dressing gowns 
(robes); dressing gowns; briefs, including bathing trunks; bathing suits and beachwear; jerseys, including swimsuits; 
underwear [lingerie]; leotards; bustiers; underwear; briefs; breeches for wear; underpants; brassieres; corsets; stocking 
suspenders; socks; stockings; tights; bandanas; scarves; shawls; neckwear; sashes for wear; fur stoles; gloves 
(clothing); belts (clothing); suspenders; neckties; bow ties; pocket squares; collar protectors; romper suits, crop tops, 
layettes; bibs (not of paper); shoes; footwear, including beach footwear; footwear for sports; boots; half-boots; clogs 
(wooden shoes); esparto shoes or sandals; sandals; slippers; bedroom slippers; headgear; hats; half veils; caps; visors 
(headwear); berets; caps, including bathing caps; headbands (clothing); turbans.

Cl.28;Games; games other than those adapted for use with an external display screen or monitor; toys; gymnastic and
sporting articles (excluding footwear, clothing and mats); ornaments for Christmas trees (except illumination articles); 
dolls' rooms and clothing; game apparatus other than those adapted for use with an external display screen or monitor; 
billiard tables and billiard accessories (cues, pins, chalks, balls); tables for table tennis; surfboards; apparatus for 
physical education; springboards; slides; protective paddings (parts of sportswear); elbow guards and knee guards; 
playing cards.
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2887912    10/07/2014
[International Registration No. : 1224413]
Shandong Kerui Petroleum Equipment Co., Ltd.
Kesan Road, Shengli Industrial Park, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Trucks; trailers (vehicles); vehicles for locomotion by land, air, water or rail; concrete mixing vehicles; lifting 
cars (lift cars); tipping apparatus, parts of trucks and wagons; automobile bodies; propulsion mechanisms for land 
vehicles; fracturing trucks; truck-mounted blenders.

Cl.40;Metal plating; boiler-making; recycling of waste and trash; waste treatment (transformation); destruction of 
waste and trash; incineration of waste and trash; sorting of waste and recyclable material (transformation); production of 
energy; rental of generators; processing and handling of chemical reagents.
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Priority claimed from 16/06/2014; Application No. : 1628808 ;Australia 

2888267    20/06/2014
[International Registration No. : 1224683]
Brien Holden Vision Institute
Level 4 North Wing RMB Gate 14 Barker Street University of NSW KENSINGTON NSW 2052 Australia

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations including ophthalmic pharmaceutical preparations; ophthalmic preparations for the 
care and cleaning of contact lenses; sanitary preparations for medical purposes; chemical preparations for medical 
purposes; medicated preparations; eye-washes; indicators for medical diagnosis.

Cl.9;Eyewear; prescription eyewear; sunglasses; lenses for eyeglasses; safety and protective eyewear; optical frames; 
optical apparatus and instruments; eyeglasses; vision correction lenses; contact lenses; cases and other optical 
accessories for all of the aforementioned; instruments for scientific research in laboratories; research instruments for 
scientific use; optical apparatus and instruments; laboratory apparatus; computer software.

Cl.10;Surgical and medical apparatus and instruments including ophthalmic apparatus and instruments; intraocular 
lenses; intraocular prostheses, (lenses) for surgical implantation; artificial lenses for implantation in the eye; research 
apparatus for medical diagnosis; research instruments for medical diagnosis; test equipment for medical use.
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Priority claimed from 15/11/2013; Application No. : 012317434 ;European Union 

2889627    14/05/2014
[International Registration No. : 1225158]
Emobility Concepts GmbH
Grundstrasse 5b, CH-6340 Baar (Switzerland) 

Proposed to be Used
IR DIVISION
Cl.9;Batteries for vehicles, battery chargers, battery cables, battery boxes; protective clothing for the prevention of 
injury, helmets; spectacles, sports and sun glasses.

Cl.12;Vehicles, electric vehicles, bicycles and parts and accessories thereof included in this class.

Cl.25;Clothing, footwear, headgear.
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2890191    08/07/2014
[International Registration No. : 1225430]
AWI Licensing Company
1105 North Market Street, Suite 1300 Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal ceiling panels and tiles; metal suspended ceiling systems comprising panels and supports therefor.

Cl.19;Engineered hardwood flooring; hardwood flooring; laminate flooring; non-metal ceiling panels and tiles; non-
metal suspended ceiling systems comprising panels and supports therefor; non-metal wall panels, wall bases and 
molding.

Cl.27;Resilient hard surface coverings for floors and walls; carpets; rugs; floor mats.

Cl.35;Retail store services featuring flooring and ceiling products.

Cl.37;Flooring installation.

Cl.42;Interior decorating.
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Priority claimed from 19/12/2013; Application No. : 012448619 ;European Union 

2890203    06/06/2014
[International Registration No. : 1225476]
RAUCH Fruchtsäfte GmbH
Langgasse 1 A-6830 Rankweil Austria

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; fruit pulp; fruit puree; fruit concentrates; preserved 
fruits; prepared fruits; fruit jellies; apple purée; tomato purée; milk and milk products with coffee or a coffee flavour.

Cl.30;Coffee, tea, cocoa and artificial coffee; coffee based drinks; drinking chocolate; coffee beverages with milk; 
coffee-based beverages with milk; cappuccino; macchiato; latte-macchiato; iced coffee; rice; tapioca and sago; flour and 
preparations made from cereals; bread, pastry and confectionery; edible ices; sugar, honey, treacle; yeast, baking-
powder; salt; mustard; vinegar, sauces (condiments); spices; ice; tea-based drinks; tea-based beverages; tea-based 
and/or tea-based beverages with fruit flavoring; fruit sauces; tea-based beverages; flavoured tea-based beverages.

Cl.32;Beers; mineral and aerated waters; non-alcoholic beverages; fruit beverages and fruit juices; nectars; fruit 
nectars; fruit nectar beverages; vegetable drinks and vegetable juices; syrups and other preparations for making 
beverages; energy drinks; lemonades; non-alcoholic beverages, in particular with fruit flavouring; smoothies; water-
based and/or coconut juice; coconut water; tomato juice; non-alcoholic beverages made with fruits; non-alcoholic fruit 
extracts; fruit juice concentrate; cocktails, non-alcoholic; isotonic drinks; non-alcoholic beverages with coffee 
components or a coffee flavour, non-alcoholic energy drinks with coffee components or a coffee flavour; must; non-
alcoholic aperitifs; non-alcoholic beverages consisting of coconut juice or with coconut juice flavouring or with coconut 
flavouring; whey beverages; non-alcoholic beverages with tea flavor; coffee flavoured soft drinks; non-alcoholic 
beverages with fruit flavouring; non-alcoholic beverages containing fruits or fruit extracts; non-alcoholic beverages with 
tea flavor; coffee flavoured soft drinks; non-alcoholic beverages containing tea or tea extracts; non-alcoholic beverages 
containing coffee or coffee extracts; water-based beverages.
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Priority claimed from 19/02/2014; Application No. : MI2014C001559 ;Italy 

2914296    09/05/2014
[International Registration No. : 1229806]
MONCLER S.P.A.
Via Stendhal, 47 I-20144 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.14;Precious metals; gold; palladium; precious stones; jade; jewellery; imitation jewellery; costume jewellery; 
trinkets [jewellery and imitation jewellery]; charms [jewellery and imitation jewellery]; decorative charms for cellular 
phones; threads of precious metal [jewellery and imitation jewellery]; bracelets [jewellery and imitation jewellery]; 
necklaces [jewellery and imitation jewellery]; lockets [jewellery and imitation jewellery]; chains [jewellery and imitation 
jewellery]; rings [jewellery and imitation jewellery]; brooches [jewellery and imitation jewellery]; earrings; pins [jewellery 
and imitation jewellery]; ornamental pins; tie pins; pendants; cuff links; fancy keyrings of precious metals; key chains; 
key tags of plastic; non-metal key holders; metal key holders; key rings [trinkets or fobs]; badges of precious metal; 
amulets [jewellery and imitation jewellery]; lanyards [keycords]; jewellery cases [caskets], not of precious metal; jewellery 
cases [caskets]; shoe ornaments of precious metal; hat ornaments of precious metal; key rings; decorative boxes made 
of precious metal; precious metal trophies; statues of precious metal; figurines [statuettes] of precious metal; statuettes 
of precious metal; works of art of precious metal; clocks; wall clocks; watches; alarm clocks; chronometers; 
chronographs [watches]; wrist watches; stopwatches; pocket watches; cases for clocks and watches; watch bands; 
watch straps; watch chains; watch bracelets.

Cl.26;Lanyards [cords] for wear; lace, except embroidery lace; lace trimmings; lace and embroidery; laces for 
footwear; lace for edgings; embroidery needles; embroidery for garments; ribbons [haberdashery]; decorative ribbons; 
prize ribbons; textile ribbons; ornamental ribbons of textile; textile ribbons for wrapping; trimmings for clothing; 
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passementerie; feathers for ornamentation [passementerie]; edgings for clothing; borders and edgings for clothing; 
feathers [clothing accessories]; cords for clothing; appliques [haberdashery]; hair ornaments; ornamental cloth patches; 
shoe ornaments, not of precious metal; hat ornaments; shoe eyelets; eyelets for clothing; hooks [haberdashery]; shoe 
hooks; novelty buttons; buttons for clothing; ornamental novelty badges [buttons]; ornamental novelty buttons; 
ornamental novelty badges; badges for wear, not of precious metal; brooches [clothing accessories]; buckles [clothing 
accessories]; belt buckles; hair buckles; shoe buckles; clothing hooks [fasteners]; zip fasteners; zip fasteners for bags; 
zippers; zippers for bags; zipper fasteners; blouse fasteners; dress fastenings; press fasteners; shoe fasteners; metal 
fasteners for footwear; slide fasteners; fastenings for braces; fastenings for clothing; fastenings for suspenders; slide 
fasteners [zippers]; clasps for clothing; belt clasps; pins, other than jewellery; ornamental novelty pins, other than 
jewellery; knitting needles; needle cases.

Cl.28;Apparatus for games other than those adapted for use with an external display screen or monitor; video game 
machines; apparatus for games; pocket-sized apparatus for playing video games; pocket-sized video game machines; 
pocket-sized electronic game machines; hand-held games with liquid crystal displays; portable games with liquid crystal 
displays; stand-alone video game machines; arcade video game machines; balls for games; counters [discs] for games; 
bladders of balls for games; ring games; conjuring apparatus; roulette wheels; skittles [games]; shuttlecocks; 
marionettes; kites; kite reels; quoits; toy vehicles; radio-controlled toy vehicles; toy cars; kaleidoscopes; toys; toy masks;
play balloons; toy pistols; dolls; dolls' beds; dolls' feeding bottles; dolls' clothes; dolls' houses; dolls' rooms; teddy 
bears; spinning tops [toys]; puzzles; jigsaw puzzles; parlour games; mobiles [toys]; building blocks [toys]; flying discs 
[toys]; scooters [toys]; rocking horses; dominoes; building games; soap bubbles [toys]; slides [playthings]; practical 
jokes [novelties]; butterfly nets; scale model vehicles; playing cards; playing card cases; dice; draughts [games]; 
draughtboards; backgammon games; checkers [games]; board games; chess games; chess sets; chess pieces; football 
chess; checkerboards; chessboards; mah-jong; bingo cards; bats for games; playing balls; nets for sports; race tracks 
[toys]; darts; swimming pools [play articles]; rattles [playthings]; infant rattles; baby rattles incorporating teething rings; 
cot musical toys for babies; novelties for parties; cases for play accessories; Christmas trees of synthetic materials; bells 
for Christmas trees; decorations for Christmas trees; snow globes; plush characters and animals; rubber character toys; 
construction toys; animated and non-animated toy figures; stuffed toys and unstuffed toys in the form of plastic character 
toys; puppets; stuffed puppets; plush toys; stuffed toys; tables for indoor football; tables for table tennis; golf bags, with 
or without wheels; golf gloves; golf clubs; divot repair tools [golf accessories]; billiard cues; billiard cue tips; billiard 
markers; billiard tables; billiard balls; tennis nets; tennis ball throwing apparatus; tennis rackets; rackets; battledores; 
ping pong rackets; strings for rackets; bowling apparatus and machinery; cricket bags; hockey sticks; coin-operated 
billiard tables; grip tapes for rackets; skis; snow skis; ski edges; ski brakes; ski poles; ski sticks; ski wax; ski bindings; 
shaped covers for ski bindings; shaped covers for skis; bags adapted for skis; sole coverings for skis; seal skins 
[coverings for skis]; scrapers for skis; bindings for alpine skis; surf skis; bob-sleighs; discuses for sports; surf boards; 
sleighs [sports articles]; snow sledges for recreational use; sailboards; snowboards; stationary exercise bicycles; 
machines for physical exercises; foils for fencing; harpoon guns [sports articles]; bar-bells; appliances for gymnastics; 
fencing weapons; climbers' harness; mountaineering equipment, namely, ascenders, binding straps, hook and ring 
combinations, hooks; paragliders; skateboards; spring boards [sporting articles]; twirling batons; bags especially 
designed for surfboards; harness for sailboards; masts for sailboards; paintball guns [sports apparatus]; surfboard 
leashes; starting blocks for sports; sling shots [sports articles]; horizontal bars for gymnastics; weight lifting belts 
[sports articles]; parallel bars for gymnastics; exercise platforms; poles for pole vaulting; jump ropes; batting gloves 
[accessories for games]; fencing gloves; girdles for American football; exercise pulleys; exercise benches; skipping 
ropes; body-building apparatus; body-training apparatus; archery implements; punching bags; roller skates; in-line roller 
skates; ice skates; skating boots with skates attached; boxing gloves; baseball gloves; gloves for games; snowshoes; 
swimming belts; swimming life rings; swimming boards; swimming flippers; swimming floats; arm floats for swimming; 
swimming jackets; hunting game calls; fishing tackles; bows for archery; fencing gauntlets.
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2925569    04/06/2014
[International Registration No. : 1233184]
Silverstripe Limited
PO Box 11804 Manners Street Wellington 6142 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; computer software; computer hardware, firmware and 
middleware; software for web design, creation, publishing and hosting; software for access to communications networks 
including the internet; computer graphics software; computer programs (downloadable software); computer programs 
relating to the creation of animations, virtual reality environments, fly-throughs and graphic images and models; 
computer programs relating to the manipulation of photographic images; interactive computer software; computer 
programs for use as searching directories; computers and data processing equipment; computer peripherals; pre-
recorded computer programs; compact discs having images recorded thereon; digitally stored images and photographs; 
electronic apparatus for manipulating images; apparatus for searching electronic information; computer databases; data 
processing information carriers; communication equipment; data communication equipment; downloadable publications 
in electronic form including downloadable publications in electronic form supplied on-line from databases or the internet; 
multimedia publications (electronic and recorded); training manuals in the form of a computer program; parts and fittings 
included in this class for all the aforesaid goods; instruction manuals sold as a unit with the aforementioned.

Cl.42;Software design and development; analytical services relating to computers; computer advisory services; 
computer analysis; computer engineering; computer firewall services; computer network services; computer program 
advisory services; computer program maintenance and updating services; computer programming; computer security 
services (design and development of secure computer hardware, software and systems); computer security services 
(programming and software installation repair and maintenance services); computer software development; computer 
software engineering; computer support services (computer hardware, software and peripherals advisory and information 
services); computer support services (programming and software installation, repair and maintenance services); 
computer systems design and analysis; creating and designing web pages for others; creating and maintaining web sites 
for others; creating and maintaining weblogs (blogs) for others; development of systems for the processing, storage and 
transmission of data; development of testing methods; development, maintenance and updating of a telecommunication 
network search engine; duplication of computer programs; hosting of databases; installation and maintenance of 
computer software, middleware and firmware; online provision of web-based software; providing information, including 
online, about design and development of computer hardware and software; provision of technical information in relation 
to computers; research relating to computers; software creation; testing of computers, computer installations, computer 
equipment and software; translation of programs; web portal services (designing or hosting); hosting computer sites 
(web sites); hosting of software as a service (SaaS); writing of computer programs and software; information technology 
(IT) services (computer hardware, software and peripherals design and technical consultancy); compilation of information 
relating to information technology; design services; design services relating to printing; graphic art design services; 
designing brochures, posters, point of sale materials and other promotional material; business communications design; 
design of online communications; software integration services; project management (design); provision of search 
engines via the internet; hosting of digital content on the internet, namely, on-line journals and blogs; providing 
temporary use of non-downloadable computer software for use in the creation and publication of on-line journals and 
blogs; design and development of computer hardware, computer software, computer codes, computer databases, 
computer languages, computer programs, information systems, logos, marketing material, promotional matter; advisory, 
consultancy and information services in relation to the aforesaid services; the provision of the aforesaid services online 
via a website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled 
devices.
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Priority claimed from 03/12/2013; Application No. : 30 2013 061 848.3/35 ;Germany 

2933293    20/05/2014
[International Registration No. : 1235287]
Deutsche Messe AG
Messegelände 30521 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, especially periodicals, catalogues, prospectuses, posters and photographs; instructional and 
teaching materials (except apparatus).

Cl.35;Organization and conducting of fairs and exhibitions for economical and advertising purposes; organisation 
consultancy and professional business consultancy in the realization and conducting of fairs and exhibitions, included in 
this class; organization and conducting of fairs and exhibitions for commercial and advertising purposes, namely 
organization of participation in fairs; presentation of enterprises and their products and services for advertising purposes 
as well as sales promotion for others and arranging business contacts, also in the Internet; public relations; advertising; 
advertising agencies; dissemination of advertising matter; demonstration of goods and services; updating and rental of 
advertising material and writing and publication of publicity texts; rental of advertising space; marketing research, 
marketing studies and marketing analysis; commercial information agencies; business organization consultancy; 
procurement services for others (purchasing goods and services for other businesses); organisation and realization of 
product presentations; issuing and publishing of catalogues and prospectuses for advertising and presentation 
purposes; systemization of data into computer databases; compilation of data into computer databases; on-line 
advertising on a computer network; telemarketing services; rental of advertising time on communication media; 
sponsorship search and procurement of contracts for the purchase and sale of goods and services for others; 
organization of advertising campaigns for others, also online and via e-mail.

Cl.36;Rental of floor space for fair stands.

Cl.38;Providing user access to information available on the Internet; providing telecommunications connections to a 
global computer network; providing access to platforms and portals on the internet; computer aided transmission of 
messages and images; telephone conference services; rental of access time to global computer networks and providing 
access to databases; communications by telephone and computer terminals; transmission of digital files; providing 
access to databases.

Cl.41;Arranging and conducting of conferences, special shows for cultural, teaching and educational purposes, 
congresses, symposiums and competitions for cultural, teaching and educational purposes; publication and issuing of 
journals; organization, arranging and conducting of seminars, workshops (training) and exhibitions for cultural or 
teaching purposes; entertainment services included in this class; organization and conducting of live performances and 
orchestra services; party planning (entertainment); booking of seats for shows; arranging and conducting of balls, 
concerts and entertainment shows; organization of competitions (education and entertainment); electronic desktop 
publishing; layout services, other than for advertising purposes; providing on-line electronic publications, not 
downloadable; publishing services, in particular drafting and writing of texts, other than publicity texts; publication of 
printed matter, also via Internet.

Cl.42;Design and development of promotional concepts and design and development of advertising campaigns for 
others, also online and via e-mail.

Cl.43;Services for providing food and drink and temporary accommodation of guests, included in this class; food and 
drink catering; hotel and room booking; restaurants, snack-bars, cafés and cafeterias; rental of temporary 
accommodation; rental of fair stands including associated equipment.
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Priority claimed from 26/02/2015; Application No. : 013776794 ;European Union 

3273927    03/06/2015
[International Registration No. : 1282646]
Mojang Synergies AB
Maria Skolgata 83, BV SE-118 53 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer and video games software; interactive entertainment software; discs, tapes, 
cartridges, CD-ROMs, DVDs and other magnetic, electronic or optical media, all bearing audio visual content from 
computer and video games; computer peripherals; computer software for gathering, monitoring, processing, analysing, 
managing and reporting information concerning online, internet and web site activity usage and performance of software, 
applications, computer and video games, websites, virtual worlds and audio visual content; publications in electronic 
form supplied on-line from a database or from facilities provided on the internet or other networks (including websites); 
electronic notice boards; telephones, communications and telecommunications apparatus; mobile telephone fascias and 
covers; pre-recorded films and programs prepared for television; refrigerator magnets; instructional and teaching 
apparatus and instruments; sunglasses; software for wearable technology; wearable computer.

Cl.18;Bags; handbags; purses; wallets; shopping bags; sports bags; tote bags; school bags; travelling bags; 
backpacks; rucksacks; umbrellas; briefcases; key cases.

Cl.25;Articles of clothing; footwear and headgear; T-shirts; shirts; sweatshirts; neckwear; belts; scarves; gloves; 
sweat bands for wrists; camisoles; pullovers; knitwear; skirts; dresses; trousers; shorts; coats; jackets; pyjamas; 
undergarments; underwear; belts; scarves; gloves; neckties; socks; blouses; swimsuits; caps; hats; baseball caps; 
apparel parts and fittings for all the aforesaid; excluding clothing for babies and children and their accessories.

Cl.28;Electronic games apparatus; board games; electronic game machines; game equipment set sold as a unit 
comprised primarily of a playing board and playing cards and also including rules of play; electronic hand-held game 
units; stand-alone video output game machines; playing cards; card games; three dimensional puzzles; balloons; plush 
toys; soft toys; inflatable toys; dolls; action figures; gymnastic and sporting articles not included in other classes; 
decorations for christmas trees.

Cl.41;Education and entertainment services, namely, organizing and conducting conventions in the fields of 
entertainment, interactive entertainment, games and computer games; provision of game player information, including 
information regarding a player's identity and the player's preferences, via customised web pages; arranging entertainment
services in the form of television programmes, radio, cable, satellite and internet programmes about computer and video 
games; information relating to entertainment or education, provided on-line from a computer database or the internet or 
by communications satellite, microwave or other electronic, digital or analogue media; publishing; organisation, 
production and presentation of events for educational purposes, namely organizing and conducting computer game 
competitions, exhibitions, shows, live performances, and education conventions; arranging, organizing and conducting 
conferences and seminars for educational purposes; organisation, production and presentation of competitions, 
contests, games, game shows, quizzes, fun days, exhibitions, shows, roadshows, staged events, live performances and 
participation events; booking of tickets for entertainment events.
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Priority claimed from 29/07/2015; Application No. : 680346 ;Switzerland 

3300927    12/11/2015
[International Registration No. : 1282177]
Colortrust SA
Corso Elvezia 16 CH-6900 Lugano Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment; 
computers; software; extinguishers.

Cl.24;Fabrics and textile goods not included in other classes; bed and table covers.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software.
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3300942    22/10/2015
[International Registration No. : 1283081]
EDITIONS DE PARFUMS LIMITED 
One Fitzroy, 6 Mortimer Street London W1T 3JJ GB

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; perfumes; essential oils; cosmetic preparations; oils for perfumes; makeup removers; 
preparations for cleaning the skin and hair; incense; room freshener sprays (perfumes for the home); air perfuming 
preparations, fragranced air freshening preparations, room perfumes, scented paper, sun-tanning and after-sun milks, 
gels and oils; make-up preparations; shampoos; gels, mousses and balms, preparations in aerosol form for hairdressing 
and haircare; hair lotions; products for the beautification of the hair; talcum powder.

Cl.35;Advertising, organisation consultancy, bill-posting, direct mail advertising, in particular for mail order or 
retailing in shops or department stores; services of a franchiser, namely business and industrial management assistance; 
bill-posting, dissemination and rental of samples, advertising matter, namely boards, elements for presenting and/or 
demonstrating goods, including bill-posting and direct mail advertising, namely pamphlets, printed matter, leaflets, in 
particular for mail order and retailing in shops, whether franchised or not; services associated with the use of an 
administrative data bank; business consultancy and information; services relating to commercial promotion activity in all 
forms and in particular by providing privileged user cards; data capture services; retailing, mail order sale and sale via 
telecommunications of the following goods: perfumery, perfumes, essential oils, cosmetics, deodorants for personal use, 
oils for perfumery and scents, make-up removing preparations, cleaning and care preparations for the skin and hair, 
incenses, room sprays (perfumes for the house), air perfuming preparations, fragranced air freshening preparations, 
room fragrances, scented paper, sun-tanning and after-sun milks, gels and oils, make-up preparations, shampoos, gels, 
mousses, conditioners and preparations in aerosol form for the styling and care of hair, hair lotions, preparations for hair 
beauty, talcum powder, candles and wicks for lighting, fragranced candles, fuel oils.
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3301037    29/11/2015
[International Registration No. : 1283070]
Gymeny Pty Ltd
L4, 139 Macquarie St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advertising services provided over the internet; advertising services provided via a data base; direct mail 
advertising; pay per click advertising.

Cl.41;Booking of exercise facilities; life coaching services (training or education services); booking of entertainment; 
providing online videos, not downloadable; health club services (exercise); health club services (health and fitness 
training); providing information, including online, about education, training, entertainment, sporting and cultural 
activities; booking of sports facilities; entertainment, cultural or sporting event booking or reservation services provided 
in relation to a customer loyalty or frequent buyer scheme; boot camp services (fitness training); conducting fitness 
classes; conducting fitness classes (aerobics); fitness and exercise clinics, clubs and salons; instruction in physical 
fitness; personal trainer services (fitness training); physical fitness instruction; physical fitness training services; 
physical fitness tuition; physical health education; yoga instruction; booking of tickets for sporting events.
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Priority claimed from 14/09/2015; Application No. : 014561195 ;European Union 

3301291    17/11/2015
[International Registration No. : 1283042]
WeConvene Extel Limited
c/o Kreston Reeves, Third Floor, 24 Chiswell Street London EC1Y 4YX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Radio, telegraph, telecommunication, television, photographic, teaching and sound reproducing and sound 
transmitting apparatus and instruments; recording, scientific apparatus and instruments; computers, data processing 
apparatus, computer equipment, computer modems and peripherals; calculating machines; magnetic tapes and discs; 
computer software and computer programmes; mobile applications; computer software for the transmission, recording, 
reproduction, display, organization, management, manipulation and review of messages, text, images, files, audio, video 
and audio-visual content and other data for the facilitation of communications between two or multiple users via 
computer networks, communication networks and the global information network; computer software development tools; 
video tapes and video discs; compact discs and CD-roms; semi-conductor memory units; cinematographic films prepared
for exhibition; parts and fittings for all the aforesaid goods.

Cl.35;Business information services; provision of on-line business and commercial information; business appraisal 
services; business management assistance; business research; commercial information agency services; publication of 
publicity texts; advertising; market research; document reproduction; preparation of business information and statistics; 
updating and maintenance of data in computer databases; compilation of information into computer databases; updating 
of information on computer databases.

Cl.38;Telecommunication services; communication of information by electronic means; electronic news agency 
services; message sending and message delivery services; leasing, hire and rental of telecommunications apparatus and 
instruments; news agencies; news broadcasting; transmission of news and information; news agencies; terrestrial or 
satellite broadcasting services; providing access to databases; transmitting and receiving text, images, files, audio, video 
and audio-visual content and other data for the facilitation of communications between multiple users via computer 
networks and communication networks; audio and video teleconferencing; providing user access to third party web sites, 
computer networks and communications networks; transmission of business information and statistics; leasing of 
access time to computer databases.

Cl.41;Educational, teaching and training services; publication services; production of cine films and of television and 
radio programmes; entertainment services; sports entertainment services.

Cl.42;Updating of information on computer databases, namely, updating software for databases; writing and 
development and design of computer software; computer programming services; leasing, hire and rental of computer 
hardware, computer software and computer programmes; graphic design; computer services featuring software for 
enabling and managing simultaneous, multiple modes of communication via computer networks, communication 
networks and the global information network; development and design of computer software for video conferencing, 
audio conferencing, computer desktop sharing, file transfer; providing technical support services.

Cl.45;Computer software licensing services.
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Priority claimed from 06/11/2015; Application No. : 014775894 ;European Union 

3303663    10/11/2015
[International Registration No. : 1282251]
SCADEMY Biztonságos Programozás Akadémia Kft.
Budafoki út 91. H-1117 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators; safety, security, protection 
and signalling devices; diving equipment; apparatus, instruments and cables for electricity; information technology and 
audiovisual equipment; magnets, magnetizers and demagnetizers; measuring, detecting and monitoring instruments, 
indicators and controllers; optical devices, enhancers and correctors; recorded content; navigation, guidance, tracking, 
targeting and map making devices; devices for conducting electricity.

Cl.16;Decoration and art materials and media; disposable paper products; stationery and educational supplies; works 
of art and figurines of paper and cardboard, and architects' models; printed matter; paper and cardboard; filtering 
materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; money 
holders; gums [adhesives] for stationery or household purposes.

Cl.41;Publishing and reporting; education, entertainment and sports.

Cl.42;IT consultancy services; IT programming services; design services; testing, authentication and quality control; 
scientific and technological services.
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Priority claimed from 30/09/2015; Application No. : 86773127 ;United States of 
America 

3304159    06/10/2015
[International Registration No. : 1283040]
Remitly, Inc.
1601 2nd Ave., Suite 800 Seattle WA 98101 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile application software for facilitating the electronic transfer of funds between individuals.

Cl.36;Financial services, namely, facilitating the electronic transfer of funds between individuals using mobile 
communications devices.

Cl.42;Software as a service (SAAS) services, namely, software for facilitating the electronic transfer of funds between 
individuals.
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Priority claimed from 07/08/2015; Application No. : 2015-076181 ;Japan 

3304230    05/10/2015
[International Registration No. : 1282996]
TOYOTA JIDOSHA KABUSHIKI KAISHA (also trading as TOYOTA MOTOR CORPORATION)
1, Toyota-cho, Toyota-shi Aichi-ken 471-8571 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electronic control apparatus and instruments for automobiles, buses and trucks; electronic control devices for 
automobiles, buses and trucks in the nature of electronic controls for brakes; electronic display units for automobiles, 
buses and trucks; electronic display units; vehicle-mounted laser radar apparatus; vehicle-mounted millimeter-wave radar 
apparatus; radar apparatus; vehicle-mounted cameras; sensors [measurement apparatus], other than for medical use; 
infrared-based detecting devices for detecting positions of objects and human bodies; distance sensors; proximity 
sensors; position sensors; acoustic sound alarms; alarms; obstacle detecting and warning devices comprised of radar 
apparatus, camera, electronic display, alarm, and control unit for detecting, displaying and warning of obstacles to 
automobiles, buses and trucks; electronic display units for automobiles, buses and trucks having functions of alerting the
driver about lane departure; electronic control devices for automobiles, buses and trucks in the nature of electronic 
controls for steering; lane departure warning devices for automobiles, buses and trucks comprised of a camera, sensor, 
electronic display, and alarm for detecting, displaying, and warning of lane departure; electronic control devices for 
automobiles, buses and trucks in the nature of electronic controls for vehicle acceleration and brake force; measuring 
apparatus for detecting distance between vehicles; measuring apparatus for measuring distance between vehicles having 
functions of alerting the driver when the distance becomes a prescribed distance or shorter; electronic control devices for
automobiles, buses and trucks in the nature of electronic controls for keeping a prescribed distance between vehicles by 
measuring the distance between vehicles; electronic throttle controllers for automobiles, buses and trucks; cruise 
controls for automobiles, buses and trucks; preceding vehicle detecting devices comprised of a camera, sensor, 
electronic display, and alarm for detecting, displaying, and warning of presence of the preceding vehicles; electronic 
display units for automobiles, buses and trucks having functions of notifying the driver that the preceding vehicle is 
outbound; preceding vehicle departure alerting devices comprised of radar apparatus, camera, electronic display, alarm, 
and control unit for detecting, displaying, and warning that the preceding vehicle is outbound; electronic control devices 
for automobiles, buses and trucks in the nature of electronic controls for lighting; photodetectors using cameras and 
sensors for the detection of lights from the preceding vehicles, oncoming vehicles and street lamps; electronic display 
units for automobiles, buses and trucks having functions of warning and notifying the driver of road traffic sign 
information; alarm display devices for automobiles, buses and trucks comprised of a camera, electronic display, alarm, 
and control unit for displaying and warning of road traffic sign information; computer hardware and software; electronic 
machines and devices for use in assisting in improving safety of car driving; electrical communication machines and 
instruments; telecommunication machines and devices for use in assisting in improving safety of car driving; measuring 
apparatus and instruments; measuring apparatus and equipment for use in assisting in improving safety of car driving.

Cl.12;Automobile engines; engines for land vehicles; gasoline engines for land vehicles; diesel engines for land 
vehicles; internal combustion engines for land vehicles; motors for land vehicles; jet engines for land vehicles; turbines 
for land vehicles; transmissions for land vehicles; gearboxes for motor cars; clutch mechanisms for motor cars; torque 
converters for motor cars; hydraulic circuits for motor cars; gearboxes for land vehicles; torque converters for land 
vehicles; reduction gears for land vehicles; speed change gears for land vehicles; brakes for motor cars; brake shoes for 
motor cars; brake segments for motor cars; brake linings for motor cars; brake discs for land vehicles; brake facings for 
land vehicles; brake systems for land vehicles; brake pads for land vehicles; electric motors for motor cars; automobiles, 
buses and trucks and structural parts therefor; automotive safety devices, namely, air bags and seat belt pretensioners; 
output control devices for automobile motors; output control devices for electric motors for automobiles; output control 
devices for automobile engines; gear ratio control devices for automobile transmissions; motorcycles and structural 
parts therefor; bicycles; structural parts of bicycles; automatic brake control apparatus for automobiles, buses and trucks 
for applying emergency braking to avoid collision; electronic motor vehicle steering control apparatus for assisting 
vehicles to stay on course near the center of a lane; motor vehicle acceleration and brake force control apparatus for 
assisting vehicles to follow preceding vehicles; motor vehicle lighting apparatus to automatically activate and deactivate 
high beam headlights upon sensing oncoming vehicles; driving assist apparatus for automobiles, buses and trucks; 
driving assist apparatus in the nature of motor vehicle cameras and sensors for detecting road lane markers, pedestrians, 
objects outside of the vehicle, and relative distance thereof from a vehicle sold as integral components of automobiles, 
buses and trucks; driving assist apparatus comprised of a motor vehicle camera and radar apparatus sold as integral 
components of automobiles, buses and trucks; driving assist apparatus in the nature of motor vehicle adaptive cruise 
control devices sold as integral components of automobiles, buses and trucks; preceding vehicle outbound warning 
alarm apparatus for motor vehicles; brake apparatus for vehicles; brake control apparatus for automobiles, buses and 
trucks; controllers for motor vehicle braking; motor vehicle alarm apparatus; security alarm devices for automobiles, 
buses, trucks and two-wheeled vehicles; front collision warning alarm apparatus for motor vehicles; lane departure 
warning alarm apparatus for motor vehicles; motor vehicle road sign warning and reporting devices.
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Priority claimed from 06/05/2015; Application No. : VA 2015 02294 ;Denmark 

3304235    03/11/2015
[International Registration No. : 1282998]
Campen Machinery A/S 
Sletten 8 DK-8543 Hornslet DK

Proposed to be Used
IR DIVISION
Cl.7;Machines for the production of artificial turf; packing and packaging machines; machines and mechanical 
installations for impregnating and dyeing; mixers (mixing machines), machines and devices for transporting and carrying 
web-shaped materials, surface treatment machines, back coating machines and packaging machines; machines for use in 
the production, processing, inspection and packaging of textiles, carpets, non-woven materials, plastics and leather 
goods; machines in the field of airlaid technology, incorporating defibrating (hammer mill), air transport of fibres, forming 
of fibres into a continuous material, binding of fibres through the use of heat or adhesives, drying, 
winding/rewinding/slitting and packaging of end materials.

Cl.11;Drying and ventilation installations, including drying ovens used in connection with back coating, impregnating 
or coating of carpets, non-woven materials or artificial turf.
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Priority claimed from 07/05/2015; Application No. : 014035562 ;European Union 

3304263    05/11/2015
[International Registration No. : 1282960]
Hybe Media Oy 
Ilmalankatu 2 C FI-00240 Helsinki FI

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; advertising services; advertising 
analyses; preparation of advertising documents; planning services for advertising; information (business); digital 
advertising services; research and information services for advertising purposes, business consultancy for advertising 
purposes; online advertising on computer networks; marketing services; marketing consultancy; provision of 
computerised advertising services; business management consultancy services in the field of information technology; 
business consultancy; planning of marketing strategies; promotional marketing; collection of information relating to 
advertising; dissemination of data relating to advertising; advertising on the Internet for others; advertising by 
transmission of online advertisements for others through electronic communication networks; provision of electronic 
billboard advertising services; sales promotion, advertising and marketing for online websites; rental of advertising and 
marketing material; provision of information relating to marketing; information or enquiries on business and marketing; 
sales promotion, advertising and marketing for online websites; arranging of presentations for advertising purposes; 
advertising services for the promotion of e-commerce; search of information from a databank stored on a computer; 
provision of commercial information, none of the above in the field of financial, banking or insurance services.

Cl.38;Telecommunications; transmission and transfer of text, messages, information, sound and images; interactive 
transmission and communication services; computer communication services; digital telecommunication network 
services; computer-aided transfer of information, messages, text, sound, images and data; transmission of programmes 
via the Internet; interactive text video services; communication over computers; communication services over computer 
networks; communication services for providing access to databases; electronic transmission of messages; 
communication by way of and/or between computers and computer terminals; value added network services 
[communication]; online information services relating to telecommunications; communication via a global computer 
network or the Internet; communication relating to access to databases and computer networks; communication services 
relating to the provision of access to information, text, sound, images and data over communication and computer 
networks; rental of communication systems; communication services relating to communication between computers; 
communication services for electronic transfer of information; connection services relating to access to a communication 
or computer network; electronic bulletin services which include information, messages, texts, images and/or data; 
information and consultancy services relating to any of the foregoing services, none of the above in the field of financial, 
banking or insurance services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; organisation of entertainment 
services; interactive entertainment services; entertainment consultancy; entertainment information services; training in 
communication techniques; education services relating to communication skills; instruction relating to computer 

5929



software; production and rental of teaching and advisory material; tuition in recreational pursuits; publication of material 
accessed from databases or from the Internet; provision of entertainment and education over communication and 
computer networks; provision of information for educational, entertainment, cultural or recreational purposes; provision 
of information in the field of entertainment by means of a global computer network; lecture services relating to marketing 
skills; training courses in strategic planning relating to advertising, sales promotion, marketing and business services; 
training services relating to retail marketing.

Cl.42;Consultancy services relating to computer and information technology.
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Priority claimed from 22/05/2015; Application No. : 014116115 ;European Union 

3304272    26/10/2015
[International Registration No. : 1282967]
Euroline AB
P.O. Box 17026 SE-104 62 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electronic payment terminal; cash registers; card reading equipment; data processing equipment; computer 
software relating to the handling of financial transactions.

Cl.36;Finance services; monetary services; electronic payment services; automated payment services; financial 
payment services; remote payment services; electronic funds transfer by telecommunications; credit card and payment 
card services; debit card validation services; credit card validation services; payment processing; payment 
administration services; bank card, credit card, debit card and electronic payment card services; processing payments 
made by charge cards; electronic wallet services (payment services); electronic funds transfer; financing services for 
companies; financial services relating to the withdrawal and depositing of cash; conducting of financial transactions; bill 
payment services; cash management; electronic debit transactions; providing multiple payment options by means of 
customer-operated electronic terminals available on-site in retail stores.
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Priority claimed from 08/05/2015; Application No. : 86624290 ;United States of 
America 

3304313    05/11/2015
[International Registration No. : 1282923]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware modules for use in internet of things electronic devices; computer software and firmware 
used to allow electronic devices to share data and communicate with each other; computer operating system software; 
electronic device software drivers that allow computer hardware and electronic devices to communicate with each other; 
middleware for management of software functions on electronic devices; software for network and device security; 
computer software for others to use for the development of software to manage, operate and connect internet of things 
electronic devices; software for mobile device management.

Cl.42;Cloud computing featuring software for connecting, operating and managing networked devices via wireless or 
wired networks; cloud computing featuring software for connecting, operating and managing networked devices in the 
internet of things; cloud computing featuring software for use in the collection, management, monitoring, storage and 
analysis of data; cloud computing featuring software for managing machine-to-machine applications and machine-to-
machine networks.
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3304498    14/09/2015
[International Registration No. : 1282856]
FUJI ELECTRIC INDUSTRY CO., LTD. 
585 Higashihachiman-cho, Oike-dori Tominokoji Nishi-iru, Nakagyo-ku, Kyoto-shi Kyoto 604-0954 JP

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for power distribution or for controlling current transformers and phase modulators; 
alarms; indicators for controllers; indicators for protective relays; indicators for switchgears; indicators for power 
distribution automation controllers; indicators for cubicle-type high voltage power receiving equipment; indicators for 
railway car driver's platforms; indicators for controlling apparatus and instruments; electric or magnetic meters and 
testers; telecommunication devices and apparatus; indicator lights for controllers; indicator lights for protective relays; 
indicator lights for switchgears; indicator lights for power distribution automation controllers; indicator lights for cubicle-
type high voltage power receiving equipment; indicator lights for railway car driver's platforms; indicator lights for 
controlling apparatus and instruments.

Cl.11;Taillights for railway cars; car side pilot lamps for railway cars; marker lights for railway cars; hazard lights for 
railway cars; warning lights for railway cars.
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Priority claimed from 05/06/2015; Application No. : 1697243 ;Australia 

3304503    01/10/2015
[International Registration No. : 1282786]
COLLADIUM PTY. LTD. 
C/- eVision Pty Ltd, Level 3, 488 Bourke St Melbourne VIC 3000 AU

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for data communications between computers; apparatus for receiving information from a computer; 
business programmes for computers; communications electronics for computers; computer apparatus for process 
control; computer apparatus for processing data; computer data input apparatus; computer documentation in electronic 
form; computer input apparatus; computer interface apparatus; computer interface units for translating data; computer 
networks for the communication of data; computer networks for the processing of data; computer programs for data 
processing; computer programs for processing data; computer programs for providing a graphical presentation of data; 
computer programs for sales purposes; computer programs for use as reporting directories; computer programs for use 
as searching directories; computer programs for use in communications; computer programs for use in processing data 
relating to financial records; computer programs in machine readable form; computer programs in the field of 
communication links; computer software for analysing market information; computer software for business purposes; 
computer software for processing market information; computer software programs; data processing apparatus for use 
with computers; input apparatus for computers; input apparatus for transferring data from computers; input apparatus for 
transferring data to computers; input apparatus for use with computers for handling data; programs for processing data 
on computers; downloadable software applications (apps); apparatus for analysis (other than for medical use); apparatus 
for communication; apparatus for computing; apparatus for data entry; apparatus for data input; apparatus for data 
output; apparatus for data processing; apparatus for data storage; apparatus for data transmitting; apparatus for 
displaying images; apparatus for displaying information; apparatus for electronic image transmission; apparatus for 
electronic information processing; apparatus for electronic mail; apparatus for electronic publishing; apparatus for 
gathering information; apparatus for handling information; apparatus for image processing; apparatus for information 
processing; apparatus for information transmission; apparatus for interconnecting data processing equipment; apparatus 
for message sending; apparatus for processing data; apparatus for processing information; apparatus for reading bar 
codes; apparatus for receiving data; apparatus for receiving satellite broadcast signals; apparatus for sending data; 
apparatus for sending messages; apparatus for the communication of data; apparatus for the conversion of data; 
apparatus for the graphic display of data; apparatus for the processing of data; apparatus for the storage of data; 
apparatus for the transmission of data; apparatus for the transmission of documents; apparatus for the transmission of 
images; apparatus for transmitting information; apparatus for transmitting signals; apparatus for use in digital 
communication transmission; bar code labels; bar code readers; broadcasting apparatus; direct broadcasting apparatus 
for the transmission of data; satellite broadcasting apparatus; communication interface units; communication routing 
apparatus; communications apparatus; data communications apparatus; data communications software; data processing 
apparatus producing data in type form; data processing software; electronic data processing apparatus; encoded 
programmes for data processing apparatus; programs for data-processing; real-time data processing apparatus; 
electronic data input apparatus; input apparatus for use with data transmission apparatus; data encoding apparatus; data 
encryption apparatus; data entry apparatus; data handling apparatus; data information processing apparatus; data 
processing apparatus; data processing programmes.

Cl.35;Computer assisted business information; computer data processing; computerised business information 
services; computerised compilation of customer indexes; computerised compilation of order lists; computerised data 
processing; computerised data verification; online advertising on a computer network; advertising; advertising services 
provided over the internet; advisory services relating to advertising; business advice relating to advertising; business 
consultation relating to advertising; classified advertising; collection of information relating to advertising; direct mail 
advertising; direct market advertising; dissemination of advertising material; distribution of advertising material; 
electronic advertising services; graphic advertising services; information services relating to advertising; promotion 
(advertising) of business; promotional advertising services; provision of advertising information; business intelligence 
services; advertising analysis; consultancy relating to advertising; market research for advertising; pay per click 
advertising; providing information, including online, about advertising, business management and administration and 
office functions; provision of advertising space; provision of information relating to advertising; writing advertising copy; 
advisory services relating to data processing; business analysis services; business consultancy services relating to data 
processing; business consultancy services relating to marketing; business data analysis services; business finding 
services; collecting business information; collecting information for business; collection of commercial information; 
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collection of data; collection of information relating to market analysis; collection of statistics for business; data 
processing for the collection of data for business purposes; company data information services; compilation of business 
data; compilation of business directories; compilation of business information; compilation of commercial information; 
compilation of company information; compilation of lists of prospective customers; compilation of mailing lists; data 
compilation for others; consultancy relating to data processing; consultancy relating to business promotion; consultancy 
relating to marketing; business advice relating to marketing; consumer market information services; market analysis 
reporting services; market analysis services; market assessment services; market forecasting; market reporting services; 
market survey analysis; market surveys; marketing; marketing analysis; marketing forecasting; marketing information; 
marketing research; provision of advice relating to marketing; provision of an on-line marketplace for buyers and sellers 
of goods and services; provision of information relating to marketing; research services relating to marketing; search 
engine optimisation services (marketing services); online data processing services; ordering services (for others); 
personnel management; price analysis services; price comparison services; product launch services; export promotion 
services; modelling for advertising or sales promotion; sales promotion (for others); sales promotions at point of 
purchase or sale (for others); providing business information via a web site; provision of business assistance; provision 
of business data; provision of business information; provision of business management information; provision of 
commercial and business contact information; provision of commercial information; provision of information relating to 
business; provision of information relating to commerce; provision of trade information; search engine optimisation; 
searches relating to company information.

Cl.38;Communication between computers; communication by computer; communication of information by computer; 
communication services between computers; communication services over computer networks; communications by 
computer terminals; computer communication services; computer communications for the transmission of information; 
computer data transmission services; computer intercommunication; computer network communication services; 
computer transmission services; computerised communication services; computerised data communications; electronic 
communication service by means of computer; providing access to computer networks; providing access to online 
computer databases; providing telecommunications connections to a global computer network; providing user access to 
a global computer network and online sites containing information on a wide range of topics; providing user access to 
global computer networks; provision of communications between computers; transmission of computerised data; 
transmission of data by computer; transmission of information by computer; transmission of information on a wide range 
of topics, including online and over a global computer network; transmission of messages by computer; web portal 
services (providing user access to a global computer network); webcasting (broadcasting over a global computer 
network); communication of information by electronic means; communication services for the electronic transmission of 
data; communication services for the electronic transmission of images; communication services for the transmission of 
information; communication services for the transmission of information by electronic means; communication services 
provided electronically; communications services for accessing a data-base; communications services for the exchange 
of data in electronic form; consultancy services relating to data communications; data communication by electronic 
means; data communication services; electronic communication services for the transmission of data; electronic 
communications services for the transmission of data; electronic data communications; provision of communications 
information; provision of information relating to communications; data transmission; data transmission by electronic 
mail; data transmission for others; electronic data exchange services; electronic data interchange services; provision of 
electronic data links; electronic transmission (uploading, posting or displaying) of data, information, pictures, images, 
audio and/or video via online forums; electronic transmission of data; electronic transmission of documents; electronic 
transmission of images; electronic transmission of information; electronic transmission of messages; message boards; 
message sending; operation of chat rooms; providing access to databases; providing internet chatrooms; providing on-
line communications links which transfer the web site user to other local and global web pages; providing online forums; 
sending of emergency messages (by electronic means); sending of messages (by electronic means); transmission of 
data; transmission of data by electronic means; transmission of despatches by electronic means; transmission of digital 
files; transmission of information by electronic means.

Cl.42;Advisory services relating to computer programming; computer advisory services; computer analysis; 
computer consultancy; computer consultancy services; computer database consultancy services; computer design; 
computer network services; computer program advisory services; computer program maintenance services; computer 
program updating services; computer programming; computer programming consultancy; computer software advisory 
services; computer software consultancy; computer software design; computer software development; computer 
software engineering; computer software programming services; computer support services (computer hardware, 
software and peripherals advisory and information services); computer support services (programming and software 
installation, repair and maintenance services); computer system analysis; computer system design; computer technology 
consultancy; computerised business information storage; computerised data storage services; consultancy in the design 
and development of computer hardware; consultancy in the design and development of computer software; data 
conversion of computer programs and data (not physical conversion); design and development of computer hardware (for
others); design and development of computer software (for others); design of computer codes; design of computer 
databases; design of computer hardware; design of computer languages; design of computer programs; design of 
computer software; development of computer based networks; development of computer codes; development of 
computer programmes; development of computer software; development of computer software application solutions; 
development of computer systems; hosting computer sites (web sites); information services relating to computers; 
installation and maintenance of computer software; installation of computer software; maintenance of computer 
programs; maintenance of computer data; maintenance of computer software; modifying of computer programs; 
monitoring of computer systems by remote access; preparation of reports relating to computer programs; preparation of 
reports relating to computers; providing information on computer technology and programming via a web site; providing 
information, including online, about design and development of computer hardware and software; provision of 
information relating to computer programming; provision of information relating to computer programs; provision of 
information relating to computers; provision of technical information in relation to computers; recovery of computer data; 
remote monitoring of computer systems; testing of computer installations; testing of computer programs; hosting of 
software as a service (saas); software as a service (saas); provision of online non-downloadable software (application 
service provider); application service provider (asp) services; cloud computing; coding of messages; compilation of data-
processing programs; compilation of information relating to information technology; creating indexes of online 
information; creating indexes of online websites and information sources; data encryption services; data mining services; 
hosting of databases; hosting of weblogs (blogs); server hosting; web portal services (designing or hosting).
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3304523    10/11/2015
[International Registration No. : 1283039]
Prowareness Group B.V.
Brassersplein 1 NL-2612 CT Delft

Proposed to be Used
IR DIVISION
Cl.9;Computer software for the purpose of designing, installation and operation of central units and client / server 
application programs, as well as for the integration of financial functions and functions of production and sales of the 
company, as well as management services of one undertaking.

Cl.35;Commercial-business advice; consultancy in the field of management and the use of computerized systems for 
the processing of information; database management; consultancy in the field of designing, managing and maintaining 
databases; management consulting; business information related to the purchase of software; business information in 
the field of the selection, selection and procurement of computer databases; business project management in the context 
of the design and specification of information systems; retail services in the field of software, business mediation in the 
wholesale distribution of software; recruitment, selection, posting and broadcasting of (highly educated) staff; placement 
for project work and permanent jobs, the aforesaid services in particular for the ICT industry.

Cl.41;Training and courses; training (training); instruction with regard to the use of computer hardware and software.

Cl.42;Information in the field of implementation of information (software); professional consultation and advice on the 
provision of information in the field of information technology, computers and computer systems; design of computer 
systems; technical consultancy on the installation, operation, and maintenance and repair of computer software; 
outsourcing of these services abroad for so-called offshore sites.
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Priority claimed from 24/04/2015; Application No. : 30 2015 037 223 ;Germany 

3304524    22/10/2015
[International Registration No. : 1282995]
TraceTronic GmbH
Stuttgarter Strasse 3 01189 Dresden Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [recorded]; computer programs [downloadable]; computer software [recorded]; software 
applications for computers [downloadable]; computer programs as tools for facilitation of making and development of 
hard- and software and for configuration of hardware systems and as modelling tools for modelling of functions at 
computers; computer programs as tools for development and documentation of hardware and software architecture [as 
far as contained in this class]; computer hardware; data processing apparatus; interfaces [interface devices or programs 
for computers]; measuring apparatus; measuring instruments; simulators for steering and control of vehicles; automatic 
control devices for vehicles; electronic testing devices for the test of control units, of electronic control modules, of 
interconnected electronic control units and control modules; test benches for control units; development control units; 
hardware-in-the-loop test benches; switch boxes; electronic simulator systems; electrical and electronic apparatus, 
devices and instruments for measuring, evaluation and visualization of electronically transmitted data and for simulation 
of such data [as far as contained in this class]; data input and output devices.

Cl.41;Arranging and conducting of courses of instruction, seminars, workshops, and trainings for electronic data 
processing apparatus and computers, data input and output devices, simulator systems, extension cards for data 
processing apparatus, input and output interface devices and programs, electrical and electronic apparatus, devices and 
instruments for measuring, evaluation and visualization of electronically transmitted data and for simulation of such data; 
arranging and conducting of courses of instruction, seminars, workshops, educational counselling and trainings for 
computer programs and for programs as tools for facilitation of making and development of hard- and software; arranging
and conducting of courses of instruction, seminars, workshops, educational counselling and trainings for the testing of 
electronic control units and of software of electronic control units and for test automatisation; arranging and conducting 
of courses of instruction, seminars, workshops, educational counselling and trainings for test benches for control units.

Cl.42;Consultancy in the field of computer technology; consultancy in the field of information technology; 
consultancy in the field of design and development of computers; hard- and software consultancy; design and 
development of hardware and software; design, development, leasing of hardware and software for computers and 
embedded systems; development, maintenance and leasing of programs [software] for control units; development of 
programs, parts of programs for data processing, and data [as part of programming] for operating control units, networks 
of control units, control apparatus and simulator systems; design of computer software; design of computer systems; 
services of an engineer; services of a programmer; development services; development of programs for data processing; 
outsourced services in the field of information technology; software as a service [SaaS]; technical project planning; 
technical project management in the field of electronic data processing; technology consultancy; leasing of computer 
software; scientific research; installation and maintenance of software; conducting of technical tests and checks; testing 
services for electronic control units and software of electronic control units.
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Priority claimed from 29/04/2015; Application No. : 201505324 ;Norway 

3304525    22/10/2015
[International Registration No. : 1283000]
Jotun A/S
Hystadveien 167 N-3209 Sandefjord Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; artificial and synthetic resins; plastics in the form of powders, pastes, 
liquids, dispersions, emulsions, or granulates, for use in manufacture; adhesive substances for use in industry; chemical 
products for industrial purposes in the form of heat-curing powder on the basis of polyester, epoxy, polymere, 
fluorpolymere, or polyurethane for protective and decorative surface treatment of metal products, plastic products, MDF-
products (medium density fibreboard-products), and wood-products.

Cl.2;Paints, varnishes, lacquers; anti-fouling paint for boats, ships, oil-rigs; antirust products and wood preservations; 
coatings (in the nature of paint) for boats, ships and oilrigs; powder varnishes; powder varnishes for protective and 
decorative surface treatment of metal-products, plastic-products, MDF-products (medium density fibreboard-products) or 
wood-products.

Cl.9;Photographic, optical apparatus and instruments as well as apparatus and instruments for weighing, measuring, 
checking (supervision); magnetic data carriers; compact discs, DVDs and other digital recording media; electronic control 
systems for paint tinting machines; data processing equipment, computers; computer software.
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3304543    16/09/2015
[International Registration No. : 1282962]
Lofelt GmbH 
Glogauer Strasse 21 10999 Berlin DE

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral equipment; computer software, namely computer software adapted to the operation of 
computers, computer software downloadable from the internet, operating system software for computers, computer 
software for access to and using the Internet, computer software for evaluating market information, computer programs 
for image and data processing, computer software for composing music, computer software for acoustic control of 
computers and their operation, computer software for extending the audio visual functions of multimedia applications and
software for controlling and enhancing sound quality of audio devices; adapted pockets for computers; devices for 
synchronizing sound; audio, visual and photographic devices, in particular audio devices for the car; sound storage 
media, in particular audio CDs, audio cassettes and laser discs for storing music; audio circuit boards; audio digitalizers; 
audio frequency devices; radio receivers; audio cables; sound recording devices, in particular audio cassette sound 
recording devices and wearable sound recording devices; audio conference devices; audio inspection devices; sound 
and audio transmission devices; audio visual devices, in particular for teaching; operation and user manuals stored on 
discs or CD-ROMs in digital form for computers and computer software; digital music downloadable from the internet; 
image and sound receiving devices; tapes with recorded music; computers and computer hardware, in particular for 
telecommunication, computer chips and artificial intelligence devices (computers); computer telephone equipment; 
computer firmware; computer housings; computer interfaces; computer software (stored); computer operating systems; 
computer cables; computer components and spare parts; computer mouse pads; digital process control devices; sound 
processors, in particular digital sound processors; digital amplifiers; wireless peripheral equipment for computers; 
wireless high frequency transmission devices; wireless communication devices; wireless transmitters; wireless 
telephones; wireless two-way communication plants; electric and electronic process control devices; electric amplifiers; 
sound amplifiers, in particular electric amplifiers for sound signals, electric amplifiers for use with musical instruments 
and electro acoustic amplifiers; electronic audio devices; electronic devices for transmitting audio signals; metronomes, 
in particular electronic metronomes; electronic sound signal processors for compensating audio distortions of loud 
speakers; electronic amplifiers; receiving devices for images and sound; Hi-Fi audio devices; information technological 
devices; interactive multimedia computer programs; sound samplers; headphones, in particular communication 
headphones; combinations of headphones and microphones, in particular for telephones; headphone consoles; 
headphone amplifiers; luminous bracelets for preventing accidents or injuries; micro computers; mobile computers; 
music recordings; interfaces for musical instruments; media for storing music; sound and video recordings, in particular 
music video recordings; signal lines for IT, audio vision and telecommunication; smartphones in the form of wrist 
watches; sound cards; tablet computers; sound measuring devices; sound switching devices; sound amplifying 
receivers; sound pre amplifiers; sound reproduction devices, in particular wearable sound reproduction devices and 
audio cassette playing devices; connection pieces for audio cables; two-way plugs for headphones.

Cl.14;Jewelry, clocks; wristwatches and pocket watches; click locks for wristwatches; spare parts for wristwatches; 
caskets (jewel cases) for jewelry; amulets (jewelry); tags (jewelry), in particular tags (jewelry) from general metals and 
tags for keys (jewelry); pins (jewelry); bracelets, in particular watch and wristwatch bracelets, bracelets (jewelry) for 
beneficial purposes, bracelets from precious metals, flexible wire bands for wearing as bracelets (Jewelry) and 
identification bracelets; jewelry made from bronze; necklaces (jewelry).

Cl.35;Advice in foreign commerce matters; advice in business matters; advice in management and marketing matters; 
retail services regarding audio visual equipment, clothing, devices for beauty purposes for humans, navigation devices, 
Information technological devices, medical instruments, musical instruments, jewelry, sexual utilities, bags, time 
measuring devices; retail services of department stores regarding cosmetics, toilet articles, household machines, tools, 
optical goods electric and electronic household devices; placement of business and respective advice on selling goods 
and providing services; marketing and sales promotion and corresponding advice.
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Priority claimed from 14/08/2015; Application No. : 014465331 ;European Union 

3304544    04/11/2015
[International Registration No. : 1282978]
ESIM Chemicals GmbH
St.Peter-Strasse 25 A-4020 Linz Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
anhydrides; chemical reagents; wheat smut (chemical preparations to prevent -); vine disease preventing chemicals; 
enzymes and enzyme preparations for the food industry; enzymes and enzyme preparations for industrial purpose; 
preservatives for pharmaceutical preparations; chemical substances for preserving foodstuffs; cultures of 
microorganisms, other than for medical and veterinary use; plant growth regulating preparations; flower preservatives; 
seed preserving substances; chemical additives for fungicides and insecticides; solid phase matrices for separation and 
immobilisation of proteins and enzymes; mildew (chemical preparations to prevent -).

Cl.5;Chemical preparations for medical, pharmaceutical and veterinary purposes; fungicides; pesticides; insecticides; 
chemical reagents for medical or veterinary purposes; chemico-pharmaceutical preparations; adjuvants for medical 
purposes; aldehydes for pharmaceutical purposes; amino acids for medical and veterinary purposes; bacterial poisons; 
parasiticides; biological tissue cultures for medical and veterinary purposes; biological preparations for medical or 
veterinary purposes; chemicals for treating phylloxera and vine disease; enzymes for medical or veterinary use; enzyme 
preparations for medical and veterinary purposes; poisons; insecticides; insect repellents; germicides; cultures of 
microorganisms for medical and veterinary use; larvae exterminating preparations; mice (preparations for destroying -); 
preparations for destroying vermin; antiparasitic preparations; parasiticides; anticryptogamic preparations; slug 
exterminating preparations; vermin destroying preparations; herbicides; veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; grains for animal consumption; meal for animals; food for pets and 
livestock; strengthening animal forage; additives for foods, not for medical purposes.

Cl.42;Scientific research in the field of veterinary medicine and agriculture; scientific and industrial research and 
laboratory services; professional consultancy in relation to immobilisation processes for proteins and enzymes; chemist 
services; chemical laboratories; chemical analysis; research in the field of bacteriology, chemistry, technology; biological 
research; research and development for others; material testing; research in the field of environmental protection; water 
analysis.
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Priority claimed from 11/05/2015; Application No. : 86625023 ;United States of 
America 

3304549    05/11/2015
[International Registration No. : 1282912]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware modules for use in internet of things electronic devices; computer software and firmware 
used to allow electronic devices to share data and communicate with each other; computer operating system software; 
electronic device software drivers that allow computer hardware and electronic devices to communicate with each other; 
middleware for management of software functions on electronic devices; software for network and device security; 
computer software for others to use for the development of software to manage, operate and connect internet of things 
electronic devices; software for mobile device management; software development kits (SDKs) and/or computer software 
for the development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with cloud-based data storage and 
exchange services; downloadable computer software used to allow electronic devices to share data and communicate 
with each other; downloadable software for security of private and public computer networks, electronically stored data 
and hosted websites; computer software for the development, use and interoperability of APIs that are used by electronic 
devices, systems, and interchanges that exchange data via communications networks and the internet and that connect 
with private and public computer networks for data storage and exchange services.

Cl.42;Cloud computing featuring software for connecting, operating and managing networked devices via wireless or 
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wired networks; cloud computing featuring software for connecting, operating and managing networked devices in the 
internet of things; cloud computing featuring software for use in the collection, management, monitoring, storage and 
analysis of data; cloud computing featuring software for managing machine-to-machine applications and machine-to-
machine networks; providing on-line non-downloadable software and software development kits (SDKs) for the 
development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with cloud-based data storage and 
exchange services; non-downloadable software for connecting, operating and managing networked devices via wireless 
networks; platform as a service (PaaS) application service provider featuring software for connecting, operating and 
managing networked devices in the internet of things; platform as a service (PaaS) provider featuring software for use in 
the collection, management, monitoring, storage and analysis of data; platform as a service (PaaS) featuring software for 
managing machine-to-machine applications and machine-to-machine networks; providing on-line non-downloadable 
software and software development kits (SDKs) for the development, use and interoperability of APIs that are used by 
electronic devices, systems, and interchanges that exchange data via communications networks and the internet and that 
connect with computer network-based data storage and exchange services.
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3304647    08/09/2015
[International Registration No. : 1282827]
MM SNC MUCCINI MASSIMO & C.
Via A. Ariani, 3 I-61122 PESARO (PU) Italy

Proposed to be Used
IR DIVISION
Cl.29;Meats; fish; poultry; game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies; 
jams; eggs; milk and other milk products; edible oils and fats; conserves; meat, fish and vegetables in brine.

Cl.43;Restaurant services (services for providing food and drink); temporary accommodation.
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Priority claimed from 10/02/2015; Application No. : 86530804 ;United States of 
America 

3304798    07/08/2015
[International Registration No. : 1282706]
Calico LLC
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Consultancy services in the field of scientific research in the fields of biochemistry, biotechnology, biology, 
agricultural sciences, chemistry and genetics; scientific research and development in the fields of biochemistry, 
biotechnology, biology, agricultural sciences, chemistry and genetics; scientific testing services in the fields of 
biochemistry, biotechnology, biology, agricultural sciences, chemistry and genetics.

Cl.45;Licensing of intellectual property in the fields of biochemistry, biotechnology, biology, agricultural sciences, 
chemistry and genetics.

5944



Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 30/01/2015; Application No. : 30 2015 010 820 ;Germany 

3304806    29/07/2015
[International Registration No. : 1282712]
Infiana Germany GmbH & Co. KG
Zweibrückenstr. 15-25 91301 Forchheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating (storing), regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; compact discs; DVDs; digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculating machines; hardware for data processing; 
computers; computer software; fire-extinguishing apparatus; computer hardware and software as well as downloadable 
software applications for project management, project work and specification; computer hardware and software and 
downloadable software applications for provision and operation of portals as well as for the access to a portal; electronic 
publications; transponders for identification by means of electromagnetic waves (RFID transponders); films with wafer 
structures and electric circuits.

Cl.16;Paper, cardboard and goods made from paper or cardboard, namely works of art and figurines of paper or 
cardboard and architects' models, decoration and artists' materials and media, filtering materials of paper, bags and 
articles for packaging, wrapping and storage of paper or cardboard, stationery, disposable paper products, as well as 
parts and accessories for the aforementioned goods, as far as included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters; office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials 
for packaging, as far as not included in other classes; printers' type; printing blocks; plastic films for packaging 
purposes; adhesive tapes; packaging materials.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; asbestos felt, asbestos boards and paper, gum in the form of 
sheeting for use in manufacture; goods made of plastics (semi-processed); sealing materials; insulating materials; 
flexible tubes (not of metal); plastic films; adhesive tapes, strips, bands and films; plastic materials in the form of films 
(semi-processed); plastics in the form of plates, films, blocks, rods and tubes; release film and release paper.
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Priority claimed from 24/10/2014; Application No. : 30 2014 064 409 ;Germany 

3304872    17/04/2015
[International Registration No. : 1282639]
WERIT-Kunststoffwerke W. Schneider GmbH & Co. KG
Kölner Straße 57610 Altenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable metal constructions; railway material of 
metal; cables and wires of metal (not for electrical purposes); metal hardware and ironmongery; metallic pipes and tubes; 
vessels, especially container tanks, barrels, containers and intermediate bulk containers (IBC), especially for 
transportation and storage, made primarily of metal, especially tin plate or tin sheets, including rain water tanks for 
installation in cellar and soil, storage and transport containers for every object and/or liquid, industry tanks, heating oil 
tanks and pallet boxes; protection cages, made primarily of metal, for containers of all types, especially for intermediate 
bulk containers (IBC); frameworks, made primarily of metal, for buildings and/or containers; transport, storage and 
support pallets (made primarily of metal); container seals (made primarily of metal); packaging containers made of metal; 
taps for barrels (made primarily of metal); storage racks for barrels (made primarily of metal); metal reinforcement 
materials for building purposes; semi-processed building elements made of metal for the production of sanitary facilities, 
especially for frame and/or pre wall installations, as well as their parts; protection cages and pallets made of metal for 
containers of all types; frameworks made of metal; masonry claddings made of metal, metal frames for building purposes;
claddings made of metal for building purposes; wall claddings made of metal; roof tiles made of metal; holders for 
antennas, not adapted.

Cl.11;Water supply installations as well as sanitary apparatuses and systems; sinks, kitchen sinks; bath apparatuses; 
bathtubs; bath installations; bidets; showers; shower cubicles (complete); shower heads; taps; handles for showers; tubs 
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for sitz baths; toilets (WC); toilet bowls (WC); toilet seats (WC); toilet flushing apparatuses; toilet tanks (WC), especially 
for wall mounting or surface installation; drain and filler valves (WC); panels (WC) made of plastic or metal; partition walls 
for bathtubs or showers; urinals (sanitary facilities); wash-hand basins (parts of sanitary installations); toilet modules, 
wash basin modules, urinal modules, bidet modules, bath filler modules and combinations thereof; water filtration 
devices; toilet cisterns; whirlpool jet apparatuses; ionization devices for the treatment of water; seawater desalination 
installations and water purification installations and apparatuses, especially portable ones; water softening apparatuses 
and installations; water purification installations and machines; water sterilization apparatuses, water supply and 
distribution installations; water dispensing systems and apparatuses; heat accumulators.

Cl.20;Architectural fittings, not of metal, namely, window fittings, furniture fittings, coffin fittings, door fittings and bed 
fittings; fastening materials of plastic; vessel, including tanks, barrels, canisters, containers and IBCs, especially for 
storage and transportation, made of plastic, including rainwater tanks for installation in cellars and soil, storage and 
transport containers for every object, industrial tanks; heating oil tanks and pallet boxes; transport, loading and conveyor 
pallets (non-metal); injection-moulded parts made of plastic, including drain taps, screw caps and valves and parts 
thereof; cans, boxes and cases made of plastic; handle sets, not of metal; dowels (connecting dowels, pins), not of metal; 
dowels (wall plugs), not of metal; screws, nuts, protection caps, washers and other connecting and fixing parts made of 
plastic; container seals (not of metal); packaging containers made of plastic; staves; taps for barrels (not of metal); barrel 
stands (not of metal); floating containers (non-metal); clips made of plastic for cables and pipes; stands for flowerpots; 
furniture; magazine and newspaper racks; vats, rain barrels, all of the aforementioned products not of metal.
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Priority claimed from 25/07/2014; Application No. : 86348524 ;United States of 
America 

3304946    02/01/2015
[International Registration No. : 1282609]
Telephone and Data Systems, Inc.
30 North LaSalle Street, Suite 4000 Chicago IL 60602 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Installation of network cabling systems for others.

Cl.38;Telecommunications services, namely, the electronic transmission of data and messages, local and long 
distance transmission of voice, data, and graphics by means of telephone, telegraphic, coaxial cable, fiber-optic cable, 
and satellite transmissions, telephone communication services, ISDN services, wireless and fixed landline copper and 
fiber based transmission of voice signals, data, video, images and information via a broadband connection; providing 
television transmission services via fiber optic technology (PON); providing telephonic communication facilities; 
consulting services related to telephonic communication to others; providing multiple user access to a global computer 
network; providing co-location services for voice, video and data communications applications; Broadcasting and 
delivery of audio, video, and multimedia content by means of wireless communication, the Internet, electronic 
communications networks, and computer networks; providing multiple user access to a global computer network via 
wireless protocols; wireless internet services, namely, providing wireless public internet access.

Cl.42;Technical support services, namely, remote and on-site infrastructure management services for monitoring, 
administration and management of public and private cloud computing IT and application systems; hosting services, 
namely, web site hosting, server hosting and cloud hosting services; consulting in the field of information technology; 
planning, design, implementation, and management of information technology systems; computer services, namely, 
provision of virtual and non virtual application servers, web servers, file servers, co-location servers, load balancing 
servers, redundancy servers, media servers and database servers of variable capacity to third party computing and data 
storage facilities; providing a web-based system and hosting online portal for third parties to remotely manage, 
administer, modify and control disaster recovery solutions relating to their computer devices, data and software 

5948



applications; providing non-downloadable software, accessible over a global computer network, for managing computer 
applications and for operating distributed applications and networks of computers; providing non-downloadable software,
accessible over a global computer network, for enabling computer system operators to virtualize their computer system 
resources, manage, administer, modify, and control their virtualized computing resources, and access virtualized grid and 
utility computing resources, namely, distributed cloud-based utility computing resources, infrastructure-on-demand 
computing resources, metered computing utility resources, virtualized globally distributed computing resources, 
virtualized datacenter resources, ready-application-stack computing resources, and high-availability computing 
resources; application service provider, namely, hosting, managing, developing, and maintaining applications, software 
and websites for others in the fields of wireless communication, mobile information access, and remote data management 
for wireless delivery of content to handheld computers, laptops and mobile electronic devices; monitoring of home 
appliances to ensure proper functioning; electronic storage of data in the nature of providing to third parties computing 
and data storage facilities comprised of virtual and non-virtual application servers, web servers, file servers, co-location 
servers, load balancing servers, redundancy servers, media servers, and database servers of variable capacity.

Cl.45;Security services for the protection of property and individuals related to professional monitoring of installed 
security equipment and monitoring of products providing home automation services for security purposes.
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Priority claimed from 25/07/2014; Application No. : 86348517 ;United States of 
America 

3304949    02/01/2015
[International Registration No. : 1282604]
Telephone and Data Systems, Inc.
30 North LaSalle Street, Suite 4000 Chicago IL 60602 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Installation of network cabling systems for others.

Cl.38;Telecommunications services, namely, the electronic transmission of data and messages, local and long 
distance transmission of voice, data, and graphics by means of telephone, telegraphic, coaxial cable, fiber-optic cable, 
and satellite transmissions, telephone communication services, isdn services, wireless and fixed landline copper and 
fiber based transmission of voice signals, data, video, images and information via a broadband connection; providing 
television transmission services via fiber optic technology (PON); providing telephonic communication facilities; 
consulting services related to telephonic communication to others; providing multiple user access to a global computer 
network; providing co-location services for voice, video and data communications applications; broadcasting and 
delivery of audio, video, and multimedia content by means of wireless communication, the internet, electronic 
communications networks, and computer networks; providing multiple user access to a global computer network via 
wireless protocols; wireless internet services, namely, providing wireless public internet access.

Cl.42;Technical support services, namely, remote and on-site infrastructure management services for monitoring, 
administration and management of public and private cloud computing IT and application systems; hosting services, 
namely, web site hosting, server hosting and cloud hosting services; consulting in the field of information technology; 
planning, design, implementation, and management of information technology systems; computer services, namely, 
provision of virtual and non virtual application servers, web servers, file servers, co-location servers, load balancing 
servers, redundancy servers, media servers and database servers of variable capacity to third party computing and data 
storage facilities; providing a web-based system and hosting online portal for third parties to remotely manage, 
administer, modify and control disaster recovery solutions relating to their computer devices, data and software 
applications; providing non-downloadable software, accessible over a global computer network, for managing computer 
applications and for operating distributed applications and networks of computers; providing non-downloadable software,
accessible over a global computer network, for enabling computer system operators to virtualize their computer system 
resources, manage, administer, modify, and control their virtualized computing resources, and access virtualized grid and 
utility computing resources, namely, distributed cloud-based utility computing resources, infrastructure-on-demand 
computing resources, metered computing utility resources, virtualized globally distributed computing resources, 
virtualized datacenter resources, ready-application-stack computing resources, and high-availability computing 
resources; application service provider, namely, hosting, managing, developing, and maintaining applications, software 
and websites for others in the fields of wireless communication, mobile information access, and remote data management 
for wireless delivery of content to handheld computers, laptops and mobile electronic devices; monitoring of home 
appliances to ensure proper functioning; electronic storage of data in the nature of providing to third parties computing 
and data storage facilities comprised of virtual and non-virtual application servers, web servers, file servers, co-location 
servers, load balancing servers, redundancy servers, media servers, and database servers of variable capacity.

Cl.45;Security services for the protection of property and individuals related to professional monitoring of installed 
security equipment and monitoring of products providing home automation services for security purposes.
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3305201    11/09/2015
[International Registration No. : 1282587]
Sony Interactive Entertainment Inc.
1-7-1 Konan, Minato-ku Tokyo 108-0075 JP

Proposed to be Used
IR DIVISION
Cl.9;Cellular phone; cell phone straps; earphones for mobile computer terminals; headphones; microphones; 
earphones; smart phones; webcams; set-top boxes; head-mounted video displays; micro-displays, namely, head 
mounted video displays and near eye video displays; parts and accessories for micro-display; virtual reality game 
headsets; video processors; software and firmware for video drivers and video processing; personal video display 
screens; personal video display devices in the nature of wearable displays for viewing digital content including virtual 
reality, augmented reality, and mixed reality content; downloadable computer game programs for cellular phones, mobile 
computer terminals, set-top boxes, DVD players connected to network and television sets connected to network; 
downloadable computer game programs; downloadable video game programs; game programs for home video game 
machines; game programs for hand-held games with liquid crystal displays; downloadable or installable computer and 
video game programs for home video game machines; downloadable or installable additional image data for home video 
game machines; downloadable or installable computer and video game programs for hand-held games with liquid crystal 
displays; downloadable or installable additional image data for hand-held games with liquid crystal displays; 
downloadable image file containing artwork, text, audio, video, games and internet web links relating to sporting and 
cultural activities; downloadable images for cellular phones and mobile computer terminals; downloadable stand by 
image for cellular phones; downloadable ring tones for mobile phones; downloadable electronic publications in the 
nature of books, manuals, magazines, newspapers in the field of video games, game software, music and video movies; 
earphones for home video game machines; headphones for home video game machines; microphones for home video 
game machines; keyboards for home video game machines; mouse for home video game machines; webcams exclusively
for use with home video game machines; earphones exclusively for use with hand-held games with liquid crystal 
displays; headphones exclusively for use with hand-held games with liquid crystal displays; microphones exclusively for 
use with hand-held games with liquid crystal displays; keyboards exclusively for use with hand-held games with liquid 
crystal displays; mouse exclusively for use with hand-held games with liquid crystal displays.

Cl.28;Home video game machines; handset cradles for home video game machines; game controllers for home video 
game machines; joysticks exclusively for use with home video game machines; parts and accessories for home video 
game machines; protective carrying cases specially adapted for handheld video games; hand-held games with liquid 
crystal displays; support stands exclusively for use with hand-held games with liquid crystal displays; mounts 
exclusively for hand-held games with liquid crystal displays; dolls; game cards included in this class; trading card games.
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Priority claimed from 17/06/2015; Application No. : 86666053 ;United States of 
America 

3306066    11/12/2015
[International Registration No. : 1282556]
Aralez Pharmaceuticals Trading Designated Activity Company 
56 Fitzwilliam Square Dublin 2 IE

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and substances.

Cl.42;Research and development of new products; research and development of pharmaceutical preparations and 
medicines.
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3306079    29/09/2015
[International Registration No. : 1282463]
EUROPEAN SOCIETY OF CARDIOLOGY
2035 route des Colles F-06903 SOPHIA ANTIPOLIS Cedex France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, dissemination of advertising materials (leaflets, prospectuses, printed matter, samples); newspaper 
subscription services (for others); arranging subscriptions to telecommunication services for others; document 
reproduction; online advertising on a computer network; rental of advertising time on all communication media; 
publication of advertising texts; rental of advertising space; these services apply to the field of cardiology.

Cl.41;Education; training; information relating to entertainment or education; publication of books; lending libraries; 
organization of competitions (education or entertainment); organization and conducting of colloquiums, conferences or 
congresses; organization of exhibitions for cultural or educational purposes; electronic publication of books and 
periodicals on-line; electronic desktop publishing; these services apply to the field of cardiology.

Cl.42;Evaluations, assessments and research in the fields of science and technology provided by engineers; research 
and development of new products for others; technical project studies; conversion of data or documents from physical to 
electronic media; these services apply to the field of cardiology.
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Priority claimed from 05/10/2015; Application No. : 2015-095847 ;Japan 

3306348    27/10/2015
[International Registration No. : 1282945]
Citizen Holdings Kabushiki Kaisha also trading as Citizen Holdings Co., Ltd.
1-12, 6-chome, Tanashi-cho, Nishi-tokyo-shi Tokyo 188-8511 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals; chemicals for use in the clocks and watches manufacturing industry; chemicals for use in 
the precision equipment manufacturing industry; chemicals for use in the leather products manufacturing industry; 
leather-impregnating chemicals; polyurethane resins, unprocessed; adhesives for industrial purposes.

Cl.4;Industrial oil; industrial grease; industrial oils and greases for use in manufacture, repair and maintenance of 
clocks and watches; industrial oils and greases for use in manufacture, repair and maintenance of precision apparatus 
and instruments; lubricants; industrial lubricants; lubricants for use in manufacture, repair and maintenance of clocks 
and watches; lubricants for use in manufacture, repair and maintenance of precision apparatus and instruments.
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Priority claimed from 24/07/2015; Application No. : 1709518 ;Australia 

3306360    15/12/2015
[International Registration No. : 1283170]
CIMIC Group Limited
472 Pacific Highway St Leonards NSW 2065 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software including computer software for use in downloading, transmitting, 
receiving, editing, extracting, encoding, decoding, playing, storing and organising data including audio and video data; 
downloadable digital applications and apps; electronic newsletters; electronic magazines; electronic publications; 
electronic publications (downloadable); electronic publications including those sold and distributed online; printed 
publications in electronically readable form; printed publications in machine readable form; publications in computer 
readable form; publications in machine readable form; publications downloaded in electronic form from the internet; 
computer programs including interactive computer programs; pre-recorded media, including videos; electrical apparatus, 
appliances, equipment and instruments in this class.

Cl.16;Paper, cardboard and goods made from these materials; printed matter, including booklets, books, magazines, 
manuals, newspapers, brochures, fact sheets, posters, pamphlets and periodicals; stationery; instructional and teaching 
materials (except apparatus).

Cl.35;Advertising; business management, consultancy, information and advisory services; business administration; 
business project management; commercial, retail and industrial management services; industrial management 
assistance; cost accounting; cost price analysis; marketing and promotional services; retailing and wholesaling services; 
data-processing and retrieval services; organisation of housing and real estate displays and exhibitions for promotion or 
advertising purposes; advisory, support, information and consultancy services relating to the foregoing.

Cl.36;Insurance and financial services, including insurance advisory, consultancy and underwriting services, 
investment services; real estate affairs; capital investments; commercial property investment services; property 
investment services; financing of investments; financial, monetary, real estate and insurance services including but not 
limited to managing funds, finances, investments, investment portfolios and/or assets including real estate assets; 
financial management services; financial compliance services; risk management services; valuation services; risk 
advisory services; investment services, including but not limited to investments in direct and indirect 
commercial/industrial real estate portfolios; investment management services; funds management services; asset 
management services; management and investment services in relation to securities and equities; debt management 
services, debt raising and structuring services, lending services; funding and financial structuring and financial advisory 
services in relation to joint venture and business acquisitions and mergers; property based financial services; property 
based financial products; property investment banking services; property management services; property asset 
management services; wholesale and retail investment management services; capital raising services; debt and 
transaction restructuring; property development services; real estate management services; real estate agency services; 
the development and management of commercial/industrial real estate assets; management of listed and unlisted 
property trusts or specialised funds; real estate services; buying, selling and leasing real estate; tenant management 
services; property management services for others; financing services; financial advisory services; consultancy and 
financial planning services; financial analysis and reporting services; provision of information and portfolio tracking 
services in relation to finance, investment and real estate; advisory, support, information and consultancy services 
relating to the foregoing.

Cl.37;Construction, repair, maintenance and installation services; cleaning services in this class; providing 
information on construction, repair, restoration, maintenance and installation; advisory services in the fields of 
construction, repair, restoration, maintenance and installation; building and construction supervision; scaffolding; mining 
extraction; quarrying services; telephone installation and repair; construction project management; property 
development, renovation and maintenance services including the development, renovation and maintenance of shopping 
centres, industrial complexes, office buildings, residential buildings and other real estate developments; project 
management including project management of shopping centres, industrial complexes, office buildings, residential 
buildings and other real estate developments; advisory, support, information and consultancy services relating to the 
foregoing.

Cl.38;Telecommunications; communication by computer networks and optic networks; computer aided transmission 
of messages and images; electronic mail; data communications; provision of electronic communications facilities; 
advisory, support, information and consultancy services relating to the foregoing.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
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services; engineering services; construction planning and project management; architectural services; industrial design; 
computer programming; design, implementation, evaluation, modification and maintenance of computer software; 
computer hardware consultancy services; data storage services; prospecting and exploration services in relation to 
minerals and petroleum; geophysical exploration, analysis and surveys; scientific and industrial research and 
development services; surveying; technical project studies; materials testing; prospecting and exploration services in 
relation to minerals; advisory, support, information and consultancy services relating to the foregoing.
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3306433    06/11/2015
[International Registration No. : 1282896]
COLLADIUM PTY. LTD. 
Level 3, 488 Bourke St Melbourne VIC 3000 AU

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for analysis (other than for medical use); apparatus for communication; apparatus for computing; 
apparatus for data communications between computers; apparatus for data entry; apparatus for data input; apparatus for 
data output; apparatus for data processing; apparatus for data storage; apparatus for data transmitting; apparatus for 
displaying images; apparatus for displaying information; apparatus for electronic image transmission; apparatus for 
electronic information processing; apparatus for electronic mail; apparatus for electronic publishing; apparatus for 
gathering information; apparatus for handling information; apparatus for image processing; apparatus for information 
processing; apparatus for information transmission; apparatus for interconnecting data processing equipment; apparatus 
for message sending; apparatus for processing data; apparatus for processing information; apparatus for reading bar 
codes; apparatus for receiving data; apparatus for receiving information from a computer; apparatus for receiving 
satellite broadcast signals; apparatus for sending data; apparatus for sending messages; apparatus for the 
communication of data; apparatus for the conversion of data; apparatus for the graphic display of data; apparatus for the 
processing of data; apparatus for the storage of data; apparatus for the transmission of data; apparatus for the 
transmission of documents; apparatus for the transmission of images; apparatus for transmitting information; apparatus 
for transmitting signals; apparatus for use in digital communication transmission; broadcasting apparatus; 
communication apparatus; communication routing apparatus; computer apparatus for process control; computer 
apparatus for processing data; computer data input apparatus; computer input apparatus; computer interface apparatus; 
data communications apparatus; data encoding apparatus; data encryption apparatus; data entry apparatus; data 
handling apparatus; data information processing apparatus; data processing apparatus; data processing apparatus for 
use with computers; data processing apparatus producing data in type form; direct broadcasting apparatus for the 
transmission of data; electronic data input apparatus; electronic data processing apparatus; encoded programmes for 
data processing apparatus; input apparatus for computers; input apparatus for transferring data from computers; input 
apparatus for transferring data to computers; input apparatus for use with computers for handling data; input apparatus 
for use with data transmission apparatus; real-time data processing apparatus; satellite broadcasting apparatus; 
business programmes for computers; computer documentation in electronic form; computer interface units for 
translating data; computer networks for the communication of data; computer networks for the processing of data; 
computer programs for data processing; computer programs for processing data; computer programs for providing a 
graphical presentation of data; computer programs for sales purposes; computer programs for use as reporting 
directories; computer programs for use as searching directories; computer programs for use in communications; 
computer programs for use in processing data relating to financial records; computer programs in machine readable 
form; computer programs in the field of communication links; computer software for analysing market information; 
computer software for business purposes; computer software for processing market information; computer software 
programs; programs for processing data on computers; downloadable software applications (apps); bar code labels; bar 
code readers; communication interface units; data communications software; data processing software; programs for 
data-processing; data processing programmes.

Cl.35;Computer assisted business information; computer data processing; computerised business information 
services; computerised compilation of customer indexes; computerised compilation of order lists; computerised data 
processing; computerised data verification; advertising; advertising services provided over the internet; advisory 
services relating to advertising; business advice relating to advertising; business consultation relating to advertising; 
classified advertising; collection of information relating to advertising; direct mail advertising; direct market advertising; 
dissemination of advertising material; distribution of advertising material; electronic advertising services; graphic 
advertising services; information services relating to advertising; online advertising on a computer network; promotion 
(advertising) of business; promotional advertising services; provision of advertising information; business intelligence 
services; consultancy relating to advertising; market research for advertising; pay per click advertising; providing 
information, including online, about advertising, business management and administration and office functions; provision 
of advertising space; provision of information relating to advertising; writing advertising copy; advisory services relating 
to data processing; business analysis services; business consultancy services relating to data processing; business 
consultancy services relating to marketing; business data analysis services; business finding services; collecting 
business information; collecting information for business; collection of commercial information; collection of data; 
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collection of information relating to market analysis; collection of statistics for business; data processing for the 
collection of data for business purposes; company data information services; compilation of business data; compilation 
of business directories; compilation of business information; compilation of commercial information; compilation of 
company information; compilation of lists of prospective customers; compilation of mailing lists; data compilation for 
others; consultancy relating to business promotion; consultancy relating to data processing; consultancy relating to 
marketing; business advice relating to marketing; consumer market information services; market analysis reporting 
services; market analysis services; market assessment services; market forecasting; market reporting services; market 
survey analysis; market surveys; marketing; marketing analysis; marketing forecasting; marketing information; marketing 
research; provision of advice relating to marketing; provision of an on-line marketplace for buyers and sellers of goods 
and services; provision of information relating to marketing; research services relating to marketing; search engine 
optimisation services (marketing services); online data processing services; ordering services (for others); personnel 
management; price analysis services; price comparison services; product launch services; export promotion services; 
modelling for advertising or sales promotion; sales promotion (for others); sales promotions at point of purchase or sale 
(for others); providing business information via a web site; provision of business assistance; provision of business data; 
provision of business information; provision of business management information; provision of commercial and business
contact information; provision of commercial information; provision of information relating to business; provision of 
information relating to commerce; provision of trade information; search engine optimisation; searches relating to 
company information.

Cl.38;Communication between computers; communication by computer; communication of information by computer; 
communication of information by electronic means; communication services between computers; communication 
services for the electronic transmission of data; communication services for the electronic transmission of images; 
communication services for the transmission of information; communication services for the transmission of information 
by electronic means; communication services over computer networks; communication services provided electronically; 
communications by computer terminals; communications services for accessing a data-base; communications services 
for the exchange of data in electronic form; computer communication services; computer communications for the 
transmission of information; computer network communication services; computerised communication services; 
computerised data communications; consultancy services relating to data communications; data communication by 
electronic means; data communication services; electronic communication service by means of computer; electronic 
communication services for the transmission of data; electronic communications services for the transmission of data; 
electronic data communications; providing on-line communications links which transfer the web site user to other local 
and global web pages; provision of communications between computers; provision of communications information; 
provision of information relating to communications; computer data transmission services; computer 
intercommunication; computer transmission services; providing access to computer networks; providing access to 
online computer databases; providing telecommunications connections to a global computer network; providing user 
access to a global computer network and online sites containing information on a wide range of topics; providing user 
access to global computer networks; transmission of computerised data; transmission of data by computer; transmission 
of information by computer; transmission of information on a wide range of topics, including online and over a global 
computer network; transmission of messages by computer; web portal services (providing user access to a global 
computer network); webcasting (broadcasting over a global computer network); data transmission; data transmission by 
electronic mail; data transmission for others; electronic data exchange services; electronic data interchange services; 
provision of electronic data links; electronic transmission (uploading, posting or displaying) of data, information, 
pictures, images, audio and/or video via online forums; electronic transmission of data; electronic transmission of 
documents; electronic transmission of images; electronic transmission of information; electronic transmission of 
messages; message boards; operation of chat rooms; providing access to databases; providing internet chatrooms; 
providing online forums; sending of emergency messages (by electronic means); sending of messages (by electronic 
means); transmission of data; transmission of data by electronic means; transmission of despatches by electronic 
means; transmission of digital files; transmission of information by electronic means.

Cl.42;Web portal services (designing or hosting); advisory services relating to computer programming; computer 
advisory services; computer analysis; computer consultancy; computer consultancy services; computer database 
consultancy services; computer design; computer network services; computer program advisory services; computer 
program maintenance services; computer program updating services; computer programming; computer programming 
consultancy; computer software advisory services; computer software consultancy; computer software design; computer 
software development; computer software engineering; computer software programming services; computer support 
services (computer hardware, software and peripherals advisory and information services); computer support services 
(programming and software installation, repair and maintenance services); computer system analysis; computer system 
design; computer technology consultancy; computerised business information storage; computerised data storage 
services; consultancy in the design and development of computer hardware; consultancy in the design and development 
of computer software; data conversion of computer programs and data (not physical conversion); design and 
development of computer hardware (for others); design and development of computer software (for others); design of 
computer codes; design of computer databases; design of computer hardware; design of computer languages; design of 
computer programs; design of computer software; development of computer based networks; development of computer 
codes; development of computer programmes; development of computer software; development of computer software 
application solutions; development of computer systems; hosting computer sites (web sites); hosting of databases; 
hosting of software as a service (saas); hosting of weblogs (blogs); information services relating to computers; 
installation and maintenance of computer software; installation of computer software; maintenance of computer 
programs; modifying of computer programs; preparation of reports relating to computer programs; provision of 
information relating to computer programming; provision of information relating to computer programs; testing of 
computer programs; maintenance of computer data; maintenance of computer software; monitoring of computer systems 
by remote access; preparation of reports relating to computers; providing information on computer technology and 
programming via a web site; providing information, including online, about design and development of computer 
hardware and software; provision of information relating to computers; provision of technical information in relation to 
computers; recovery of computer data; remote monitoring of computer systems; testing of computer installations; 
provision of online non-downloadable software (application service provider); software as a service (saas); application 
service provider (asp) services; cloud computing; coding of messages; compilation of data-processing programs; 
compilation of information relating to information technology; creating indexes of online information; creating indexes of 
online websites and information sources; data encryption services; data mining services; server hosting.
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Priority claimed from 28/04/2015; Application No. : 86612460 ;United States of 
America 

3306436    27/10/2015
[International Registration No. : 1282865]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, 3d content rendering software for use in producing videos and animation; computer 
application software for mobile phones, portable media players, handheld computers, namely, software for rendering 3d 
videos and animation; computer software for use in relation to 3d digital animation and special effects.

Cl.41;Film and video production; animation production services; motion picture film production; special effects 
animation services for film and video; multimedia entertainment services in the nature of development, production and 
post-production services in the fields of video and films; entertainment services, namely, the production, presentation 
and distribution of animated motion picture films; providing information and entertainment in the nature of animated 
motion picture films.
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Priority claimed from 04/02/2015; Application No. : 86524086 ;United States of 
America 

3306479    04/08/2015
[International Registration No. : 1282696]
Exactuals, LLC
1100 Glendon Avenue, 17th Floor Los Angeles CA 90024 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business administration and management services relating to facilitating the exchange of needed information 
for financial compensation via the internet; financial records management; preparation of financial statements; providing 
commercial business data, sales account management, financial records management, accounting consultation and 
related reference information via an on-line computer site; assisting others with payroll processing of financial 
compensation to non-employees.

Cl.36;Financial analysis and consultation; financial analysis, namely, compiling and analyzing statistics, data and 
other sources of information for financial purposes; financial research and information services; financial information 
processing; preparing financial reports for others for business purposes.

Cl.42;Cloud computing featuring software for use in the financial services industry for monetary compensation 
distribution, document management services, document storage services, and electronic payment and settlement; 
computer services, namely, hosting an interactive web site that allows user to create an individual account, verify and 
update account information, verify monetary compensation transaction, create, update and modify financial accounts, 
access tax documents, access business intelligence and analytical reporting dashboards which aggregate payments from 
multiple sources into a comprehensive payment stream view, and delegate and control access to the computer service to 
a lawyer, accountant, manager, agent, or other business associate; hosting a website featuring technology that enables 
an organization to add and remove members, update organization member information, access and exchange data with 
an organization's software systems, review and approve for disbursement payments to members, market to or otherwise 
communicate with organization members, and access business intelligence and analytical reporting dashboards which 
aggregate payments from multiple sources into a comprehensive payment stream view; hosting a website featuring on-
line non-downloadable software that enables an organization to establish users with varying levels of access within the 
software, to brand the software with their logo and color schemes, submit payments in one to many batches per day, 
cancel submitted payments that have yet to be reviewed and approved by another organization, determine where every 
submitted payment is in near real-time, access business intelligence and analytical reporting dashboards which 
aggregate payments to multiple organizations and/or receivers, upload and store tax documents, and market to or 
otherwise communicate with members; software as a service (SAAS) services featuring software for processing residual 
payments, royalty payment, and monetary compensation to non-employees; software as a service (SAAS) services 
featuring software for processing secure business transactions and payment options by means of electronic processing 
of ACH and/or electronic payments.
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Priority claimed from 25/02/2015; Application No. : 013773858 ;European Union 

3306482    20/08/2015
[International Registration No. : 1282732]
Vaniday Global S.á.r.l. 
5, Heienhaff L-1736 Senningerberg LU

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software; computer software, recorded; electronic publications, downloadable; encoded 
cards; encoded magnetic cards; computer software applications, downloadable.

Cl.35;Providing evaluative feedback and ratings of sellers' goods and services and buyers' and sellers' performance; 
business inquiries; ordering services for third parties; retail and wholesale services in the following fields: hygenic 
implements for humans, pharmaceutical, veterinary and sanitary preparations and medical supplies, physical therapy 
equipment, dietetic preparations, dietary supplements, medical apparatus, cosmetics and cookware, tableware, cleaning 
articles, cleaning preparations, festive decorations, audio-visual equipment, computer hardware, sound recording 
carriers, clocks and watches, jewellery, printed matter, stationery, luggage, bags, travelling bags, covers and bags, 
furniture, furnishings, clothing and clothing accessories, spectacles and spectacle frames, headgear, shoes and fabrics, 
towels, toys, sporting goods, foodstuffs; arranging and placing of advertisements; bidding quotation; compilation of 
statistics; providing business information directory services, via a global computer network; publication of publicity 
texts; online ordering services; online advertising via a computer communications network; organization, operation and 
supervision of loyalty and incentive schemes; presentation of goods on communication media, for retail purposes; price 
comparison services; organization, operation and supervision of sales and promotional incentive schemes; promoting 
the goods and services of others; negotiation and conclusion of commercial transactions for third parties; procurement 
of contracts for others; commercial intermediation services; providing a searchable online advertising guide featuring the 
goods and services of other on-line vendors on the internet; advertising and promotion services and information services 
relating thereto; compilation and systematization of information in databanks.

Cl.41;Providing publications from a global computer network or the internet which may be browsed; providing 
information in the field of entertainment; health and fitness training; publication of printed matter; entertainment 
information; providing online electronic publications, not downloadable; entertainment booking services; ticket 
reservation and booking services for entertainment, sporting and cultural events; entertainment services; publication of 
books, periodical publications, magazines, newspapers and newsletters; providing information relating to physical 
training via an on-line web site; booking of sport facilities for others for health and fitness training, entertainment 
services, sporting and cultural events.

Cl.43;Reservation and booking services for restaurants and meals; reservation and booking of temporary lodging; 
provision of hotel accommodation; arranging of accommodation for holiday makers; providing information about 
temporary accommodation via the internet; booking hotel accommodation, temporary lodging and restaurants or bars for 
others.

Cl.44;Information relating to massage; providing information about beauty; artificial suntanning services; 
hairdressing and beauty salon services; massage; health and beauty care services provided by saunas, beauty salons, 
sanatoriums, hairdressing salons and massage parlors; beauty and hair care services; dental assistance; providing 
information relating to dentistry; booking of artificial suntanning services, hairdressing salons, haircare and beauty 
services, massage, health and beauty care services and dental assistance for others.
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Priority claimed from 30/01/2015; Application No. : 30 2015 010 821 ;Germany 

3306504    29/07/2015
[International Registration No. : 1282716]
Infiana Germany GmbH & Co. KG
Zweibrückenstr. 15-25 91301 Forchheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking, 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating (storing), regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers; recording discs; compact discs; DVDs; digital recording media; 
mechanisms for coin-operated apparatus; cash registers; calculating machines; hardware for data processing; 
computers; computer software; fire-extinguishing apparatus; computer hardware and software as well as downloadable 
software applications for project management, project work and specification; computer hardware and software and 
downloadable software applications for provision and operation of portals as well as for the access to a portal; electronic 
publications; transponders for identification by means of electromagnetic waves (RFID transponders); films with wafer 
structures and electric circuits.

Cl.16;Paper, cardboard and goods made from paper or cardboard, namely works of art and figurines of paper or 
cardboard and architects' models, decoration and artists' materials and media, filtering materials of paper, bags and 
articles for packaging, wrapping and storage of paper or cardboard, stationery, disposable paper products, as well as 
parts and accessories for the aforementioned goods, as far as included in this class; printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters; office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials 
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for packaging, as far as not included in other classes; printers' type; printing blocks; plastic films for packaging 
purposes; adhesive tapes; packaging materials.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica, asbestos felt, asbestos boards and paper, gum in the form of 
sheeting for use in manufacture; goods made of plastics (semi-processed); sealing materials; insulating materials; 
flexible tubes (not of metal); plastic films; adhesive tapes, strips, bands and films; plastic materials in the form of films 
(semi-processed); plastics in the form of plates, films, blocks, rods and tubes; release film and release paper.
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3306522    27/07/2015
[International Registration No. : 1282710]
Kinki University
4-1, Kowakae 3-chome, Higashiosaka-shi Osaka 577-8502 Japan

Proposed to be Used
IR DIVISION
Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting 
and organization of seminars; providing electronic publications; services of reference libraries for literature and 
documentary records; presentation of live show performances; direction or presentation of plays; presentation of musical 
performances; providing sports facilities; providing facilities for movies, shows, plays, music or educational training; 
rental of cinematographic machines and apparatus; rental of cine-films; rental of musical instruments; rental of sports 
equipment; rental of television sets; rental of radio sets; book rental; photography; rental of cameras; academic analysis 
or research on economics, business administration, commercial sciences, literature, sciences of art, cultural studies, 
languages or health sports sciences in the university laboratory.

Cl.42;Geological surveys or research; designing of machines, apparatus, instruments [including their parts] or 
systems composed of such machines, apparatus and instruments; design services; computer software design, computer 
programming, or maintenance of computer software; testing, inspection or research on mathematics, physics, life 
sciences, chemistry, applied chemistry, mechanical engineering, electrical engineering, electronic engineering, 
informatics, civil engineering, architecture, pharmacy, agriculture, fisheries sciences, nutritional sciences, medical 
sciences, and biology, genetic engineering, design studies, or systems engineering; testing, inspection or research of 
pharmaceuticals, chemicals, cosmetics or foodstuffs; research on building construction or city planning; testing or 
research on prevention of pollution; testing or research on electricity; testing or research on civil engineering; testing, 
inspection or research on agriculture, livestock breeding, forestries or fisheries; testing or research on machines, 
apparatus and instruments; rental of measuring apparatus; rental of computers; providing computer programs designed 
to the specifications of others; providing computer programs on data networks.

Cl.45;Legal analysis or research services.
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Priority claimed from 11/05/2015; Application No. : 86625772 ;United States of 
America 

3306812    05/11/2015
[International Registration No. : 1282924]
Samsung Electronics Co., Ltd.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware modules for use in internet of things electronic devices; computer software and firmware 
used to allow electronic devices to share data and communicate with each other; computer operating system software; 
electronic device software drivers that allow computer hardware and electronic devices to communicate with each other; 
middleware for management of software functions on electronic devices; software for network and device security; 
computer software for others to use for the development of software to manage, operate and connect internet of things 
electronic devices; software for mobile device management; software development kits (SDKs) and/or computer software 
for the development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with cloud-based data storage and 
exchange services; downloadable computer software used to allow electronic devices to share data and communicate 
with each other; downloadable software for security of private and public computer networks, electronically stored data 
and hosted websites; computer software for the development, use and interoperability of APIs that are used by electronic 
devices, systems, and interchanges that exchange data via communications networks and the internet and that connect 
with private and public computer networks for data storage and exchange services.

Cl.42;Cloud computing featuring software for connecting, operating and managing networked devices via wireless or 
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wired networks; cloud computing featuring software for connecting, operating and managing networked devices in the 
internet of things; cloud computing featuring software for use in the collection, management, monitoring, storage and 
analysis of data; cloud computing featuring software for managing machine-to-machine applications and machine-to-
machine networks; providing on-line non-downloadable software and software development kits (SDKs) for the 
development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with cloud-based data storage and 
exchange services; non-downloadable software for connecting, operating and managing networked devices via wireless 
networks; platform as a service (PaaS) application service provider featuring software for connecting, operating and 
managing networked devices in the internet of things; platform as a service (PaaS) provider featuring software for use in 
the collection, management, monitoring, storage and analysis of data; platform as a service (PaaS) featuring software for 
managing machine-to-machine applications and machine-to-machine networks; providing on-line non-downloadable 
software and software development kits (SDKs) for the development, use and interoperability of APIs that are used by 
electronic devices, systems, and interchanges that exchange data via communications networks and the internet and that 
connect with computer network-based data storage and exchange services.
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Priority claimed from 19/12/2014; Application No. : 30 2014 009 158 ;Germany 

3306835    17/06/2015
[International Registration No. : 1282652]
Carl Schenck Aktiengesellschaft
Landwehrstrasse 55 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; engines, powertrains and generic 
parts for machines; pumps, compressors and fans; robots [machines]; conveyors; machines and mechanical apparatus 
for the processing of liquids, vapours and/or gases; filling machines as independent machines or integrated in production 
lines; machines for filling containers with liquids, gases, flammable liquids and/or non-flammable liquids; machines for 
the filling of coolants, brake fluids, transmission fluids, windshield cleaning fluids, gear box fluids, transmission fluids, 
engine oils and/or fuels; pressure and/or vacuum pressure filling machines; suction machines for industrial purposes; 
evacuation machines as independent machines or integrated in production lines; machines for the evacuation of fluids 
from cars; recycling machines; recycling machines for the recovery of fuel and/or other fluids from cars; vacuum 
pumping installations; control mechanisms for machines, engines or motors; hoses as parts of machines; hoses for use 
in hydraulic systems in machines; hoses for filling machines and/or for evacuation machines; filters being parts of 
machines, motors and engines; fuel filters; filters for pumps; valves; hydraulic valves; fuel valves; pressure valves; 
temperature valves and/or safety valves [machine parts]; electric compressors; gas compressors; pneumatic 
compressors; oil-free compressors; clamping devices for use with machine tools; devices for the clamping of workpieces 
[machine parts]; adaptors for pneumatic clamping devices [machine parts]; conveyors and conveyor installations; 
conveyor hangers; handling machines, automatic [manipulators]; belts for conveyors; overhead monorail equipment 
(conveyor devices); overhead conveyors; floor conveyors; retractable platforms; lifting devices; elevating platforms; 
cross belt conveyors; mechanical roller channels; assembly apron conveyors; rotary conveyor apparatus; lifting 
conveyor apparatus; supply and disposal systems for installations and apparatus utilizing high pressure media; nozzles 
[machine parts]; filling nozzles [machine parts]; nozzles for fuels [machine parts]; industrial robots; industrial robots for 
the filling and/or the evacuation of fluids for the automotive industry; installations constructed from one or several of the 
aforesaid goods; track and king pin angle adjusting tools (machine parts); parts and fittings for the aforesaid goods as 
included in this class.

Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; recorded content; information 
technology and audiovisual equipment; magnetizers and demagnetizers; apparatus, instruments and cables for 
electricity; optical devices, enhancers and correctors; safety, security, protection and signalling devices; testing and 
quality control devices; sensors; electronic regulators; leak testing apparatus; wireless test apparatus; leak detectors; 
filling-level testing apparatus; valve testers; fluid level sensors; power lines; switch cabinets; conduits [electric]; devices 
for wireless radio transmission; test installations for motor vehicles; test stands for vehicles and vehicle components, in 
particular vehicle function test stands and combined roll, brake and ABS test stands; headlamp adjustment stands; 
adjusting stands for driver assistance systems; vehicle geometry test stands; steering wheel balances; apparatus and 
software for testing vehicle electronics and for the programming of, and communication with, vehicle control apparatus 
and installations constructed from the aforesaid apparatus; computer software; automation software for test and 
adjustment stands for vehicles and vehicle components, for apparatus for testing vehicle electronics, and for installations 
for the assembly and disassembly of vehicle components and assemblies, including editable process control, process 
visualization, process documentation, communication with master computers; measuring software for processing data 
from measuring systems of test and adjustment stands for vehicles; software for imaging; software for force 
measurement, position measurement, exhaust gas measurement and/or for light intensity measurement; installations and 
apparatus for testing and adjusting vehicle components; installations and apparatus for testing pedal assemblies and 
hydraulic systems; installations and apparatus for testing electronic components in vehicles; software for filling 
technology, assembly technology and testing technology; software for embedded systems within the framework of 
electronic assemblies for testing systems; software for host and gateway systems; software for communication with 
electronic vehicle assemblies; balancing machines for balancing of rotors and rotatable machines parts; accessories for 
balancing machines, namely imbalance measuring units, computer-controlled evaluation units, compensation units for 
compensating the imbalance of the workpieces to be balanced; material testing machines; mass centering machines; 
balancing scales; gravitational balancing machines; physical apparatus, electrotechnical and electronic apparatus (all 
included in this class); apparatus for vibration measuring and/or vibration monitoring and/or machine monitoring 
purposes; sensing elements; sensors, namely, displacement, vibration speed and acceleration sensors; test apparatus 
and installations constructed therefrom for status-oriented machine maintenance; vibro-acoustic test apparatus; function, 
performance, exhaust gas and brake test stands for vehicles, motors and engines; tire test stands; hydraulic 
dynamometric and eddy current brake testing apparatus; coupling, gear, drive train, tension, electric motor and shock 
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absorber test stands; dynamometers with and without balances; apparatus for separating balancing weights for 
unbalance correction; safety devices related to the operation of machines, namely light barriers, switches and shielding 
hoods to protect the operating personnel from accidents and injuries; test stands for examining vehicles and vehicle 
components, in particular brake test stands; chassis testers; track and king pin angle measuring apparatus; relative 
steering angle measuring apparatus; headlamp adjustment apparatus; radial run-out measuring apparatus; axle 
measuring apparatus; play detector devices; diagnostic apparatus [not for medical use]; test apparatus and installations 
constructed therefrom for vehicle electrics and electronics; electric and electronic computers for controlling and 
regulating the aforesaid goods and their peripheral devices, in particular printers, measuring cabinets and remote control 
apparatus; programs recorded on data carriers for controlling and regulating the aforesaid goods; pressure supervision 
apparatus [safety apparatus] for liquids, flammable liquids, air and/or gas; installations constructed from one or several of
the aforesaid goods; parts and fittings for the aforesaid goods as included in this class; control apparatus for conveyors.

Cl.11;Industrial treatment installations; industrial treatment installations for liquids; industrial treatment installations 
for the processing of liquids for the automotive industry; industrial installations for filtering liquids; regulating and safety 
accessories for aforesaid installations; regulating and safety accessories for water and gas installations; safety valves for 
liquid or gas pipes; filters for industrial use; installations constructed from one or several of the aforesaid goods; parts 
and fittings for the aforesaid goods as included in this class.

Cl.37;Installation, cleaning, repair and maintenance services relating to industrial treatment installations and filling 
installations; installation, cleaning, maintenance and repair of filling installations and/or for filling devices; installation, 
cleaning, maintenance and repair of control and testing machines, instruments and/or devices.

Cl.42;IT consultancy, advisory and information services; IT programming services; design of computer software for 
others; design of computer software for filling installations or machines; design of computer software for production 
and/or manufacturing lines (MES); installation of computer software; installation of computer software for filling and/or 
testing installations; maintenance of computer software; maintenance of computer software for filling and/or testing 
installations; services of updating computer software; technological consultancy and technical project planning; 
technological consultancy and technical project planning relating to filling and/or testing installations; planning and 
simulation within the framework of development of filling and/or testing installations; engineering services; technical 
design and planning of industrial installations in the field of filling and testing technology; industrial testing and quality 
control.
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Priority claimed from 18/08/2015; Application No. : 30 2015 050 105 ;Germany 

3306913    19/11/2015
[International Registration No. : 1282599]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed plastics; polymers; polyoctenes; polydienes; chemicals being additives for the plastics processing industry;
chemical additives for unprocessed plastics, polymers, polyoctenes and polydienes; mixtures of unprocessed plastics, 
polymers, polyoctenes, polydienes, chemical additives for unprocessed plastics, polymers, polyoctenes and polydienes; 
chemical substances for preserving foodstuffs.

Cl.16;Plastic materials for packaging (not included in other classes); plastic film for wrapping.

Cl.17;Plastics in extruded form for use in manufacture; plastic films, not for wrapping.
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3306928    20/03/2015
[International Registration No. : 1282626]
Socapps Limited
145-157 St John Street LONDON EC1V 4PW United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software; computer databases; application software; telecommunication software; 
downloadable software.

Cl.35;Advertising, marketing, public relations, publicity and promotional services; advertising and promotional 
services for the goods and services of others; promoting the goods and services of others; business information 
services; compilation of directories; compilation of advertisements; advertising services for a retail market place; 
advertising services relating to health and hair care services; information, consultancy and advisory services in respect 
of the aforesaid services; including such services provided online from a computer database or via the internet.

Cl.38;Telecommunications; mobile communication services; electronic bulletin services; information, consultancy 
and advisory services in respect of the aforesaid services; including such services provided online from a computer 
database or via the internet.

Cl.42;Software design and development; application service provider services; hosting software applications; hosting 
of websites; information, consultancy and advisory services in respect of the aforesaid services.
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Priority claimed from 30/07/2014; Application No. : 2014/19970 ;South Africa 

3306937    29/01/2015
[International Registration No. : 1282581]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, operating system programs and utilities, programs, address book programs, 
calculator programs, terminal emulation programs, programs for downloading and playing audio and video, programs for 
managing computer power supplies, programs for use in transmitting data between computers and other electronic 
devices, computer maintenance programs, programs for providing enhanced special effects while running game 
programs, programs for use in accessing and playing CDs, programs for use in accessing and viewing DVDs, browser 
programs, accessibility programs to make computers more useful for persons with disabilities; paint programs; electronic
mail programs; programs for electronic conferencing; computer operating system software; network operating software; 
computer programs for managing communications and data exchange between computers and electronic devices; 
computer software for playing video games and computer games; wireless communications devices, namely, mobile 
phones, cellular telephones, personal digital assistants, and hand-held computers.

Cl.38;Telecommunications services, namely, providing on-line chat rooms for the transmission of messages among 
users in the field of general interest; voice chat services; electronic transmission of messages, documents, images, 
music, games and data; providing on- line interactive bulletin boards for transmission of messages among computer 
users concerning listings for announcements, events, meetings, activities, politics, family, arts and information on a wide 
variety of topics of general interest to the public; providing on-line forums and discussion groups for transmission of 
messages among computer users concerning health, family, arts, politics, leisure, romance, work, and information on a 
wide variety of topics of general interest to the public; voice over Internet protocol services; Internet and wireless voice 
and video conferencing; streaming services, namely, streaming of audio material on the internet; video on demand 
transmission services; electronic mail and messaging services; instant messaging services; transmission of messages; 
information, advice and consultancy services, for all of the aforesaid services.

Cl.41;Providing education, training and entertainment services, namely, classes, seminars, workshops, webinars, and 
for education and training services in the field of computers and computer software; providing information over computer 
networks and global communication networks in the fields of entertainment, music, and interactive games; education 
services, namely, on-line tutorials in the field of computers and computer software; education services, namely, providing 
training, tutorials, classes and seminars in the field of computers, computer software and computer networks and the 
development and operation of cloud computing networks; information, advice and consultancy services relating to the 
aforesaid services provided online, via local or global communications networks, including the Internet, intranets, 
extranets, television, mobile communication, cellular and satellite networks or other communications or 
telecommunications network; providing an on-line non-downloadable magazine in the field of computers and computer 
software.

Cl.42;Computer services, namely, providing technical support, information and consultation services, namely, 
troubleshooting in the nature of diagnosing problems in computer hardware, computer software and computer operating 
systems, all offered via computer networks and global communications networks; computer hardware and software 
testing services; computer services, namely, providing software updates via computer networks and global 
communication networks; computer services, namely, providing on-line non-downloadable software for database 
management, electronic spreadsheets, designing, creating, editing and publishing documents, note taking, email, 
calendaring, contacts management, presentation graphics, desktop publishing, document management, word processing, 
instant messaging, Voice over Internet Protocol (VoIP), video conferencing, audio conferencing, application sharing, 
computer desktop sharing, file transfer, sensing and providing user presence information, and telephony, computer 
network security, anti-virus protection, and intrusion detection and prevention; computer programming; maintenance and 
repair of computer software; software as a service (SAAS) featuring computer software for operating system programs 
and utilities, word processing programs, address book programs, calculator programs, terminal emulation programs, 
programs for downloading and playing audio and video, programs for managing computer power supplies, programs for 
use in transmitting data between computers and other electronic devices, computer maintenance programs, programs for 
providing enhanced special effects while running game programs, programs for use in accessing and playing CDs, 
programs for use in accessing and viewing DVDs, browser programs, accessibility programs to make computers more 
useful for persons with disabilities, paint programs, electronic mail programs, and programs for electronic conferencing; 
cloud services, namely, providing on-line non-downloadable operating software for accessing and using a cloud 
computing network; cloud hosting provider services, creating cloud-based indexes of information, computer security 
services, namely, enforcing, restricting and controlling access privileges of users of computing resources for cloud 
resources based on assigned credentials, integration of private and public cloud computing environments, integration of 
private and public cloud computing environments, remote and on-site infrastructure management services for monitoring,
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administration and management of public and private cloud computing IT and application systems; providing virtual 
computer systems and virtual computer environments through cloud computing; application service provider (ASP), 
namely, providing, hosting, managing developing, and maintaining applications, software, web sites, and databases; 
providing technical information in the fields of design, development, programming, customization, selection, and 
implementation of computers, computer software, and computer networks, including information regarding diagnosing 
computer hardware and software problems and regarding the maintenance and updating of computer software, and the 
development and operation of computer systems, software and networks; computer hardware and software consulting 
services; consulting in the field of information technology; consulting in the field of cloud computing networks and 
applications; design and development of networks and network software and applications; leasing computer facilities; 
electronic storage of files and documents; electronic storage of files, documents and databases; electronic storage of 
electronic media, namely, images, text and audio data; information, advice and consultancy services relating to the 
aforesaid services provided online, via local or global communications networks, including the Internet, intranets, 
extranets, television, mobile communication, cellular and satellite networks or other communications or 
telecommunications network.
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Priority claimed from 16/07/2015; Application No. : 678665 ;Switzerland 

3306939    03/11/2015
[International Registration No. : 1282508]
INVENTIO AG
Postfach CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Computer file management; detecting and processing data, particularly correlating and systematizing data in 
computer data banks; maintenance of data banks, namely updating content; invoicing; e-commerce services, namely 
making available product information via telecommunications networks for marketing purposes; drawing up statistical 
analyses and reports in connection with installation, modernization, maintenance and repair of lifts, escalators and 
moving walkways.

Cl.37;Installation, maintenance and repair of lifts, escalators, moving walkways, and parts and fittings thereof; 
installation, maintenance and repair of elevators, escalators and moving walkways by means of electronic networks; 
installation, maintenance, repair and modernization of access control systems, alarm systems and monitoring systems as 
well as consultancy in relation thereto; installation, maintenance and repair of computers and of apparatus for 
telecommunications; making available on-line data for installation, modernization, maintenance and repair operations on 
lifts, escalators, moving walkways, and parts and fittings thereof; provision of interactive data, provided on-line from 
computer data banks or on the Internet, with respect to serviceability, modernization, repair and maintenance operations 
on lifts, escalators, moving walkways, and parts and fittings thereof; consultancy with respect to installation, 
modernization, maintenance and repair of lifts, escalators and moving walkways; consultancy with respect to preventative
maintenance of lifts, escalators, moving walkways, and parts and fittings thereof.

Cl.38;Provision and transmission of speech data, audio data and video data, messages, texts, pictures and images via 
analog and digital communications networks, radio networks and wired telecommunications networks, telephone 
services, paging services; electronic exchange of news by means of chatlines, chatrooms and Internet forums; on-line 
information services, namely creating access to computer networks, Internet platforms, data banks and electronic 
publications; provision of telecommunications connections with data banks; transmission of data of all kinds for 
monitoring, control, maintenance and repair of lifts, escalators and moving walkways.
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Priority claimed from 03/06/2015; Application No. : 2015-052693 ;Japan 

3306993    20/10/2015
[International Registration No. : 1282477]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Simomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.9;Electric monitoring apparatus; transponders; telecommunication machines and apparatus; personal digital 
assistants; data processing apparatus and parts and fittings thereof; radio- frequency identification (RFID) readers; radio-
frequency identification (RFID) tags; integrated circuit tag readers; tags incorporating integrated circuit chips; integrated 
circuit cards [smart cards]; integrated circuit card readers; integrated circuits; computer hardware and software for data 
processing, computer programs for remote monitoring systems; computer programs for inventory management; barcode 
printers; printers; scanners [data processing equipment]; computer network servers; electronic machines, apparatus and 
their parts.

Cl.10;Instrument cases for use by doctors; cases fitted for medical instruments; instrument cabinets for hospital use; 
cabinets for medical instruments, equipped with radio-frequency identification (RFID) readers and which function to keep 
blood and blood serum in a frozen or refrigerated state; medical apparatus and instruments.

Cl.20;Storage racks for pharmaceutical preparations and chemicals, equipped with radio-frequency identification 
(RFID) readers; storage racks equipped with temperature controls; storage racks; medicine cabinets equipped with radio-
frequency identification (RFID) readers; key cabinets equipped with radio-frequency identification (RFID) readers; 
cabinets for keeping blood and blood serum in a frozen or refrigerated state, equipped with radio-frequency identification 
(RFID) readers; cabinets [furniture]; office furniture; furniture.

Cl.37;Repair and maintenance of radio-frequency identification (RFID) readers; repair and maintenance of computers; 
repair and maintenance of mechanical equipment for computer networks and their peripherals; repair and maintenance of 
electronic machines and apparatus; repair and maintenance of telecommunications equipment; repair and maintenance of
storage racks equipped with radio-frequency identification (RFID) readers; repair of furniture; repair and maintenance of 
medical apparatus and instruments.

Cl.40;Custom manufacture of electrical apparatus and electronic apparatus; custom manufacture of radio-frequency 
identification (RFID) readers; custom manufacture of radio-frequency identification (RFID) tags.
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Cl.42;Design of equipment comprised of machines including radio-frequency identification (RFID) readers and their 
parts; designing of machines, apparatus, instruments [including their parts] or systems composed of such machines, 
apparatus and instruments; computer software design, computer programming, or maintenance of computer software; 
provision of technological advice relating to radio-frequency identification (RFID) readers, computers, and industrial 
machines; rental of computers; provision of computer programs; rental of radio-frequency identification (RFID) readers.
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Priority claimed from 22/01/2015; Application No. : VR2015C000053 ;Italy 

3307000    09/07/2015
[International Registration No. : 1283422]
AQUAFIL S.P.A.
Via Linfano, 9 I-38062 ARCO (TN) Italy

Proposed to be Used
IR DIVISION
Cl.24;Fabric; non-woven textile fabrics; hand towels of textile; foulard [fabric]; jersey [fabric]; cloth; furnishing 
fabrics; elastic woven material; nylon fabric; table linen of textile; labels of cloth; plastic material [substitute for fabrics]; 
banners and flags of textile; tapestries of textile; adhesive fabric for application by heat; chemical fiber fabrics; mixed 
fiber fabrics; synthetic fiber fabrics; semi-synthetic fiber fabrics; fabric for footwear; lingerie fabric; fabrics for interior 
decoration; curtain fabrics; shower curtains of textile or plastic; textile material; towels of textile; curtain holders of textile 
material; face towels of textile; table linen, not of paper; fabrics for textile use; nylon flags; bed covers; tulle; mosquito 
nets; bath towels; sleeping bag liners; curtains; shower curtains; hat linings, of textile, in the piece; handkerchiefs [not of 
paper]; bath mitts; textiles and textile goods, not included in other classes; bed covers; table covers.

Cl.25;Leotards and tights for women, men and children of nylon, cotton or other textile fibers; waterproof clothing; 
dresses; chemises; girdles; bath robes; bathing suits; bathing caps; bath slippers; bath sandals; hats and caps; 
underwear; thermal underwear; sweat-absorbent underwear; braces for clothing [suspenders]; galoshes; baby bunting 
[clothing]; sweat-absorbent stockings; sports socks; socks and stockings; breeches for wear; bathing trunks; shirts; 
sport shirts; nightgowns; sports singlets; long-sleeved vests; hats; caps; bonnets; sports caps and hats; coats; 
blousons; fishing vests; belts [clothing]; tights; neckties; scarfs; pocket squares; kerchiefs [clothing]; gaiters; jackets 
[clothing]; wind-resistant jackets; jackets for motorcyclists; padded jackets; waterproof jackets; men's and women's 
jackets, coats, trousers, vests; gymnastic shoes; tracksuits; clothing for gymnastics; overalls; skirts; gloves [clothing]; 
bicycle gloves; riding gloves; gloves for motorcyclists; ski gloves; snowboard gloves; waterproof boots for fishing; 
trousers; rain pants; sports trousers; stretch pants; crew neck sweaters; turtleneck sweaters; maillots [hosiery]; sports 
jerseys; sweaters; boxer shorts; wet suits for surface watersports; wetsuit gloves; neck warmers; shoes; sashes for wear; 
shawls; shawls and stoles; trouser straps; short-sleeved or long-sleeved T-shirts; combinations [clothing]; work overalls; 
snowsuits; footwear, except orthopedic footwear; climbing footwear; athletic footwear; riding shoes; footwear for 
snowboarding; clothing, footwear, headgear.
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Priority claimed from 21/08/2015; Application No. : 4020150062004 ;Republic of 
Korea 

3307002    25/09/2015
[International Registration No. : 1283481]
HYOSUNG Corporation
119(Gongdeok-dong), Mapo-daero, Mapo-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and unprocessed artificial resins; unprocessed acrylic resins; unprocessed epoxy 
resins; unprocessed artificial resins; unprocessed plastics; unprocessed synthetic resins; celluloids; polymethyl 
metacrylate resins; polybutylene resins; polyvinyl acetal resins; polyester resins; polyethylene resins; polyvinyl chloride 
resins; polycarbonate resins.

Cl.16;Plastic materials for packaging; plastic film for wrapping; extensible plastic cling film for palletization; viscose 
sheets for wrapping; sheets of reclaimed cellulose for wrapping; polypropylene foil for wrapping.

Cl.17;Artificial resins (semi-finished products); synthetic resins (semi-finished products); semi-processed plastic 
substances; acrylic resins (semi-finished products); semi-worked vinyl sheets; semi-worked plastic oilcloth; semi-
processed cellulose acetate; semi-worked plastic film; plastic sheet materials for use in manufacture; plastic film (not for 
wrapping); plastic material in extruded form for use in production; adhesive-coated plastic sheets; polymer film used for 
manufacturing electronic circuits; anti-dazzle films for windows (tinted films); filtering materials (semi-processed foams 
or films of plastic); polypropylene foil, other than for wrapping; foil of regenerated cellulose (other than for wrapping); 
sheets of regenerated cellulose, other than for wrapping; viscose sheets (other than for wrapping).
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Priority claimed from 02/06/2015; Application No. : 674217 ;Switzerland 

3307108    17/11/2015
[International Registration No. : 1283679]
ROLEX SA
3-5-7 rue François-Dussaud CH-1211 Genève 26 Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Timepieces, namely watches, wristwatches, component parts of timepieces and accessories for timepieces not 
included in other classes, clocks and other chronometric instruments, chronometers, chronographs (timepieces), 
apparatus for timing sports events, time measuring and marking apparatus and instruments not included in other classes;
watch bands, dials (clock and watchmaking), cases and presentation cases for timepieces and jewelry, watch movements 
and their parts; jewelry; precious stones and semi-precious stones; precious metals and their alloys.

Cl.42;Scientific and technological services, namely calibration services, scientific, technical and mechanical research 
services; classification and certification services in the field of timepieces; monitoring and testing services in the field of 
timepieces for certification purposes; issuance of classification and certification documents in the field of timepieces.
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Priority claimed from 18/06/2015; Application No. : 14276026 ;European Union 

3307116    07/12/2015
[International Registration No. : 1283711]
AAK Denmark A/S
Slipvej 4 DK-8000 Aarhus C Denmark

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats; oil and fat based mixtures (edible).

Cl.30;Chocolate and chocolate based fillings.
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Priority claimed from 22/07/2015; Application No. : 30 2015 046 964 ;Germany 

3307120    12/11/2015
[International Registration No. : 1283728]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in this class); 
plant growth regulating preparations; genes of seeds for agricultural production; fertilizers.

Cl.5;Preparations for destroying vermin; fungicides, herbicides.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; seeds.
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3307740    22/10/2015
[International Registration No. : 1283551]
D'ORSOGNA DOLCIARIA SRL
Contrada Quercia Del Corvo I-66038 SAN VITO CHIETINO (CH) Italy

Proposed to be Used
IR DIVISION
Cl.29;Fruit peel; coconut, prepared; dried fruit toppings; roasted dried fruit; dried fruit, processed; dried fruit and 
seeds clusters; crystallized fruits; jellies for food; fruit jellies; almonds, ground; almonds, processed; nuts, prepared; 
coconut, dessicated; sunflower seeds, prepared; seeds, prepared; fruit-based snack food; dried fruit-based snack foods; 
candied fruit snacks; raisins.

Cl.30;Oat-based food; farinaceous foods; cereal bars; cookies; malt biscuits; petit-beurre biscuits; sweetmeats 
[candy]; caramels [candy]; waffles; chocolate; confectionery; almond confectionery; pralines; macaroons [pastry]; 
chocolate decorations for cakes; cakes; confectionery for decorating Christmas trees; nut flours; fondants 
[confectionery]; fruit jellies [confectionery]; marzipan; chocolate-coated nuts; rusks; gingerbread; almond paste; pastilles 
[confectionery]; cereal preparations; vegetal preparations for use as coffee substitutes; cereal-based snack food; rice-
based snack food; candy decorations for cakes; candy; bonbons made of sugar; sugar-coated caramels; filled 
chocolates; confectionery chips for baking; meringues; sponge cakes; chocolate paste.
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Priority claimed from 04/06/2015; Application No. : 0976290 ;Benelux 

3307906    14/07/2015
[International Registration No. : 1283387]
Joanne Kathleen Rowling 
Box 1, 44-46 Morningside Road Edinburgh EH10 4BF GB

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; blank magnetic data carriers; blank 
recording discs; compact discs featuring music, blank recordable compact discs; blank recordable DVDs; mechanisms 
for coin- operated apparatus for television sets; cash registers, calculating machines, data processing equipment, in the 
nature of couplers, and computers; computer game software; motion picture films featuring comedy, drama, action, 
adventure and/or animation, and motion picture films for broadcast on television featuring comedy, drama, action, 
adventure and/or animation; audio tapes, audio-video tapes, audio video cassettes, audio video discs, and digital versatile
discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; cordless 
telephones; mobile telephones; parts and accessories for mobile telephones, in the nature of backplates, battery 
chargers, covers, charms, cases, straps; mobile telephone covers; mobile telephone cases; mobile telephone cases made 
of leather or imitation of leather specially adapted for mobile phones; mobile telephone covers made of cloth or textile 
materials specially adapted for mobile phones; telephone and/or radio pagers; hand-held calculators; audio cassette and 
CD players; multi-media software recorded on CD-ROM featuring games; video and computer game programs; video 
game discs, cartridges and cassettes; digital music (downloadable) provided from the internet; digital music 
(downloadable) provided from mp3 Internet web sites; mp3 players; hand-held karaoke players; short motion picture film 
cassettes featuring comedy, drama, action, adventure and/or animation to be used with hand-held viewers or projectors; 
video cassette recorders and players, compact disc players, digital audio tape recorders and players, electronic diaries; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; computer programs, namely, software linking digitised 
video and audio media to a global computer information network; audio tapes sold together with booklets; video and 
computer game programs; video game cartridges and cassettes; decorative magnets.

Cl.14;Precious metals, unwrought or semi-wrought; jewellery, precious stones; horological and chronometric 
instruments; clocks; alarm clocks; desk clocks; watches; alarm watches; sporting watches; jewellery; costume jewellery; 
bracelets [jewellery]; ankle bracelets; brooches [jewellery]; chains [jewellery]; chains [watch-]; charms [jewellery]; cuff-
links; earrings [jewellery]; lapel pins; tie pins; tie clips; necklaces jewellery]; ornamental pins; pendants [jewellery]; rings 
[jewellery]; key rings of precious metal [trinkets or fobs]; model figures (ornaments) made of precious metal; figurines of 
precious stones; figurines coated with precious metal; amulets; cases for clocks or watches; cases of precious metal for 
jewels; coins.

Cl.16;Printed matter; bookbinding material; photographs; stationery; adhesives for stationery or household purposes; 
artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printers' type; printing blocks; printed 
matter and paper goods, namely, books featuring characters from animated, action, adventure, comedy and/or drama 
features, comic books, children's books, magazines featuring characters from animated, action adventure, comedy and/or 
drama features, colouring books, children's activity books; booklets; writing paper, envelopes, notebooks, diaries, note 
cards; greeting cards, trading cards; lithographs; pens, pencils, cases therefor, erasers, crayons, highlighting markers, 
coloured pencils, painting sets, chalk and chalkboards; decals, heat transfers; posters; mounted and/or unmounted 
photographs; book covers, book marks, calendars, gift wrapping paper; paper party decorations, namely, paper napkins, 
paper doilies, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers for 
embroidery or fabric appliqués; printed patterns for costumes, pyjamas, sweatshirts and T-shirts; metal money clips; all 
the aforesaid being printed matter.

Cl.18;Leather, unworked or semi-worked; imitation leather; bags; animal skins, hides; trunks and travelling bags; 
umbrellas and parasols; walking sticks; whips, harness and saddlery; athletic bags; beach bags; book bags; diaper bags; 
duffel bags; leather bags; school bags; shoe bags; shopping bags; tote bags; toiletry bags; suit carriers being travelling 
bags; waist bags; weekend bags; work bags; backpacks; knapsacks; fanny packs; waist packs; wallets; purses; chain 
mesh purses, not of precious metal; clutch purses; coin purses; cosmetic purses sold empty; evening purses; leather 
purses; purses, not of precious metal.

Cl.24;Textiles; bed covers, table covers; travelling rugs; lap rugs; towels; bed linen, blankets, bedspreads, quilts, bed 
canopies, bed sheets, pillow cases, comforters, duvet covers, mattress covers, mosquito nets, pillow shams; sleeping 
bags (sheeting); cloth; fabric; table covers and table linen (not of paper); place mats (not of paper); napkins of textile; 
serviettes of textile and table runners; kitchen linens, namely, cloth doilies, cloth napkins, fabric table cloths, kitchen 
towels, fabric place mats, washing mitts, fabric table runners, cloth coasters; curtains; draperies; curtain holders of cloth; 
banners; handkerchiefs of textile; bath linen, except clothing; bath towels and wash cloths; household linen; coverings of 
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textile and of plastic for furniture; covers for toilet lids of fabric; covers for cushions; loose covers for furniture; textile 
wall hangings; shower curtains; cotton, polyester and/or nylon fabric; fabric of imitation animal skins; upholstery fabrics; 
lingerie fabric; golf towels.

Cl.25;Clothing, footwear, headgear; clothing for men, women and children, namely, shirts, T-shirts, sweatshirts, 
jogging suits, trousers, jeans, pants, shorts, tank tops, rainwear, cloth bibs, skirts, blouses; dresses, suspenders, 
sweaters, jackets, coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, belts (clothing), scarves, sleepwear, 
pyjamas, lingerie, underwear, boots, shoes, sneakers, sandals, booties, slipper socks, swimwear, masquerade and 
Halloween costumes.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; toys and sporting goods, 
toys, action figures and accessories therefor; plush toys; balloons; bathtub toys; ride-on toys; playing cards; games 
equipment for playing card games; toy vehicles; dolls; flying discs; stand alone video output game machines; coin or 
counter operated arcade games; pinball game machines; electronic hand-held game units; game equipment sold as a unit 
for playing a board game, a card game, a manipulative game, a parlor game; jigsaw and manipulative puzzles; paper party 
favors; paper party hats; paper face masks; masquerade and Halloween masks; skateboard; ice skates; water squirting 
toys; balls, namely, playground balls, soccer balls, baseballs, basketballs; baseball gloves; surfboards; swimming floats 
for recreational use; kickboard flotation devices for recreational use; swim boards for recreational use; swim fins; toy 
pistols; toy bakeware and toy cookware; toy snow globes; decorations and ornaments for Christmas trees; swimming 
floats; kickboard flotation devices; swim boards; paper party decorations, namely, paper hats; game equipment sold as a 
unit for playing a parlor-type computer game.

Cl.35;Advertising; business management; business administration; office functions; marketing and business 
research; promotional services; advertising and sales promotion provided on-line from a computer data base or the 
Internet; provision of space on web sites for advertising goods and services; market surveys; analysis of advertising 
response and market research; retail store services, online retail store services and demonstration of goods, all in 
relation to apparatus for recording, transmission or reproduction of sound or images, blank magnetic data carriers, blank 
recording discs, compact discs featuring music, blank recordable compact discs, blank recordable DVDs, mechanisms 
for coin-operated apparatus for television sets, cash registers, calculating machines, data processing equipment, in the 
nature of couplers, and computers, computer game software, motion picture films featuring comedy, drama, action, 
adventure and/or animation, and motion picture films for broadcast on television featuring comedy, drama, action, 
adventure and/or animation, audio tapes, audio-video tapes, audio video cassettes, audio video discs, and digital versatile 
discs featuring music, comedy, drama, action, adventure, and/or animation, stereo headphones, batteries, cordless 
telephones, mobile telephones, parts and accessories for mobile telephones, in the nature of backplates, battery 
chargers, cover, charm, cases, straps, mobile telephone covers, mobile telephone cases, mobile telephone cases made of 
leather or imitation of leather specially adapted for mobile phones, mobile telephone covers made of cloth or textile 
materials specially adapted for mobile phones, telephone and/or radio pagers, hand-held calculators, audio cassette and 
CD players, multi-media software recorded on CD-ROM featuring games video and computer game programs, video game 
discs, cartridges and cassettes digital music (downloadable) provided from the Internet, digital music (downloadable) 
provided from mp3 Internet web sites, mp3 players, hand-held karaoke players, short motion picture film cassettes 
featuring comedy, drama, action, adventure and/or animation to be used with hand-held viewers or projectors, video 
cassette recorders and players, compact disc players, digital audio tape recorders and players, electronic diaries, radios, 
mouse pads, eyeglasses, sunglasses and cases therefor, computer programs, namely, software linking digitised video 
and audio media to a global computer information network, audio tapes sold together with booklets, video and computer 
game programs, video game cartridges and cassettes, decorative magnets, precious metals, unwrought or semi-wrought, 
jewellery, precious stones, horological and chronometric instruments, clocks, alarm clocks, desk clocks, watches, alarm 
watches, sporting watches, jewellery, costume jewellery, bracelets [jewellery], ankle bracelets, brooches [jewellery], 
chains [jewellery], chains [watch-], charms [jewellery], cuff- links, earrings [jewellery], lapel pins, tie pins, tie clips, 
necklaces [jewellery], ornamental pins, pendants [jewellery], rings [jewellery], key rings of precious metal [trinkets or 
fobs], model figures (ornaments) made of precious metal, figurines of precious stones, figurines coated with precious 
metal, adhesive wall decorations of precious metal, amulets, cases for clocks or watches, cases of precious metal for 
jewels, jewellery cases and containers of precious metal, coins, printed matter, bookbinding material, photographs, 
stationery, adhesives for stationery or household purposes, artists' materials, paint brushes, typewriters and office 
requisites (except furniture), instructional and teaching material (except apparatus), plastic materials for packaging (not 
included in other classes), printers' type printing blocks, printed matter and paper goods, namely, books featuring 
characters from animated, action, adventure, comedy and/or drama features, comic books, children's books, magazines 
featuring characters from animated, action adventure, comedy and/or drama features, colouring books, children's activity 
books, booklets, writing paper, envelopes, notebooks, diaries, note cards, greeting cards, trading cards, lithographs, 
pens, pencils, cases therefor, erasers, crayons, highlighting markers, coloured pencils, painting sets, chalk and 
chalkboards, decals, heat transfers, posters, mounted and/or unmounted photographs, book covers, book marks, 
calendars, gift wrapping paper, paper party decorations, namely, paper napkins, paper doilies, paper place mats, crepe 
paper, invitations, paper table cloths, paper cake decorations, printed transfers for embroidery or fabric appliqués, printed
patterns for costumes, pyjamas, sweatshirts and T-shirts, paper photo frames, metal money clips, all the aforesaid being 
printed matter, leather, unworked or semi-worked, imitation leather, bags, animal skins, hides, trunks and travelling bags, 
umbrellas and parasols, walking sticks, whips, harness and saddlery, athletic bags, beach bags, book bags, diaper bags, 
duffel bags, leather bags, school bags, shoe bags, shopping bags, tote bags, toiletry bags, suit carriers being travelling 
bags, waist bags, weekend bags, work bags, backpacks, knapsacks, fanny packs, waist packs, wallets, purses, chain 
mesh purses, not of precious metal, clutch purses, coin purses, cosmetic purses sold empty, evening purses, leather 
purses, purses, not of precious metal, textiles, bed cover , table covers, travelling rugs, lap rugs, towels, bed linen, 
blankets, bedspreads, quilts, bed canopies, bed sheets, pillow cases, comforters, duvet covers, mattress cover, mosquito 
nets, pillow shams, sleeping bags (sheeting), cloth, fabric, table covers and table linen (not of paper), place mats (not of 
paper), napkins of textile, serviettes of textile and table runners, kitchen linens, namely, cloth doilies, cloth napkins, fabric 
table cloths, kitchen towels, fabric place mats, washing mitts, fabric table runners, cloth coasters, curtains, draperies, 
curtain holders of cloth, banners, handkerchiefs of textile, bath linen, except clothing, bath towels and wash cloths, 
household linen, coverings of textile and of plastic for furniture, covers for toilet lids of fabric, covers for cushions, loose 
covers for furniture, textile wall hangings, shower curtains, cotton, polyester and/or nylon fabric, fabric of imitation animal 
skins, upholstery fabrics, lingerie fabric, golf towels, clothing, footwear, headgear, clothing for men, women and children, 
namely, shirts, T-shirts, sweatshirts, jogging suits trousers, jeans, pants, shorts, tank tops, rainwear, cloth bibs, skirts, 
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blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits, ties, robes, hats, caps, sun visors, belts 
(clothing), scarves, sleepwear, pyjamas, lingerie, underwear, boots, shoes, sneakers, sandals, booties, slipper socks, 
swimwear, masquerade and Halloween costumes, games and playthings, gymnastic and sporting articles not included in 
other classes, toys and sporting goods, toys, action figures and accessories therefor, plush toys, balloons, bathtub toys, 
ride-on toys, playing cards, games equipment for playing card games, toy vehicles, dolls, flying discs, stand-alone video 
output game machines, coin or counter operated arcade games, pinball game machines, electronic hand- held game 
units, game equipment sold as a unit for playing a board game, a card game, a manipulative game, a parlor game, jigsaw 
and manipulative puzzles, paper party favors, paper party hats, paper face masks, masquerade and Halloween masks, 
skateboards, ice skates, water squirting toys, balls namely, playground balls, soccer balls, baseballs, basketballs, 
baseball gloves, surfboards, swimming floats for recreational use, kickboard flotation devices for recreational use, swim 
boards for recreational use, swim fins, toy pistols, toy bakeware and toy cookware, toy banks, toy snow globes, 
decorations and ornaments for Christmas trees, swimming floats, kickboard flotation devices, swim boards, paper party 
decorations, namely, paper hats, game equipment sold as a unit for playing a parlor-type computer game.

Cl.41;Educational research; providing of training; entertainment services in the nature of live-action, comedy, drama 
and/or animated television programmes; production of live-action comedy, drama and/or animated television 
programmes; entertainment services in the nature of live-action comedy, drama and/or animated motion picture theatrical 
films; production of live-action, comedy, drama and/or animated motion picture theatrical films; theatrical performances 
both animated and live action; information relating to education and entertainment provided on-line from a computer 
database or the Internet; electronic games services provided via a global computer network; providing on-line 
publications (non-downloadable); on-line publication of electronic books and journals (non-downloadable); publication of 
sheet music; organising of entertainment and social events; entertainment services relating to booking of acts, events 
and venues; entertainer services; club entertainment services; provision of dancing facilities; music hall, concert, dance 
hall, ballroom, cabaret services; circuses; provision of live entertainment; production of live entertainment; arranging of 
visual and musical entertainment; audio-visual display presentation services for entertainment purposes; organising of 
events, exhibitions and shows for entertainment purposes; production of audio entertainment; production of 
entertainment shows featuring dancers and singers; music competition services; organisation of balls; organisation of 
shows; providing karaoke services; provision of entertainment services on cruise ships; video arcade services; providing 
amusement arcade services; amusement arcade machine rental services; theme park services; amusement park services 
with a theme of films; amusement park services with a theme of radio productions; amusement park services with a 
theme of television productions; education and training services relating to the establishment, operation, administration, 
management and conduct of amusement and theme parks; movie studios; recording studio services; television 
entertainment; cinema services; providing cinema and theatre facilities; booking agency services for cinema tickets; 
rental and leasing of movie projectors and accessories; rental of cinematographic and motion picture films; distribution 
of cinematographic and motion picture films; editing of cinematographic and motion picture films; showing of 
cinematographic and motion picture films; organisation and management of cinemas and theatres; education and training 
services relating to the establishment, operation, administration, management and conduct of cinemas and theatres; 
training services for cinema technicians; providing of sports facilities; providing of recreation facilities, services and 
amenities; provision of swimming facilities, services and amenities; providing of golf facilities; providing of tennis court 
facilities; health and fitness club services; booking of seats for shows; organisation of quizzes, games and competitions; 
organisation of beauty competitions; organisation of sporting competitions; rental of diving equipment; rental of sports 
equipment; arranging, planning and conducting of conferences, seminars, exhibitions and banquets; information, advice 
and consultancy relating to all the aforesaid services.
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Priority claimed from 27/03/2015; Application No. : UK0000308115 ;United Kingdom 

3307941    12/05/2015
[International Registration No. : 1283366]
Streetbees.com Limited
Runway East, 9th Floor, 207 Old Street London EC1V 9NR United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software; business software; software for data collection; downloadable software applications, including for use 
on computers, portable handheld digital electronic communication devices, mobile devices, and wired and wireless 
communication devices; software for use in the collection, storage, management, tracking and analysis of data and 
information in the area of retail, business, marketing, market research, marketing campaigns, marketing studies, sales 
promotion, staff management, consumer products, consumer habits and, consumer preferences; computer software for 
processing and analysis market data; computer software for the compilation analysis and management of digital data; 
computer software for controlling and managing access server applications; downloadable software in the nature of 
mobile applications for informing users of temporary work assignments; software for requesting information from users; 
data verification software; payment software; data analysis software; software for creating, organising, conducting, 
analysing and reporting of surveys, questionnaires, reviews and opinion polls; software for use in the transmission, 
recordal, analysis and reporting of answers to consumers surveys, business surveys and opinion polls; software for use 
in the collection of information and data regarding consumer habits; software for the generation and presentation of 
business reports; downloadable software in the nature of mobile applications for the capture, recordal, aggregation, 
communication, transmission, storage, organisation, analysis, reporting and sharing of data, images, photographs, 
information, prices; downloadable software for tracking and recording the geo-location of users; downloadable software 
for tracking, recording and analysis of software usage, including place, time and date information; price comparison 
software; computer software for use in the crowdsourcing of data, information, images, text, photographs, audio and/or 
visual content; computer software for use in the crowdsourcing of marketing, business, retail and price data and 
information; computer software for use in the capture, collection and communication of real-time data, information, 
messages, text, images, photographs, audio and/or visual materials; downloadable software in the nature of a mobile 
application for social and personal networking; computer software for the collection, aggregation and analysis of content 
from social media platforms; software applications to enable transmission, access, organization, and management of text 
messages, instant messaging, data, photographs, images, audio and/or visual recordings via the Internet and other 
communications networks; database management software; computer databases; computer software for accessing, 
browsing and searching online databases; electronic newsletters; downloadable electronic publications in the field of 
retail, marketing and advertising; digital recordings; multi-media recordings; video recordings; audio recordings; multi-
media recordings and publications; videos, digital recordings, multi-media recordings, video recordings, audio 
recordings and downloadable electronic publications supplied on line from databases or from facilities provided on the 
Internet or other communications networks; blank or pre-recorded multi-media discs, laser-readable discs, video discs, 
floppy disks, compact discs, audio cassettes, audio tapes, tape cassettes, video cassettes, CD-ROMs, digital video discs 
(DVDs) and other pre-recorded digital, optical, electronic and magnetic media; magnetic data carriers, recording discs; 
computer and memory storage devices, namely, blank flash drives, USB drives, memory cards and memory card readers; 
speakers, microphones, and headsets; cases, covers, and stands for computers; apparatus and instruments for 
recording, transmission or reproduction of sound, video or information; cases, carrying cases, covers, stands, skins, 
speakers, accessories and keyboards for portable and handheld electronic devices, mobile phones, cameras, video 
cameras, tablet computers, laptop computers, computers, audio and video players, electronic personal organizers, 
personal digital assistants, global positioning system goods.

Cl.35;Marketing, advertising and promotional services; business services; business management; business 
administration; market, marketing, business and advertising studies, research, analytics and information services; advice,
consultancy, information, assistance, appraisals, valuations, audits, in the fields of marketing, advertising, promotions, 
business and/or customer behaviours; business investigation services; market research data collection services 
including through store visits; data processing services; market research; conducting business surveys; conducting 
quality assurance surveys; conducting market surveys; reporting services for business purposes; conducting paid 
surveys; collection of consumers' and professionals' opinions; collection, verification, analysis and reporting of crowd-
sourced data, information, images, photographs, opinions, reviews, answers to questionnaires, answers to opinion polls, 
answers to surveys, for businesses; design and implementation of business research methodologies; business audit 
services; business appraisal services; assessment analysis relating to the implementation of advertising, marketing and 
promotional campaigns and strategies; price comparison services; publication of advertising texts; real-time retail 
information services; real-time information and reporting services regarding the price of goods and/or services; real-time 
information and reporting services regarding the implementation of marketing campaigns; real-time information and 
reporting services regarding in-store display of goods, shelf space allocation for products and stock levels; real-time 
information and reporting services regarding the use of promotional materials, advertising materials and point of sale 
materials by businesses, retailers, service providers and on-line service providers; real-time information and reporting 
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services regarding points of sale, including points of sale organisation, cleanliness, customer service, staff, use of point-
of-sale materials, use of marketing materials, use of advertising materials, products' presentation, prices and stock levels;
conducting and analysing public opinion polls; conducting and analysing questionnaires for marketing and advertising 
purposes; research, analytics and information services regarding consumer habits; research, analytics and information 
services regarding the implementation of advertising and marketing campaigns and marketing strategies by others; 
providing business reports; business data analysis; statistical studies; providing statistical information; computerised 
database management services; compilation, maintenance, updating and management of on-line computer databases and 
on-line searchable databases; collation, aggregation and systemization of data, images, photographs, text, reviews, 
opinions, audio and/or visual materials and information into databases; maintaining and updating computer databases of 
temporary work assignments, time and date of the completion of temporary work assignments, software users, payments, 
address books, users' location, personal planners, travel planners and group links; maintaining and updating computer 
databases of consumer habits; providing information on temporary work assignments; human resources management; 
personnel recruitment services; promoting the goods and services of others via computer and communication networks; 
online business networking services; distribution of advertising, marketing and promotional materials via an 
communication networks, including through the Internet, websites, social media, search engines, mobile devices, blogs 
and other communication channels; business monitoring and consulting services, including in relation to marketing 
strategy, consumer insight, consumer habits, personnel, advertising, promotions and retail sale matters; online 
publication of advertising texts; rental of advertising space on online platforms, including websites and digital 
applications; subscriptions to electronic publications, electronic journals, electronic newsletters, business reports and/or 
Internet websites; organisation, arrangement and conducting of conferences, conventions, seminars, events and 
exhibitions for business, commercial or advertising purposes; business consultancy services relating to the supply of 
quality management systems; consultancy, advisory and information services relating to any of the aforesaid services; 
including all the aforesaid services provided through communication networks, including provided on-line from a 
computer, a computer database, the Internet, websites, social media, search engines, digital applications, mobile devices, 
blogs or other communication channels.

Cl.38;Telecommunication services; communication services; data streaming services; webcasting services; data 
communications; communications via radio, telephone and computer terminals; communications by worldwide computer 
networks; communication services for accessing computer networks; connection by telecommunications to a world-wide 
computer network; broadcasting of information and computer programs via telecommunications (including online 
services and electronic mail); electronic data exchange (transmission); online transmission of messages, images, 
photographs, data, information, text, reports, surveys, audio and/or visual content, documents; rental of 
telecommunications apparatus, instruments and installations (including online services), remote data exchange 
(transmission); remote transmission of data to and from mobile telephones; providing access to an online web portal in 
the field of marketing strategies and studies, including for improving sales, marketing strategies, management of stock 
levels, professional performance training, relations with customers, business partners, potential customers, employees; 
provision of interactive online communications for the purpose of conducting market, marketing, advertising and 
business studies, research, surveys, audits, investigations, opinion polls; information about telecommunications; online 
telecommunications information; providing access and leasing access time to computer databases; telecommunications 
services to obtain information from data banks; providing access to an online web portal to allow organizations to 
arrange market studies, business investigations, pricing investigations, surveys, opinion polls and crowdsourcing of 
information, images, opinions and data; providing access to an online web portal to allow organisations to access, share, 
manipulate, comment on, analyse and produce business reports, data and information in the field of retail, markets, 
marketing, business, commerce, marketing and promotional strategies and studies, consumer habits, consumer 
preferences, prices, products, real-time business intelligence, opinion polls, surveys and crowd-sourced information; 
enabling users of smartphones and other mobile communication devices to search and access temporary work 
assignments, and to complete temporary work assignments over communication networks; communication, 
transmission, receipt, exchange, broadcast, reception, streaming, distribution and other dissemination of audio and/or 
visual recordings, podcasts, webcasts, videos, movies, films, documentaries, still and moving images, pictures, photos, 
texts, messages, posts, comments, reviews, advice, opinions, surveys, recommendations, interviews, news, information, 
data, documents, reports, audio-visual content, user-generated content and multi-media content; providing online and 
telecommunication facilities for real-time interaction between and among users of computers, mobile and handheld 
computers, and wired and wireless communication devices and businesses; providing a platform for mobile device 
communications; chat room services; providing online forums; providing an online community platform; online 
community services for users to share information, photos, audio and/or video content to form virtual communities, and 
to engage in social networking; instant messaging services, web messaging services, and text messaging services; 
consultancy, advisory and information services relating to any of the aforesaid services; including all the aforesaid 
services provided through communication networks, including provided on-line from a computer, a computer database, 
the Internet, Internet portals, websites, email, instant messaging, social media platforms, social networks, search engines, 
digital applications, mobile devices, blogs, forums, computer or other communication channels.

Cl.42;Engineering; surveying, technical project studies, in particular in the field of consumer goods, information, 
information technology, telecommunications, telecommunications networks and the Internet; design, analysis, 
development, updating, programming, installation, maintenance and/or management of computer programs, computer 
software, downloadable software applications, computer systems, telecommunications systems, databases, computer 
servers, websites, Internet platforms; design, development, programming, installation and maintenance of computer 
programmes for the capture, collection, aggregation, processing, analysis, systemisation, transmission, communication 
and reporting of data, information, images, photographs, text, audio and/or visual materials, surveys, reviews, reports; 
computer-aided design, analysis and formatting of the results of surveys, studies and investigations; collection, analysis 
and research of technical development data and technical information in the field of computer databases, data 
processing, data transmission, message sending, electronic relays; design, development, programming, installation and 
maintenance of computer programmes for data verification; design, development, programming, installation and 
maintenance of software for the purposes of business analysis, business research, business investigation; design, 
development, programming, installation, hosting and maintenance of business reporting tools; design, development, 
programming, installation, hosting and maintenance of online platforms for the storage, extraction, aggregation, 
management, tracking, analysis and exchange of information, data and reports in the field of marketing, business, retail, 
pricing, business management, staff management, management of business partners, surveys, opinion polls, marketing 
campaigns, market research, sales promotion, statistics, management of customer information, customer assistance, the 
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effectiveness of services, consumer preferences, consumer habits, consumer products, the effectiveness of marketing, 
advertising and promotional strategies and campaigns; hosting memory space on the internet for storing of audio and/or 
visual recordings, podcasts, webcasts, videos, movies, films, documentaries, still and moving images, pictures, photos, 
texts, messages, posts, comments, reviews, advice, opinions, surveys, recommendations, interviews, news, information, 
data, documents, reports, audio-visual content, user-generated content, multi-media content, business data, commercial 
data, market data, consumer data and marketing intelligence in a database; design, development, programming, 
installation, hosting and maintenance of software for multimedia data storing and recalling; quality control services for 
others; quality control; research and development, for others, in the field of telecommunications; consultancy, advisory 
and information services relating to any of the aforesaid services; including all the aforesaid services provided through 
communication networks, including provided on-line from a computer, a computer database, the Internet, Internet portals, 
websites, email, instant messaging, social media platforms, social networks, search engines, digital applications, mobile 
devices, blogs, forums, computer or other communication channels.
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Priority claimed from 11/07/2014; Application No. : 013076831 ;European Union 

3307947    05/11/2015
[International Registration No. : 1248802]
Trendfire Technologies GmbH
Herrenberger Str. 56 71034 Böblingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for electronic data processing; computer firmware; data processing apparatus; program carriers and 
data carriers for electronic data processing; apparatus for data transmission via wire or via wireless transmission 
techniques; computer programs and software for cell phones, mobile data processing terminals and auxiliary equipment 
connected thereto; electronic publications and handbooks (downloadable); electrical cables; regulating apparatus, 
electric; printed circuit boards for computers; fuel consumption measuring apparatus; fuel level indicators; fuel 
consumption indicators; mobile computers; monitors (computer programs); telematics terminal apparatus; telematics 
apparatus; GPS apparatus; apparatus for radio engineering and telecommunication engineering, apparatus for 
telecommunication and apparatus for navigation and position fixing; transmitters, transceivers, antennas, sensors, 
control units; electrical communication machines and instruments; apparatus for recording, transmitting and 
reproduction of messages and images; apparatus for recording and transmitting position data (vehicles and objects).

Cl.16;Printed handbooks and publications.

Cl.35;Consulting for assessment analysis relating to business management and organisation of business processes 
for electronic data processing; administration of vehicles and consulting referring to this; administration of subscriptions 
for a telematic service, telephone service or computer service (internet); collecting data in databases; transportation fleet 
management, namely commercial administration, planning, controlling and supervising vehicles of a transportation fleet.
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Cl.37;Maintaining data processing apparatus hardware and data processing terminal hardware; maintaining software 
controlled apparatus and devices; installation of computer facilities and computer networks and systems with cell phones 
and mobile data processing terminals.

Cl.38;Online service, namely telecommunication for vehicle location; providing data access in computer data bases; 
cell phone services; transmission of messages, images and audio signals via computer, via cell phones and via mobile 
data processing terminals; internet services, namely providing access to information and to software on the internet; 
telecommunication.

Cl.39;Transport services of persons, animals or goods.

Cl.41;Training for hardware and software of data processing systems.

Cl.42;Consulting services for transportation fleet companies concerning their computer equipment and use of 
suitable software for transport; consulting for creation of software; creating programs for electronic data processing; 
creating a data base; saving data in computer databases; consulting concerning software; maintaining software; 
technical analysis of business processes and processes for electronic data processing; planning of computer facilities 
and computer networks and systems with cell phones and mobile data processing terminals; computer consulting 
services (hotline); renting computer software, computer hardware and program controlled data processing apparatus; 
development of hardware for computers, peripherals adapted for use with computers, cell phones and mobile data 
processing terminals (smartphones, tablet computers); providing an electronic internet platform for displaying positions 
and status display on the internet.
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Priority claimed from 10/03/2015; Application No. : 013812037 ;European Union 

3308232    10/09/2015
[International Registration No. : 1283485]
Imerys Ceramics France
154 rue de l'Université F-75007 Paris France

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of ceramic articles; industrial minerals; ceramic precursor 
compositions for use in the manufacture of ceramic articles; ceramic materials for use in industry; ceramic materials in 
paste form for use in industry; compositions for the manufacture of technical ceramics; ceramic compositions ready to 
use as a feedstock for injection moulding machines.

Cl.7;Injection moulding machines; molds [parts of machines]; parts and fittings for all the aforementioned goods.

Cl.11;Sanitaryware; furnaces, other than for laboratory use; bidets; flushing tanks; showers; sinks; drying apparatus 
and installations; wash-hand basins [parts of sanitary installations]; toilet bowls; toilet seats; urinals [sanitary fixtures].

Cl.21;Table plates; earthenware; mugs; porcelain ware; services [dishes]; tableware, other than knives, forks and 
spoons; tea services [tableware]; coffee services [tableware].

Cl.37;Factory construction; machinery installation, maintenance, and repair.

Cl.41;Teaching; practical training [demonstration].

Cl.42;Research, design and development of ceramic precursor compositions; research, design and development of 
ceramic compositions ready to use as a feedstock for injection moulding machines.
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Priority claimed from 11/08/2015; Application No. : 680039 ;Switzerland 

3309129    25/11/2015
[International Registration No. : 1283628]
Philip Morris Brands Sàrl
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, battery 
chargers for electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for 
heating tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco.

Cl.34;Tobacco, raw or manufactured; tobacco products; cigars, cigarettes, cigarillos, tobacco for roll-your-own 
cigarettes, pipe tobacco, chewing tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); 
electronic cigarettes; tobacco products for the purpose of being heated; electronic devices and their parts for the purpose
of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; smokers' articles, cigarette 
paper, cigarette tubes, cigarette filters, tobacco tins, cigarette cases, ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters, matches; electronic devices for inhalation containing essential oils (smokers' articles); liquid nicotine 
solutions, namely, liquid nicotine for use in electronic cigarettes; aromatic preparations, namely, liquid preparation used 
to refill cartridges of electronic cigarettes; wired vaporizer for electronic cigarettes and electronic smoking devices.

Cl.35;Wholesale or retail services in the field of tobacco products, electronic cigarettes and products for use with 
electronic cigarettes.
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Priority claimed from 26/06/2015; Application No. : 302015000028260 ;Italy 

3309812    03/11/2015
[International Registration No. : 1283215]
FCA Italy S.p.A.
Corso Giovanni Agnelli, 200 I-10135 Torino Italy

Proposed to be Used
IR DIVISION
Cl.25;Pelerines; leg warmers; cyclists' clothing; trousers; tights; underwear; ankle boots; bath shoes; bath sandals; 
footwear; bath robes; ear muffs [clothing]; suits; masquerade costumes; scarves; jumpers; singlets; gymnastic shoes; 
visors [headwear]; sleep masks; leather clothing; clothing of imitations of leather; sport shoes; jackets [clothing]; 
dresses; pyjamas; knitwear [clothing]; sashes for wear; ready-to-wear clothing; hats; clothing; pullovers; berets; 
motorcycle clothing; tee-shirts; parkas; headbands [clothing]; gymnastic shoes; sandals; coats; neckties; headwear; 
socks; hosiery; caps [headwear]; motorists' clothing; clothing for men, women, and children; blouses; clothing; footwear; 
headgear; breeches; short-sleeve shirts; bandanas [neckerchiefs]; footwear; beach shoes; beachwear; layettes [clothing]; 
skirts; gloves [clothing]; combinations [clothing]; shirts; shawls; belts [clothing]; suspenders; stockings; sweaters; 
clothing for sports; mackintoshes.

Cl.28;Games; playthings; tables for table football; body-training apparatus; bows for archery; rattles [playthings]; 
building games; gloves for games; protective paddings [parts of sports suits]; carnival masks; bags especially designed 
for skis and surfboards; skating boots with skates attached; swimming boards; scratch cards for playing lottery games; 
trampolines; playing cards; kaleidoscopes; bingo cards; bodyboards; billiard cues; Christmas tree stands; fishing 
equipment; toy pistols; chessboards; fitness exercise machines; guts for rackets; ring games; conjuring apparatus; 
skittles [games]; ornaments for Christmas trees, except illumination articles and confectionery; decoys for hunting or 
fishing; arcade video game machines; teddy bears; in-line roller skates; trampolines [sporting articles]; radio-controlled 
toy vehicles; Christmas trees of synthetic material; tennis ball throwing apparatus; golf bags, with or without wheels; 
toys; amusement machines, automatic and coin-operated; shin guards [sports articles]; air pistols [toys]; checkerboards; 
sleds [sports articles]; gaming machines for gambling; slot machines [gaming machines]; video game apparatus; portable
games with liquid crystal displays; camouflage screens [sports articles]; punching bags; plush toys; flying discs [toys]; 
skateboards; paragliders; apparatus for games; hang gliders; sailboards; scooters [toys]; backgammon games; 
surfboards; theatrical masks; parlour games; nets for sports; practical jokes [novelties]; chest expanders [exercisers]; 
dice games; checkers [games]; targets; bob-sleighs; rocking horses [toys]; billiard table cushions; balls for games; 
bladders of balls for games; decorations for Christmas trees; paper party hats; chips for gambling; confetti; lures for 
hunting; sail board masts; puzzles; fairground ride apparatus; board games; mobiles [toys]; elbow guards [sports 
articles]; surf skis; coin-operated billiard tables; billiard tables; spinning tops; tables for table tennis; skis; ice skates; 
roller skates; dolls; puppets; dolls' houses; bar-bells; cups for dice; landing nets for fishing; cricket bags; kites; fishing 
rods; marbles for playing games; balls for games; swings; play or sports articles; gymnastic and sporting articles not 
included in other classes; play and sports equipment; soap bubbles (toys); controllers for game consoles; scale model 
kits [toys]; scale model vehicles; knee guards [sports articles]; butterfly nets; surf skis; toy vehicles; snowboards; sling 
shots [sports articles]; snowshoes; slides [playthings]; epee [fencing weapons]; appliances for gymnastics; skittles 
[games]; bats for games; darts; tennis nets; chess games; dominoes; discuses for sports; playing balls; stationary 
exercise bicycles; toys for domestic pets.
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3309853    04/09/2015
[International Registration No. : 1201439]
Rosneft Oil Company
Sofiyskaya nab., 26/1 RU-115035 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.4;Anthracite; benzol; wood briquettes; combustible briquettes; petroleum jelly for industrial purposes; wax [raw 
material]; ozocerite [ozokerite]; illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; gas for lighting; 
producer gas; solidified gases [fuel]; lubricating graphite; additives, non-chemical, to motor-fuel; firewood; paper spills 
for lighting; fish oil, not edible; lanolin; illuminating grease; grease for leather; grease for shoes; tallow; industrial grease; 
coke; xylene; xylol; ligroin; wood spills for lighting; oils for paints; oils for releasing form work [building]; oil for the 
preservation of masonry; oil for the preservation of leather; textile oil; moistening oil; coal tar oil; coal naphtha; castor oil 
for technical purposes; bone oil for industrial purposes; sunflower oil for industrial purposes; rape oil for industrial 
purposes; nightlights [candles]; oleine; paraffin; dust removing preparations; soya bean oil preparations for non-stick 
treatment of cooking utensils; non-slipping preparations for belts; coal dust [fuel]; firelighters; perfumed candles; 
Christmas tree candles; lubricating grease; dust binding compositions for sweeping; dust laying compositions; alcohol 
[fuel]; methylated spirit; preservatives for leather [oils and greases]; stearine; mineral fuel; motor fuel; fuel with an 
alcoholic base; peat [fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks 
for candles; ceresine; electrical energy; ethanol [fuel]; petroleum ether.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal; aquaria [structures]; alabaster; window frames, not of metal; asbestos 
cement; asphalt; beams, not of metal; balustrading; huts; swimming pools [structures, not of metal]; silos, not of metal; 
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arbours [structures not of metal]; concrete; bitumen; joists, not of metal; telephone booths, not of metal; beacons, not of 
metal, non-luminous; building paper; busts of stone, concrete or marble; bird baths [structures, not of metal]; binding 
agents for making briquettes; binding material for road repair; stained-glass windows; felt for building; aviaries, not of 
metal [structures]; gates, not of metal; diving boards, not of metal; geotextiles; gypsum; plaster; potters' clay; potters' 
clay [raw material]; earth for bricks; clay; gravel; aquarium gravel; granite; doors, not of metal; folding doors, not of 
metal; coal tar; chimney pots, not of metal; prefabricated houses [kits], not of metal; parquet floor boards; memorial 
plaques, not of metal; roofing shingles; wood for making household utensils; veneer wood; moldable wood; chimney 
shafts, not of metal; jalousies, not of metal; roof gutters, not of metal; street gutters, not of metal; agglomerated bagasses 
of cane [building material]; signs, non-luminous and non-mechanical, not of metal, for roads; non-luminous and non-
mechanical signs, not of metal; calcareous stone; lime; fences, not of metal; works of stonemasonry; works of art of 
stone, concrete or marble; cabanas, not of metal; stone; rubble; artificial stone; building stone; paint spraying booths, not 
of metal; gravestones; reeds, for building; greenhouse frames, not of metal; framework, not of metal, for building; 
cornices, not of metal; building cardboard [asphalted]; wood pulp board, for building; building cardboard; skating rinks 
[structures, not of metal]; quartz; caissons for construction work under water; bricks; fire burrs; water-pipe valves, not of 
metal or plastic; drain traps [valves], not of metal or plastic; cask wood; mooring bollards, not of metal; cement posts; 
chimney cowls, not of metal; buildings, not of metal; buildings, transportable, not of metal; door casings, not of metal; 
stringers [parts of staircases], not of metal; silica [quartz]; roofing, not of metal; manhole covers, not of metal; xylolith; 
chicken-houses, not of metal; building timber; manufactured timber; sawn timber; wood, semi-worked; staircases, not of 
metal; road marking sheets and strips of synthetic material; reinforcing materials, not of metal, for building; bituminous 
products for building; tar; road coating materials; materials for making and coating roads; fireclay; pitch; building 
materials, not of metal; refractory construction materials, not of metal; masts [poles], not of metal; raw chalk; calcareous 
marl; mosaics for building; marble; slate powder; porches, not of metal, for building; tombs, not of metal; flashing, not of 
metal, for building; roof flashing, not of metal; perches; duckboards, not of metal; wall claddings, not of metal, for 
building; moldings, not of metal, for cornices; moldings, not of metal, for building; coatings [building materials]; tomb or 
grave enclosures, not of metal; laths, not of metal; wood panelling; wall linings, not of metal, for building; palings, not of 
metal; crash barriers, not of metal, for roads; latticework, not of metal; olivine for building; shuttering, not of metal, for 
concrete; poles, not of metal, for electric power lines; props, not of metal; branching pipes, not of metal; fair huts; tombs 
[monuments], not of metal; wainscotting, not of metal; signalling panels, non-luminous and non-mechanical, not of metal; 
building panels, not of metal; parquet flooring; partitions, not of metal; lintels, not of metal; casement windows, not of 
metal; aquarium sand; silver sand; sand, except foundry sand; sandstone for building; planks [wood for building]; tarred 
strips, for building; rocket launching platforms, not of metal; platforms, prefabricated, not of metal; floor tiles, not of 
metal; tiles, not of metal, for building; paving slabs, not of metal; cement slabs; grave slabs, not of metal; scaffolding, not 
of metal; asphalt paving; wood paving; paving blocks, not of metal; lighting slabs; macadam; fireproof cement coatings; 
bituminous coatings for roofing; roof coverings, not of metal; roofing, not of metal, incorporating solar cells; wooden 
floor boards; cladding, not of metal, for building; mantlepieces; door panels, not of metal; floors, not of metal; sills, not of 
metal; porphyry [stone]; ceilings, not of metal; floating docks, not of metal, for mooring boats; cork [compressed]; grout; 
asbestos mortar; tanks of masonry; scantlings [carpentry]; furrings of wood; vinyl siding; pilings, not of metal; pigsties, 
not of metal; insect screens not of metal; vaults, not of metal [burial]; schists; blinds [outdoor], not of metal and not of 
textile; shutters, not of metal; statues of stone, concrete or marble; figurines [statuettes] of stone, concrete or marble; 
alabaster glass; safety glass; glass granules for road marking; insulating glass [building]; window glass, for building; 
window glass, except glass for vehicle windows; building glass; plate glass [windows], for building; tombstone stelae, not
of metal; stables, not of metal; advertisement columns, not of metal; posts, not of metal; telegraph posts, not of metal; 
hips for roofing; stair-treads [steps], not of metal; tombstone plaques, not of metal; greenhouses, transportable, not of 
metal; terra cotta; penstock pipes, not of metal; water-pipes, not of metal; gutter pipes, not of metal; ducts, not of metal, 
for ventilating and air conditioning installations; drain pipes, not of metal; chimneys, not of metal; rigid pipes, not of metal 
[building]; turnstiles, not of metal; tufa; angle irons, not of metal; lengthening pieces, not of metal, for chimneys; bicycle 
parking installations, not of metal; plywood; foundry molds [moulds], not of metal; cement for blast furnaces; cement for 
furnaces; magnesia cement; cement; pantiles; slate; roofing slates; slag [building material]; clinker stone; railroad ties, 
not of metal; veneers; clinker ballast; concrete building elements; letter boxes of masonry.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agencies; commercial 
information agencies; cost price analysis; rental of advertising space; business auditing; employment agencies; 
accounting; invoicing; business efficiency expert services; demonstration of goods; transcription; marketing studies; 
commercial information and advice for consumers [consumer advice shop]; business research; marketing research; 
personnel recruitment; business management and organization consultancy; business organization consultancy; 
business management consultancy; personnel management consultancy; professional business consultancy; layout 
services for advertising purposes; marketing; business management of performing artists; business management of 
sports people; organization of fashion shows for promotional purposes; organization of trade fairs for commercial or 
advertising purposes; shop window dressing; business appraisals; payroll preparation; sponsorship search; business 
management assistance; commercial or industrial management assistance; presentation of goods on communication 
media, for retail purposes; economic forecasting; auctioneering; sales promotion for others; production of advertising 
films; office machines and equipment rental; rental of advertising time on communication media; publicity material rental; 
rental of vending machines; rental of photocopying machines; bill-posting, outdoor advertising; distribution of samples; 
direct mail advertising; writing of publicity texts; business inquiries; systemization of information into computer 
databases; advisory services for business management; tax preparation; drawing up of statements of accounts; 
telemarketing services; psychological testing for the selection of personnel; business management of hotels; commercial 
administration of the licensing of the goods and services of others; administrative processing of purchase orders; public 
relations; modelling for advertising or sales promotion; relocation services for businesses; price comparison services; 
secretarial services; procurement services for others [purchasing goods and services for other businesses]; shorthand; 
outsourcing services [business assistance]; telephone answering for unavailable subscribers; photocopying services.

Cl.39;Air transport; motor coach rental; boat rental; garage rental; rental of vehicle roof racks; aircraft rental; parking 
place rental; rental of warehouses; booking of seats for travel; travel reservation; transport reservation; towing; bottling 
services; water distribution; delivery of newspapers; message delivery; parcel delivery; delivery of goods; delivery of 
goods by mail order; flower delivery; launching of satellites for others; traffic information; transportation information; 
storage information; transportation logistics; rescue operations [transport]; arranging of cruises; arranging of travel 
tours; carting; transport and storage of trash; transporting furniture; lighterage services; removal services; transport of 
travellers; guarded transport of valuables; barge transport; marine transport; passenger transport; river transport; 
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porterage; refloating of ships; vehicle breakdown assistance [towing]; shipbrokerage; transport brokerage; freight 
brokerage; car rental; railway truck rental; rental of diving bells; rental of diving suits; rental of motor racing cars; railway 
coach rental; rental of wheelchairs; rental of storage containers; horse rental; rental of freezers; refrigerator rental; 
vehicle rental; electricity distribution; distribution of energy; packaging of goods; ice-breaking; piloting; water supplying; 
escorting of travellers; ambulance transport; streetcar transport; wrapping of goods; operating canal locks; car parking; 
chauffeur services; pleasure boat transport; courier services [messages or merchandise]; salvaging; salvage of ships; 
underwater salvage; taxi transport; franking of mail; freighting; physical storage of electronically-stored data or 
documents; boat storage; storage of goods; warehousing; sightseeing [tourism]; freight forwarding.
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Priority claimed from 07/09/2015; Application No. : 678360 ;Switzerland 

3309874    15/10/2015
[International Registration No. : 1283949]
European League Against Rheumatism, EULAR
Seestrasse 240 CH-8802 Kilchberg Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Digital recording media; online publications (downloadable) provided from databases or the Internet.

Cl.16;Printing products (printed matter); books, brochures; printed reports; instructional, educational or training 
assistance.

Cl.35;Data compilation and systematization in a computer database; compilation of commercial directories.

Cl.36;Provision of funds for research institutions and organizations; financial sponsorship in the field of science, 
education, research and development; provision of financial assistance for conferences and courses.

Cl.38;Provision of email and instant messaging services.

Cl.41;Training, education and teaching; organizing and conducting classes, seminars, conferences,symposiums, 
meetings, training workshops, exhibitions and special events including media events; issue and publication of research 
results; medical training held as information sessions; all the aforementioned services in the field of rheumatology.

Cl.42;Consulting Services in the field of scientific and industrial research, scientific, technological and research 
services, consultancy services in the field of research and development in the field of therapy; all the aforementioned 
services in the field of rheumatology; provision of information and data relating to scientific and technological research 
and development.

Cl.43;Provision of conference facilities, housing service agencies (hotels, boarding accomadation).

Cl.45;Granting licenses for research and development (legal services) in the field of rheumatology.
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Priority claimed from 02/11/2015; Application No. : 014753529 ;European Union 

3309890    08/12/2015
[International Registration No. : 1283904]
invisibobble GmbH
Max-Joseph-Str. 7 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.26;Hair ornaments, hair bands.

Cl.44;Hair salon services, beauty salon services.
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3309908    13/11/2015
[International Registration No. : 1283546]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing online exchanges and online auctions for buying or selling advertising; advertising services for 
matching buyers and sellers of advertising, for tracking advertising performance, for managing, distributing and serving 
advertising, for analyzing advertising data, for reporting advertising data, and for optimizing advertising performance; 
advertising and marketing consultancy services; commercial information services, namely, advertisement management 
by providing reports, advertisement targeting, and management of electronically stored advertising, for use on the global 
computer network; creating and developing advertising campaigns for others; advertising and marketing consultancy 
services.

Cl.42;Computer services for administering online exchanges and online auctions for buying and selling advertising, 
for matching buyers and sellers of advertising, for tracking advertising performance, for managing, distributing and 
serving advertising, for analyzing advertising data, for reporting advertising data, and for optimizing advertising 
performance.
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Priority claimed from 21/04/2015; Application No. : 154175325 ;France 

3309923    20/10/2015
[International Registration No. : 1283570]
Quentin DESVIGNE
1 rue de la Fontaine F-68300 Saint-Louis France

Proposed to be Used
IR DIVISION
Cl.35;Advertising; presentation of goods on all communication media, for retail sale; business management and 
organization consultancy; accounting; computerized file management; organization of exhibitions for commercial or 
advertising purposes; online advertising on a computer network; rental of advertising time on all communication media; 
publication of advertising texts; rental of advertising space; dissemination of advertisements; public relations; company 
audits (commercial analyses); commercial intermediation services; networking between applications and offers of 
services (networking between commercial and professional contacts); commercial project planning, control and 
management; participatory democracy social network (business networking services); platform for coordination between 
citizens, public and private stakeholders for the realization of public-interest projects (business networking services).

Cl.38;Provision of user access to global computer networks; provision of on-line forums; provision of access to 
databases; electronic bulletin board services (telecommunication services); news agencies; radio or television programs 
(broadcasts); teleconferencing or videoconferencing services; electronic messaging services; rental of access time to 
global computer networks.

Cl.41;Education; training; entertainment; sporting and cultural activities; information relating to entertainment or 
education; vocational retraining; publication of books; production and rental of motion pictures; organization of 
competitions (education or entertainment); organization and conducting of colloquiums, conferences or congresses; 
organization of exhibitions for cultural or educational purposes; booking of seats for shows; game services provided on-
line from a computer network; electronic publication of books and periodicals on-line; electronic desktop publishing.

Cl.42;Evaluations and assessments in the fields of science and technology provided by engineers; scientific and 
technical research; design and development of computers and software; research and development of new products for 
others; technical project studies; development (design), installation, maintenance, updating or rental of software; 
computer programming; computer system analysis; design of computer systems; digitization of documents; software as 
a service (SaaS); cloud computing; information technology (IT) consultancy; hosting of servers; energy-related audits; 
electronic data storage.

Cl.45;Online social networking services; participatory democracy social network (online social networking services); 
platform for coordination between citizens, public and private stakeholders for the realization of public-interest projects 
(online social networking services).
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Priority claimed from 24/10/2014; Application No. : 30 2014 064 408 ;Germany 

3309931    17/04/2015
[International Registration No. : 1284122]
WERIT-Kunststoffwerke W. Schneider GmbH & Co. KG
Kölner Straße 57610 Altenkirchen Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable metal constructions; railway material of 
metal; cables and wires of metal (not for electrical purposes); metal hardware and ironmongery; metallic pipes and tubes; 
vessels, especially container tanks, barrels, containers and Intermediate Bulk Containers (IBC), especially for 
transportation and storage, made primarily of metal, especially tin plate or tin sheets, including rain water tanks for 
installation in cellar and soil, storage and transport containers for every object and/or liquid, industry tanks, heating oil 
tanks and pallet boxes; protection cages, made primarily of metal, for containers of all types, especially for Intermediate 
Bulk Containers (IBC); frameworks, made primarily of metal, for buildings and/or containers; transport, storage and 
support pallets (made primarily of metal); container seals (made primarily of metal); packaging containers made of metal; 
taps for barrels (made primarily of metal); storage racks for barrels (made primarily of metal); metal reinforcement 
materials for building purposes; semi-processed building elements made of metal for the production of sanitary facilities, 
especially for frame and/or pre wall installations, as well as their parts; protection cages and pallets made of metal for 
containers of all types; frameworks made of metal; masonry claddings made of metal, metal frames for building purposes;
claddings made of metal for building purposes; wall claddings made of metal; roof tiles made of metal; holders for 
antennas, not adapted.

Cl.11;Water supply installations as well as sanitary apparatuses and systems; sinks, kitchen sinks; bath apparatuses; 
bathtubs; bath installations; bidets; showers; shower cubicles (complete); shower heads; taps; handles for showers; tubs 
for sitz baths; toilets (WC); toilet bowls (WC); toilet seats (WC); toilet flushing apparatuses; toilet tanks (WC), especially 
for wall mounting or surface installation; drain and filler valves (WC); panels (WC) made of plastic or metal; partition walls 
for bathtubs or showers; urinals (sanitary facilities); wash-hand basins (parts of sanitary installations); toilet modules, 
washbasin modules, urinal modules, bidet modules, bath filler modules and combinations thereof; water filtration devices 
toilet cisterns; whirlpool jet apparatuses; ionization devices for the treatment of water; seawater desalination installations 
and water purification installations and apparatuses, especially portable ones; water softening apparatuses and 
installations; water purification installations and machines; water sterilization apparatuses, water supply and distribution 
installations; water dispensing systems and apparatuses; heat accumulators.

Cl.20;Fittings, not of metal, namely window fittings, furniture fittings, coffin fittings, door fittings and bed fittings; 
fastening materials of plastic; vessel, including tanks, barrels, canisters, containers and IBCs, especially for storage and 
transportation, made of plastic, including rainwater tanks for installation in cellars and soil, storage and transport 
containers for every object, industrial tanks; heating oil tanks and pallet boxes; transport, loading and conveyor paletts 
(non-metal); injection-moulded parts made of plastic, including drain taps, screw caps and valves and parts thereof; cans, 
boxes and cases made of plastic; handle sets, not of metal; dowels (connecting dowels, pins), not of metal; dowels (wall 
plugs), not of metal; screws, nuts, protection caps, washers and other connecting and fixing parts made of plastic; 
container seals (not of metal); packaging containers made of plastic; staves; taps for barrels (not of metal); barrel stands 
(not of metal); floating containers (non-metal); clips made of plastic for cables an pipes; stands for flowerpots; furniture; 
magazine and newspaper racks; vats, rain barrels, all of the afore mentioned products not of metal.
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3309934    22/08/2015
[International Registration No. : 1283791]
RUD Ketten Rieger & Dietz GmbH u. Co. KG
Friedensinsel 73432 Aalen Germany

Proposed to be Used
IR DIVISION
Cl.6;Goods of common metal, not included in other classes; chains, in particular binding chains, anchor chains, chain 
slings, security chains, rigging and lashing chains; chain pins; chain barrels; chain adjusters; chain tensioners; chain 
deflectors; chain shorteners; links; chain joints; chain overload indicator links; chain swivels; connecting elements of 
metal for securing chains, belts and/or ropes (of metal); cases, chains, pipes and profile rails of metal as guiding elements
and guiding devices composed thereof for guiding chains, belts and/or ropes (of metal) in a particular direction; coupling 
elements of metal for coupling chains, belts and/or ropes (of metal); components and devices for shortening and 
tensioning chains, belts and/or ropes (of metal), essentially comprising tension links; chain gear, chain harnesses and 
spring buffers and expanders for chain gear and chain harnesses; tension spring buffers of metal for lashing loads; 
retaining loops and expansion braces of metal for use in connection with chains, belts and/or ropes; grabs, hooks, claws, 
eyes, lifting eyes, holding eyes, fastening eyes, shackles, expansion braces and swivels for use in connection with 
chains, belts and/or ropes (of metal); ironmongery, small items of metal hardware; shaped parts of metal; processed and 
non-processed cast metal and forged metal parts; towing chains for vehicles; fittings of metal for containers; devices of 
metal for righting cattle, principally consisting of binding chains, neck straps attached to the binding chain and fasteners 
for the binding chains.

Cl.7;Metalworking machines; conveyors [machines]; jacks [machines]; machine tools; handling apparatus, in 
particular handling machines with controlled operation for manufacturing and assembly purposes; tool and/or tool 
charging, changing and clamping devices as parts of machines; conveyors, in particular chain conveyors, including 
bucket conveyors and dragging conveyors; components and assemblies for machines, apparatus and conveyors of the 
aforesaid kind; carriers being parts of machines; drive shafts; clamping devices for chain conveyors; mechanical 
equipment and apparatus for lifting loads; agricultural implements other than hand-operated, in particular apparatus for 
stall manure removal; apparatus and machines for environmental engineering; conveying chains, as parts of conveyors 
[machines], hoist chains as parts of elevating apparatus; chain cases, chain wheel hubs, chain wheel cogs, chain wheels, 
sprockets as parts of machines; guide wheels, guide rolls, guide rails, rollers, deflection wheels and gear wheels (of 
metal) as parts of machines or motors; buckets, scrapers and carriers for chain conveyors (of metal); mechanical 
equipment for moving anti-skid devices from their non-working position to their working position and back again; hoists.

Cl.8;Hand tools (hand-operated); lifting apparatus and lifting gear (hand operated); stretching and tensioning devices 
for belts and chains, in particular lashing ratchets; hand held tools; hand-operated equipment for moving anti-skid 
devices from their non-working position to their working position and back again.

Cl.9;Measuring, signalling and control apparatus and instruments; apparatus for recording, transmission and 
reproduction of electric data; magnetic data carriers, data processing equipment and computers; computer peripheral 
devices, in particular docking stations; electric display apparatus; computer programs, computer software; data carriers; 
materials testing apparatus and machines; electrical signal transmitters and receivers; transponders; radio-frequency 
transponders; writing and reading apparatus for electric data; RFID hardware and accessories, included in this class; 
electric identification systems, namely RFID devices and systems comprising RFID devices, as well as code readers and 
systems comprising code readers; electronic testing systems, namely inspection testing systems comprising testing 
devices; load and overload indicator devices and elements for chains, ropes and/or straps, loading forks, in particular 
with integrated data transmission and data recording devices and/or sensors, in particular load sensors; all the aforesaid 
goods being in particular for the monitoring and/or checking and/or load monitoring of slings and tying devices; 
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programs for data processing installations, in particular for the design, maintenance and inspection of tyre chains, 
conveyor installations, chains, lifting gear, lashing and fastening devices and parts therefor; data memories for attaching 
tyre chains, conveyor installations, chains, lifting gear, lashing and fastening devices and parts therefor; transponder 
systems and parts thereof, all the aforesaid goods included in this class.

Cl.12;Structural parts of vehicles; non skid devices and anti-skid chains for land vehicles; tyre protection chains; 
mounting brackets and mounting cords being aids for fitting anti-skid chains and tyre protection chains; components for 
fastening safety belts in vehicles; traction control systems for motor vehicles which can be fitted to vehicle wheels; chain 
wheel hubs, chain wheel cogs, chain wheels and sprockets as parts of vehicles.

Cl.25;Clothing, gloves, caps, anti-skid devices for shoes.

Cl.37;Building construction; installation services; installation, repair, maintenance and reconditioning of conveyors, 
hoists, machines and non-skid devices and tyre chains.

Cl.41;Organizing, arranging and conducting of congresses, conferences, colloquiums, symposiums, seminars and 
workshops; publication of text, other than publicity texts; instructional services and continuous training; preparation of 
teaching material; all the aforesaid services being in the mechanical construction field, in particular lifting, tying and sling 
devices, tyre chains and tyre traction devices and for engineering and business economics in this field, all the aforesaid 
services included in this class.

Cl.42;Technological services and research relating thereto; industrial analysis and research services; computer 
software design; physics and engineering services; technical measuring and testing laboratory services; technical 
analysis; surveying; material testing; industrial research, physical research and scientific research; construction drafting; 
research and development (for others); mechanical research; all the aforesaid services being in the field of conveyor 
installations, lifting, tying and sling devices, and in the field of tyre chains, tyre protection chains, anti-skid chains, tyre 
traction devices and chains in general, all the aforesaid services included in this class.
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Priority claimed from 31/07/2015; Application No. : 2015-073648 ;Japan 

3309938    03/08/2015
[International Registration No. : 1283773]
BRIDGESTONE CORPORATION
1-1, Kyobashi 3-chome, Chuo-ku Tokyo 104-8340 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer programs and software for managing information of tires and vehicles.

Cl.37;Inspection of tires and motor vehicles prior to maintenance and repair, and consultancy and information 
services related thereto; retreading of tires and consultancy and information services relating thereto.

Cl.42;Providing computer programs for managing information of tires and vehicles; technical analysis and consulting 
services related to the selection, condition, maintenance, retreading or replacement of vehicle tires; technical analysis 
and consulting services related to the selection, condition, maintenance or replacement of vehicle component parts, 
spare parts and accessories.
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Priority claimed from 11/11/2015; Application No. : 4520150010356 ;Republic of 
Korea 

3309945    25/11/2015
[International Registration No. : 1283749]
HAVE&BE CO., LTD.
6F 4~5, 13, Nonhyeon-ro 72-gil, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Sales agency services for cosmetics; sales agency services for make-up; sales agency services for cosmetic 
preparations for eyelashes; sales agency services for cosmetic preparations for baths; sales arranging of cosmetics; 
sales agency services for cosmetics for animals; sales agency services for cosmetics by the internet; advisory services 
for business management; demonstration of goods; marketing services; sales promotion for others; advertising 
agencies.

Cl.44;Beauty consultancy; hairdressing salons; beauty salons; nail art services; massage; providing information 
about beauty; manicuring; beauty salons and hairdressing salons; make-up services; hygienic and beauty care for 
humans and animals.
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Priority claimed from 15/09/2015; Application No. : 1721694 ;Australia 

3309948    21/12/2015
[International Registration No. : 1284271]
Analytica Limited
320 Adelaide St BRISBANE QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Measuring apparatus and instruments; downloadable files featuring sport, fitness, health and medical information;
computer programs for personal information management; electronic mail and messaging software; computer software; 
computer hardware, apparatus for transmission, recording or reproduction of sound, data and images; data processing 
equipment.

Cl.10;Medical devices, apparatus and instruments.
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Priority claimed from 22/06/2015; Application No. : 30 2015 043 134 ;Germany 

3309956    15/09/2015
[International Registration No. : 1284015]
MAN Truck & Bus AG
Dachauerstrasse 667 80995 München Germany

Proposed to be Used
IR DIVISION
Cl.12;Commercial vehicles and their parts, spare parts and components.

Cl.28;Games; toys including vehicle models.

Cl.37;Repair, in particular repair, maintenance and care including breakdown services.
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Priority claimed from 02/06/2015; Application No. : 014190219 ;European Union 

3309961    01/12/2015
[International Registration No. : 1284242]
Orphazyme ApS
c/o COBIS A/S Ole Maaløes Vej 3 DK-2200 København N Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and in science; proteins for use in science and in manufacture; biochemicals namely, 
polypeptides for scientific, research and commercial use; with the exclusion of chemicals used in the food industry and 
animal food industry, ingredients for foodstuffs for animals.

Cl.5;Preparations for pharmaceutical purposes, preparations for medical purposes, chemical-pharmaceutical 
preparations, diagnostic preparations for medical purposes, reagents for medical purposes and for research, 
preparations for analysis for medical and research purposes; pharmaceutical and medical preparations for the treatment 
of rare and genetic diseases; pharmaceutical and medical preparations for the treatment of diseases involving protein 
misfolding and lysosomal pathology; pharmaceutical and medical preparations for the treatment of neurodegenerative 
diseases; pharmaceutical and medical preparations for the treatment of ALS (amyotrophic lateral sclerosis), MND (motor 
neuron disease) and LSD (lysosomal storage diseases); pharmaceutical and medical preparations for the treatment of 
niemann-pick disease type c; all of the aforementioned with the exclusion of veterinary preparations, ingredients, and 
supplements for food, medicated foodstuffs for animals.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; basic research and clinical research, hereunder for medicine and vaccine development; all the aforementioned 
services with the exclusion of services relating to the veterinary sector.
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Priority claimed from 26/02/2015; Application No. : 1305492 ;Benelux 

3309967    30/07/2015
[International Registration No. : 1283982]
Huhtamaki Finance B.V.
Jupiterstraat 102 NL-2132 HE Hoofddorp

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, cardboard from paper pulp, including packaging materials made thereof; paper and carton 
boxes, containers, including their respective lids and covers; products of moulded cardboard fibre, cardboard, 
paperboard, namely boxes, egg cartons and egg trays, fruit trays, boxes containers, wine bottle trays, wine bottle 
dividers, cup carrier; protective packaging of paper, cardboard and moulded cardboard fibre for electronics and foodstuff;
disposable and non-disposable boxes, containers and covers for the aforementioned products included in this class 
made of paper and carton for packaging purposes; sheets of cellulose for wrapping; napkins of cellulose; plastic 
materials for packaging, not included in other classes; bags of plastic and paper, for packaging purposes; plastic 
wrapping sheets and films; paper towels and cup carriers, all made of bagasse; carton sleeves for cups and containers, 
paper wraps and bags; cardboard baking cases; case doilies of paper and cardboard; napkins of paper; tissues; wet 
napkins of paper; carton boxes; packaging labels made of paper, cardboard or plastic.

Cl.20;Plastic boxes, packaging containers and tubs, including their respective lids; fixed towel and napkin dispensers,
not of metal; plastic food storage containers, including their respective lids and all intended for the food industry.

Cl.21;Disposable and non-disposable household or kitchen utensils, including plates, dishes, trays, mugs, cups, 
plastic glasses, food containers for snacks and salads, lids, egg cups, stirring stick, bowls, holders and coasters, 
including their respective lids; plastic holders for napkins, towels, cups and cutlery; toothpicks; chopsticks; coasters 
(tableware); trays; boxes for dispensing paper serviettes; boxes for dispensing paper towels; soap boxes; plastic cups, 
including their lids and all intended for the food industry; dispensers of paper towels, napkins, tissues, cups and cutlery 
for household use, as far as included in this class; straws for drinking; drinking glass holders; cups.
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Priority claimed from 06/07/2015; Application No. : 2015/17,956 ;South Africa 

3309969    15/12/2015
[International Registration No. : 1283961]
Microsoft Corporation
One Microsoft Way Redmond, WA 980526399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.42;Software as a Service (SaaS).
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Priority claimed from 11/06/2015; Application No. : 013980628 ;European Union 

3309977    09/12/2015
[International Registration No. : 1284077]
TWIN SET - SIMONA BARBIERI S.P.A.
Via Della Chimica, 21 I-41012 CARPI (Modena) Italy

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; bags; handbags; trunks and travelling bags; key cases; wallets; purses made 
in leather and imitation of leather; make-up bags sold empty; umbrellas.

Cl.25;Skirts; trousers; shorts; jeans; shirts; blouses; jerseys; sweaters; T-shirts; vests; suits; tracksuits; cloaks; 
coats; overcoats; bomber jackets; tunics; jackets; anoraks; raincoats; stockings; socks; hats; headgear; gloves; neckties;
swimsuits; belts; shoes; beach shoes; slippers; boots; bath robes; tights; underwear; sportswear; scarves.
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Priority claimed from 05/10/2015; Application No. : 014644058 ;European Union 

3309987    06/10/2015
[International Registration No. : 1284226]
DIMAC S.r.l.
S.S. 10 per Voghera, 93/5/D Reg. Villoria I-15057 Tortona (Alessandria) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for control, measurement and selection.

Cl.9;Electrical and electronic control apparatus and instruments; electrical controls; scientific research and laboratory 
apparatus, educational apparatus and simulators; electric and electronic components; safety, security, protection and 
signalling devices; operating software and systems.
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Priority claimed from 07/10/2014; Application No. : 30 2014 062 328 ;Germany 

3309993    23/03/2015
[International Registration No. : 1284120]
HANS HEIDOLPH GmbH & Co. KG
Starenstr. 23 93309 Kelheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools and equipment, included in this class, namely shaking and mixer equipment, 
integrated ventilation systems, dispersers, disperser drives, stirring devices, in particular mechanical paddle mixers, 
propeller mixers, turbine agitators, magnetic stirring devices, bath fittings for magnetic stirring devices, pumps and pump 
drives; motors and engines (except for land vehicles), namely pump and stirrer motors; motors and engines (except for 
land vehicles), in particular bevel gear motors, worm gear motors and other angular gear motors, for pump drives, for 
electro-medical purposes, chemical equipment, laboratory equipment; brakes, machine couplings and transmission 
components (except for land vehicles), including quick-stop devices, stop brakes, magnetic brakes, Rushmore-type 
armature brakes, electronic motor brakes, chucks, flexible stirrer couplings, stirrer seals, flexible shafts, clamps, sleeves; 
parts of machines, devices, motors and engines, as far as included in this class; fittings for machines, fans, cross-flow 
fans, axial-flow fans, radial-flow fans, special-purpose fans, shaking and mixer equipment, integrated ventilation systems, 
dispersers, disperser drives, stirring devices, in particular mechanical paddle mixers, propeller mixers, turbine agitators 
and magnetic stirring devices, bath fittings for magnetic stirring devices, pumps and pump drives as well as for motors 
and engines, namely housings, frames, drives, stands, receptacle holders, rotary pistons, coolers, receiving pistons, 
dispersing tools, floating ring seals, mechanical revolution adjustments, mechanical/hydraulic revolution controls, 
protection devices for agitator shafts, mixer heads, magnetic mixer rods, pump heads, flexible tubes for pumps, 
mechanical/hydraulic control and regulating elements, mechanical/hydraulic speed governors and mechanical/hydraulic 
pressure regulators.

6012



Cl.9;Scientific, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments; shaking and mixer equipment, test tube shakers, overhead mixer equipment, shaking incubators, rotary 
evaporators, heating baths, integrated ventilation systems, lifts for heating baths, dispersers, disperser drives, stirring 
devices, in particular stirring devices for laboratories, paddle mixers, propeller mixers, turbine agitators, magnetic stirring 
devices, bath fittings for heating equipment and magnetic stirring devices; electric and electronic control and regulating 
devices for all the aforesaid goods; parts for scientific, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments, as far as included in this class; fittings for scientific, weighing, 
measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments, as far as included in 
this class, namely housings, frames, stands, receptacle holders, rotary pistons, coolers, receiving pistons, boiling 
temperature probes, dispersing tools, floating ring seals, mechanical revolution adjustments, revolution controls, 
protection devices for agitator shafts, mixer heads, electronic revolution counters, magnetic mixer rods, temperature 
probes, thermostats, pump heads, flexible tubes for pumps, control and regulating elements, electronic control parts, 
electronic regulating parts, electronic speed governors and pressure regulators, electronic incremental sensors; data 
processing equipment and computers, data carriers with and without computer-readable data and programs; lifts for 
heating baths, stirring devices for laboratories, boiling temperature probes, revolution counters, temperature probes, 
thermostats, incremental sensors.

Cl.42;Research and development in the fields of natural and engineering sciences; technical consultancy in relation to
research services in the fields of motive power, laboratory and chemical engineering, preparation of reports relating to 
technical research; conducting of scientific studies; technical planning and consultancy for supplying installations, in 
particular in the fields of motive power, laboratory and chemical engineering; technical planning and consultancy in 
connection with the construction and renewal of industrial installations, in particular in the fields of motive power, 
laboratory and chemical engineering; creating, updating, design and rental of computer software and computer programs 
for data processing; development and maintenance of databases; calibration (measuring); research and development 
services regarding new products for others.
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Priority claimed from 01/10/2015; Application No. : 86775361 ;United States of 
America 

3310001    18/11/2015
[International Registration No. : 1284037]
Bridgewater Chocolate, LLC
599 Federal Road Brookfield CT 06804 United States of America

Proposed to be Used
IR DIVISION
Cl.30;Candy and chocolates.

Cl.35;Retail and online ordering and store services featuring candy and chocolates also accessible by telephone, 
facsimile and mail order; catalog ordering services featuring candy and chocolates.
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Priority claimed from 12/06/2015; Application No. : UK00003113056 ;United Kingdom
3310057    23/09/2015
[International Registration No. : 1283798]
Watson-Marlow Limited
Falmouth Cornwall TR11 4RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Valves (other than parts of machines) made wholly or principally of metal and linings therefor; diaphragms for 
valves (other than parts of machines) made wholly or principally of metal and linings therefor; metal connectors for 
attaching probes, valves and instrumentation to process lines and vessels; metal manifolds; parts and fittings for the 
aforesaid goods.

Cl.7;Flow regulators (being parts of machines); valves (being parts of machines) and linings therefor; power operated 
valves and linings therefor; diaphragms for valves (being part of machines); drives for valves (being part of machines); 
actuators; positioners (being part of machines); mixing machines; magnetic mixers for use in the bioprocessing and 
pharmaceutical industries; agitators and mixers including motor/gear box assembly, driveshaft, impeller, blades, seals, 
bearings and magnets; parts and fittings for the aforesaid goods.

Cl.9;Flow measuring and regulating apparatus and instruments; control, metering, monitoring, regulating apparatus 
and instruments; electrical and electronic control apparatus for valves; electrical and electronic actuators for valves; 
valves (operated automatically by electric or electronic control, by solenoid, or by temperature or other changes in 
physical conditions); switches for actuators and valves; parts and fittings for the aforesaid goods; flow regulating 
apparatus.

Cl.20;Water-pipe valves of plastic; valves (other than parts of machines) made wholly or principally of plastics and 
linings therefor; diaphragms for valves (other than parts of machines) made wholly or principally of plastics and linings 
therefor; plastic connectors for attaching probes, valves and instrumentation to process lines and vessels; plastic 
manifolds; parts and fittings for the aforesaid goods.
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3310061    19/09/2015
[International Registration No. : 1284169]
DKMS Deutsche Knochenmarkspenderdatei gemeinnützige Gesellschaft mbH
Scheidtweilerstrasse 63-65 50933 Köln Germany

Proposed to be Used
IR DIVISION
Cl.16;Newspapers; periodicals; magazines; paper, cardboard (cardboard box) and products from these materials to 
the extent as included in this class; printed matter; book-binding articles; instructional and teaching material (except 
apparatus); plastic packaging material to the extent as included in this class; printing type; printing blocks; all the above 
mentioned products solely for information on bone marrow and stem cell donors and for searching for bone marrow and 
stem cell donors.

Cl.35;Advertising; business management; business administration; office functions; organisation and conducting of 
events for commercial or advertising purposes; updating and maintenance of data in computer databases; 
systematisation of data in computer databases; compilation of data in computer databases.

Cl.38;Telecommunications; broadcasting of TV programmes; broadcasting radio programmes; broadcasting cable TV 
programmes; broadcasting radio programmes; providing access to a global computer network; providing access to 
information on the Internet; providing access to Internet chat rooms; providing telecommunication channels for 
teleshopping services; providing telecommunication connections to a global computer network; providing access to 
platforms on the Internet; providing access to portals on the Internet; leasing of equipment for telecommunications; 
providing access to chat lines, chat rooms and forums; text messaging services; broadcasting of video conferences; 
electronic mail; e-mail services; satellite transmission; voice mail services, telephone service, telephone exchange, 
telegraph service, telegraphing, telegram service (cables), teleconference services; telecopying service; teletext service; 
leasing fax machines; leasing message transmission equipment; leasing modems; leasing telephones; leasing 
telecommunication equipment; providing access to databases; web messaging; provision and rental of access time to 
databases.

Cl.41;Education; training; entertainment; sporting and cultural activities; organisation and conducting of sporting, 
cultural and entertainment events for achieving a non-commercial goal; organising lotteries.

Cl.42;Research in the field of science technology conducted using databases and the Internet; scientific and industrial
research; programming of data processing programs; carrying out chemical analyses; research into bacteriology, 
chemistry and genealogy; services of a bacteriological laboratory to the extent as included in this class.

Cl.43;Providing food and drink and temporary accommodation for guests.

Cl.44;Medical care; health and beauty care; services of a doctor; blood bank services; hospital and clinic services; 
medical nursing services.
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Priority claimed from 21/05/2015; Application No. : 30 2015 102 752 ;Germany 

3310062    03/11/2015
[International Registration No. : 1283807]
Sartorius Stedim Biotech GmbH
August-Spindler-Strasse 11 37079 Göttingen Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers, namely metal containers, for holding and transport of flexible bags for biological, medical or 
pharmaceutical fluids.

Cl.7;Mixing machines; mixers [machines]; housings and filter housings made of stainless steel and plastic for 
machines and motors; pumps [machines]; electric welding apparatus, namely for plastic hoses, pipes, bags and 
containers; cutting machines, namely mechanical apparatus for separating plastic hoses, pipes, bags and containers.

Cl.9;Scientific instruments, apparatus and equipment, including laboratory apparatus; weighing apparatus; probes for 
scientific purposes, in particular sensors; apparatus for the analysis of gases, spectrometers, including for fluorescence 
spectra and apparatus for measuring turbidity; refractometers; pH meters, measuring apparatus for determining the 
moisture content of substances, measuring apparatus operating according to the principle of high-frequency technology, 
including microwave resonance technology, measuring apparatus for determining enzymatic reactions, electrochemical 
measuring apparatus, conductivity measuring apparatus, apparatus for determining biomass, pressure and temperature, 
ultrasonic measuring apparatus for determining flow; data processing devices, in particular devices for the acquisition, 
storage, reproduction and/or control of data, including for processes for the transformation of substances; software, in 
particular for the control of processes and for chemometric applications.

Cl.11;Filters, including filter apparatus and installations; filter modules, such as cross-flow filter cassettes, filter 
capsules, filter candles, filter winding modules, membrane filters, membrane adsorbers and filter nonwovens for 
applications in technology, biology, food and beverage industries, biotechnology, pharmaceutical industry, chemical 
industry, genetic engineering, in laboratories, in environmental technology and for water and waste water treatment, all 
the aforesaid goods also as parts of filter systems or as stand-alone filters.

Cl.16;Packaging bags of plastic.
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Priority claimed from 16/04/2015; Application No. : 13954219 ;European Union 

3310076    09/10/2015
[International Registration No. : 1284002]
Eisenmann SE
Tübinger Str. 81 71032 Böblingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for computers, mobile phones, smartphones, portable media player and hand-held 
computers; software for production control, in particular for the production of foodstuffs and metal, plastic and composite
material parts; software for production management of piece goods and for process management of process engineering 
production; software for controlling machines, in particular for drilling, rolling, millworking, cutting, soldering, welding, 
gluing, edging, folding, heating, cooling, cleaning, deburring and joining of parts; software for controlling conveying 
technology installations; software for controlling surface treatment installations, in particular painting installations and 
dip treatment installations; software for controlling furnace installations: software for controlling material flow; software 
for optimising production processes; analysis software, in particular for recording and evaluating statistics in production 
processes and for recording, evaluating and controlling product quality: electrical and electronic control apparatus; 
programmable control apparatus; instruction manuals in electronic format.

Cl.37;Maintenance and repair of technical installations; determining, registering and controlling the maintenance 
requirements of technical installations; installation, maintenance and repair of hardware for production control, in 
particular remote maintenance.

Cl.38;Providing of access to software for production control on computer networks; leasing access time to a 
computer database.

Cl.41;Arranging and conducting of training; preparation of training documents and manuals (handbooks); courses 
relating to the use of software for production control.

Cl.42;Design and development of computer software, in particular of control and analysis software; servicing, 
maintenance, adaptation, installation and monitoring of software, in particular of control and analysis software; software 
customisation services; computer software technical support services, in particular telephone support; provision of 
online support services for computer program users; documenting of software for production control; providing, 
operation, maintenance and monitoring of software for production control, in particular remote maintenance; design and 
development of computer hardware for production control, in particular remote maintenance; analysis of error and 
security messages and providing suggestions to remedy these errors and security deficiencies.
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3310189    01/08/2015
[International Registration No. : 1283983]
Evonik Industries AG
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacture and assembly services, in particular for manufacturing and processing plastic monomers, 
plastic moulding compounds, plastic resins and their semi-finished products, in particular of methacrylic acid, methyl 
methacrylate, butyl methacrylate, methyl tert-butyl ether, hydroxy esters, polymethyl methacrylate and thermoplastic 
methacrylate resins; polymerising of chemicals; processing of chemicals; treatment and processing of plastic monomers 
based on acrylates, in particular methacrylic acid, methyl methacrylate, butyl methacrylate, for plastics production, for the 
automotive, solar, electric, paint, adhesive and construction industries; treatment and conversion of materials for 
processing plastic monomers, plastic moulding compounds, plastic resins and their semi-finished products, in particular 
of methacrylic acid, methyl methacrylate, butyl methacrylate, methyl tert-butyl ether, hydroxy esters, polymethyl 
methacrylate and thermoplastic methacrylate resins; treatment and conversion of materials for processing chemicals; 
treatment and conversion of materials for the treatment and processing of plastic monomers based on acrylates, in 
particular methacrylic acid, methyl methacrylate, butyl methacrylate, for plastics production, for the automotive, solar, 
electric, paint, adhesive and construction industries; information relating to the treatment of materials; treatment of 
plastic materials; treatment of plastic materials to produce plastic mouldings; machining of plastics; extrusion of plastics; 
laminating of plastics; catalytic conversion of chemical compounds.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; research and development in the fields of chemistry and technology.
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Priority claimed from 02/11/2015; Application No. : 014753511 ;European Union 

3310203    08/12/2015
[International Registration No. : 1283905]
invisibobble GmbH
Max-Joseph-Str. 7 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.26;Hair ornaments, hair bands.

Cl.44;Hair salon services, beauty salon services.
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Priority claimed from 02/07/2015; Application No. : 302015000029601 ;Italy 

3310223    09/07/2015
[International Registration No. : 1275377]
Sinerga Group S.r.l.
Via Bertani Agostino, 6 I-20154 Milano Italy

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, cosmetics and cosmetic preparations, 
cosmetics for use on the skin, facial moisturisers [cosmetic], cosmetics in the form of creams, skin cleansers [cosmetic], 
skin cream, skin lightening compositions [cosmetic], cosmetics for the treatment of dry skin, age spot reducing creams, 
skin whitening creams, skin whitening preparations, anti-freckle creams, cleansing creams [cosmetic], hair creams, 
dandruff shampoos, not for medical purposes.

Cl.5;Pharmaceutical products, sanitary preparations for medical purposes, dietetic foods and dietetic substances 
adapted for medical use, infant formula, dietary supplements for human, adhesive plasters, dental materials for stopping 
the teeth, dental impression materials, disinfectants, pharmaceuticals and natural remedies, dermatological 
pharmaceutical products, pharmaceutical preparations for use in dermatology, pharmaceutical agents for epidermis, 
pharmaceutical agents for epidermis, pharmaceutical preparations for skin care, pharmaceutical preparations for treating 
skin disorders, pharmaceutical products and preparations for pregnancy blemishes, pharmaceutical products and 
preparations for preventing skin blemishes during pregnancy.
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3310393    02/11/2015
[International Registration No. : 1284188]
SÜLEYMAN GIYIM SANAYI VE TICARET LIMITED SIRKETI
Mimar Kemalettin Mahallesi Sair Fitnat Sokak No. 14/1 Laleli, Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers.

Cl.25;Clothing, namely, trousers, jackets, overcoats, coats, skirts, suits, jerseys, waistcoats, shirts, T-shirts, 
sweatshirts, dresses, bermuda shorts, shorts, pajamas, pullovers, jeans, tracksuits, rainwear, beachwear, bathing suits, 
swimming suits; clothing for sports (for exclusive use for sports), clothing for babies, namely, shirts, pants, coats, 
dresses; underclothing, namely, boxer shorts, brassieres, briefs, pants, socks; footwear, namely shoes excluding 
orthopedic shoes, sandals, waterproof boots, walking boots, booties, sporting shoes, slippers; shoe parts namely 
heelpieces, insoles for footwear, footwear uppers; headgear, namely caps, skull caps, sports caps, hats, berets; gloves 
(clothing), stockings, belts (clothing), camisoles, sarongs, scarves, neck scarves, shawls, collars, neckties, ties, 
suspender belts.

Cl.35;The bringing together, for the benefit of others, of a variety of leather and imitations of leather, and goods made 
of these material and not included in other classes, textiles and textile goods, not included in other classes; bed covers, 
table covers, clothing, footwear, headgear (excluding the transport thereof), enabling customers to conveniently view and 
purchase those goods such services may be provided by retail stores, wholesale outlets, through mail order catalogues 
or by means of electronic media.
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Priority claimed from 12/05/2015; Application No. : 1310285 ;Benelux 

3310407    05/11/2015
[International Registration No. : 1283738]
Binoptics SPRL
Avenue Hamoir 39 B-1180 Bruxelles

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; binoculars; small chains for spectacles and sunglasses; cords for sunglasses and spectacles; cases 
for spectacles and sunglasses; cases for binoculars; frames for spectacles and sunglasses; corrective spectacles and 
binoculars; reading spectacles and binoculars.

Cl.14;Key rings; lanyards [key cords].
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3310412    24/07/2015
[International Registration No. : 1283772]
WINNING CO., LTD.
40-14, Sendagi 3-chome, Bunkyo-ku Tokyo 113-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets for sports; mouth guards [for boxing]; head guards for boxing.

Cl.28;Boxing gloves; punching bags for boxing; punching balls for boxing; fist bandages [for boxing]; boxing 
implements; kickboxing implements; protectors for karate; mixed martial arts implements; sports equipment and parts 
and fittings therefor.
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Priority claimed from 16/07/2015; Application No. : 4020150053135 ;Republic of 
Korea 

3310421    10/08/2015
[International Registration No. : 1285079]
UNILOK Corporation
152 Block-12 Lot, Namdong lndustrial, 37, Namdong dong-ro 64 beon-gil, Namdong-gu lncheon Republic of Korea

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal; pipe tubes of metal; iron pipe and tube joints of metal; junctions of metal for pipes; fittings of 
metal for pipes (pipe joints); tubes fittings of metal, other than parts of machines; valves of metal, other than parts of 
machines; c-shaped ring of metal for pipe fittings; ring-shaped fittings of metal; ball valves of metal (other than for 
machines); check valves of metal (other than for machines); gate valves of metal (other than for machines); aluminum 
steel pipe; tubes of stainless steel.

Cl.7;Tubes fittings for parts of machine; c-shaped ring of metal for pipe fittings (parts of machine); junctions for pipes 
(parts of machine); pipe fitting for semiconductor equipment; valves for semiconductor equipment; filters (parts of 
machine); regulators (parts of machines); gate valves for parts of machine other than for land vehicles; ball valves being 
parts of machines.

Cl.35;Commercial intermediary services in the field of valves; wholesale store services featuring valves; commercial 
intermediary services in the field of pipe fittings; wholesale store services featuring pipe fittings; commercial intermediary 
services in the field of filter for part of machines; commercial intermediary services in the field of in the c-shaped ring 
used of pipe fittings; commercial intermediary services in the field of part of machines; commercial intermediary services 
in the field of pipe of metal; import-export agencies; commercial intermediary services for the semiconductor device.

6025



Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

 

Priority claimed from 08/04/2015; Application No. : 2015-032925 ;Japan 

3310422    28/08/2015
[International Registration No. : 1285078]
Sony Global Education, Inc.
1-22-1 Higashigotanda, Shinagawa-ku Tokyo 141-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications as education materials; downloadable electronic publications relating to 
education; electronic publications, downloadable; computer programs; educational computer software; computer 
software for providing examinations in the field of mathematics and arithmetic; computer game software; computer game 
software for educational purposes; telecommunication machines and apparatus; electronic machines, apparatus and their
parts; computers; cellular phones; smartphones; tablet computers; personal digital assistants; personal digital assistants 
used for displaying electronic publications; downloadable image files.

Cl.41;Educational examination; analysis of academic ability by conducting examinations; analysis of educational 
examination results; educational consultancy services based on analysis of educational examination results; providing 
information about education; educational examination provided online; online analyzing of academic ability by 
conducting examinations; online analyzing of educational examination results; online educational consultancy services 
based on analysis of educational examination results; provision of online information relating to education; providing 
online electronic publications, not downloadable; providing online electronic publications relating to education, not 
downloadable; online game services; online game services relating to education; providing online music, sounds, and 
images, not downloadable; organization of educational events; organization of competitions for education or 
entertainment; educational and instruction services relating to arts, crafts, sports or general knowledge, and information 
services relating thereto; arranging, conducting and organization of seminars; organization of entertainment events 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races.

Cl.45;Online social networking services; Internet-based friend searching and introducing services via social 
networking sites; provision of information concerning personal profiles; baby sitting services.
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3310435    23/04/2015
[International Registration No. : 1284123]
Innova Patent GmbH
Rickenbacherstraße 8-10 A-6922 WOLFURT Austria

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal or mainly of metal for transporting goods.

Cl.7;Conveying installations (machines) and component parts and accessories thereof, namely conveyor belts, rollers, 
driving machines, containers, skips, coverings, casings, chutes, charging hoppers, guide rails and tracks, belts, lifting 
equipment for loading conveying installations; pulleys.

Cl.12;Transport and conveying installations (included in this class), and railway installations and means of 
transportation (not included in other classes); cable railways, funicular railways, aerial cableways and aerial conveyors; 
installations for the transport of goods, and equipment relating thereto, in particular driving motors, waiting and parking 
installations for apparatus for the transport of goods, in particular for cabins for cable transport installations, cable cars 
and funicular railways; load containers especially designed for use in and with apparatus for the transport of goods, in 
particular cable transport installations, cable cars and funicular railways; cable transport apparatus and installations and 
rail transport apparatus and installations, vehicle chassis, couplings and trailer devices for vehicles; parts and fittings for 
the aforesaid goods (not included in other classes), namely coverings for transport platforms and means of 
transportation, trailer couplings, drive shafts, anti-dazzle devices, brake segments, brake linings, brakes, brake shoes, 
chassis, moveable equipment for transport and conveying installations and railway installations and means of 
transportation, transport platforms, pallets, skips, attachments for carrying transported goods, wagons (not of metal), 
bogies for carriages and transport platforms, shock absorbers, bumpers, torsion bars, suspension springs, running 
boards, windows, vehicle wheels, vehicle seats, doors, covers, housings for parts of land vehicles (except motors and 
engines), wheel drives, caissons, wagon couplings, tailboard lifts, propulsion mechanisms for land vehicles, turbines for 
land vehicles, buffers for railway rolling stock, axles, hub caps, treads, reduction drives, reversing warning devices, 
windscreen wipers, mudguards, belt pulleys for land vehicles, rails, clips, rollers, wheels of rope, ropes, hangers, running 
gear, undercarriages for vehicles, wagon tilting devices.

Cl.19;Nonmetallic construction elements and prefabricated parts for assembly and manufacturing transport and 
conveying devices, transport and conveying installations as well as for rail and rail equipment installations.

Cl.37;Consulting in assembly, maintenance and commissioning of transport and conveying installations, transport 
and conveying devices as well as of rail and rail equipment installations.
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3310438    06/11/2015
[International Registration No. : 1284808]
LEO Pharma A/S
Industriparken 55 DK-2750 Ballerup Denmark

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin and hair care preparations; cosmetic preparations, including preparations for the 
reconditioning of hair and skin after medicinal treatments; medicated soaps; medicated shampoos; artificial fingernails; 
talcum powders for medical use.

Cl.5;Pharmaceutical preparations for the treatment of cancer and dermatological, hematological, renal and endocrine 
disorders; powders, creams, lotions, gels, foundation and lip balm for the treatment of dermatological disorders, cancer 
and skin infections; glues for medical use; medical and wound dressings; dressings for the treatment of dermatological 
disorders, cancer and skin infections.

Cl.10;Medical apparatus and instruments, including, medical devices for applying pharmaceutical preparations and 
for introducing pharmaceutical preparations into the human body; medical and non-medical devices for the treatment of 
cancer and dermatological, hematological, renal and endocrine disorders; medical apparatus and units for dosage, 
measuring and monitoring, including, drug introducing devices and systems; medical devices, including, devices for 
measuring body surface area affected by disease; medical devices for the treatment of cancer, dermatological, 
hematological, renal and endocrine disorders, including biofeedback sensors; micro needles for medical use; containers 
specially for medical waste and storage of drugs.
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Priority claimed from 17/08/2015; Application No. : 86726872 ;United States of 
America 

3310442    17/12/2015
[International Registration No. : 1284071]
General Electric Company
1 River Road Schenectady NY 12345 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software for medical imaging apparatus.

Cl.10;Medical image processors.
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3310444    13/05/2015
[International Registration No. : 1283766]
"Trade house "Inter-Step" Limited Liability Company
ulitsa Kurchatova, 10 RU-194223 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Accumulator batteries for digital and analog devices; accumulator batteries for mobile phones; webcams for 
portable digital devices; webcams for computers; wired headsets for telephones; wireless headsets for phones; bluetooth 
headsets for telephones; headsets for portable digital devices; wireless headsets for computers; holders for portable 
digital devices; holders for computers; holders for tablets; holders for TV sets and monitors; disks, magnetic; optical 
discs; cables, electric; fibre [fiber (Am.)] optic cables; speakers; speakers with autonomous player function; bodies for 
mobile digital devices; headphones; wireless headphones; wireless headphones for mobile phones; wired headphones 
for telephones; headphones for portable digital devices; headphones for computers; headphones for audio- and video-
receivers; headphones for compact disc players; headphones for DVD players; headsets for use with devices for the 
playback of sound, images and information using magnetic and optic data carrier; stereo headphones; stereo 
headphones with microphone; converters, electric; signal converters; media players; mains filters 220V; surge protectors;
input devices for touch screens; battery charges for digital devices; battery charges for computers; battery charges for 
audio- and video-receivers; battery charges for compact disc and DVD players; battery charges for recorders for magnetic 
and optical data carriers; voltage stabilization and filtration devices; peripheral devices for the input of data for portable 
digital devices; peripheral devices for the input of data for mobile phones; peripheral devices for the input of data for 
computers; peripheral devices for the input of data for audio- and video-receivers; peripheral devices for the input of data 
for compact disc and DVD players; peripheral devices for the input of data for recorders for magnetic and optical data 
carriers of sound, image, information; digital devices with screen for reading electronic books and multimedia review; 
digital devices for recording and reproducing of digital signal; projection screens; cases for mobile phones; bags adapted 
for laptops; covers for laptops; covers for mobile phones; cases especially made for photographic apparatus and 
instruments; protective plastic screen films for portable digital devices; protective plastic screen films for mobile phones; 
protective plastic screen films for computers; protective plastic screen films for video-receivers; protective plastic screen 
films for devices for the playback of sound, images and information.

Cl.18;Pocket wallets; card cases [notecases]; cases, of leather or leatherboard; card wallets; articles for documents 
[leatherware], namely carrying cases for documents; change purses; purses; vanity cases, not fitted; garment bags for 
travel; suit bags; valises; handbags; gentlemen's handbags; bags [envelopes, pouches] of leather, for packaging; 
travelling sets [leatherware]; briefcases; beach bags; bags for sports; bags for campers; shopping bags; key cases; 
trunks [luggage]; suitcases; attaché cases.
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Priority claimed from 06/07/2015; Application No. : 678875 ;Switzerland 

3310909    27/11/2015
[International Registration No. : 1284878]
Gindenta AG
Untere Böhlstrasse 6 CH-9052 Niederteufen Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Medical, surgical and orthopedic implants made of artificial materials, artificial teeth, dentures, dental crowns, 
pins for artificial teeth.

Cl.41;Training courses relating to implants.

Cl.42;Research services relating to implants.
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Priority claimed from 07/04/2015; Application No. : UK00003102794 ;United Kingdom
3311059    07/10/2015
[International Registration No. : 1284972]
Mathematainment Limited
Eighth Floor, 6 New Street Square, New Fetter Lane London EC4A 3AQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; audio and visual teaching apparatus; 
compact discs, DVDs and other digital recording media; computer software; downloadable electronic books; magnetic 
data carriers, recording discs; teaching apparatus and instruments; parts and fittings for all the aforesaid goods.

Cl.16;Atlases; books; instructional and teaching material (except apparatus); printed matter; printed publications; 
stationery.

Cl.35;Advertising services; on-line retail store services in connection with the sale of audio and visual teaching 
apparatus, compact discs, DVD's and other digital recording media, computer software, downloadable electronic books, 
teaching apparatus and instruments, atlases, books, instructional and teaching material (except apparatus), printed 
matter, printed publications, stationery, downloadable online videos, software applications, mobile applications and 
website applications; information, advisory and consultancy services relating to the aforesaid services, all of the 
aforesaid services also provided online via a database or the Internet.

Cl.36;Electronic commerce payment services; information, advisory and consultancy services relating to the 
aforesaid services, all of the aforesaid services also provided online via a database or the Internet.

Cl.38;Electronic messaging; instant messaging services; providing online forums; providing telecommunication 
facilities; streaming audio and video material on the Internet; information, advisory and consultancy services relating to 
the aforesaid services, all of the aforesaid services also provided online via a database or the Internet.

Cl.41;Education services; entertainment services; providing online teaching and instruction; provision of information 
relating to ratings, reviews and recommendations of users on events and activities in the field of education via a website; 
providing online non-downloadable educational publications; publication of texts in the form of electronic media; online 
library services; information, advisory and consultancy services relating to the aforesaid services, all of the aforesaid 
services also provided online via a database or the Internet.

Cl.42;Hosting a website that enables users to subscribe to educational services and to enable users to author and 
publish instructional content for others; hosting an interactive website for users to review and rate internet content; 
hosting a website featuring ratings, reviews and recommendations of users on events and activities in the field of 
education; information, advisory and consultancy services relating to the aforesaid services, all of the aforesaid services 
also provided online via a database or the Internet.
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3311286    07/12/2015
[International Registration No. : 1284968]
The Chancellor, Masters and Scholars of the University of Cambridge
The Old Schools Cambridge CB2 1TN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or reproduction 
of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
fire-extinguishing apparatus; pocket calculators; sound transmitting apparatus; sound recording apparatus; sound 
reproduction apparatus; USB flash drives; CD-ROMs; magnetic data media; magnetic tapes; magnetic disks; optical 
discs; optical data media; videotapes; computer software; downloadable computer software; computer software, 
recorded; software for mobile phones, tablets and portable computers; downloadable software for mobile devices; 
educational software; application software; computer programmes for interactive games or quizzes; computer software 
for communicating with users of hand-held computers; computer software in the field of electronic publishing; 
downloadable books; downloadable booklets; downloadable pamphlets; downloadable image files; downloadable text 
files; downloadable video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; 
downloadable educational materials; downloadable periodical publications; downloadable journals; downloadable 
dictionaries; downloadable reference books; downloadable lecture notes; downloadable educational worksheets; 
downloadable slide presentations; downloadable flashcards; downloadable vocabulary lists; electronic publications, 
downloadable; printed publications in electronically readable form; printed publications in optically recorded form; 
databases; podcasts; talking books; downloadable publications; downloadable educational materials including exam 
papers, course materials and lecture notes; mouse pads; sleeves for laptops; sleeves for tablet computers; sleeves for 
portable computers; cases for mobile phones, tablets or portable computers; computer software for the provision of 
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training, education, examination and assessment including software for operation over computer networks and by remote 
computer access; magnetic, optical and other disks, magnetic tape and other media for electronically recording data or 
software carrying computer data or computer software for the provision of training, education, examination and 
assessment; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; arithmetical tables; atlases; biological samples for use in microscopy [teaching materials]; booklets; 
bookmarkers; books; calendars; cards; charts; comic books; diagrams; printed forms; geographical maps; handwriting 
specimens for copying; histological sections for teaching purposes; magazines [periodicals]; manuals; handbooks; 
newsletters; newspapers; pamphlets; periodicals; pictures; postcards; posters; printed publications; prospectuses; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; exercise 
books; bibles; printed awards; printed certificates; reference books; dictionaries; directories; reports; journals; exam 
papers; lecture notes; worksheets; quizzes; educational assessment criteria; flashcards; vocabulary lists; documents; 
forms; brochures; instructional and teaching materials in this class all relating to the training, testing, examination and 
assessment of candidates for educational achievement, and to the provision of training, testing, examination and 
assessment services, including computer assisted, computer mediated services and on-line services and to the provision 
of distance learning programmes; parts and fittings for all the aforesaid goods.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; 
boarding schools; schools; nursery schools; services of schools [education]; coaching [training]; education information; 
physical education; practical training; teaching services; educational services; instruction services; tuition; vocational 
guidance [education or training advice]; vocational retraining; adult education services; analysing educational test scores 
and data for others; arrangement of training courses; business educational services; business training; certification of 
education and training awards; computer assisted education services; computer assisted examination services; design of 
educational courses, examinations and qualifications; development of educational material; educational assessment 
services; educational examination services; academic examination services; educational research; provision of 
educational examination facilities; setting of educational standards; university education services; university services; 
provision of distance learning programmes; arranging and conducting of colloquiums, workshops [training], congresses, 
conferences, seminars and symposiums; correspondence courses; distance learning courses; organisation of 
competitions [education or entertainment]; organisation of exhibitions for cultural or educational purposes; arranging of 
festivals for educational purposes; club services [entertainment or education]; game services provided on-line from a 
computer network; holiday camp services [entertainment]; holiday camp services [education]; sport camp services; 
electronic desktop publishing; publishing consultancy services; advisory services relating to publishing; publishing 
services; electronic publishing services; providing electronic publications; publication of printed matter and printed 
publications; production of radio and television programmes; providing online electronic publications, not downloadable; 
publication of texts, other than publicity texts; publication of books, reference books, directories, manuals, reports, 
magazines, journals, periodicals, dictionaries, exam papers, lecture notes, worksheets, quizzes, puzzles, examination 
marking criteria, pamphlets, booklets, flashcards, vocabulary lists and educational material including online publication; 
publishing; writing of texts, other than publicity texts; bibliographic information; language interpreter services; 
translation; lending libraries; mobile library services; providing museum facilities; teaching, examination and assessment 
services including computer assisted and computer mediated services and on-line services; information, advisory and 
consultancy services relating to the aforesaid services.
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Priority claimed from 27/10/2014; Application No. : UK00003078901 ;United Kingdom
3311365    24/04/2015
[International Registration No. : 1285028]
Fenn, Wright and Manson Limited
25-27 Tileyard Studios, Tileyard Road London N7 9AH United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials not included in other classes; suitcases, 
briefcases, bags, attaché cases, haversacks, hat boxes, shoulder belts; handbags, key cases, leather laces, wallets, 
purses, satchels; trunks; umbrellas; parasols.

Cl.24;Textiles and textile goods; household linen; bath linen (except clothing); bed linen; textile towels, textile towels 
and face cloths, tissues of textile for removing make-up; fabric face flannels; washing mitts; shower curtains; bedding, 
eiderdowns; duvets; covers for eiderdown and duvets pillow cases, pillow shams, sheets, bed spreads, blankets, quilts, 
comforters and comforter cases; bed and table covers; valances; sheets; textile sheets; fitted sheets; duvet covers; 
throws; table linen, not of paper, table cloths, napkins, place mats and coasters; curtains, drapes and made of fabric; 
travelling rugs; furniture coverings; tapestries and quilts in the nature of ornamental wall-hangings; fabric and fabric for 
making curtains and drapes, and for use in upholstery and other home furnishings; cloth labels; cushion covers; tea 
towels; towels; table covers; travel and/or lap rugs; flags and bunting; furniture coverings of textile, textile place mats; 
table runners; table napkins not of paper; handkerchiefs of textile; textile goods for use as bedding; furnishing fabrics; 
fabric for use in the manufacture of umbrellas; tea towels; fabric for use in the manufacture of clothing; upholstery 
fabrics; curtains; traced cloth for embroidery; tapestry (wall hangings) of textile; parts and fittings for the aforesaid 
goods.

Cl.25;Clothing; footwear; headgear.
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3311369    04/08/2015
[International Registration No. : 1285054]
MANOLYA DOGAL VE AROMATIK ÜRÜNLER GIDA SANAYI VE TICARET LIMITED SIRKETI
Sanayi Mahallesi, 283, Cadde, No:8 Isparta Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical 
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents; perfumery; cosmetics;
fragrances; deodorants for personal use and animals; perfumes and colognes, cosmetics and cosmetic preparations, 
namely, shaving lotions, rose oil for cosmetic purposes; soaps, antibacterial soap, antiperspirant soap, medicated soap; 
shampoos; dental care preparations, dentifrices, denture polishes, tooth whitening preparations, mouth washes, not for 
medical purposes; abrasive preparations; emery cloth; sandpaper; pumice stone; abrasive pastes; polishing preparations 
for leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for polishing.

Cl.5;Pharmaceutical and veterinary preparations for medical purposes; chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes; dietary supplements for 
pharmaceutical and veterinary purposes; dietary supplements; nutritional supplements; medical preparations for 
slimming purposes; food for babies; herbs and herbal beverages adapted for medicinal purposes; dental preparations 
and articles, teeth filling material, dental impression material, dental adhesives and material for repairing teeth; sanitary 
preparations for medical use; hygienic pads; hygienic tampons; plasters; materials for dressings; diapers, including 
those made of paper and textiles; preparations for destroying vermin; fungicides, herbicides; deodorants, other than for 
human beings or for animals; air deodorising preparations; disinfectants; antiseptics; detergents for medical purposes; 
herbal teas for medicinal purposes; slimming tea for medical purposes; ginseng for medicinal use.
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3311412    31/07/2015
[International Registration No. : 1285047]
GRAEPEL ITALIANA S.P.A.
Via Fondi, 13 I-46018 Sabbioneta (MN) Italy
Friedrich Graepel Aktiengesellschaft
Zeisigweg 2 49624 Löningen Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; goods of common 
metal not included in other classes, in particular antifriction metal, joists and bindings of metal, metal building materials, 
building panels of metal, sheets and plates of metal, steel sheets, roof coverings of metal, tile floorings of metal, foot 
scrapers of metal, floors of metal, scaffolding of metal, cornices of metal, gratings of metal, tiles of metal for building, 
chests of metal, warehouse racks of metal, laths of metal, ladders and ladder rings of metal, crash barriers of metal for 
roads, guard rails of metal, wall-claddings of metal (building), paving blocks of metal, tile floorings of metal, grates of 
metal, manhole covers of metal, sills of metal, swimming pools (metal structures), steel plates, steel buildings, steel 
masts, poles of metal, stair treads (steps) and staircases of metal, stringers (parts of staircases) of metal; treads, entry 
step, floor panels, ventilation grilles, conveyor sheets, perforated plates, sheet steel pressings, drawn and deep-drawn 
parts, all the aforesaid goods of metal; cladding panels of metal.

Cl.7;Machines and agricultural implements other than hand-operated and parts therefor, in particular bending 
machines, printing machines for use on sheet metal, air filters for engines, filters (parts of machines or engines), filtering 
machines, guides for machines, air suction machines, housings for machines, motors and engines, stands for machines, 
flour mills, winnowers, clack valves (parts of machines), radiators (cooling) for motors and engines, agricultural 
machines, moving walkways, punching machines, filter presses, sifting installations, sieves (machines or parts of 
machines), sorting machines for industry, swaging machines, belts for conveyors, drums (parts of machines), shredders 
(machines) for industrial use; sieves.

Cl.12;Vehicle parts, in particular vehicle covers (shaped), shopping trolleys, casings for parts of land vehicles, motor 
vehicle bodies, motor vehicle bonnets, elevating tailgates (parts of land vehicles), tipping bodies for lorries (trucks), 
sleeping berths for vehicles, luggage nets for vehicles, mudguards, goods handling carts, vehicle running boards, vehicle 
doors, hoods for vehicles.

Cl.40;Treatment of materials, in particular milling, electroplating and metal tempering, laser scribing, metalworking, 
metal plating, welding, chromium plating, zinc plating, nickel plating.

6037



Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 21/05/2015; Application No. : 86638537 ;United States of 
America 

3311417    22/11/2015
[International Registration No. : 1285002]
Death Challenge Inc.
Suite 397, 23371 Mulholland Drive Woodland Hills CA 91364 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Broadcasting of television programmes; broadcasting of video and audio programming over the internet; 
broadcasting programs via a global computer network; broadcasting services and provision of telecommunication access 
to video and audio content provided via a video-on-demand service via the internet.

Cl.41;Organizing, arranging, and conducting extreme athletic events; providing entertainment information in the field 
of extreme sports via a website.
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Priority claimed from 02/12/2014; Application No. : MO2014C000981 ;Italy 

3312047    22/05/2015
[International Registration No. : 1283376]
FERRARI S.P.A.
Via Emilia Est, 1163 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cleaning and fragrancing; automobile wax; automobile polish; cloths impregnated with a 
detergent for cleaning; preparations for cleaning, protecting and preserving vehicle surfaces; all-purpose cleaning 
preparations; oils for cleaning purposes; rust removing preparations; windscreen cleaning liquids; carburetor and choke 
cleaning preparations; carpet cleaning preparations; cleaning preparations for vehicle tires and wheels; cleaning 
preparations for automobiles; degreasers other than for use in manufacturing processes; detergents for automobiles; 
polishing preparations; polishing wax; cleaning preparations for leather; creams for leather; shoe and boot creams; shoe 
and boot polishes; shoe wax; bath soaps in liquid, solid or gel form; shaving soap; cleansing milk for toilet purposes; 
skin cleansing lotions; shampoos; soap; skin cleansing creams; detergents other than for use in manufacturing 
operations and for medical purposes; perfumes; after-shave lotions; after-shave creams; essential oils for personal use; 
potpourris [fragrances]; incense; eau de parfum; bases for flower perfumes; extracts of flowers [perfumes]; eau de 
Cologne; toilet water; scented water; antiperspirants [toiletries]; aromatherapy preparations; sachets for perfuming linen; 
perfuming sachets; air fragrancing preparations; fragrances; deodorants for pets; toiletries; cosmetic creams; make-up 
preparations; body cleaning and beauty care preparations; make-up; preparations for the bath; deodorants and 
antiperspirants for personal use; depilatory preparations and substances; shaving preparations; essential oils and 
aromatic extracts; fragrances for household purposes; cosmetics; cosmetic kits; face creams; anti-aging creams; body 
creams; cosmetic preparations for baths; bath salts, not for medical purposes; bath and shower gels; bubble bath; bath 
oils; bath pearls; balms other than for medical purposes; facial scrubs; beauty masks; colorants for toilet purposes; 
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color-removing preparations; cosmetic pencils; eyebrow pencils; rouges; lipsticks; lipstick cases; lip glosses; mascaras; 
make-up powder; face powders; make-up removing preparations; foundation make-up; eyebrow cosmetics; eye-shadow; 
cosmetic preparations for eyelashes; cosmetic preparations for slimming purposes; cosmetic preparations for skin care; 
decorative transfers for cosmetic purposes; false eyelashes; false nails; hair spray; hair waving preparations; hair gel and 
hair mousse; hair lotions; hair conditioners; hair moisturisers; styling foam for hair; lotions for cosmetic purposes; body 
lotions; oils for cosmetic purposes; oils for toilet purposes; nail care preparations; nail polish; nail polish remover; nail 
art stickers; decalcomanias for fingernails; pomades for cosmetic purposes; pumice stone; sunscreen preparations; sun-
tanning preparations [cosmetics]; massage gels other than for medical purposes; talcum powder, for toilet use; tissues 
impregnated with cosmetic lotions; breath freshening sprays; gels for cosmetic use; shaving balms; shaving cream; 
adhesives for cosmetic purposes; children's play cosmetics; cosmetics for animals; cotton wool for cosmetic purposes; 
cotton sticks for cosmetic purposes; oral hygiene preparations; dentifrices; mouth washes, not for medical purposes; 
dental bleaching gels; denture polishes.

Cl.9;Eyeglasses; sunglasses; safety goggles for sports; swimming goggles; eyeglass and sunglass cases; eyeglass 
and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass cords; pince-
nez; pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; contact lenses; correcting lenses [optics];
magnifying glasses [optics]; cases for contact lenses; 3D spectacles; binoculars; binocular cases; microscopes; 
telescopes; anti-glare glasses; optical apparatus and instruments; recorded programs for hand-held video games with 
liquid crystal display; electronic game software for hand-held electronic devices; electronic game software for cellular 
phones; electronic game software for wireless devices; computer game software; recorded programs for electronic 
games; computer game programs [software]; games cartridges for use with electronic games apparatus; computer game 
cartridges; video game cartridges; disks for electronic games; video game discs; computer game discs; computer game 
cassettes; video game cassettes; joysticks for computers; memory cards for video game machines; mouse for video 
game machines; simulators for the steering and control of vehicles; sports training simulators; steering wheels for PCs; 
earphones for video games; in-ear headphones used for connection to hand-held electronic games; joystick chargers; 
personal computers; laptop computers; tablet computers; computer software, recorded; carrying bags adapted for 
computers; sleeves for laptops; laptops carrying cases; bags adapted for laptops; protective cases for tablet computers; 
protective covers for tablet computers; laptop cases; computer keyboards; telephones; portable telephones; cellular 
phones; bags and cases adapted or shaped to contain mobile phones; cell phone straps; smartphones; covers for 
smartphones; smartphone holders; protective cases for smartphones; cell phone battery chargers for use in vehicles; 
electronic book readers; protective cases for electronic book readers; mouse pads; mouse [computer peripheral]; 
computer programs [downloadable software]; computer protection software; computer software applications, 
downloadable; computer screen saver software; cases adapted or shaped to contain computers; computer carrying 
cases; docking stations for laptops; bags and cases adapted or shaped to contain batteries for notebook computers; 
computer memories; monitors [computer hardware]; computer printers; modems; scanners [data processing equipment]; 
LAN [local area network] computer cards for connecting portable computer devices to computer networks; disk drives for 
computers; cordless telephones; mobile phone covers; mobile phone holders; protective cases for personal digital 
assistants; wrist rests for use with computers; protective helmets; protective helmets for sports; fireproof automobile 
racing suits for safety purposes; clothing for protection against accidents, irradiation and fire; protective helmets for 
children; riding helmets; face-shields for protection against accidents, irradiation and fire; gloves for protection against 
accidents; balaclavas for protection against accidents, irradiation and fire; shoes for protection against accidents, 
irradiation and fire; boots for protection against accidents, irradiation and fire; protection devices for personal use 
against accidents; jackets for protection against accidents, irradiation and fire; vests for protection against accidents, 
irradiation and fire; t rousers for protection against accidents, irradiation and fire; suits for protection against accidents, 
irradiation and fire; garments for protection against fire; life saving apparatus and equipment; pre-recorded motion 
picture films; CD-ROMs featuring car races and the history of automobile manufacturers; DVDs featuring car races and 
the history of automobile manufacturers; CD-ROMs featuring high performance cars and automobiles; DVDs featuring 
high performance cars and automobiles; CD-ROMs and DVDs on the subjects of automobiles, automobile maintenance 
and repair, automobile racing and automobile competitions, the history of the applicant and its participation in automobile 
racing and competitions and on the subject of lifestyle, culture, fashion, design, motor and automotive news, sports, 
entertainment, safe driving schools, training courses, amusement parks and theme parks; downloadable music files; 
downloadable image files; downloadable video files; electronic publications, downloadable; downloadable graphics and 
ring tones for cell phones; DVDs; holders and cases for compact discs and DVDs; MP3 players; protective cases for MP3 
players; CD players; DVD players; DVD recorders; cases adapted for CD players; cases adapted for DVD players; 
headphones; ear buds; in-ear headphones; compact discs [audio-video]; protective carrying cases for portable music 
players; music and video player cases; digital audio players; radios; walkie-talkies; microphones; earphones; headphone 
cases; loudspeakers; portable media players; sound recording apparatus; sound reproduction apparatus; hi-fi stereo 
systems comprised of stereos, CD players, loudspeakers, audio speakers, liquid crystal display and headphones; home 
theater systems comprised of speakers, cube subwoofers, DVD chargers and audio-video home theater receivers; video 
screens; liquid crystal display screens; projection screens; display screens; projection apparatus; hands-free kits for 
cellular phones; navigation apparatus for vehicles [on-board computers]; speed checking apparatus for vehicles; steering 
apparatus, automatic, for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; 
milage recorders for vehicles; electric locks for vehicles; electronic keys for automobiles; control units of central locking 
systems for vehicles; electronic accumulators for vehicles; electric batteries for vehicles; kilometer recorders for 
vehicles; vehicle radios; car televisions; remote control apparatus; starter cables for motors; thermostats for vehicles; 
vehicle breakdown warning triangles; air bag deactivation switches for automobiles; anti-theft warning apparatus; 
monitoring apparatus, electric; regulating apparatus, electric; fire extinguishing apparatus; car antennas; acoustic 
[sound] alarms; photographic cameras; video cameras; bags specially adapted for cameras and photographic equipment; 
cases especially for photographic apparatus and instruments; digital photo frames; photo printers; single-use cameras; 
digital cameras; cinematographic cameras; time clocks [time recording devices]; chronographs [time recording 
apparatus]; calculating machines; cases for pocket calculators; scales; electronic timers; barometers; measuring devices,
electric; directional compasses; pocket calculators; compasses [measuring instruments]; precision balances; baby 
scales; food timers; kitchen timers; thermometers, not for medical purposes; temperature indicators; heat regulating 
apparatus; baby height measuring instruments; hygrometers; altimeters; measuring instruments; rulers [measuring 
instruments]; weighing apparatus and instruments; encoded magnetic cards; magnetically encoded credit cards; 
encoded key cards; magnetic or encoded access cards; electronic agendas; magnets; decorative magnets; lanyards 
especially adapted for holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards; animated cartoons; downloadable comic strips; videotapes and videodiscs recorded with animation; pre-
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recorded video cassettes featuring cartoons; electronic tags for goods; holograms; battery chargers; magnetically 
encoded key cards; electronic personal organizers; electronic diaries; cases for electronic diaries; digital voice recorders; 
electronic pocket translators; electronic notice boards; divers' masks; gloves for divers; diving suits; swim floats for 
safety purposes; ear plugs for divers; ear plug holders; socks, electrically heated; baby monitors; video baby monitors; 
electronic pens [visual display units]; televisions; antennas; electronic pagers; carrying cases for radio pagers.

Cl.12;Automobiles; cars; racing cars; sports cars; structural parts of cars, racing cars, sports cars, land vehicles, 
water vehicles; spare parts and accessories for cars, racing cars, sports cars, vehicles, land vehicles; hoods for vehicle 
engines; engines for land vehicles; motors, electric, for land vehicles; electric vehicles; gear boxes for land vehicles; rims 
for vehicle wheels; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; upholstery for 
vehicles; sun-blinds adapted for automobiles; ski carriers for cars; safety seats for children, for vehicles; vehicle seats; 
head-rests for vehicle seats; safety belts for vehicle seats; steering wheels for vehicles; motor cars; trucks; lorries; vans 
[vehicles]; all-terrain vehicles or ATV [quad bikes]; go carts; buses; bodies for vehicles; vehicle chassis; hoods for 
vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles; mudguards; rearview mirrors; 
windows for vehicles; windscreens; brakes for vehicles; caps for vehicle petrol [gas] tanks; horns for vehicles; 
crankcases for land vehicle components, other than for engines; transmissions, for land vehicles; automobile wheels; 
vehicle wheels; vehicle wheel tires; automobile tires; inner tubes for pneumatic tires [tyres]; racing seats for automobiles; 
automobile sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-
holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; 
glove compartments [parts of automobiles]; glove boxes [parts of automobiles]; covers for baggage compartments [parts 
of automobiles]; freewheels for land vehicles; arm rests for vehicle seats; windscreen wipers; cigar lighters for 
automobiles; adhesive rubber patches for repairing inner tubes; repair outfits for inner tubes; luggage carriers for 
vehicles; direction signals for vehicles; automobile seat cushions; remote controlled vehicles other than toys; bicycles, 
parts and accessories thereof included in class 12; tricycles, parts and accessories thereof included in class 12; cycles, 
parts and accessories thereof included in class 12; pneumatic tires [tyres]; casings for pneumatic tires [tyres]; motor 
bicycles; racing bicycles; cycles; motorcycles; mopeds; scooters [vehicles]; push scooters [vehicles]; non-motorized 
push scooters; non-motorized scooters [vehicles]; chains for bicycles, cycles; cranks for cycles; bicycle bells; cycle 
bells; brakes for bicycles, cycles; cycle hubs; direction indicators for bicycles, cycles; dress guards for bicycles, cycles; 
inner tubes for bicycles, cycles; gears for cycles; cycle mudguards; audible warning systems for cycles; pumps for 
bicycles, cycles; frames for bicycles, cycles; handle bars for bicycles, cycles; motors for cycles; panniers adapted for 
cycles; bicycle rims; cycle rims; spokes for bicycles, cycles; bicycle pedals; pedals for cycles; saddles for bicycles, 
cycles or motorcycles; bicycle stands; cycle stands; tires for bicycles, cycles; tubeless tires [tyres] for bicycles, cycles; 
wheels for bicycles, cycles; bicycle trailers; saddlebags adapted for bicycles; saddlebags adapted for motorcycles; 
saddle covers for bicycles or motorcycles; baskets adapted for bicycles; baskets adapted for cycles; luggage carriers for 
bicycles; bicycle chains covers; bicycle racks for vehicles; fitted bicycle covers; baby carriages; strollers; covers for baby
carriages; stroller covers; golf carts; trailers [vehicles]; prams [baby carriages]; hoods for baby carriages; pushchairs; 
pushchair covers; pushchair hoods; parasols to be affixed to baby strollers; shopping trolleys [carts]; air bags [safety 
devices for automobiles]; anti-theft devices for vehicles; security harness for vehicle seats; non-skid devices for vehicle 
tires; pet safety seats for use in vehicles; child restraints for vehicle seats; kick sledges; sleighs [vehicles]; side cars; 
caravans; water vehicles; boats; ships; yachts; two-wheeled personal transporters; snowmobiles; aircraft; parachutes.

Cl.14;Precious metals, unwrought or semi-wrought; alloys of precious metal; gold; palladium; semi-precious stones; 
precious and semi-precious gems; costume jewellery; trinkets [jewellery and imitation jewellery]; bracelets [jewellery and 
imitation jewellery]; necklaces [jewellery and imitation jewellery]; lockets [jewellery and imitation jewellery]; chains 
[jewellery and imitation jewellery]; rings [jewellery and imitation jewellery]; pins [jewellery and imitation jewellery]; 
earrings; ornamental pins; tie pins; tie clips; commemorative medals; cuff links; precious stones; gemstones; jade; 
jewellery; imitation jewellery; charms [jewellery and imitation jewellery]; threads of precious metal [jewellery and imitation 
jewellery]; ankle bracelets [jewellery and imitation jewellery]; ankle chains [jewellery and imitation jewellery]; body-
piercing rings [jewellery and imitation jewellery]; brooches [jewellery and imitation jewellery]; tie fasteners [jewellery and 
imitation jewellery]; pendants [jewellery and imitation jewellery]; tiaras [jewellery and imitation jewellery]; medallions 
[jewellery and imitation jewellery]; amulets [jewellery and imitation jewellery]; key rings [trinkets or fobs]; key tags of 
plastic; lanyards [keycords]; decorative charms for cellular phones; fancy keyrings of precious metals; key rings [trinkets 
or fobs] incorporating a sound device; key rings [trinkets or fobs] incorporating fiber optics; key rings [trinkets or fobs] 
incorporating a cartoon character; key rings; key chains [jewellery and imitation jewellery]; insignia of precious metal; 
badges of precious metals; jewellery cases [caskets or boxes]; clasps for jewellery; ornaments [jewellery and imitation 
jewellery]; boxes of precious metal; trophies of precious metal; trophies coated with precious metal alloys; works of art of 
precious metal; commemorative coins; lanyards of precious metal or coated therewith for carrying items such as keys, 
cards, identity cards, badges and plastic badges; jewel cases; shoe ornaments of precious metal [jewellery and imitation 
jewellery]; hat ornaments of precious metal [jewellery and imitation jewellery]; commemorative boxes of precious metal; 
decorative boxes made of precious metal; statues of precious metal; figurines [statuettes] of precious metal; statuettes of 
precious metal; busts of precious metal; ingots of precious metals [jewellery]; watches; clocks; alarm clocks; automobile 
clocks; clock cases; cases for watches and clocks; cases for clock- and watchmaking; chronometers; wristwatches; 
cases for watches [presentation]; watch chains; buckles for watch straps; watchstraps; apparatus for timing sports 
events; control clocks [master clocks]; digital alarm clocks; clock housings; clock springs; desk clocks; master clocks; 
pendulum clocks; small clocks; table clocks; travel clocks; wall clocks; clock hands [clock- and watchmaking]; 
clockworks; clocks and watches, electric; clocks incorporating radios; dials for clocks; anchors [clock- and 
watchmaking]; barrels [clock- and watchmaking]; movements for watches and clocks; chronographs [watches]; automatic
watches; diving watches; jewellery watches; mechanical watches; pocket watches; sports watches; stop watches; stop 
watch metal bracelets; stop watch LCD plastic bracelets; liquid crystal display watches, wristwatches and clocks; quartz 
watches, wristwatches and clocks; analogic watches, wristwatches and clocks; watch bands; watch boxes; watch 
bracelets; watch clasps; watch crowns; watch crystals; watch dials; watch faces; watch glasses; watch pouches; watch 
springs; leather watch straps; watches containing a game function.

Cl.16;Drawing paper; wrapping paper; writing paper; boxes of cardboard or paper; towels of paper; table linen of 
paper; handkerchiefs of paper; printed paper signs; calendars; catalogues; magazines [periodicals]; yearbooks; books; 
booklets; note books; periodicals; printed guides; travel guides; guide books; manuals [handbooks]; directories [printed 
matter]; graphic representations; graphic reproductions; souvenir cards; business cards; paper badges; brochures; 
posters; pamphlets; leaflets; newsletters; brochures, calendars, catalogues, magazines, yearbooks, books, booklets, 
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pamphlets, leaflets, manuals, directories, newsletters, printed guides on the subjects of automobiles, automobile 
maintenance and repair, automobile racing and automobile competitions, the history of the applicant and its participation 
in automobile racing and competitions and on the subject of lifestyle, culture, fashion, design, motor and automotive 
news, sports, entertainment and safe driving schools; printed matter; souvenir cards incorporating a sound device; 
visiting cards; postcards; bookbinding material; photographs [printed]; photograph albums; photograph holders of paper;
covers for photograph albums; pocket photographic albums; photo albums incorporating a sound device; stickers 
[stationery]; albums for stickers; albums for drawing; bookmarkers; fountain pens; writing pens; felt-tip pens; pencils; 
pastels [crayons]; ornaments for pencils and pens; pen boxes; pencil boxes; pen cases; pencil cases; penholders; pencil 
holders; covers [stationery]; document files [stationery]; desk pads; desktop organizers; exercise books; jotters; cube 
shaped jotters; notepads; diaries; agendas; covers for agendas; cases of leather for agendas; book covers; folders 
[stationery]; labels, not of textile; adhesive labels, not of textile; paperweights; pencil sharpeners, electric or non-electric; 
drawing books; adhesive bands for stationery or household purposes; paper cutters [office requisites]; rubber erasers; 
correspondence holders; albums; children's books; children's activity books; colouring cards for children; painting sets 
for children; scrapbooks; fountain pens incorporating a sound device; fountain pens incorporating fiber optics; ballpoint 
pens; ballpoint pens incorporating a sound device; ballpoint pens incorporating fiber optics; roller-tip pens; roller pens 
incorporating a sound device; roller pens incorporating fiber optics; writing pens incorporating a sound device; writing 
pens incorporating fiber optics; felt-tip pens incorporating a sound device; felt-tip pens incorporating fiber optics; pencils 
incorporating a sound device; pencils incorporating fiber optics; pastels [crayons] incorporating a sound device; pastels 
[crayons] incorporating fiber optics; pen toppers; pencil toppers; stands for pens; stands for pencils; cube-shaped 
notebooks; paper sheets for note taking; weekly planners [stationery]; covers for weekly planners; cases of leather for 
weekly planners; covers for address booklets; covers for albums; adhesive tapes for stationery or household purposes; 
erasers; clipboards; paper clips; adhesive labels of paper; adhesive tape dispensers [office requisites]; artists' pastels; 
artists' pencils; artists' pens; modelling clay; modelling paste; modelling wax, not for dental purposes; paint brushes; 
drawing brushes; writing brushes; file trays [office requisites]; paper trays [office requisites]; desk file trays [office 
requisites]; staples for offices; typewriters, electric or non-electric; pictures; portraits; blackboards; small blackboards; 
geographical maps; terrestrial globes; maps; shopping bags of plastic; shopping bags of paper; bags [envelopes, 
pouches] of plastics for packaging; placards of paper or cardboard; numbers [type]; type [numerals and letters]; 
embroidery designs [patterns]; banners of paper; paper pennants; flags of paper; passes of paper; not magnetically 
encoded passes and identification cards of paper for access to a restricted area; decalcomanias; removable tattoos 
[decalcomania]; commemorative stamps; stamps for collectors; lanyards for carrying paper badges and paper passes; 
flags of paper incorporating a sound device; flags of paper incorporating fiber optics; tickets; transfers [decalcomanias].

Cl.18;Boxes of leather or leather board; cases of leather or leather board; key cases; card wallets [leatherware]; 
business card cases; card cases [notecases]; leather credit card cases; name card cases; leather address hang-tags; 
carrying cases for documents; document cases; bags [envelopes, pouches] for packaging of leather; hat boxes for travel 
[made of leather and imitation leather]; casings, of leather, for springs; furniture coverings of leather; leather trimmings 
for furniture; leather key cases; key cases incorporating a sound device; key cases incorporating fiber optics; key cases 
incorporating a cartoon character; leather shoulder belts; shoulder belts [straps] of leather; clothing for pets [made of 
leather and imitation leather]; collars for pets [made of leather and imitation leather]; bags for carrying animals [made of 
leather and imitation leather]; animal skins and hides; moleskin [imitation of leather]; fur; chamois leather, other than for 
cleaning purposes; attaché cases; daypacks; rucksacks; haversacks; bags for sports; beach bags; briefcases; travelling 
sets [leatherware]; handbags; shoulder bags; clutch bags; tote bags; pocket wallets; purses; school bags; net bags for 
shopping; shopping bags; slings for carrying infants; vanity cases, not fitted; duffle bags; holdalls; trolley duffles; trolley-
type suitcases; waist bags; bags for carrying suits and dresses; cases for carrying suits and dresses; backpacks [made 
of leather and imitation leather]; knapsacks [made of leather and imitation leather]; garment bags for travel [made of 
leather and imitation leather]; school satchels [made of leather and imitation leather]; school backpacks [made of leather 
and imitation leather]; sling bags for carrying infants [made of leather and imitation leather]; suitcase handles [made of 
leather and imitation leather]; suitcases [made of leather and imitation leather]; travelling trunks [made of leather and 
imitation leather]; valises [made of leather and imitation leather]; luggage [made of leather and imitation leather]; satchels 
[made of leather and imitation leather]; Boston bags [made of leather and imitation leather]; kid's school lunch bags 
[made of leather and imitation leather]; bags for campers [made of leather and imitation leather]; bags for climbers [made 
of leather and imitation leather]; game bags [hunting accessories], made of leather and imitation leather; tool bags sold 
empty [made of leather and imitation leather]; travelling bags; mountaineering sticks; umbrella sticks; golf umbrellas; sun 
umbrellas; umbrella covers; umbrellas; walking sticks.

Cl.20;Cushions; mattresses; sleeping bags; furnishings; furniture fittings, not of metal; divans; armchairs; chairs 
[seats]; easy chairs; high chairs for babies; tables [furniture]; baby changing tables; beds [furniture]; cradles; display 
stands; book supports [furniture]; infant bouncers [seats]; chests for toys; mirrors [furniture]; showcases [furniture]; 
garment covers [storage]; wardrobes; cupboards; desks; racks [furniture]; magazine racks; umbrella stands; clothes 
hooks, not of metal; clothes hangers; coatstands; baskets, not of metal; boxes of wood or plastic; containers, not of 
metal; mats for infant playpens; children's mats used for sleeping; ornamental number plates, not of metal; 
commemorative number plates, not of metal; keyboards for hanging keys; plastic key cards not encoded; trays, not of 
metal; displays, stands and signage, non-metallic; furniture; mirrors; picture frames; furnishings.

Cl.21;Cups; coffee cups; drinking glasses; table plates; commemorative plates; carafes; decanters; flasks; drinking 
bottles; canteens [flasks]; insulating canteens; bottles; drinking straws; mixing spoons [kitchen utensils]; beverage 
stirrers; corkscrews; strainers; trays for household purposes; coin trays for household purposes; isothermic bags; 
napkin holders; cups incorporating a sound device; cups incorporating fiber optics; sippy cups; egg cups; fruit cups; tea 
cups [yunomi]; training cups for babies and children; cups of paper or plastic; mugs; mugs incorporating a sound device; 
mugs incorporating fiber optics; beer mugs; glass mugs; tea mugs; travel coffee mugs; commemorative and ornamental 
cups and mugs; drinking glasses incorporating a sound device; drinking glasses incorporating fiber optics; wine glasses; 
beer glasses; cocktail glasses; shot glasses; set of shot glasses; tea glasses; tumblers [glasses]; tumblers [glasses] 
incorporating a sound device; tumblers [glasses] incorporating fiber optics; plates; decorative plates; melamina infant 
plates; melamina infant bowls; plastic plates; souvenir plates; dishes; drinking flasks; insulating flasks; drinking flasks 
for travellers; vacuum flasks; flasks for children; insulated bottles; refrigerating bottles; empty water bottles for bicycles; 
vacuum bottles; bottle openers; sports bottles; straws for drinking incorporating a sound device; straws for drinking 
incorporating fiber optics; coffee services; coffee grinders, non-electric; coffee percolators, non-electric; coffee pots, 
non-electric; coffee filters, non-electric; drink stirrers; saucers; scoops [tableware]; ice scoops; ice cream scoops; oven 
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mitts; colanders; pasta colanders; tableware, other than knives, forks and spoons; biscuit cutters; cookie cutters; pastry 
cutters; beaters, non-electric; pepper grinders; domestic grinders, non-electric; garlic presses; non-electric fruit presses 
for household purposes; non-electric blenders for household purposes; non-electric whisks for household purposes; 
wooden cutting boards for kitchen use; chopping boards for kitchen use; serving trays; pots; mustard pots; pepper pots; 
tea pots; cooking pots and pans, non-electric; frying pans; cake pans; pot lids; saucepans; non-electric pressure cooking 
saucepans; cake moulds; moulds [kitchen utensils]; ice cube moulds; cookery moulds; jugs; salt and pepper shakers; 
bowls; bowls [basins]; fruit bowls; glass bowls; sugar bowls; salad bowls; soup bowls; cruet sets for oil and vinegar; tea 
kettles; non-electric kettles; non-electric kitchen mixers; liqueur sets; spice sets; tea sets; cream and sugar sets; shakers; 
cocktail shakers; menu card holders; spatulas [kitchen utensils]; pepper mills; coffee mills, hand-operated; coolers [ice 
pails]; salt cellars; oil cruets; vinegar cruets; graters; graters for kitchen use; griddles [cooking utensils]; grills [cooking 
utensils]; non-electric heaters for feeding bottles; ice buckets; cooling buckets for wine and champagne; pails; ice pails; 
kitchen mixers, non-electric; lunch boxes; fitted picnic baskets, including dishes; pipettes [wine tasters]; tea infusers; tea 
services; tea pots, non-electric; tea balls; tea caddies; tea strainers; wine tasters; baskets for household purposes; waste 
baskets; bread baskets for domestic use; household containers; kitchen containers; heat insulated containers; thermally 
insulated containers for food; holders for plastic bags, for household use; coasters, not of paper and other than table 
linen; napkin rings; toothpicks; toothpick holders; soap dispensers; soap dishes; soap holders; sandwich boxes; bread 
boxes; candy boxes; glass caps; wine strainers; comb cases; hair combs; combs; electric combs; sponges; sponges for 
household purposes; facial cleansing sponges; appliances for removing make-up; facial sponges for applying make-up; 
abrasive sponges for scrubbing the skin; brushes, except paint brushes; bath brushes; cosmetic brushes; make-up 
brushes; eyebrow brushes; hair brushes; lip brushes; nail brushes; shaving brushes; toilet brushes; cake brushes; dish 
brushes; golf brushes; brushes for footwear; clothes brushes; scrubbing brushes; brooms; buckets; cosmetic utensils; 
perfume sprayers; perfume vaporizers; fitted vanity cases; toothbrushes; electrical toothbrushes; floss for dental 
purposes; chamois leather for cleaning; cloths for cleaning; cloth for washing floors; gloves for domestic use; vases; 
candle holders; works of art of porcelain, ceramic, earthenware or glass; toilet utensils; cosmetic toiletry utensils; 
statues, figurines, plaques and works of art, made of porcelain, earthenware or glass, included in this class; flower pots; 
flower bowls; flower baskets; plant baskets; flower vases; flat-iron stands; ironing boards; ironing board covers, shaped; 
baby baths; clothes pegs [clothes pins]; indoor aquaria; sprinklers for watering flowers and plants; toilet paper 
dispensers; toilet paper holders; dust bins; candelabra; statuettes of porcelain, ceramic, earthenware or glass; statues of 
ceramic; figurines [statuettes] of ceramic; busts of porcelain, ceramic, earthenware or glass.

Cl.24;Curtain fabrics; textiles for furnishings; upholstery fabrics; fabrics for interior decoration; chenille fabric; cotton 
fabric; crepe [fabric]; esparto fabric; flannel [fabric]; hemp fabric; jersey [fabric]; jute fabric; knitted fabric; nylon fabric; 
polyester fabric; ramie fabric; rayon fabric; silk fabrics; woollen fabric; worsted fabrics; woven fabrics; chemical fiber 
fabrics; elastic fabrics for clothing; fabric for footwear; jersey material [fabric]; lining fabric for shoes; synthetic fibre 
fabrics; cloth coasters; cotton cloth; crepe cloth; face cloths; felt cloth; hemp cloth; jute cloth; linen cloth; silk cloth; 
taffeta [cloth]; woollen cloth; velvet; canvas for tapestry or embroidery; damask; fustian; towels of textile; household 
linen; table linen of textile; bath linen, except clothing; bed linen; bath towels; beach towels; children's towels; golf 
towels; kitchen towels; tea towels; dish towels for drying; face towels of textile; large bath towels; washing mitts; linen 
[fabric]; coasters [table linen]; linen for household purposes; bed blankets; bed clothes; bed covers; bed sheets; bed 
skirts; bed spreads; bed throws; comforters [bedding]; bed covers of paper; covers for cushions; table covers; table 
runners; table cloths, not of paper; table napkins of textile; table mats, not of paper; place mats, not of paper; textile 
napkins; mattress covers; ticks [mattress covers]; pillow covers; pillow cases; pillow shams; fitted toilet lid covers of 
fabric; quilts; futon quilts; sleeping bags [sheeting]; flags, not of paper; banners and flags of textile; pennants not of 
paper; curtains of textile or plastic; handkerchiefs of textile; labels of cloth; cloth; flags, not of paper, incorporating fiber 
optics; nylon flags; nylon flags incorporating fiber optics; banners; textile pennons; curtains; shower curtains; window 
curtains; curtain holders of textile material; napkins, of cloth, for removing make-up; tissues of textile for removing make-
up; furniture coverings of textile; furniture coverings of plastic; labels of textile for identifying clothing; mosquito nets; 
tapestry [wall hangings], of textile; wall hangings of textile; travelling rugs.

Cl.25;Jackets [clothing]; ski jackets; wind-resistant jackets; overcoats; coats; cardigans; pullovers; shirts; tee-shirts; 
polo shirts; blouses; sweatshirts; sweaters; jumpers [pullovers]; jerseys [clothing]; trousers; shorts; bermuda shorts; 
jeans; skirts; work overalls; jogging suits; automobile racing suits not in the nature of protective clothing; suits; dresses; 
singlets; braces for clothing [suspenders]; cuffs; aprons [clothing]; combinations [clothing]; clothing for gymnastics; 
money belts [clothing]; motorists' clothing; ski clothing; furs [clothing]; pocket squares; quilted vests; sleeved or 
sleeveless jackets; bomber jackets; reversible jackets; rain jackets; leather jackets; padded jackets; waterproof jackets; 
stuff jackets [clothing]; down jackets; sports jackets; waistcoats; windcheaters; dust coats; raincoats; anoraks; sport 
shirts; sweat pants; sports jerseys; overalls; jogging suit trousers; training suits; track suits; sports singlets; 
suspenders; wristbands [clothing]; smocks; leotards; leggings [leg warmers]; leggings [trousers]; shawls; sashes for 
wear; pockets for clothing; collars [clothing]; girdles; clothing; ready-made clothing; rainwear; waterproof clothing; golf 
shirts; golf clothing, other than gloves; ski suits; snowsuits; body warmers; knee warmers [clothing]; knitwear [clothing]; 
sweat bands; tank tops; coveralls; camisoles; chasubles; chemisettes [shirt fronts]; twin sets; blazers; parkas; capes; 
spats; breeches for wear; collar protectors (detachable collars) [parts of clothing]; dress shields; frocks; gaiter straps; 
mantillas; cloaks; pelerines; pelisses; dungarees; tunics; unitards; beach clothes; bathing suits; swimsuits; bathing 
trunks; bikinis; bath robes; bathing caps; swimming costumes; bathing drawers; underwear; pyjamas; dressing gowns; 
nightgowns; underpants; undershirts; drawers [clothing]; boxer shorts; slips [undergarments]; panties; g-strings; vests; 
bodices [lingerie]; corsets [underclothing]; corselets; teddies [undergarments]; brassieres; petticoats; garters; sweat-
absorbent underclothing; sock suspenders; stocking suspenders; clothing for children; babies' clothing; bibs, not of 
paper; baby sleeping bags [bag-like clothing worn by infants for sleeping in]; baby bodysuits; baby bottoms; baby bibs of 
plastic; baby doll pyjamas; baby bibs, not of paper; children's cloth eating bibs; children's and infants' cloth bibs; cloth 
bibs for adult diners; babies' overalls; babies' pants [clothing]; infants' training outfits; racing romper suits for babies; 
rompers; layettes [clothing]; socks; stockings; tights; hosiery; shoes; sports shoes; ski boots; after ski boots; ski boots 
bags; snowboard boots; soles for footwear; footwear uppers; fittings of metal for footwear; inner soles; tips for footwear; 
footwear; gymnastic shoes; training shoes; running shoes; beach shoes; sneakers; basketball sneakers; football shoes; 
slippers; sandals; boots; boots for sports; rain boots; boots for snowboarding; horse-riding boots; golf shoes; flip-flops; 
clogs; bath sandals; bath slippers; babies' footwear; heelpieces for footwear; heels; non-slipping devices for footwear; 
gaiters; footmuffs, not electrically heated; galoshes; neckwear; gloves [clothing]; driving gloves; belts [clothing]; fur 
stoles; scarves; bandanas [neckerchiefs]; foulards [clothing]; neckties; ascots; bow ties; neck warmers; ski gloves; muffs 
[clothing]; mittens; headgear for wear; caps [headwear]; headbands [clothing]; sleep masks; helmet liners [headwear]; 

6043



sun visors [headwear]; ear muffs [clothing]; caps [headwear] incorporating a sound device; caps [headwear] 
incorporating fiber optics; baseball caps; hats; small hats; hats incorporating a sound device; hats incorporating fiber 
optics; cap peaks; visors [headwear]; berets; berets incorporating a sound device; berets incorporating fiber optics; 
hoods [clothing]; shower caps; balaclavas; turbans.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; amusement apparatus 
adapted for use with an external display screen or monitor to be used in amusement parks; apparatus for games adapted 
for use with an external display screen or monitor; video game machines; television game sets; amusement machines, 
automatic and coin-operated; amusement machines, other than those adapted for use with television sets and with an 
external display screen or monitor; apparatus for video games; pocket-sized apparatus for playing video games; pocket-
sized video games; pocket-sized electronic games; portable video games; portable electronic games; electronic games 
consoles adapted for use with an external display screen or monitor; controllers for game consoles; bags specially 
adapted for hand-held video game apparatus; bags specially adapted for video game consoles; video game machines for 
use with televisions; apparatus for games; apparatus for playing video games; hand-held video games; portable 
electronic toys; hand-held units for playing video games; stand alone video game machines; computer game equipment; 
scale model vehicles; scale model cars; scale model racing cars; scale model racing vehicles; racing car model 
silhouettes; toy full-size car replicas; toy full-size vehicle replicas; toy full-size steering wheel replicas; toy resin models 
featuring racing scenes; scale model drivers; scale model pit crews; toy models; vehicle construction toys; toy vehicles; 
toy racing sets; toy racing cars tracks; toy steering wheels; toy pedal vehicles for children; ride-on toys; ride-on toy cars 
for children in pedal version or working with batteries; playing cards; playing card cases; construction toys; building 
blocks [toys]; toy buckets and spades; toy utensil sets; fantasy character toys; inflatable toys; mechanical toys; musical 
toys; toys for domestic pets; toy balloons; toy back-seat organizers; quoits; jigsaw puzzles; kites; kaleidoscopes; masks 
[playthings]; scooters [toys]; toy vehicle trucks; pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; toy 
cars for children in pedal version or working with batteries; toy go-karts for children in pedal version or working with 
batteries; race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for transporting cars; radio-controlled toy 
vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; toy car showrooms; toy telephones; 
plush toys; articulated plush toys; plush toys incorporating height measuring capability; moving plush toys; toy plush 
steering wheels; teddy bears; rocking horses; toy building blocks capable of interconnection; toy construction blocks; 
toy construction sets; bingo cards; sandbox toys comprising shovels, buckets, moulds and rackets; fitted boxes for toy 
hand tools; sets of keys for babies; toys designed to be attaché to car seats; padded toys for seatbelts; toy frames; toy 
frames incorporating fiber optics; plastic character toys; rubber character toys; resin character toys; toy figures; 
positionable toy figures; spinning tops [toys]; yo-yos incorporating fiber optics; snow globes; toys; soft toys; action toys; 
pull toys; baby toys; pet toys; dolls; dolls' accessories; dolls' beds; dolls' furniture; dolls' houses; dolls' rooms; dolls' 
clothing; dolls' headgear; dolls' footwear; dolls' feeding bottles; puppets; marionettes; toy whistles; action figure toys; 
baby multiple activity toys; clockwork toys of metal; flying discs [toys]; infant development toys; inflatable bath toys; 
soap bubbles [toys]; stuffed toy bears; toy record players; articles of clothing for toys; toy cushions; toy cushions for 
containing clothing; sports balls; balls for games; playing balls; checkers [games]; checker boards; chess games; chess 
sets; chessboards; dice; cups for dice; darts; dominoes; draughts [games]; draughts sets; draught boards; backgammon 
games; cot musical toys for babies; toy pistols; water pistols; board games; building games; manipulative games; parlor 
games; pinball games; skittles [games]; counters [discs] for games; gloves for games; mah jong games; slot machines 
[gaming machines]; swimming pools [play articles]; conjuring apparatus; puzzles; theatrical masks; novelties for parties, 
dances [party favors, favours]; percussion caps [toys]; rattles [playthings]; baby rattles; swings; slides [playthings]; 
roulette wheels; tables for table football; tables for table tennis; games; mobiles [toys]; targets; electronic targets; 
cosaques [toy fireworks]; fairground ride apparatus; marbles for games; ninepins; confetti; golf balls; golf clubs; golf 
gloves; golf irons; golf putters; golf tees; golf bags, with or without wheels; rackets; tennis rackets; cases for tennis balls; 
shaped covers for tennis rackets; sweat absorbing bands for rackets' grips; ping pong rackets; skis; bags adapted for 
skis; sole coverings for skis; surfboards; bags especially designed for skis and surfboards; skateboards; bags adapted 
for skateboards; elbow guards [sports articles]; elbow pads for sports use; knee guards [sports articles]; knee pads for 
sports use; shin guards [sports articles]; shin pads for sports use; wrist guards [sports articles]; face guards for sports 
use; protective paddings [parts of sports suits]; appliances for gymnastics; sporting articles; snakeboards; ankle guards 
[sports articles]; ankle pads for sports use; ankle guards for skating; ankle pads for skating; push scooters [toys]; golf 
ball markers; golf club heads; golf club grips; golf club shafts; golf flags [sports articles]; divot repair tools [golf 
accessories]; shaped covers for golf bags; shaped covers for golf clubs; shaped covers for golf putters; golf ball 
retrievers; archery implements; gloves for archery; tennis balls; tennis nets; gut for rackets; strings for rackets; 
monoskis; surf skis; ski bindings; ski edges; scrapers for skis; ski poles; ski sticks; ski wax; water skis; shaped covers 
for ski bindings; windsurf boards; ski brakes; seal skins [coverings for skis]; bob-sleighs; sleighs [sports articles]; sleds 
[sports articles]; snow sledges for recreational use; roller skates; ice skates; in-line roller skates; skating boots with 
skates attaché; snowshoes; swimming flippers; swimming jackets; swimming gloves; swimming belts; floats for bathing 
and swimming; batting gloves [accessories for games]; boxing gloves; fencing gauntlets; baseball gloves; shuttlecocks; 
snowboards; sailboards; harness for sailboards; bodyboards; springboards; paragliders; hang gliders; protective 
padding for playing sports; stationary exercise bicycles; body-building apparatus; machines for physical exercises; 
exercisers [expanders]; weight lifting belts; bar-bells; hunting game calls; fishing tackle; twirling batons; cricket bags; 
scratch cards for playing lottery games; ball pitching machines; dumb-bells; practical jokes [novelties]; billiard balls; 
billiard cue tips; billiard cues; billiard markers; billiard table cushions; billiard tables; climbers' harness; hockey sticks; 
discuses for sports; nets for sports; sports articles and equipment; hunting and fishing equipment; swimming equipment; 
fairground and playground apparatus; sticks for fans and for entertainment [novelty items]; toy sticks for fans and for 
entertainment incorporating fiber optics [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty 
items]; toy sticks for fans and for entertainment shaped as flags incorporating fiber optics [novelty items]; toy lanyards; 
toy necklaces incorporating fiber optics; toy rings; toy rings incorporating fiber optics; toy bracelets; toy bracelets 
incorporating fiber optics; party decorations and artificial Christmas trees; Christmas trees of synthetic material; bells for 
Christmas trees; artificial snow for Christmas trees; ornaments for Christmas trees, except illumination articles and 
confectionery; Christmas tree decorations; Christmas tree stands.

Cl.34;Cigarette lighters, not of precious metal; cigarette lighters of precious metal; holders, not of precious metal, for 
cigarette lighters; holders, of precious metal, for cigarette lighters; match holders of precious metal; match holders, not of
precious metal; match boxes of precious metal; match boxes, not of precious metal; ashtrays for smokers; tobacco pipes;
pipe pouches; cigarettes; electronic cigarettes; cigarette cases; cigarette cases of precious metal; cigarette cases, not of 
precious metal; tobacco tins; cigars; cigar cases; tobacco; chewing tobacco; smoking tobacco; hand-rolling tobacco; 
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snuff; cigarette filters; cigarette holders; cigarette paper; cigarette tips; cigarette tubes; books of cigarette papers; 
mouthpieces for cigarette holders; pocket machines for rolling cigarettes; pocket apparatus for self-rolling cigarettes; 
cigar cutters; cigar holders; cigar tubes; gas containers for cigar lighters; cigarillos; lighters for smokers; smoking pipes; 
pipe tampers; pipe cleaners for tobacco pipes; pipe racks for tobacco pipes; snuff boxes; tobacco jars; tobacco pouches; 
tobacco spittoons; tobacco substitutes; humidors; firestones; matches; safety matches.

Cl.35;Retail and wholesale services, also on line, of cleaning, polishing, scouring and abrasive preparations, soaps, 
perfumery, essential oils, cosmetics, hair lotions, plates and goods of metal in general, metallic signs for vehicles, cutlery,
razors; retail and wholesale services, also on line, of video games, electronic games, machines and apparatus for 
entertainment and fittings therefor, video game programs, recorded programs for electronic games, eyeglasses, 
sunglasses and parts and fittings therefor, optical apparatus and instruments, protecting helmets, protective clothing and 
relative accessories, protective footwear, apparatus and devices for personal protection against accidents, multimedial 
library and multimedial content, downloadable and non downloadable, magnetic data carriers, recording discs, apparatus 
and instruments for recording, transmission, reproduction of sound or images and fittings therefor, computers and 
computer peripherals, mouse pads, software; retail and wholesale services, also on line, of photographic and 
cinematographic apparatus, telephone apparatus and fittings therefor, apparatus for communication, electronic 
publications, scientific, nautical, surveying, weighing, measuring, signalling, checking [supervision], life-saving apparatus
and instruments; retail and wholesale services, also on line, of teaching apparatus and instruments, apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission, reproduction of sound and images and fittings therefor, recording discs, compact discs, DVDs 
and other digital recording media, mechanisms for coin-operated apparatus, cash registers, data processing equipment, 
computers; retail and wholesale services, also on line, of magnetic cards, electric and electronic apparatus and 
instruments for vehicles, electric and electronic apparatus and instruments for personal use, magnets, calculating 
machines, cases adapted specifically to contain the aforesaid articles, fire-extinguishing apparatus, air conditioners for 
vehicles, lighting installations for vehicles, lights for vehicles, headlights for vehicles, anti-glare devices for automobiles, 
anti-glare devices for vehicles, defrosting apparatus for vehicles, heating apparatus for defrosting windows of vehicles, 
heating installations for vehicles, reflectors for vehicles, lights, lamps and lighting apparatus in general, fans [parts of air-
conditioning installations for vehicles], ventilators; retail and wholesale services, also on line, of automobiles and 
vehicles in general and parts and fittings therefor, apparatus for locomotion by land, air or water, spare parts for vehicles, 
pushchairs, strollers and fittings therefor, parachutes; retail and wholesale services, also on line, of clocks and watches, 
alarm clocks and parts and fittings therefor, signs, boxes, pins and lanyards of precious metals or coated therewith, 
precious metals and their alloys and goods made from these materials or coated therewith, jewellery, costume jewellery, 
precious stones, horological and chronometric instruments; retail and wholesale services, also on line, of ornamental 
novelty badges, commemorative stamps, paper, cardboard and goods made from paper and cardboard, albums, 
photograph albums, printed publications, printed periodicals, printed reports, pamphlets, magazines, yearbooks, 
encyclopaedias, books, brochures, newspapers, periodicals, printed matter, images, posters, calendars, diaries, planners, 
pens, pencils and stationery articles in general, labels, artists' materials and brushes, office requisites, bookbinding 
articles, photographs, adhesives, artists' materials, brushes, typewriters, articles for office use, instructional and teaching 
apparatus and materials, printers' type, printing blocks; retail and wholesale services, also on line, of plastics for 
packaging, bags and sacks of any material for packaging, lanyards for carrying objects made from paper; retail and 
wholesale services, also on line, of key cases, key rings, cases and holders for diaries and weekly planners, for business 
cards, pamphlets, credit cards, pens, pencils, MP3 players, cds, CD players, DVDs, DVD players, computer and mobile 
phones; retail and wholesale services, also on line, of bags, handbags, travelling bags, rucksacks, tags for suitcases, 
unfitted vanity cases, note pads, leather and imitations of leather, goods made of leather and imitations of leather, animal 
skins, hides, trunks, valises, umbrellas, sun umbrellas, parasols, walking sticks, whips, harness and saddlery; retail and 
wholesale services, also on line, of statues and statuettes in any material, furniture, mirrors, picture frames, goods of 
wood, photograph frames, cushions, commemorative objects, ornaments; retail and wholesale services, also on line, of 
fans for personal use, drinking straws, lanyards for carrying objects made of plastic, containers and accessories for 
household and kitchen purposes, hip flasks, insulating flasks, drinking bottles, bottles, mugs, cups, coffee cups, beer 
glasses, sets of liquor glasses, glasses, services [dishes]; retail and wholesale services, also on line, of utensils and 
containers for the bathroom, for personal use and for personal hygiene, perfume sprayers, perfume vaporizers, glasses 
for candles, coin trays, goods of glass, porcelain and terracotta; retail and wholesale services, also on line, of ropes, 
string, nets, tents, awnings, tarpaulins, sails, padding and stuffing materials, raw fibrous textile materials, textile beach 
towels, towels, bed linen, bath linen, table linen, flags, standards, banners, pennants, textiles and textile products; retail 
and wholesale services, also on line, of clothing, footwear, headgear, accessories for clothing, footwear and headgear, 
parts of clothing, footwear and headgear, laces, buttons, hooks, eyes, pins, badges for clothing, clips, buckles, lanyards 
for wear; retail and wholesale services, also on line, of scale model cars and scale model vehicles in general, games, toys, 
gymnastic and sporting articles, Christmas trees and relative decorations, food products, beverages, smokers' articles; 
franchising, namely services rendered by a franchisor, that is transfer of business and organisational know-how, 
assistance in the development and management of a commercial enterprise; assistance in the development and 
management of a commercial enterprise and of a chain of retail shops, restaurants, bars, cafes and other undertakings 
providing food and drink; assistance in the management of sales points; business management assistance; business 
consultancy and organization in connection with the establishment of on-line retail sale services and the launching of on-
line retail trading activities; supply of an on-line notice for the shipment, the promotion, the sale and the resale of articles 
on a computer network and/or by means of mobile telephony services; organization of exhibitions for commercial or 
advertising purposes; organization of trade fairs for commercial or advertising purposes; shop window dressing; 
marketing research; market analysis; providing an on-line commercial information directory service on the Internet with 
the purpose of giving users a list of car dealers, retail stores and assistance centres; commercial assistance for the 
purchase of second hand automobiles; advisory services for business management; business appraisals; business 
information; providing business information directory services, via a global computer network or the Internet; business 
information services on goods and services provided in the form of a buying guide on a global computer network and/or 
by means of mobile telephony services; business management and organization consultancy; business management 
assistance and consultancy; business management of hotels; business organization consultancy; outsourcing services 
[business assistance]; commercial information and advice for consumers [consumer advice shop]; layout services for 
advertising purposes; modelling for advertising or sales promotion; presentation of goods on communication media, for 
retail purposes; publication of publicity texts; sponsorship search; updating of advertising material; writing of publicity 
texts; commercial administration of the licensing of the goods and services of others; commercial or industrial 
management assistance; procurement services for others [purchasing goods and services for other businesses]; 
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personnel management consultancy; sales promotion for others; advertising, market research and promotional services; 
public relations services; product demonstration and product display services; organization of trade shows and 
exhibitions for commercial or advertising purposes; loyalty, incentive and bonus program services; advertising space and
time services; distribution of advertising, marketing and promotional material; advertising, marketing and promotional 
consultancy and assistance services; commercial trading and consumer information services; auctioneering services; 
business assistance, management and administrative services; accountancy, bookkeeping and auditing; administrative 
data processing; human resources management and recruitment services; business consultancy and advisory services; 
rental of office machines; business analysis, research and information services; collection and systematization of 
business data; retail outlet management assistance; price comparison services; commercial information agencies; 
marketing studies; business inquiries; business investigations; business research; market surveys; location of freight 
cars by computers; advertising; advertising of goods and services on the Internet and by means of mobile telephony 
services and by electronic mail; administrative processing of purchase orders; advertising agencies; advertising by mail 
order; demonstration of goods; direct mail advertising; dissemination of advertising matter; distribution of samples; on-
line advertising on a computer network; outdoor advertising; publicity columns preparation; publicity material rental; 
radio advertising; radio commercials; rental of advertising time on communication media; television advertising; 
television commercials; rental of advertising space; promotion of goods and services by preparing and organizing 
promotional contests and competitions with prizes to be won, on a global computer network and/or by means of mob ile 
telephony services; promotion of goods and services by placing advertisements and advertising displays on an on-line 
electronic site accessible via a global computer network and/or by means of mobile telephony services; on-line promotion 
of computer networks and websites.

Cl.41;Amusement park and theme park services; entertainment services provided by recreation parks, amusement 
parks and theme parks; ticket agency services [entertainment]; ticket reservation and booking services for amusement 
parks and theme parks; providing information in the field of location of theme parks featuring automobile races and 
exhibitions; electronic publishing services; publication of books, newsletters, printed matter, magazines, catalogues, 
periodicals, training manuals and yearbooks, also on-line; on-line publication of guides, maps, directories and lists for 
travellers; provision of electronic publications; publication of texts, other than publicity texts; publication of printed 
material, other than publicity texts, in particular books, magazines and newspapers, also in electronic form, CD included; 
organization of exhibitions for cultural or educational purposes; organization of sports competitions and tournaments; 
organization of sporting events; arranging and conducting of conferences, congresses, meetings, workshops, seminars, 
symposiums and concerts; arranging and conducting of workshops and seminars regarding sports and safe driving; 
sports training services in the form of driving lessons of automobiles, sports cars and racing cars; coaching [training]; 
organization and management of special events for social entertainment purposes; organization of entertainment events 
in the form of competitions and meetings for fans and collectors of automobiles; entertainment in the form of car races; 
fan club services in the nature of entertainment; club services [entertainment or education]; organization and 
administration of clubs for automobile fanciers and owners; providing museum facilities [presentation, exhibitions]; 
gaming house services; entertainment; entertainment in the form of motor racing competitions; entertainment services in 
the field of automobiles; providing recreation facilities; providing amusement arcade services; providing sports facilities; 
providing golf facilities; sport camp services; timing of sports events; rental of sports equipment, except vehicles; ticket 
reservation and booking services for cultural, entertainment and sport events; casino services; organization of lotteries 
and other gambling activities; special effects animation services for film and video; presentation of movies, shows, plays 
or musical performances; production and distribution of sound, movie and video recordings; providing movie, television 
and music video entertainment via an interactive web site; production of films, and audiovisual and television programs; 
production, post-production, preparation, presentation, distribution, control, network connection and rental of television 
and radio programs and films, animated films, cartoons and audio and video recordings; film and television studio 
services; providing of information related to automobiles, racing teams and sports activities; arranging and conducting of 
training courses and courses in the field of automobiles, sports cars and automobile races; providing on-line 
entertainment in the form of car races; education information; toy rental; games equipment rental; practical training 
[demonstration]; writing of texts, other than publicity texts; photographic reporting; health club services [health and 
fitness training]; providing on-line videos; providing on-line music; museum services, namely, exhibiting to the public a 
historical site; providing information relating to sports and sporting even ts; providing on-line newsletters in the field of 
automobiles, competitions and sports events; providing on-line blogs featuring technical aspects of automobiles, 
automobile races and sporting events.

Cl.43;Restaurants; bars; cafeterias; self-service restaurants; coffee shop services; self-service cafeteria services; bar 
services; canteens; snack-bars; fast-food restaurant services; take-out restaurants; cocktail lounge services; 
delicatessens [restaurants]; providing food and drink; catering services; consultancy services in the field of culinary arts; 
wine bar services; carry-out restaurants; cafe services; coffee bars; fast-food snack-bars; providing of food and drinks in 
restaurants and bars; serving food and drinks in restaurants and bars; providing food and drink catering services for fair 
and exhibition facilities; restaurant reservation services; tea rooms; consultancy services in the field of menu planning for
others; hotels; hotel, motel, house, boarding house, restaurant and holiday accommodation booking services; hotel 
information; restaurant information services; rental of rooms for holding functions, conferences, conventions, 
exhibitions, seminars and meetings; provision of facilities for exhibitions and fairs; arranging temporary housing 
accommodations; arranging and providing temporary accommodation; temporary accommodation reservations; 
providing temporary accommodation in hotels, motels and boarding houses; motels; bed and breakfast inn services; 
travel agency services for reserving hotel accommodation; accommodation bureaux services [hotels, boarding houses]; 
hotel reservations; hotel accommodation services; hotel and motel services; boarding house services; boarding for 
animals; rental of conference rooms; rental of meeting rooms; rental of temporary accommodation; day-nurseries 
[crèches]; pet day care services; day-care centres; holiday camp services [lodging]; providing temporary lodging at 
holiday camps; retirement homes; tourist homes; rental of tents; rental of temporary accommodation in holiday homes 
and flats; rental of fair stands; rental of furniture for hotels; rental of towels for hotels; rental of chairs, tables, table linen, 
glassware.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 04/02/2015; Application No. : 86523825 ;United States of 
America 

3312113    04/08/2015
[International Registration No. : 1285041]
AllClear ID, Inc.
823 Congress Avenue, Suite 300 Austin TX 78701 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Credit monitoring, namely, monitoring consumer credit reports and providing an alert as to any changes therein 
for business purposes; protection and breach services, namely, operation of telephone call centers for others and 
business planning in the field of fraud and identity breach response.

Cl.45;Fraud and identity theft protection services; identification verification services, namely, providing authentication
of personal identification information via secure storage and transmitting such information via the internet; providing 
authentication of personal identification information; credit monitoring, namely, monitoring of credit reports to facilitate 
the detection and prevention of identity theft and fraud; protection and breach response services, namely, consultation in 
the field of data theft and identity theft.

6047



Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 12/03/2015; Application No. : 30 2015 031 647 ;Germany 

3312117    08/09/2015
[International Registration No. : 1285014]
BASF SE
Carl-Bosch-Strasse 38 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in separation and purification; chemicals used in chromatography.

Cl.9;Electrical apparatus used in separation and purification; liquid chromatography apparatus for laboratory use; 
chromatography columns for laboratory use.

Cl.11;Liquid chromatography apparatus for industrial use; chromatography columns for industrial use.
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Trade Marks Journal No: 1783 ,   06/02/2017           Class 99 
 

Priority claimed from 12/03/2015; Application No. : 013820766 ;European Union 

3312189    04/09/2015
[International Registration No. : 1285070]
Contera Pharma ApS
Ole Maaløes Vej 3 DK-2200 Copenhagen N Denmark

Proposed to be Used
IR DIVISION
Cl.5;Antibiotics; antivirals, chemical preparations for pharmaceutical purposes; drugs for medical purposes; 
medicines for human purposes; pharmaceutical preparations; vitamin preparations; health supplements for medical use.

Cl.35;Pharmaceutical sales promotion for others; business information on pharmaceuticals; business management 
assistance on pharmaceuticals; market search; market study; advertising services; arranging of pharmaceutical sale; 
export-import agency; sales agency business of health supplementary food; retail store services in the field of cosmetics; 
retail store services in the field of dentifrices; retail store services in the field of toothbrushes.
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Trade Marks Journal No: 1783 ,   06/02/2017  
 

CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

607197 607197 - (1708-0) Proprietor Address has been corrected as:- A-51 NDSE PART-1, NEW 
DELHI-110049 
Trade Description has been corrected as:- MANUFACTURERS AND TRADERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- INDIAN COMPANY 

920902 920902 - (1655-0) Proprietor name has been corrected as:- HEINZ ITALIA S.P.A. 
1374788 1374788 - (1387-0) Proprietor name has been corrected as:- MILANO 1919 S.R.L. 

Proprietor Address has been corrected as:- PIAZA DEL LIBERTY 2, 20121 MILAN, 
ITALY 

1407293 1407293 - (1391-0) Priority Country has been corrected as:- Switzerland  
Priority Trade Mark No has been corrected as:- 537839  
Priority Date has been corrected as:- 21/06/2005 

1462193 1462193 - (1590-0) Proprietor name has been corrected as:- Casio Keisanki Kabushiki 
Kaisha (Casio Computer Co., Ltd.) 

1470561 1470561 - (1584-0) LEGAL STATUS HAS BEEN CORRECTED AS:- A COMPANY DULY 
ORGANIZED AND EXISTING UNDER THE LAWS OF IRELAND 
Priority Country has been corrected as:- United States of America  
Priority Trade Mark No has been corrected as:- 78/813186  
Priority Date has been corrected as:- 13/02/2006 

1505107 1505107 - (1697-0) Proprietor name has been corrected as:- LITTLE LEGENDS 
MANAGED BY ABHINAV SHIKSHA SANSTHAN 
LEGAL STATUS HAS BEEN CORRECTED AS:- A BODY REGISTERED UNDER THE 
SOCIETIES REGISTRATION ACT 

1521334 1521334 - (1568-0) GOODS HAVE BEEN CORRECTED AS:- APPARATUS FOR 
LIGHTING, HEATING, STEAM GENERATING, COOKING, REFRIGERATING, DRYING, 
VENTILATING, WATER SUPPLY AND SANITARY PURPOSES. 

1526408 1526408 - (1655-0) LEGAL STATUS HAS BEEN CORRECTED AS:- A CORPORATION 
ORGANIZED AND EXISTING UNDER THE LAWS OF THE NETHERLANDS 

1533757 1533757 - (1654-0) GOODS HAVE BEEN CORRECTED AS:- ELECTRIC, ELECTRONIC, 
OPTICAL, MEASURING, SIGNALLING, CONTROLLING OR TEACHING APPARATUS 
AND INSTRUMENTS ( AS FAR AS INCLUDED IN CLASS 9); APPARATUS FOR 
RECORDING, TRANSMISSION, PROCESSING AND REPRODUCTION OF SOUND, 
IMAGES OR DATA; MACHINE RUN DATA CARRIERS, AUTOMATIC VENDING 
MACHINES AND MECHANISM FOR COIN-OPERATED APPARATUS; DATA 
PROCESSING EQUIPMENT AND COMPUTERS. 

1551293 1551293 - (1428-0) Proprietor Address has been corrected as:- ONE BOWERMAN 
DRIVE, BEAVERTON, ORGEON 97005-6453, U.S.A. 

1580446 1580446 - (1417-0) GOODS HAVE BEEN CORRECTED AS:- PLASTIC DISPLAY 
BOARDS, PLASTIC DISPLAY AND EXHIBITION BOARDS; DISPLAY AND EXHIBITION 
STANDS; AND PORTABLE DISPLAY AND EXHIBITION STANDS IN CLASS 20. 

1608463 1608463 - (1425-0) Trade Description has been corrected as:- MANUFACTURER AND 
SERVICE PROVIDER  
GOODS HAVE BEEN CORRECTED AS:- BEARINGS FOR VEHICLES, VEHICLES AND 
APPARATUS FOR LOCOMOTION BY LAND, BY AIR OR WATER, VEHICLE ENGINES; 
BRAKE DRUMS AND DISCS, CRANKSHAFTS, COUPLINGS, TRANSMISSIONS, GEAR 
WHEELS AND GEAR BOXES, AIRFRAME COMPONENTS, FLIGHT CONTROL RODS 
AND CABLES, AERO-ENGINE BEARINGS, RUDDER BEARINGS; RUDDER CONTROL 
ARMS AND STABILISERS; POD PROPULSION SYSTEMS; RAILWAY BEARINGS IN 
CLASS 12 

1663463 1663463 - (1772-0) GOODS IN CL.9 TO READ AS - CONTROL APPARATUS AND 
COMPUTER-SOFTWARE PROGRAMS FOR LIGHTING SYSTEMS, NOT INCLUDED IN 
OTHER CLASSES; ELECTRONIC CHOKES (BALLLASTS) FOR LIGHTING PURPOSES; 
LIGHT-EMITTING DIODES (LEDS) , LASER DIODES AND ZENER DIODES 
AND SERVICE DESCRIPTION IN CL.42 TO READ AS - ELECTRIC LAMPS, LIGHTING 
FIXTURES AND LIGHTING INSTALLATIONS; LIGHTING FIXTURES AND LIGHTING 
INSTALLATIONS WHEATHER OR NOT FITTED/ EQUIPPED WITH LIGHT EMITTING 
DIODES (lEDs); PARTS OF THE AFORESAID GOODS 

1684194 1684194 - (1698-0) Proprietor Address has been corrected as:- ONE BOWERMAN 
DRIVE, BEAVERTON, OREGON 97005-6453, U.S.A. 
Trade Description has been corrected as:- MANUFACTUERES AND MERCHANTS AND 
SERVICES PROVIDERS 

1684196 1684196 - (1445-0) Proprietor Address has been corrected as:- ONE BOWERMAN 
DRIVE, BEAVERTON, OREGON 97005-6453, U.S.A. 
Trade Description has been corrected as:- MANUFACTURERS AND MERCHANTS AND 
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SERVICE PROVIDERS  
GOODS HAVE BEEN CORRECTED AS:- ATHLETIC EQUIPMENT, NAMELY, GOLF, 
FOOTBALL, BASEBALL, SOFTBALL, BASKETBALL, SOCCER, RUNNING AND 
VOLLEYBALL TRAINING PRODUCTS FOR SPEED, AGILITY AND QUICKNESS; 
PROTECTIVE PADDING FOR PLAYING SPORTS; SPORTS BALLS; GOLF CLUBS, GOLF 
BALLS, GOLF GLOVES, GOLF CLUB GRIPS, GOLF BAGS, GOLF TEES, HEAD COVERS 
FOR GOLF CLUBS, GOLF BALL MARKERS; BAGS FOR CARRYING SPORTS 
EQUIPMENT AND SPORTS BALLS; DIVOT REPAIR KITS. 

1685588 1685588 - (1443-0) Priority Country has been corrected as:- Malta 
1685589 1685589 - (1443-0) Priority Country has been corrected as:- Malta 
1692218 1692218 - (1772-0) PROPRIETOR NAME TO READ AS - ORACLE INTERNATIONAL 

CORPORATION AND GOODS DESCRIPTION TO READ AS - COMPUTER HARDWARE 
AND SOFTWARE FOR USE IN STORAGE, MANAGEMENT, ANALYSIS AND 
OPTIMIZATION OF DATA WAREHOUSES AND VERY LARGE DATABASES. 

1695588 1695588 - (1698-0) Proprietor Address has been corrected as:- BOUNTY HOUSE, 
VINCES ROAD, DISS, NORFOLK IP22 3GH, U.K 
GOODS HAVE BEEN CORRECTED AS IN CLASS 35:- ADVERTISING, MARKETING AND 
PROMOTIONAL SERVICES; ADVERTISING, MARKETING AND PROMOTIONAL 
SERVICES PROVIDED VIA A GLOBAL COMPUTER NETWORK OR THE INTERNET; 
DISTRIBUTION OF SAMPLES; PREPARATION, DISSEMINATION AND PRODUCTION OF 
ADVERTISING AND MARKETING MATERIALS; MARKET RESEARCH SERVICES; 
PROVISION OF ADVERTISING SPACE; INFORMATION, ADVICE AND CONSULTANCY 
SERVICES RELATING TO ALL THE AFORESAID SERVICES; ADVERTISING, 
MARKETING AND PROMOTIONAL SERVICES PROVIDED VIA A COMPUTER NETWORK 
OR THE INTERNET. 
GOODS HAVE BEEN CORRECTED AS IN CLASS 41:- EDUCATIONAL SERVICES; 
PROVIDING OF TRAINING; EDUCATIONAL SERVICES RELATING TO PRE-AND POST-
NATAL HEALTH, FITNESS, DIET AND WELL-BEING; EDUCATIONAL SERVICES 
RELATING TO BABYCARE; HEALTH EDUCATION; PHOTOGRAPHY SERVICES; 
PROVIDING PUBLICATIONS FROM A GLOBAL COMPUTER NETWORK OR THE 
INTERNET WHICH MAY BE BROWSED; INFORMATION, ADVICE AND CONSULTANCY 
SERVICES RELATING TO ALL THE AFORESAID SERVICES. 

1731468 1731468 - (1652-0) GOODS HAVE BEEN CORRECTED AS:- CHEMICALS USED IN 
INDUSTRY, SCIENCE, PHOTOGRAPHY, AS WELL AS IN AGRICULTURE, 
HORTICULTURE AND FORESTRY; UNPROCESSED ARTIFICIAL RESINS, 
UNPROCESSED PLASTICS; MANURES; FIRE EXTINGUISHING COMPOSITIONS; 
TEMPERING AND SOLDERING PREPARATIONS; CHEMICAL SUBSTANCES FOR 
PRESERVING FOODSTUFFS; TANNING SUBSTANCES; ADHESIVES USED IN 
INDUSTRY, CHEMICAL ADDITIVES FOR USE IN THE MANUFACTURE OF ASPHALT; 
EMULSIFIERS FOR USE IN THE MANUFACTURE OF ASPHALT. 

1774083 1774083 - (1702-0) Proprietor Address has been corrected as:- 2220 GASPAR AVENUE, 
CITY OF COMMERCE, CA 90040, U.S.A 
GOODS HAVE BEEN CORRECTED AS:- NAIL POLISH AND NAIL TREATMENTS, 
NAMELY NAIL TOP, COAT, NAIL BASE COAT AND NAIL STRENGTHENERS. 

1789087 1789087 - (1712-0) Proprietor Address has been corrected as:- 6, COMMUNITY CENRE, 
EAST OF KAILASH, NEW DELHI-110065 
GOODS HAVE BEEN CORRECTED AS:- PROVIDING COMPREHENSIVE IT AND ITS 
RELATED SERVICES IN PARTICULAR FOR COMPUTERS AND COMPUTER 
PERIPHERAL PRODUCTS, NETWORKING EQUIPMENT; SWITCHES, ROUTERS, 
CONVERTERS, CONNECTORS, WIRELESS EQUIPMENT; VIDEO CONFERENCING 
EQUIPMENT; CAMERAS; CONVERTERS; MULTI CONFERENCING UNITS (MCU); 
LCD/PLASMA SCREENS, PROJECTORS, VIDEO CABLES AND IT RELATED 
EQUIPMENTS/ GOODS NOT INCLUDED IN CLASS 37. 

1895471 1895471 - (1677-0) Proprietor name has been corrected as:- LEO BURNETT COMPANY 
INC. 

1902920 1902920 - (1710-0) Proprietor name has been corrected as:- ESSO HIGHLANDS LIMITED 
Proprietor Address has been corrected as:- LEVEL 5, CREDIT HOUSE, CUTHBERTSON 
STREET, PORT MORESBY, NCD PAPUA NEW GUINEA 
Trade Description has been corrected as:- MANUFACTURERS, MERCHANTS AND 
SERVICE PROVIDER 

1910208 1910208 - (1712-0) Proprietor name has been corrected as:- STEELCASE INC. 
Proprietor Address has been corrected as:- 901, 44TH STREET SE, PO BOX 1967, 
GRAND RAPIDS, MICHIGAN 49501, UNITED STATES OF AMERICA 
GOODS HAVE BEEN CORRECTED AS:- FURNITURE, OFFICE FURNITURE IN 
PARTICULAR, MIRRORS, PICTURE FRAMES; GOODS (NOT INCLUDED IN OTHER 
CLASSES) OF WOOD, CORK, REED, CANE, WICKER, HORN, BONE, IVORY, 
WHALEBONE, SHELL, AMBER, MOTHER-OF-PEARL, MEERSCHAUM AND 
SUBSTITUTES FOR ALL THESE MATERIALS, OR OF PLASTICS. 

1945849 1945849 - (1692-0) GOODS HAVE BEEN CORRECTED AS:- FINANCIAL SERVICES, 
NAMELY, INVESTMENT AND ADVISORY SERVICES AND INVESTMENT OF FUNDS FOR 
OTHERS IN CLASS 36. 

1947785 1947785 - (1693-0) GOODS HAVE BEEN CORRECTED AS:- Chemicals, chemical 
compounds, compositions; chemicals, resins, plastics, cementitious compounds and 
other substances and compounds for use in strata reinforcement, strata support, 
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cavity filling, ground consolidation, prevention of water ingress and ventilation seals; 
chemical, resinous and plasticised compounds and materials for reinforcement and 
consolidation of rock and coal seams and faces; resins, resin powders and resinous 
compounds; grouts, cements and cementitious grouts; cementitious anchoring grouts; 
cementitious mixtures and compositions made from the aforesaid materials; cement 
and cemetitious compounds in capsule form; sealants, coatings, adhesives, bonding 
agents, plastics, plasticisers, fillers, membranes, hardening and strengthening 
compounds, solvents, foams, emulsions and emulsifiers and chemicals for such 
products; chemicals, resins, plastics and compounds and substances made therefrom 
for adding to cemetitious mixtures; anchoring compounds; cleansing products, 
stabilisers, admixtures, curing compounds and agents, dispersants; liquid foaming 
agents; chemicals for treatment of aggregates; damp resisting and water proofing 
compositions; all the aforesaid goods for use in mining, tunnelling, rock engineering, 
ground consolidation, building, civil engineering and construction. 

1950730 1950730 - (1693-0) Proprietor Address has been corrected as:- ONE JOHNSON & 
JOHNSON PLAZA, NEW BRUNSWICK, NEW JERSEY 08933 UNITED STATES OF 
AMERICA 

2017840 2017840 - (1772-0) PROPRIETOR DETAILS TO READ AS - GOLDMAN, SACHS & CO., 
ITS GENERAL PARTNERS BEING: THE GOLDMAN SACHS GROUP, INC., THE 
GOLDMAN SACHS & CO., LLC  A NEW YORK LIMITED PARTNERSHIP 200 WEST 
STREET NEW YORK, NEW YORK 10282 UNITED STATES OF AMERICA AND SERVICE 
DESCRIPTION TO READ AS - FINANCIAL SERVICES, NAMELY, AUTOMATED 
SECURITIES BROKERAGE SERVICES; ELECTRONIC TRADING AND ORDER ROUTING 
SERVICES; FINANCIAL PORTFOLIO MANAGEMENT SERVICES; INVESTMENT 
MANAGEMENT AND ADVISORY SERVICES; TRADING OF FINANCIAL SECURITIES; 
FINANCIAL TRANSACTIONS; HEDGE FUND/MUTUAL FUND INVESTMENT 
MANAGEMENT SERVICES; FINANCIAL PLANNING SERVICES; MANAGEMENT OF 
FINANCIAL ACCOUNTS; SECURITIES BROKERAGE SERVICES; PROVIDING AN 
ONLINE PLATFORM FOR TRADING OF SECURITIES, TRADE EXECUTION, AND ORDER 
ROUTING SERVICES; FINANCIAL TRANSACTION AND PORTFOLIO INVESTMENT 
ADVISORY SERVICES; FINANCIAL RESEARCH SERVICES. 

2023358 2023358 - (1503-0) Trade mark has been corrected as:- B"KINI 
2030156 2030156 - (1769-0) SERVICE DESCRIPTION IN CLASS 35 TO READ AS - BUSINESS 

MANAGEMENT, BUSINESS ADMINISTRATION, BUSINESS ADVICE, BUSINESS 
INFORMATION AND INQUIRIES 
AND CLASS 36 - INSURANCE; PERSONAL INSURANCE, LIFE INSURANCE; 
BEREAVEMENT INSURANCE; FIRE ACCIDENT, ALL RISKS INSURANCE; 
REINSURANCE; BROKERAGE; SAVINGS BANKS, FINANCIAL AFFAIRS, MONETARY 
AFFAIRS; FUNDS INVESTMENTS; FINANCIAL EVALUATIONS AND APPRAISALS. 
FINANCIAL INVESTMENT CONSULTANCY, FINANCIAL ANALYSIS; MANAGEMENT OF 
PORTFOLIOS, FINANCIAL INVESTMENTS; FINANCING SERVICES; INVESTMENT AND 
MUTUAL CAPITAL; BANKING; DEBT COLLECTION. REAL ESTATE AFFAIRS, 
EVALUATION AND APPRAISAL OF REAL ESTATE, CONSULTATION IN REAL ESTATE 
AFFAIRS, REAL ESTATE INVESTMENTS, MANAGEMENT OF REAL ESTATE, REAL 
ESTATE AGENCIES, RENTAL OF REAL ESTATE. 

2052484 2052484 - (1774-0) TRADE DESCRIPTION TO READ AS - MANUFACTURERS AND 
MERCHANTS  
AND LEGAL STATUS TO READ AS - A COMPANY INCORPORATED UNDER THE LAWS 
OF GERMANY 

2087370 2087370 - (1772-0) PROPRIETOR NAME TO READ AS - DURAMAX MARINE, LLC 
2087571 2087571 - (1771-0) PROPRIETOR NAME AND ADDRESS TO READ AS - OMEGA SA 

(OMEGA AG) (OMEGA LTD.) JAKOB-STÄMPFLI-STRASSE 96 2502 BIEL/BIENNE 
SWITZERLAND 
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

2110508 2110508 - (1772-0) PROPRIETOR LEGAL STATUS TO READ AS - A DANISH COMPANY 
AND TRADE DESCRIPTION TO READ AS - MANUFACTURERS, MERCHANTS AND 
SERVICE PROVIDERS, PROPRIETOR ADDRESS TO READ AS Håndværkervej 1 8840 
Rødkærsbro Denmark AND PRIORITY COUNTRY TO READ AS - EUROPEAN UNION 

2120847 2120847 - (1772-0) PROPRIETOR DETAILS TO READ AS - THORN EUROPHANE S.A. A 
FRENCH COMPANY 156, BOULEVARD HAUSSMANN 75379 PARIS CEDEX 08 
FRANCE. MANUFACTURERS, MERCHANTS AND SERVICE PROVIDERS. GOODS 
DESCRIPTION IN CLASS 9 TO READ AS ELECTRIC AND ELETRONIC EQUIPMENT FOR 
THE OPERATION OF LAMPS, LIGHT EMITTING DIODES AND ELECTROLUMINESCENT 
FILM; BALLASTS AND IGNITION DEVICES FOR FLUORESCENT LAMPS; BALLASTS 
AND LIGHTERS FOR HIGH PRESSURE DISCHARGE LAMPS AND LOW PRESSURE 
DISCHARGE LAMPS; ELETRONIC EQUIPMENT FOR LIGHT CONTROL INSTALLATIONS 
AND SHADE DEVICES, LIGHT SENSORS, MOTION DETECTORS, INFRARED REMOTE 
CONTROLS, DIMMERS; CONTROL DEVICES AND EQUIPMENT FOR LIGHTING 
INSTALLATIONS AND LIGHTS; OPTICAL FIBRE LIGHTING CABLES OF GLASS FIBRES 
AND PLASTIC FIBRES; FILTERS AND BARRIER FILTERS, LIGHT OUTLETS, LENSES 
FOR FOCUSING LIGHT; LIGHT EMITTING DIODES. 
AND GOODS IN CL.11 TO READ AS LIGHTING INSTALLATIONS, DEVICES AND 
EQUIPMENT AND LIGHTS; FIBREOPTIC LIGHTING INSTALLATIONS; EXTERIOR 
LIGHTS; STREET LAMPS;FLOOR LAMPS; LANTERNS; LIGHT MODULES AND LIGHTS 
WITH LIGHT EMITTING DIODES AS THE MEANS OF LIGHTING; LIGHT SOURCES 
CONTAINING LIGHT-EMITTING DIODES(NOT INCLUDED IN THE OTHER CLASSES); 
HOUSINGS, SCREENS FOR DIRECTING LIGHT, REFLECTORS AND COVERS FOR 
LIGHTS, ELECTRIC LAMPS, SOCKETS FOR LAMPS, SUSPENSION DEVICES FOR 
LIGHTS, FLOODLIGHT LAMPS. 

2129090 2129090 - (1773-0) ASSOCIATION NUMBERS TO READ AS - 953631, 1238087 AND 
1238088. GOODS IN CL.9 TO READ AS - COMPUTERS; DESKTOPS; NOTEBOOKS; 
NETBOOKS, SERVERS; STORAGES; MEMORY CARDS; MONITORS; DVD REWRITERS; 
AC ADAPTORS USED WITH COMPUTERS, NOTEBOOKS AND NETBOOKS; MONITORS; 
KEYBOARD; BATTERY USED WITH COMPUTERS, NOTEBOOKS AND NETBOOKS; 
SMART HANDHELD; SMART PHONE; MOBILE PHONE; ELECTRICAL EQUIPMENT 
WITH TV; TV; LIQUID CRYSTAL DISPLAY TELEVISIONS; PLASMA TELEVISION; 
PROJECTION TV; TVCR, NAMELY, VIDEO CASSETTE RECORDER COUPLED WITH 
TELEVISION; DVD PLAYER COUPLED WITH TELEVISION; CLOSED-CIRCUIT 
TELEVISION (CCTV); TV REMOTE CONTROL; SET-TOP BOX FOR USE WITH 
TELEVISION; 
AND CL.35 PROVIDING SPACE AT A WEB SITE FOR THE ADVERTISEMENT OF THE 
GOODS AND SERVICES OF OTHERS; ADVERTISING AGENCY SERVICES; BUSINESS 
MANAGEMENT AND ADMINISTRATION; OFFICE ADMINISTRATION SERVICES; 
DEPARTMENT STORES RETAILING; PROMOTING THE SERVICES OF THROUGH THE 
DISTRIBUTION OF PRINTED AND AUDIO PROMOTIONAL MATERIALS AND BY 
RENDERING SALES PROMOTION ADVICE; PROMOTING THE GOODS AND SERVICES 
OF OTHERS BY MEANS OF OPERATING AN ON-LINE SHOPPING MALL WITH LINKS 
TO THE RETAIL WEB SITES; RETAILING AND DISTRIBUTORSHIP VIA THE GLOBAL 
COMPUTER INFORMATION NETWORK; BUSINESS CONSULTANCY SERVICES; 
PROVISION OF BUSINESS INFORMATION VIA COMPUTER SYSTEMS; COMPUTERIZED 
BUSINESS INFORMATION STORAGE AND RETRIEVAL; DISSEMINATION OF 
INDUSTRY AND BUSINESS ADVERTISEMENT; MARKETING RELATED TO 
COMPUTERS AND PARTS THEREOF ANALYSIS, DESIGN, RESEARCH AND 
CONSULTING IN COMPUTER-RELATED FIELDS WHICH ARE RELATED TO 
ESTABLISHING INTERNAL NETWORK STRUCTURE; OFFICE-AUTOMATION 
PLANNING; MAINTENANCE OF COMPUTER SYSTEMS; CONSULTING SERVICES IN 
THE FIELD OF THE AGENCY FOR BUSINESS TO BUY AND ACCEPT AND SOMETHING 
ARE RELATED TO BUSINESS; CONSULTING SERVICES IN THE FIELD OF BUSINESS 
MANAGEMENT; CONSULTING SERVICES IN THE FIELD OF PERSONNEL 
MANAGEMENT; DESIGN FOR CATALOGUE, TRADEMARK, INTRODUCTION OF 
PRODUCT AND CIS; RECRUITING; MARKET SURVEY; PUBLIC RELATIONSHIP 
SERVICES; ARRANGING AND PREPARING TRADE FAIR, EXHIBITION AND 
EXPOSITION FOR INDUSTRIAL AND COMMERCIAL BUSINESS. 

2142804 2142804 - (1774-0) PROPRIETOR ADDRESS TO READ AS - JAYALAKSHMI ESTATES 
NO.29, HADDOWS ROAD CHENNAI 600 006 TAMIL NADU INDIA AND GOODS 
DESCRIPTION TO READ AS - PROVIDING FASTRACK CAREER DEVELOPMENT 
PROGRAMME AIMED TO TRAIN GRADUATE ENGINEERS WITH EMPLOYABLE SKILLS 
MORE SUITABLE FOR ENGINEERING SERVICES INDUSTRY. 

2152433 2152433 - (1774-0) CONDITION & RESTRICTIONS OF THE MARK TO READ AS -
 REGISTRATION OF THIS TRADE MARK SHALL GIVE NO EXCLUSIVE RIGHT OVER 
THE WORDS PURE PIXEL SEPARATELY EXCEPT SUBSTANTIALLY AS SHOWN IN THE 
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FORM OF APPLICATION. 
2159782 2159782 - (1772-0) GOODS DESCRIPTION IN CL.18 TO READ AS - LEATHER AND 

IMITATIONS OF LEATHER AND GOODS MADE OF THESE MATERIALS (NOT 
INCLUDED IN OTHER CLASSES); BAGS; TRUNKS AND TRAVELLING BAGS; VANITY 
CASES; HOLDALLS, BACK PACKS AND RUCKSACKS; WALLETS, KEY CASES, 
PURSES AND POUCHES; CREDIT CARD CASES, TOTE BAGS, BOTTLE BAGS, 
RECORD BAGS, BOOK BAGS; HANDBAGS; SPORTS BAGS; SPORTS HOLDALLS; 
SHOPPING BAGS; LUGGAGE AND SUITCASES, WEEKEND BAGS; JEWELLERY 
ROLLS; ATTACHE CASES AND BRIEFCASES; UMBRELLAS, PARASOLS AND 
WALKING STICKS; PARTS AND FITTINGS FOR ALL THE AFORESAID GOODS 

2163361 2163361 - (1774-0) PROPRIETOR ADDRESS TO READ AS - FINDEL BUSINESS CENTER, 
COMPLEXE B RUE DE TRÈVES, L-2632 FINDEL LUXEMBOURG AND GOODS IN CLASS 
16 TO READ AS - PAPER, CARDBOARD AND GOODS MADE FROM THESE 
MATERIALS, NOT INCLUDED IN OTHER CLASSES; PRINTED MATTER; BOOKBINDING 
MATERIAL; PHOTOGRAPHS; STATIONERY; ADHESIVES FOR STATIONERY OR 
HOUSEHOLD PURPOSES; ARTISTS MATERIALS; PAINT BRUSHES; TYPEWRITERS 
AND OFFICE REQUISITES (EXCEPT FURNITURE); INSTRUCTIONAL AND TEACHING 
MATERIAL (EXCEPT APPARATUS); PLASTIC MATERIALS FOR PACKAGING (NOT 
INCLUDED IN OTHER CLASSES); PRINTERS TYPE; PRINTING BLOCKS 

2173974 2173974 - (1773-0) PROPRIETOR NAME AND ADDRESS TO READ AS - OMEGA SA 
(OMEGA AG) (OMEGA LTD.) JAKOB-STÄMPFLI- STRASSE 96 2502 BIEL/BIENNE 
SWITZERLAND 

2176792 2176792 - (1762-0) PROPRIETOR ADDRESS TO READ AS - SONA TOWERS, NO.71, 
MILLERS ROAD, BANGALORE - 560052, INDIA. 

2183623 2183623 - (1774-0) GOODS DESCRIPTION IN CL.30 TO READ AS - COFFEE, TEA, 
COCOA, SUGAR, RICE, TAPIOCA, SAGO, ARTIFICIAL COFFEE; FLOUR AND 
PREPARATIONS MADE FORM CEREALS, BREAD, PASTRY AND CONFECTIONERY, 
ICES; HONEY, TREACLE; YEAST, BAKING POWDER; SALT, MUSTARD; VINEGAR, 
SAUCES (CONDIMENTS); SPICES; ICE. 

2183625 2183625 - (1774-0) PROPRIETOR ADDRESS TO READ AS - SUITE 1010, 500 PARK 
BOULEVARD ITASCA ILLINOIS 60143 USA AND LEGAL STATUS TO READ AS - A 
LIMITED LIABILITY COMPANY ORGANIZED AND EXISTING UNDER THE LAWS OF 
DELAWARE, USA 

2185860 2185860 - (1769-0) PRIORITY COUNTRY TO READ AS - AUSTRIA 
2304537 2304537 - (1583-0) Proprietor name has been corrected as:- BDO UNIBANK, INC 

(FORMERLY, BANCO DE ORO UNIBANK, INC) 
Proprietor Address has been corrected as:- BDO CORPORATE CENTRE, 7899 MAKATI 
AVENUE, MAKATI, METRO MANILA, PHILIPPINES 

2304539 2304539 - (1583-0) Proprietor name has been corrected as:- BDO UNIBANK INC 
(FORMERLY , BANCO DE ORO UNIBANK, INC) 
Proprietor Address has been corrected as:- BDO CORPORATE CENTER, 7899 MAKATI 
AVENUE, MAKATI, METRO MANILA, PHILIPPINES 
Trade Description has been corrected as:- SERVICE PROVIDERS 

2369600 2369600 - (1598-0) GOODS HAVE BEEN CORRECTED AS:- PHARMACEUTICAL 
PREPARATIONS. 

2413230 2413230 - (1769-0) LEGAL STATUS OF THE APPLICANT TO READ AS - INDIAN 
NATIONALS 

2418091 2418091 - (1605-0) Proprietor Address has been corrected as:- 905 SOUTH CAROLINA 
AVENUE, P.O. BOX 1483, MASON CITY, IOWA 50402, UNITED STATES OF AMERICA 
LEGAL STATUS HAS BEEN CORRECTED AS:- AN LOWA CORPORATION, USA 

2429351 2429351 - (1707-0) Proprietor Address has been corrected as:- 175 PARK AVENUE 
MADISON, NEW JERSEY 07940, USA 

2455854 2455854 - (1771-0) TRADEMARK TO READ AS - ROHDE & GRAHL.working well 
2515183 2515183 - (1680-0) GOODS HAVE BEEN CORRECTED AS:- CLOTHING, NAMELY 

HOSIERY, FOOTWEAR, BASKETBALL SHOES, BASKETBALL SNEAKERS, T-SHIRTS, 
SHIRTS, POLO SHIRTS, SWEATSHIRTS, SWEATPANTS, PANTS, TANK TOPS, 
JERSEYS, SHORTS, PAJAMAS, SPORT SHIRTS, RUGBY SHIRTS, SWEATERS, BELTS, 
TIES, NIGHTSHIRTS, HATS, CAPS, VISORS, WARM-UP SUITS, WARM-UP PANTS, 
WARM-UP TOPS/SHOOTING SHIRTS, JACKETS, WIND RESISTANT JACKETS, 
PARKAS, COATS, BABY BIBS NOT OF PAPER, HEAD BANDS, WRIST BANDS, 
APRONS, UNDERGARMENTS, BOXER SHORTS, SLACKS, EAR MUFFS, GLOVES, 
MITTENS, SCARVES, WOVEN AND KNIT SHIRTS, JERSEY DRESSES, DRESSES, 
CHEERLEADING DRESSES AND UNIFORMS, SWIM WEAR, BATHING SUITS, 
SWIMSUITS, BIKINIS, TANKINIS, SWIM TRUNKS, BATHING TRUNKS, BOARD SHORTS, 
WET SUITS, BEACH COVER-UPS, BATHING SUIT COVER-UPS, BATHING SUIT WRAPS, 
SANDALS, BEACH SANDALS, BEACH HATS, SUN VISORS, SWIM CAPS, BATHING 
CAPS, NOVELTY HEADWEAR WITH ATTACHED WIGS. 

2611210 2611210 - (1707-0) Proprietor Address has been corrected as:- STRAWINSKYLAAN 729, 
WTC AMSTERDAM, TOWER B, LEVEL 7, 1077 XX AMSTERDAM 

2611211 2611211 - (1707-0) Proprietor Address has been corrected as:- STRAWINSKYLAAN 729, 
WTC AMSTERDAM, TOWER B, LEVEL 7, 1077 XX AMSTERDAM 
Trade Description has been corrected as:- SERVICE PROVIDERS 
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2611213 2611213 - (1707-0) Proprietor Address has been corrected as:- STRAWINSKYLAAN 729, 
WTC AMSTERDAM, TOWER B, LEVEL 7, 1077 XX AMSTERDAM 

2616949 2616949 - (1709-0) Proprietor name has been corrected as:- STEELCASE INC. 
Proprietor Address has been corrected as:- 901, 44TH STREET SE, GRAND RAPIDS, 
MICHIGAN 49508 UNITED STATES OF AMERICA 

2630418 2630418 - (1711-0) GOODS HAVE BEEN CORRECTED AS:- SCIENTIFIC AND 
TECHNOLOGICAL SERVICES AND RESEARCH AND DESIGN RELATING THERETO; 
INDUSTRIAL ANALYSIS AND RESEARCH SERVICES; DESIGN AND DEVELOPMENT OF 
COMPUTER HARDWARE AND SOFTWARE; TESTING, EVALUATING, AND 
BENCHMARKING SERVICES FOR OTHERS; CERTIFICATION SERVICES FOR OTHERS; 
; SOFTWARE DESIGN AND DEVELOPMENT SERVICES; SOFTWARE CONSULTATION 
SERVICES; SOFTWARE PROVIDER; SOFTWARE DESIGN AND DEVELOPMENT 
SERVICES FOR PROCESSING DIGITAL IMAGES AND TEXTS; SOFTWARE 
CONSULTING SERVICES FOR PROCESSING DIGITAL IMAGES AND TEXTS; 
SOFTWARE APPLICATION SERVICE PROVIDER FOR PROCESSING DIGITAL IMAGES 
AND TEXTS; SOFTWARE UPDATING SERVICES FOR PROCESSING DIGITAL IMAGES 
AND TEXTS; PROVIDING DOWNLOADABLE SOFTWARE FOR PROCESSING DIGITAL 
IMAGES AND TEXTS; DESIGN AND DEVELOPMENT SERVICES FOR SOCIAL 
NETWORK APPLICATION SOFTWARE; CONSULTING SERVICES FOR SOCIAL 
NETWORK APPLICATION SOFTWARE; SOFTWARE APPLICATION SERVICE 
PROVIDER FOR SOCIAL NETWORK APPLICATION SOFTWARE 

2638208 2638208 - (1682-0) Trade Description has been corrected as:- MERCHANTS, SERVICE 
PROVIDERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- A CORPORATION ORGANISED AND 
EXISTING UNDER LAWS OF DELAWARE, UNITED STATES OF AMERICA 

2705682 2705682 - (1708-0) Proprietor Address has been corrected as:- 13, BAEKBEOM-RO 
90DA-GIL, YONGSAN-GU, SEOUL, REPUBLIC OF KOREA 
Trade Description has been corrected as:- MANUFACTURE AND MERCHANT 

2705683 2705683 - (1708-0) Proprietor Address has been corrected as:- 13, BEAKBEOM-RO 
90DA-GIL, YONGSAN-GU, SEOUL, REPUBLIC OF KOREA 

2712362 2712362 - (1709-0) Proprietor name has been corrected as:- RECKITT BENCKISER 
(INDIA) LIMITED 
Proprietor Address has been corrected as:- ENKAY CENTRE 2ND FLOOR, VANIJYA 
NIKUNJ, UDYOG VIHAR PHASE V, GURGAON 122016 (HARYANA), INDIA 
Trade Description has been corrected as:- TRADERS AND MANUFACTURERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- an indian company 

2713814 2713814 - (1709-0) Proprietor name has been corrected as:- JSR BST ELASTOMER CO., 
LTD. 
Proprietor Address has been corrected as:- 175 SATHORN CITY TOWER 10TH FL., 
SOUTH SATHORN ROAD, TUNGMAHAMEK, SATHORN, BANGKOK 10120 THAILAND 
Trade Description has been corrected as:- MANUFACTURER 

2715301 2715301 - (1710-0) Proprietor Address has been corrected as:- 1105 NORTH MARKET 
STREET, SUITE 501, WILMINGTON, DELAWARE 19801, USA. 
Trade Description has been corrected as:- MERCHANTS AND SERVICE PROVIDERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- a corporation organised and existing 
under thee laws of delaware, united states of america 

2715302 2715302 - (1710-0) Proprietor Address has been corrected as:- 1105 NORTH MARKET 
STREET, SUITE 501, WILMINGTON, DELAWARE 19801, USA. 
Trade Description has been corrected as:- MERCHANTS AND SERVICE PROVIDERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- A CORPORATION ORGANISED AND 
EXISTING UNDER THE LAWS OF DELAWRE, UNITED STATES OF AMERICA 

2715303 2715303 - (1710-0) Proprietor Address has been corrected as:- 1105 NORTH MARKET 
STREET, SUITE 501, WILMINGTON, DELAWARE 19801, USA. 
Trade Description has been corrected as:- MERCHANTS AND SERVICE PROVIDERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- A CORPORATION ORGANISED AND 
EXISTING UNDER THE LAWS OF DELAWARE, UNITED STATES OF AMERICA 

2718176 2718176 - (1711-0) LEGAL STATUS HAS BEEN CORRECTED AS:- A MEXICAN 
COMPANY 
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APPL 
NO

CORRIGENDA DESCRIPTION  

2719069 2719069 - (1711-0) Trade Description has been corrected as:- SERVICE PROVIDER  
LEGAL STATUS HAS BEEN CORRECTED AS:- AN INDIAN COMPANY 

2722629 2722629 - (1711-0) Proprietor Address has been corrected as:- 1105 NORTH MARKET 
STREET, SUITE 501, WILMINGTON, DELAWARE 19801, USA. 
Trade Description has been corrected as:- MERCHANTS AND SERVICE PROVIDERS  
LEGAL STATUS HAS BEEN CORRECTED AS:- A CORPORATION ORGANISED AND 
EXISTING UNDER THE LAWS OF DELAWARE, UNITED STATES OF AMERICA 

3440634 3440634 - (1780-0) TRADEMARK TO READ AS - ARKA VITAL SCIENCE 
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Following Trade Marks Registration Renewed for a Period Of Ten 
Years  
 
APPL NO CLASS RENEWAL DATE
126518 7 16/12/2013
142180 5 31/01/2017
142309 5 09/02/2017
144016 5 17/06/2017
182925 5 04/01/2017
226458 5 07/01/2017
228213 5 08/04/2017
228611 25 29/04/2017
229193 3 28/05/2017
229400 9 08/06/2017
277539 5 04/01/2017
277571 9 06/01/2017
277644 4 12/01/2017
277645 4 12/01/2017
278205 5 09/02/2017
278206 5 09/02/2017
278478 5 22/02/2017
278883 3 14/03/2017
278906 5 15/03/2017
278955 29 17/03/2017
279405 3 07/04/2017
279406 3 07/04/2017
280832 17 14/06/2017
339765 3 16/08/2016
339787 5 17/08/2016
344587 5 08/01/2017
345018 14 22/01/2017
345627 5 08/02/2017
345817 5 14/02/2017
347175 1 19/03/2017
347176 5 19/03/2017
348061 5 11/04/2017
348062 5 11/04/2017
348063 5 11/04/2017
349796 5 30/05/2017
367998 30 29/10/2008
368382 30 10/11/2008
378468 25 16/07/2009
434743 9 29/02/2016
435446 21 21/03/2016
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Following Trade Marks Registration Renewed for a Period Of Ten 
Years  
 
APPL NO CLASS RENEWAL DATE
440089 32 11/07/2016
445666 5 19/11/2016
446787 7 12/12/2016
446990 5 18/12/2016
446991 5 18/12/2016
447971 25 09/01/2017
448356 5 17/01/2017
449126 1 03/02/2017
449621 14 13/02/2017
450454 5 03/03/2017
450455 5 03/03/2017
450456 5 03/03/2017
451420 5 21/03/2017
452222 1 08/04/2017
453222 1 29/04/2017
453223 1 29/04/2017
453224 1 29/04/2017
453717 5 08/05/2017
454821 5 30/05/2017
466672 5 28/01/2017
467477 26 10/02/2017
562324 34 22/11/2015
579750 9 24/08/2016
581870 25 25/09/2016
584490 7 11/11/2016
587822 7 01/01/2017
589715 33 01/02/2017
590238 21 08/02/2017
591946 1 03/03/2017
592983 5 19/03/2017
592984 5 19/03/2017
595050 3 20/04/2017
595051 3 20/04/2017
638509 19 31/08/2004
658485 16 13/03/2015
661582 2 05/04/2015
709222 7 11/07/2016
714106 13 09/08/2016
716523 3 27/05/2016
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Following Trade Marks Registration Renewed for a Period Of Ten 
Years  
 
APPL NO CLASS RENEWAL DATE
716524 3 27/05/2016
716528 3 27/05/2016
727604 3 17/12/2016
728255 5 24/12/2016
729150 29 08/10/2016
729556 5 01/01/2017
730852 5 17/01/2017
730853 5 17/01/2017
730926 5 20/01/2017
730929 5 20/01/2017
731027 3 21/01/2017
731690 5 28/01/2017
732176 5 31/01/2017
732177 5 31/01/2017
733090 31 06/01/2017
733454 1 10/02/2017
734516 31 17/01/2017
735535 17 25/02/2017
735536 17 25/02/2017
736642 1 30/01/2017
736651 5 06/03/2017
736652 5 06/03/2017
736654 5 06/03/2017
738484 5 31/03/2017
738560 4 01/04/2017
738840 3 04/04/2017
740062 5 29/04/2017
741202 9 23/05/2017
741203 9 23/05/2017
742452 5 09/06/2017
746649 5 23/06/2017
749362 1 21/03/2017
749393 3 24/03/2017
749395 3 24/03/2017
749396 3 24/03/2017
752315 20 09/01/2017
752894 9 10/02/2017
753453 17 22/01/2017
753699 25 24/02/2017
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Following Trade Marks Registration Renewed for a Period Of Ten 
Years  
 
APPL NO CLASS RENEWAL DATE
754949 1 23/04/2017
756696 5 28/05/2017
757087 29 10/06/2017
772250 5 12/06/2017
772305 5 12/06/2017
772308 5 12/06/2017
870567 12 10/08/2009
901852 9 04/02/2010
1046810 34 24/09/2011
1047278 29 25/09/2011
1047683 5 26/09/2011
1088733 1 20/03/2012
1170524 11 30/01/2013
1187997 20 31/03/2013
1187999 20 31/03/2013
1203687 25 04/06/2013
1209045 30 24/06/2013 14:20:00
1211712 17 04/07/2013
1211713 1 04/07/2013
1211714 16 04/07/2013
1211891 1 07/07/2013
1211892 16 07/07/2013
1211893 16 07/07/2013
1326947 33 20/12/2014 14:55:00
1412862 5 10/01/2016
1412863 5 10/01/2016
1413399 30 12/01/2016
1413400 30 12/01/2016
1432874 7 14/03/2016
1435382 35 20/03/2016
1439113 7 28/03/2016
1439971 41 28/03/2016
1448416 99 27/04/2016
1449675 18 20/04/2016
1460796 12 05/06/2016
1469139 34 12/07/2016
1469444 6 13/07/2016
1474419 5 31/07/2016
1474569 37 31/07/2016
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Following Trade Marks Registration Renewed for a Period Of Ten 
Years  
 
APPL NO CLASS RENEWAL DATE
1479441 5 17/08/2016
1482838 5 30/08/2016
1483296 5 31/08/2016
1483298 5 31/08/2016
1496980 5 13/10/2016
1497217 16 16/10/2016
1497271 3 16/10/2016 16:26:00
1499308 1 27/10/2016
1503642 41 13/11/2016
1506446 11 22/11/2016
1506638 30 22/11/2016
1506890 5 23/11/2016
1507421 21 24/11/2016
1508545 9 29/11/2016
1508546 35 29/11/2016
1510764 5 06/12/2016
1511650 20 11/12/2016
1511652 35 11/12/2016
1512155 4 12/12/2016
1516905 39 02/01/2017
1517005 5 02/01/2017 15:33:00
1517104 5 03/01/2017 14:56:00
1517105 5 03/01/2017 14:56:00
1517172 3 03/01/2017 15:12:00
1517197 5 03/01/2017 15:26:00
1517255 5 04/01/2017 11:15:00
1517256 5 04/01/2017 11:15:00
1517258 5 04/01/2017 11:15:00
1517444 5 04/01/2017
1517446 36 04/01/2017
1517557 30 05/01/2017 12:04:00
1517746 25 05/01/2017 15:13:00
1517766 5 05/01/2017
1517767 5 05/01/2017
1517780 16 05/01/2017
1517933 42 08/01/2017 11:08:00
1518017 5 08/01/2017
1518022 5 08/01/2017 14:19:00
1518023 5 08/01/2017
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1518025 5 08/01/2017
1518026 5 08/01/2017
1518027 5 08/01/2017
1518035 5 08/01/2017 14:24:00
1518108 5 08/01/2017
1518259 42 04/01/2017
1518445 5 09/01/2017 14:21:00
1518495 25 09/01/2017 14:37:00
1518496 27 09/01/2017 14:37:00
1518497 29 09/01/2017 14:37:00
1518499 31 09/01/2017 14:37:00
1518514 42 04/01/2017
1518519 29 04/01/2017 14:26:00
1518597 10 09/01/2017 14:51:00
1518599 10 09/01/2017 14:51:00
1518610 41 09/01/2017 14:51:00
1518873 6 10/01/2017 15:45:00
1518874 6 10/01/2017
1518894 41 10/01/2017 16:14:00
1519004 5 11/01/2017 11:50:00
1519008 5 11/01/2017 11:50:00
1519009 5 11/01/2017 11:50:00
1519764 25 12/01/2017 16:00:00
1520018 25 11/01/2017
1520223 41 12/01/2017
1520258 30 12/01/2017 16:23:00
1520423 25 15/01/2017
1520494 7 15/01/2017 12:54:00
1520539 5 15/01/2017 14:25:00
1520541 5 15/01/2017
1520542 5 15/01/2017
1520543 5 15/01/2017
1520683 5 15/01/2017 15:01:00
1521613 31 17/01/2017 12:36:00
1521616 31 17/01/2017 12:36:00
1521814 25 17/01/2017
1521815 35 17/01/2017
1521947 37 17/01/2017 15:46:00
1522262 3 18/01/2017
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1522290 42 18/01/2017
1522391 30 18/01/2017 14:56:00
1522574 5 19/01/2017 11:36:00
1522577 5 19/01/2017
1522578 5 19/01/2017 11:36:00
1522645 42 19/01/2017 13:20:00
1522668 9 19/01/2017 14:18:00
1522669 16 19/01/2017 14:18:00
1522670 25 19/01/2017 14:18:00
1522671 35 19/01/2017 14:18:00
1522672 36 19/01/2017 14:18:00
1522673 38 19/01/2017 14:18:00
1522674 41 19/01/2017 14:18:00
1523269 37 22/01/2017
1523704 5 23/01/2017 11:40:00
1524352 7 24/01/2017 14:29:00
1525385 5 29/01/2017
1525386 5 29/01/2017
1525390 5 29/01/2017
1525392 5 29/01/2017
1525393 5 29/01/2017
1525395 5 29/01/2017
1525396 5 29/01/2017
1525796 3 29/01/2017
1526099 5 31/01/2017 16:08:00
1527742 39 05/02/2017
1528006 99 05/02/2017
1528062 5 06/02/2017 11:41:00
1528338 30 06/02/2017 14:54:00
1528339 1 06/02/2017 14:54:00
1528578 34 06/02/2017
1528890 2 07/02/2017
1529264 3 08/02/2017 15:04:00
1529670 16 09/02/2017 15:19:00
1529671 16 09/02/2017
1529911 16 12/02/2017 12:25:00
1529915 16 12/02/2017
1529977 35 12/02/2017
1529978 41 12/02/2017
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1530400 23 13/02/2017 11:25:00
1530403 23 13/02/2017 11:27:00
1530404 23 13/02/2017 11:27:00
1531143 2 14/02/2017 14:59:00
1531486 17 15/02/2017 14:40:00
1531687 42 16/02/2017 14:48:00
1531688 9 16/02/2017
1532395 36 20/02/2017 12:52:00
1533549 41 22/02/2017
1535110 39 27/02/2017 10:03:00
1535894 1 01/03/2017
1535951 14 01/03/2017 15:17:00
1537035 3 05/03/2017 14:42:00
1537063 3 05/03/2017
1538271 42 09/03/2017 11:21:00
1538914 2 12/03/2017 14:01:00
1538919 2 12/03/2017 14:01:00
1538920 2 12/03/2017 14:01:00
1538981 6 12/03/2017 14:33:00
1538982 6 12/03/2017
1538983 6 12/03/2017
1538984 6 12/03/2017
1540387 42 15/03/2017
1540388 42 15/03/2017
1540389 42 15/03/2017
1540540 24 15/03/2017
1540541 25 15/03/2017
1540542 26 15/03/2017
1540543 41 15/03/2017
1540544 24 15/03/2017
1540545 25 15/03/2017
1540546 26 15/03/2017
1540547 41 15/03/2017
1540548 24 15/03/2017
1540549 25 15/03/2017
1540550 26 15/03/2017
1540552 24 15/03/2017
1540553 25 15/03/2017
1540554 26 15/03/2017
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1540555 41 15/03/2017
1540556 24 15/03/2017
1540557 25 15/03/2017
1540558 26 15/03/2017 15:51:00
1540559 41 15/03/2017
1540560 24 15/03/2017 15:51:00
1540561 25 15/03/2017 15:51:00
1540562 26 15/03/2017 15:51:00
1540563 41 15/03/2017
1540810 39 16/03/2017
1540825 42 16/03/2017
1541076 5 19/03/2017
1541568 3 20/03/2017
1541600 16 20/03/2017 15:03:00
1541611 16 20/03/2017
1541616 16 20/03/2017 15:12:00
1541858 5 21/03/2017
1541883 16 21/03/2017
1541885 16 21/03/2017
1541896 16 21/03/2017
1541898 16 21/03/2017
1541904 16 21/03/2017
1541925 16 21/03/2017
1541992 3 21/03/2017
1542182 23 21/03/2017
1542183 24 21/03/2017
1542184 25 21/03/2017
1542185 26 21/03/2017
1542186 27 21/03/2017
1542187 35 21/03/2017
1542188 41 21/03/2017
1542843 10 23/03/2017
1543515 10 26/03/2017 14:43:00
1543518 5 26/03/2017 14:43:00
1544172 5 28/03/2017
1544173 5 28/03/2017 12:37:00
1545443 16 02/04/2017
1545446 16 02/04/2017
1545452 16 02/04/2017
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1545458 16 02/04/2017
1545460 16 02/04/2017
1545471 16 02/04/2017
1546032 5 03/04/2017
1546972 24 05/04/2017
1546973 26 05/04/2017
1546974 27 05/04/2017
1546975 23 05/04/2017
1546978 41 05/04/2017
1547050 3 05/04/2017 14:54:00
1547051 23 05/04/2017 14:54:00
1547052 24 05/04/2017 14:54:00
1547054 26 05/04/2017
1547055 27 05/04/2017
1547056 35 05/04/2017 14:54:00
1547057 41 05/04/2017
1547074 41 05/04/2017
1547075 35 05/04/2017
1547076 27 05/04/2017
1547077 26 05/04/2017
1547079 24 05/04/2017
1547080 23 05/04/2017 14:57:00
1547081 3 05/04/2017
1547094 23 05/04/2017
1547095 35 05/04/2017 15:02:00
1547096 3 05/04/2017 15:02:00
1547097 41 05/04/2017
1547098 27 05/04/2017
1547099 26 05/04/2017 15:02:00
1547101 24 05/04/2017 15:02:00
1547105 27 05/04/2017 15:08:00
1547106 26 05/04/2017 15:08:00
1547107 41 05/04/2017 15:08:00
1547108 3 05/04/2017 15:08:00
1547109 24 05/04/2017 15:08:00
1547110 23 05/04/2017 15:08:00
1547111 25 05/04/2017 15:08:00
1547112 35 05/04/2017 15:08:00
1547122 3 05/04/2017 15:11:00
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1547123 41 05/04/2017 15:11:00
1547124 23 05/04/2017 15:11:00
1547125 35 05/04/2017 15:11:00
1547126 27 05/04/2017 15:11:00
1547127 26 05/04/2017 15:11:00
1547128 25 05/04/2017 15:11:00
1547129 24 05/04/2017 15:11:00
1547141 24 05/04/2017
1547142 25 05/04/2017 15:15:00
1547143 23 05/04/2017
1547144 3 05/04/2017
1547145 41 05/04/2017
1547148 26 05/04/2017
1548307 3 10/04/2017
1550124 36 16/04/2017 15:53:00
1550208 3 16/04/2017
1550768 12 18/04/2017
1551768 3 20/04/2017
1553266 99 24/04/2017
1553581 42 27/04/2017 14:09:00
1554065 11 30/04/2017
1554141 21 30/04/2017
1555293 5 04/05/2017
1555294 5 04/05/2017
1555655 5 07/05/2017
1557108 5 10/05/2017
1557109 5 10/05/2017
1557519 9 11/05/2017 14:08:00
1557735 3 11/05/2017
1559025 99 16/05/2017
1560762 99 22/05/2017
1561789 16 24/05/2017 15:31:00
1562384 1 28/05/2017 12:21:00
1562400 6 28/05/2017 12:21:00
1564641 5 04/06/2017 12:20:00
1564998 3 04/06/2017
1565096 9 04/06/2017 17:02:00
1566587 5 08/06/2017
1566588 5 08/06/2017
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1567516 5 12/06/2017 14:23:00
1569225 25 18/06/2017
1569708 14 18/06/2017 14:56:00
1569963 3 19/06/2017 15:10:00
1570902 5 21/06/2017
1571246 14 22/06/2017
1571248 18 22/06/2017
1571250 35 22/06/2017
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NOTIFICATION 
SNo. NOTIFICATION 
1 BY VIRTUE OF TM 16 DATED 18/05/2016 NAME AND ADDRESS OF THE COMPANY 

IS AMENDED TO READ AS HP Hewlett Packard Group LLC, 11445 Compaq Center 
Drive West, Houston, Texas 77070, United States of America 

2 2141216 - (1782-0) - BY VIRTUE OF TM-16 DATED 23/01/2017, THE SPECIFICATION 
OF GOODS IS RESTRICTED TO READ AS "MASALA BATTI OR AGARBATTI, FLORA 
AGARBATTI, SCENTED AGARBATTI, FRAGRANCES, ESSENTIAL OIL, HAIR OIL, 
HAIR LOTION, BATH OIL, SOAP OF ALL KIND, COSMETICS, NON MEDICATED 
TOILET PREPARATION, NON MEDICATED FLOOR CLEANING PREPARATION, 
BATH GELS, BATH OILS, WASHING POWDER INCLUDED IN CLASS 3". 
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SUBSEQUENT PROPRIETORS REGISTERED  
1642984 - 1, 1642985 - 2, 1642986 - 3, 1642987 - 4, 1642988 - 5, 1642989 - 6, 1642991 - 8, 1642992 - 
9, 1642993 - 10, 1643278 - 11, 1643279 - 12, 1643281 - 14, 1643282 - 15, 1643283 - 16, 1643285 - 18, 
1643286 - 19, 1643287 - 20, 1646849 - 24, 1646850 - 23, 1646851 - 21, 1646852 - 22, 1646855 - 26, 
1646856 - 27, 1646857 - 28, 1646859 - 30, 1646860 - 31, 1648068 - 32, 1648069 - 33, 1648070 - 34, 
1648072 - 36, 1649713 - 37, 1649714 - 38, 1649715 - 39, 1649716 - 40, 1649717 - 41, 1649718 - 42: 
Proprietor Altered to BRAND ENFORCEMENT INDIA PRIVATE LIMITED , 305, SECTOR-15 A, 
NOIDA-201301 (U.P.), INDIA. 
SRI MAYANK DUA, SRI MAYANK DUA

1539204 - 5: Proprietor Altered to PRAKASH WADHWANI , Prakash Agency Near Shiv Mandri 
Station Road, Bina - 470113 (M. P.) 
HARISH MEDICAL STORES

1539204 - 5: Proprietor Altered to MR ASHOK KUMAR JAIN , BARAITHA SAGAR 470335, 
MADHYA PRADESH 
PRAKASH WADHWANI

1488811 - 30: Proprietor Altered to AJAY KUMAR , OPP STATE BANK OF PATIALA, DHURI-
148024, PB 
KUMAR TRADERS

1178080 - 25: Proprietor Altered to MUKESH JAIN,RAKESH JAIN trading as SONA 
INTERNATIONAL , BAHADUR KE ROAD, NEW VEER NAGAR, GALI NO. 1, LUDHIANA, PUNJAB 
FERRO INTERNATIONAL

1189121 - 11: Proprietor Altered to PALAV GUPTA , V.P.O. KHARA MADANA, TEH. & DISTT.- 
SAMBA (J&K) 
SHAMSONS INDUSTRIES

1040274 - 25: Proprietor Altered to AMEESH GOYAL , Z 3-04654, Dr. Mela Ram Road,  
Batbinda-151001 (Pb.) 
A GOEL EMPORIUM.

1606124 - 29, 1606125 - 30, 1606127 - 32: Proprietor Altered to B. P. FOOD PRODUCTS PVT. LTD. , 
HA/A-5, DEEN DAYAL NAGAR, GWALIOR (M.P) 
AVON AGRO INDUSTRIES PVT. LTD.,

591631 - 10: Proprietor Altered to JITENDER KUMAR SAREEN KARTA OF JITENDER KUMAR 
SAREEN (HUF) , 1581/4, BHAGIRATH PALCE, DELHI-110 006. 
SAREEN SURGICAL PRODUCTS.

2463979 - 99: Proprietor Altered to SH. PRADEEP DHANDHANIA , 8/69, PIRAMAL NAGAR, 
S.V.ROAD, GOREGAON (WEST), MUMBAI-400069 
UIG NETWORK PVT.LTD.

186307 - 9, 661582 - 2, 492590 - 16: Proprietor Altered to HP HEWLETT PACKARD GROUP LLC , 
11445 Compaq Center Drive West, Houston, Texas 77070, U.S.A. 
HEWLETT-PACKARD COMPANY, HEWLETT- PACKARD DEVELOPMENT COMPANY, L.P., 
HEWLETT PACKARD COMPANY

1616793 - 7: Proprietor Altered to HEBEI HAILAN BEARING MANUFACTURE CO., LTD. , 
CHINAHEXI TOWN INDUSTRIAL PARK, LINXI COUNTY, HEBEI PROVINCE, CHINA 
XINGTAI HONGHAI BEARING COMPANY LIMITED

2449489 - 39: Proprietor Altered to HITC COMPANY LIMITED , P.O.BOX957,OFFSHORE 
INCORPORATIONS CENTRE, ROAD TOWN, TORTOLA, BRITISH VIRGIN ISLANDS. 
SITC MARITIME GROUP COMPANY LIMITED

1954240 - 99: Proprietor Altered to NUTRI-AD INTERNATIONAL, NAAMLOZE VENNOOTSCHAP , 
HOOGVELD 93, 9200 DENDERMONDE, BELGIUM. 
INVE TECHNOLOGIES,

290972 - 1: Proprietor Altered to SH SURJIT S. DANG , 2151/3C,New Patel Nagar, Opp- Shadipur 
Depot,New Delhi-110008 
TARLOK SINGH KANWAL

739465 - 9: Proprietor Altered to HP HEWLETT PACKARD GROUP LLC , 11445 COMPAQ CENTER 
DRIVE WEST, HOUSTON TX 77070, UNITED STATES OF AMERICA 
HEWLETT-PACKARD DEVELOPMENT COMPANY, L.P.

1488198 - 3: Proprietor Altered to THEFACESHOP CO. LTD. , 58, SEAMUNAN-RO, JONGNO-GU, 
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SEOUL, REPUBLIC OF KOREA. 
VOV COSMETICS CO. LTD.

1268322 - 30: Proprietor Altered to VALLIATHAL,KANNAMMAL,VISALATCHI trading as 
KADIESWARA RICE MILL , S.F. NO.137/5-6, PERIALLIAM, POTHIYAPALAYAM (PO), KANGAYAM - 
638 701, ERODE DIST., TAMIL NADU. 
 
KADIESWARA RICE MILL

273474 - 5: Proprietor Altered to ALMIRALL HERMAL GMBH , SCHOLTZSTR. 3, 21465 REINBEK, 
GERMANY. 
E. MERCK.

739465 - 9: Proprietor Altered to HEWLETT-PACKARD DEVELOPMENT COMPANY, L.P. , 11445 
COMPAQ CENTER DRIVE WEST HOUSTON TEXAS 77070 USA 
HEWLETT-PACKED COMPANY

1578937 - 99: Proprietor Altered to SKYVENTURE INTERNATIONAL (UK) LTD. , 5 Deansway, 
Worcester WR1 2JG, United Kingdom 
SKYVENTURE, LLC

492591 - 10: Proprietor Altered to HP HEWLETT PACKARD GROUP LLC , 11445 Compaq Center 
Drive West, Houston, Texas 77070, U.S.A. 
HEWLETT - PACKARD COMPANY

1515280 - 99: Proprietor Altered to GREENCARRIER AB , BOX 1037 405 22 GOTEBORG, 
SWEDEN. 
GREENCARRIER FREIGHT SERVICES SWEDEN AB

1806853 - 29, 2261227 - 29, 1756589 - 29, 1756591 - 29, 1756590 - 29, 1806850 - 29, 1806851 - 29, 
1806854 - 29, 1241731 - 29, 1756588 - 29: Proprietor Altered to CARGILL INDIA PRIVATE LIMITED , 
UNIT 111, RECTANGLE ONE, SAKET DISTRICT CENTRE, NEW DELHI-110 0017 
DALMIA CONTINENTAL PVT LTD, DALMIA CONTINENTAL PVT LTD, DALMIA CONTINENTAL 
PVT. LTD.

1554146 - 3: Proprietor Altered to THEFACESHOP CO. LTD. , 58, SEAMUNAN-RO, JONGNO-GU, 
SEOUL, REPUBLIC OF KOREA. 
VOV COSMETICS CO. LTD.

1555519 - 5: Proprietor Altered to LEO LABORATORIES LIMITED , 285, CASHEL ROAD, 
CRUMLIN, DUBLIN 12, IRELAND. 
LEO PHARMA A/S

1601664 - 99: Proprietor Altered to NOVARLUX AB , LINNEGATAN 6, 114 47 STOCKHOLM, 
SWEDEN. 
LUCIANO PADOVAN S.P.A.

791891 - 3, 1026523 - 3, 1500857 - 35: Proprietor Altered to RAMESH KUMAR TANEJA , 5357/1, 
GANDHI MARKET, GALI PETTIWALI, SADAR BAZAR, DELHI-110006 
RATTAN COSMETICS, RATTAN COSMETICS

1712823 - 30, 2269430 - 29, 2269431 - 31, 2269433 - 35: Proprietor Altered to M/S SATJUG FOODS 
PVT. LTD. , 307-C, NDM-2, Netaji Subhash Place, Pitampura, New Delhi 
NAMDHARI FOOD INTERNATIONAL PVT. LTD, NAMDHARI FOODS INTERNATIONAL PVT. LTD.

1773968 - 29, 1943343 - 30, 1762626 - 29: Proprietor Altered to KIRTI DUNGARSHI ANAM,RASHMI 
DUNGARSHI ANAM,VINIT KIRTI ANAM,RAHUL RASHMI ANAM trading as EVERGREEN FOODS , 
10, Punit Chambers, Sector-18, Vashi, 
Navi Mumbai-400 705 (Maharashtra State), 
SHREE BALAJI FOODS, M/S. SHREE BALAJI FOODS

1479572 - 99, 1479575 - 18, 1479577 - 35, 1551079 - 14: Proprietor Altered to GRUPPO COIN S.P.A. 
, VIA TERRAGLIO, 17, I - 30174 VENEZIA MESTRE (VE), ITALY 
OVIESSE S.R.L.

1950710 - 18, 1950710 - 35, 1950710 - 37: Proprietor Altered to APPLE INC., , 1 INFINITE LOOP, 
MS: TM, CUPERTINO, CA 95014 U.S.A. 
SLATE COMPUTING (USA) LLC,

1569663 - 36, 1569664 - 37: Proprietor Altered to KOR CAYMAN ISLAND EXEMPT.COMPANY, , 
C/O MUBADALA DEVELOPMENT COMPANY. ATTN: REAL ESTATE & HOSPITALITY UNIT, PO 
BOX 45005, ABU DHABI, UNITED ARAB EMIRATES 
VICEROY HOTELS, L.L.C.

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER 
OF THE FORM ARE SHOWN HERE IN ITALICS  
1777782 - 19, 1792311 - 19: Proprietor Name Altered to FUTURE TECH CEMENTS LIMITED 
FUTURE TECH CEMENTS PVT.LTD.

1161789 - 9: Proprietor Name Altered to SONY CORPORATION 
SONY KABUSHIKI KAISHA (ALSO TRADING AS SONY CORPORATION)
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1415324 - 25: Proprietor Name Altered to T.R.B. INTERNATIONAL S.A. 
T.R.B. INTERNATIONAL S.A.

1480978 - 11: Proprietor Name Altered to DRIPLEX WATER ENGINEERING PVT. LTD. 
M/S DRIPLEX WATER ENGINEERING LTD.

1627339 - 14, 1627338 - 1: Proprietor Name Altered to LEGOR GROUP S.P.A. 
LEGOR GROUP S.R.L.

1362685 - 99, 565635 - 25: Proprietor Name Altered to LLOYD SHOES GMBH. 
LLOYD SHOES GMBH & CO. KG,

447138 - 6: Proprietor Name Altered to KABUSHIKI KAISHA BENKAN(BENKAN CORPORATION) 
KABUSHIKI KAISHA BENEX (BENEX CORPORATION)

323668 - 5: Proprietor Name Altered to RECKITT BENCKISER HEALTHCARE INDIA LIMITED 
NARANBHAI ATMARAMDAS PATEL

1326947 - 33: Proprietor Name Altered to SOCIETE CIVILE DU CHATEAU PALMRR 
SOCIETE CIVILE IMMOBILIERE DU CHATEAU PALMER

1309561 - 36, 1290397 - 36: Proprietor Name Altered to ERA FRANCHISE SYSTEMS LLC 
ERA FRANCHISE SYSTEMS INC.

848460 - 27: Proprietor Name Altered to ARCHIES LIMITED 
ARCHIES GREETINGS AND GIFTS LTD.

565635 - 25: Proprietor Name Altered to LLOYD SHOES GMBH & CO. KG. 
LLOYD SCHUHFABRIK MEYER AND CO. GMBH

1362681 - 25: Proprietor Name Altered to LLOYD SHOES GMBH. 
LLOYD SHOES GMBH & CO. KG,

1726510 - 3: Proprietor Name Altered to AVA PRODUCTS AND SERVICES 
M/S.CHOLAYIL PRODUCTS AND SERVICES

1515280 - 99: Proprietor Name Altered to GREENCARRIER SWEDEN AB 
GREENCARRIER SCANDINAVIA AB

1338614 - 25: Proprietor Name Altered to BUGATTI HOLDING BRINKMANN GMBH & CO. KG 
FRIEDRICH W.BRINKMANN GMBH & CO KG

367422 - 9: Proprietor Name Altered to SONY CORPORATION 
SONY KABUSHIKI KAISHA.

2041296 - 21: Proprietor Name Altered to RS COOKWARE PRIVATE LIMITED 
R S TABLEWARE PVT.LTD.

807843 - 9: Proprietor Name Altered to KAESER KOMPRESSOREN SE. 
KAESER KOMPRESSOREN AG.

1515280 - 99: Proprietor Name Altered to GREENCARRIER FREIGHT SERVICES SWEDEN AB 
GREENCARRIER SWEDEN AB

1069359 - 3: Proprietor Name Altered to M/S. VANESA CARE PVT. LTD 
VANESSA HERBALS PVT. LTD.

807843 - 9: Proprietor Name Altered to KAESER KOMPRESSOREN AG. 
KAESER KOMPRESSOREN GMBH

1558677 - 9, 1744835 - 9, 1458831 - 41, 966377 - 9: Proprietor Name Altered to IMAGINATION 
TECHNOLOGIES, LLC 
MIPS TECHNOLOGIES, INC.

2080380 - 9: Proprietor Name Altered to NINGBO SANXING MEDICAL & ELECTRIC CO., LTD. 
NINGBO SANXING ELECTRIC CO.LTD.

1803964 - 35, 1891728 - 3, 603013 - 3, 1129676 - 3, 1190098 - 3, 1892297 - 35: Proprietor Name 
Altered to . 
CHANDAN SOAP WORKS

1027802 - 14, 1397047 - 26, 1397048 - 26, 643910 - 25: Proprietor Name Altered to PIERRE 
BALMAIN S.A.S. 
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PIERRE BALMAIN

1473373 - 34: Proprietor Name Altered to SHANGHAI TOBACCO GROUP BEIJING CIGARETTE 
FACTORY 
BEIJING CIGARETTE FACTORY

1184455 - 12, 1184457 - 12, 1184458 - 12: Proprietor Name Altered to AVON RIMS PRIVATE 
LIMITED 
AVON RIMS LIMITED.

1359823 - 42: Proprietor Name Altered to FIRSTSOURCE SOLUTIONS LIMITED 
ICICI ONESOURCE LTD.

1916524 - 3: Proprietor Name Altered to WAQAS YACOOB LASANIA 
VAKASH YACOOB LASANIA

1721021 - 40, 1721020 - 39, 1721019 - 38, 1721018 - 37, 1721017 - 36, 1721016 - 41, 1721015 - 34, 
1721014 - 33, 1721013 - 32, 1721012 - 31, 1721011 - 30, 1721009 - 28, 1721008 - 27, 1721007 - 26, 
1721006 - 25, 1721005 - 24, 1721004 - 23, 1721003 - 22, 1721002 - 21, 1721001 - 20, 1721000 - 19, 
1720999 - 18, 1720998 - 17, 1720996 - 14, 1720995 - 13, 1720994 - 12, 1720993 - 11, 1720992 - 10, 
1720989 - 7, 1720988 - 6, 1720987 - 5, 1720986 - 4, 1720984 - 2, 1720983 - 1, 1720975 - 42, 1720973 - 
40, 1720972 - 39, 1720971 - 37, 1720970 - 36, 1720969 - 34, 1720965 - 30, 1720964 - 29, 1720963 - 
28, 1720962 - 27, 1720961 - 26, 1720960 - 25, 1720959 - 24, 1720958 - 23, 1720957 - 22, 1720956 - 
21, 1720955 - 20, 1720954 - 19, 1720953 - 18, 1720952 - 17, 1720951 - 15, 1720950 - 14, 1720949 - 
13, 1720948 - 12, 1720947 - 11, 1720946 - 10, 1720945 - 9, 1720944 - 8, 1720943 - 7, 1720942 - 6, 
1720941 - 5, 1720940 - 4, 1720939 - 3, 1720938 - 2, 1720937 - 1, 1718831 - 41, 1718830 - 38, 1710853 
- 35, 1710852 - 16, 1638003 - 41, 1638002 - 41, 1638001 - 38, 1638000 - 38, 1635016 - 41, 1635014 - 
38, 1606542 - 42, 1606541 - 41, 1606539 - 38, 1606538 - 38, 1606537 - 16, 1590805 - 16: Proprietor 
Name Altered to MEDIA WORLDWIDE LIMITED 
MEDIA WORLDWIDE PVT. LTD.

2313430 - 14, 2000359 - 41, 2000358 - 41, 2000357 - 41, 2000356 - 41, 2000355 - 41, 2000354 - 41, 
2000353 - 41, 2000352 - 41: Proprietor Name Altered to SHOP CJ NETWORK PRIVATE LIMITED 
STAR CJ NETWORK INDIA PRIVATE LIMITED

1351948 - 18, 1351950 - 3, 1351951 - 29, 1351952 - 30, 1351953 - 31, 1351954 - 32, 1351955 - 35, 
1351956 - 42, 1351949 - 25, 1351957 - 3, 1351958 - 29, 1351959 - 30, 1351960 - 31, 1351961 - 32, 
1351962 - 35, 1351963 - 42, 1351964 - 3, 1351965 - 29, 1351966 - 30, 1351967 - 31, 1351968 - 32, 
1351969 - 35, 1351970 - 42: Proprietor Name Altered to HYPERCITY RETAIL (INDIA) LIMITED 
HYPERCITY RETAIL (INDIA) PRIVATE LIMITED

675015 - 14: Proprietor Address Altered to 4-8, KOMAGATA 1 - CHOME, TAITO - KU, TOKYO, 
JAPAN. 
KABUSHIKI KAISHA BANDAI

1758416 - 29: Proprietor Address Altered to Glacier Place, 1 Sportica Crescent, Tygervalley, 753, 
South Africa 
PIONEER FOODS (PTY) LTD.

2024824 - 6, 2024823 - 10: Proprietor Address Altered to ANCHORAGE GATEWAY, 5 
ANCHORAGE QUAY SALFORD, ENGLAND M50 3DE 
MAGNESIUM ELEKTRON LIMITED
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1627339 - 14, 1627338 - 1: Proprietor Address Altered to VIA DEL LAVORO 1-36050 
BRESSANVIDO (VI) ITALY 
LEGOR GROUP S.P.A.

870567 - 12: Proprietor Address Altered to 2 PARK LANE, BEHIND D-3, VASANT KUNJ, KISHAN 
GARH, NEW DELHI- 110071 
MAP AUTO LIMITED

1366978 - 7: Proprietor Address Altered to Hamlet 5, Due Hoa Dong Commune, Due Hoa District, 
Long An Province, Vietnam 
BUI VAN NGO INDUSTRIAL & AGRICULTRUAL MACHINERY CO. LTD.

1366978 - 7: Proprietor Address Altered to Hamlet 5, Duc Hoa Dong Commune,Duc Hoa District, 
Long An Province,Vietnam 
BUI VAN NGO INDUSTRIAL & AGRICULTRUAL MACHINERY CO. LTD.

1415324 - 25: Proprietor Address Altered to Chemin du Pavillon 5, 1218 Grand-Saconnex, 
SWITZERLAND-CH 
T.R.B. INTERNATIONAL S.A.

1351206 - 9: Proprietor Address Altered to One Carrier Place, Farmington, Connecticut, 06032, 
USA 
OTIS ELEVATOR COMPANY

551630 - 5: Proprietor Address Altered to SION TROMBAY ROAD, DEONAR, MUMBAI-400088. 
UNIVERSAL MEDICARE PRIVATE LIMITED

1161789 - 9: Proprietor Address Altered to 1-7-1 KonanMinato-Ku, TokyoJapan 
SONY CORPORATION

1326947 - 33: Proprietor Address Altered to CHATEAU PALMER CANTENAC, 33460 MARGAUX, 
FRANCE. 
SOCIETE CIVILE DU CHATEAU PALMRR

2054723 - 37: Proprietor Address Altered to MATULYA CENTRE, A-249 SENAPATI BAPAT MARG, 
1ST FLOOR, LOWER PAREL (W), MUMBAI-400 013 & CORPORATE OFFICE AT, TOWER A, 247 
PARK, 4TH FLOOR,L.B.S. MARG, VIKHROLI (W), MUMBAI-400083 
ECOFIRST SERVICES LIMITED

641795 - 6: Proprietor Address Altered to SUEDRING 11, 56412 RUPPACH-GOLDHAUSEN, 
GERMANY 
DURAL GMBH

673844 - 16: Proprietor Address Altered to 4-8, KOMAGATA 1-CHOME, TAITO-KU, TOKYO, 
JAPAN. 
KABUSHIKI KAISHA BANDAI

1618209 - 99: Proprietor Address Altered to 2-510-1 TOYONODAI, KAZO-SHI,SAITAMA 349-1148 
JAPAN. 
WACOM CO., LTD

1348228 - 35: Proprietor Address Altered to H.O. GANGOTRI BHAWAN, NEW MARKET, BHOPAL-
462003, M.P. 
AAPOORTI SHOPPING MALL LTD.,

848460 - 27: Proprietor Address Altered to 191-F SECTOR-4, IMT MANESAR, GURGAON-122050, 
HARYANA, INDIA 
ARCHIES LIMITED

1268021 - 99: Proprietor Address Altered to BOX 237, 201 22 MALMO, SWEDEN 
DUNI AB

1671666 - 20, 1671664 - 20, 1281220 - 35, 665709 - 30, 665706 - 21, 665705 - 18, 665700 - 7, 665698 - 
3, 664639 - 20, 607508 - 16: Proprietor Address Altered to 6600 NORTH MILITARY TRAIL, BOCA 
RATON, FL 33496, UNITED STATES OF AMERICA 
OFFICE DEPOT, INC.

323668 - 5: Proprietor Address Altered to PLOT NO. 48, INSTITUTIONAL AREA, SECTOR - 32, 
GURGAON - 122001, HARYANA, INDIA. 
RECKITT BENCKISER HEALTHCARE INDIA LIMITED

1473373 - 34: Proprietor Address Altered to NO.99, WAN SHENG NAN JIE, TONGZHOU DISTRICT, 
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BEIJING CHINA. 
SHANGHAI TOBACCO GROUP BEIJING CIGARETTE FACTORY

186307 - 9: Proprietor Address Altered to 11445 COMPAQ CENTER DRIVE WEST, HOUSTON, TX 
77070, UNITED STATES OF AMERICA. 
HEWLETT-PACKARD COMPANY

1338614 - 25: Proprietor Address Altered to HANSASTR. 55, 32049 HERFORD, GERMANY 
BUGATTI HOLDING BRINKMANN GMBH & CO. KG

1618210 - 99: Proprietor Address Altered to 2-510-1 TOYONODAL, KAZO-SHI, SAITAMA 349-1148, 
JAPAN 
WACOM CO., LTD

1362004 - 42: Proprietor Address Altered to 245 Main Street, Suite 620, White Plains, New York 
10601, USA 
FAMIGLIA-DEBARTOLO, LLC

1359823 - 42: Proprietor Address Altered to 5TH FLOOR, PARADIGM B, NEW LINK ROAD, 
MINDSPACE, MALAD WEST, MUMBAI-400064 
FIRSTSOURCE SOLUTIONS LIMITED

565635 - 25: Proprietor Address Altered to HANS-HERMANN-MEYER-STRASSE 1, 27232 
SULINGEN. 
LLOYD SCHUHFABRIK MEYER AND CO. GMBH

367422 - 9: Proprietor Address Altered to 1-7-1 KONAN, MINATO-KU, TOKYO, JAPAN 
SONY CORPORATION

1250216 - 99: Proprietor Address Altered to 7 FLOOR, 350 EUSTON ROAD, LONDON, NW1 3AX, 
UNITED KINGDOM 
D S SMITH PLC

492591 - 10: Proprietor Address Altered to 11445 COMPAQ CENTER DRIVE WEST, HOUSTON, 
TEXAS 77070, UNITED STATES OF AMERICA. 
HEWLETT - PACKARD COMPANY

1263799 - 33: Proprietor Address Altered to LION HOUSE, NORTH HYDE WHARF, HAYES ROAD, 
SOUTHALL, MIDDLESEX UB2 5NS, UNITED KINGDOM 
KUCHH NAI MARKETING LTD.

663916 - 11: Proprietor Address Altered to 100 RIVER RIDGE CIRCLE, JEFFERSONVILLE, 
INDIANA 47130, UNITED STATES OF AMERICA 
AIRGUARD INDUSTRIES, INC.

1660572 - 18: Proprietor Address Altered to MCBEATH HOUSE, 310 GOSWELL ROAD, LONDON, 
EC1V 7LW, UNITED KINGDOM. 
RADLEY+ CO. LIMITED,,

2726448 - 37, 2726449 - 37: Proprietor Address Altered to UNIT - 533, 5TH FLOOR, VIPUL TRADE 
CENTRE SOHNA ROAD, SECTOR-48 GURGAON, HARYANA -122018 
TAYLOR DEVICES INDIA PVT LTD.

1891000 - 9: Proprietor Address Altered to 2-510-1, Toyonodai, Kazo-shi, Saitama 349-1148 
Japan. 
WACOM CO., LTD

1250216 - 99: Proprietor Address Altered to BEECH HOUSE, WHITEBROOK PARK, 68, LOWER 
COOKHAM ROAD, MAIDENHEAD, SL6 8XY, UNITED KINGDOM 
D S SMITH PLC
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1890999 - 9: Proprietor Address Altered to 2-510-1 TOYONODAL,KAZO-SHI, SAITAMA 349-1148 
JAPAN 
WACOM CO., LTD

273474 - 5: Proprietor Address Altered to SCHOLTZSTRASSE 3, 21465 REINBEK, GERMANY. 
ALMIRALL HERMAL GMBH

1508682 - 19: Proprietor Address Altered to Duncan House, 142 Thornes Lane, Wakefield, West 
Yorkshire WF2 7RE, United Kingdom 
GRASS CONCRETE LIMITED

1558677 - 9, 1744835 - 9, 1458831 - 41, 966377 - 9: Proprietor Address Altered to 3201 SCOTT 
BLVD, SANTA CLARA, CA 95054, USA 
IMAGINATION TECHNOLOGIES, LLC

1891001 - 9: Proprietor Address Altered to 2-510-1 TOYONODAL, KAZO-SHI SAITAMA 349-1148, 
JAPAN. 
WACOM CO., LTD

1681736 - 20, 1877565 - 16, 1865025 - 16, 1827179 - 16, 1732306 - 1, 1731471 - 19, 1731470 - 19, 
1731469 - 16, 1681737 - 21, 1681735 - 16, 1681734 - 7, 1679400 - 16, 1653391 - 16, 1643060 - 21, 
1643059 - 20, 1643058 - 16, 1643057 - 7, 1643056 - 2, 1643055 - 1, 1555714 - 20: Proprietor Address 
Altered to 501 SOUTH 5TH STREET, RICHMOND, VIRGINA 23219, U.S.A 
MEADWESTVACO CORPORATION

1678656 - 35, 1678657 - 42: Proprietor Address Altered to 401 CONGRESS AVENUE,SUITE 
2650,AUSTIN, TEXAS 78701,U.S.A. 
M/S.TRILOGY ENTERPRISES, INC.,

492588 - 10, 492592 - 16, 186308 - 9, 242295 - 10, 242296 - 9: Proprietor Address Altered to 11445 
COMPAQ CENTER DRIVE WEST, HOUSTON, TEXAS 77070, UNITED STATES OF AMERICA 
HEWLETT-PACKARD COMPANY

1369217 - 4: Proprietor Address Altered to 502, LAXMI APARTMENT, SAI COMPLEX, NAVGHAR 
ROAD, MULUND EAST, MUMBAI-400081 
SHIVSAI FUEL PVT. LTD.

1363525 - 36: Proprietor Address Altered to Kotak Mahindra Bank Ltd.27 BKC, C-27, G-
Block,Bandra Kurla Complex, Bandra, (E),Mumbai - 400 051 
KOTAK MAHINDRA BANK LIMITED

1381609 - 25: Proprietor Address Altered to 11, FLOOR 2,PLOT NO.15, HIRA BHAVAN, R.A. 
KIDWAI ROAD, AZAD NAGAR, WADALA, MUMBAI-400031 
SUNDER HOTCHAND SHIVNANI

509982 - 21: Proprietor Address Altered to UNIT NO.38, A WING, GROUND FLOOR, VIRWANI 
INDUSTRIAL ESTATE, OFF WESTERN EXPRESS HIGHWAY, GOREGAON EAST, MUMBAI-400063 
VARUN ENTERPRISES

1898876 - 36: Proprietor Address Altered to 27-2, Shinkawa 2-chome, Chuo-ku, Tokyo, Japan 
MS&AMP;AD INSURANCE GROUP HOLDINGS, INC.

1383574 - 35, 1383572 - 9, 1383571 - 16, 1383570 - 41: Proprietor Address Altered to QUAY 
HOUSE, THE AMBURY, BATH, BA1 1UA UNITED KINGDOM 
FUTURE PUBLISHING LIMITED

529690 - 9: Proprietor Address Altered to 10200 DAVID TAYLOR DRIVE, CHARLOTTE, NORTH 
CAROLINA 28262 
ELECTROLUX HOME PRODUCTS INC

1721021 - 40, 1721020 - 39, 1721019 - 38, 1721018 - 37, 1721017 - 36, 1721016 - 41, 1721015 - 34, 
1721014 - 33, 1721013 - 32, 1721012 - 31, 1721011 - 30, 1721010 - 29, 1721009 - 28, 1721008 - 27, 
1721007 - 26, 1721006 - 25, 1721005 - 24, 1721004 - 23, 1721003 - 22, 1721002 - 21, 1721001 - 20, 
1721000 - 19, 1720999 - 18, 1720998 - 17, 1720996 - 14, 1720995 - 13, 1720994 - 12, 1720993 - 11, 
1720992 - 10, 1720989 - 7, 1720988 - 6, 1720987 - 5, 1720986 - 4, 1720984 - 2, 1720983 - 1, 1720975 - 
42, 1720973 - 40, 1720972 - 39, 1720971 - 37, 1720970 - 36, 1720969 - 34, 1720965 - 30, 1720964 - 
29, 1720963 - 28, 1720962 - 27, 1720961 - 26, 1720960 - 25, 1720959 - 24, 1720958 - 23, 1720957 - 
22, 1720956 - 21, 1720955 - 20, 1720954 - 19, 1720953 - 18, 1720952 - 17, 1720951 - 15, 1720950 - 
14, 1720949 - 13, 1720948 - 12, 1720947 - 11, 1720946 - 10, 1720945 - 9, 1720944 - 8, 1720943 - 7, 
1720942 - 6, 1720941 - 5, 1720940 - 4, 1720939 - 3, 1720938 - 2, 1720937 - 1, 1718831 - 41, 1718830 - 
38, 1710853 - 35, 1710852 - 16, 1638003 - 41, 1638002 - 41, 1638001 - 38, 1638000 - 38, 1635016 - 
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41, 1635014 - 38, 1606542 - 42, 1606541 - 41, 1606539 - 38, 1606538 - 38, 1606537 - 16, 1590805 - 
16: Proprietor Address Altered to 5TH FLOOR, TECH WEB CENTER, NEW LINK ROAD, 
OSHIWARA, MUMBAI-400 102. 
MEDIA WORLDWIDE LIMITED

1580018 - 16, 1580017 - 16, 1309561 - 36, 1290397 - 36: Proprietor Address Altered to 175 PARK 
AVENUE, MADISON, NEW JESEY 07940 USA 
ERA FRANCHISE SYSTEMS LLC

2015720 - 43, 1793715 - 39, 1791998 - 42, 1791997 - 41, 1791996 - 38, 1786813 - 41, 1786811 - 38, 
1677645 - 38, 1648747 - 41, 1648746 - 41, 1648745 - 38, 1648744 - 38, 1524790 - 42, 1524789 - 41, 
1524788 - 38, 1524787 - 16: Proprietor Address Altered to 5TH FLOOR, TECH WEB CENTER, NEW 
LINK ROAD, OSHIWARA, MUMBA-400102. 
CELEBRITIES MANAGEMENT PVT. LTD.

897030 - 21, 897029 - 21, 897024 - 21: Proprietor Address Altered to UNIT NO.38, A WING, 
GROUND FLOOR, VIRWANI INDUSTRIAL ESTATE, OFF WESTERN EXPRESS HIGHWAY, 
GOREGAON EAST, MUMBAI-400063 
VARUN ENTERPRISES

1351948 - 18, 1351949 - 25, 1351950 - 3, 1351951 - 29, 1351952 - 30, 1351953 - 31, 1351954 - 32, 
1351955 - 35, 1351956 - 42, 1351957 - 3, 1351958 - 29, 1351959 - 30, 1351960 - 31, 1351961 - 32, 
1351962 - 35, 1351963 - 42, 1351964 - 3, 1351965 - 29, 1351966 - 30, 1351967 - 31, 1351968 - 32, 
1351969 - 35, 1351970 - 42: Proprietor Address Altered to Paradigm, A Wing, 1st Floor, 
Mindspace, Link Road, Malad (West), Mumbai - 400 064 
HYPERCITY RETAIL (INDIA) LIMITED

1362681 - 25, 565635 - 25, 1362685 - 18: Address for Service is altered to PLOT NO. B-28, SECTOR 
- 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

668644 - 18, 668645 - 14, 668647 - 3: Address for Service is altered to 74 - F, VENUS, WORLI SEA 
FACE, MUMBAI - 400 018.

1479572 - 99, 1479575 - 18, 1479577 - 35, 1551079 - 14: Address for Service is altered to 
109,SECTOR 44,GURGAON 122 003,NATIONAL CAPITAL REGION,INDIA.

1366595 - 41, 1366596 - 99: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, 
MUMBAI - 400 018.

753453 - 17, 753454 - 17, 753455 - 17, 753456 - 20, 753457 - 20: Address for Service is altered to 
52, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

1473373 - 34: Address for Service is altered to 32, RADHA MADHAV DUTTA GARDEN LANE, 
KOLKATA - 700 010.

675015 - 14: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

1358025 - 99, 1349258 - 16, 1350094 - 9, 1350095 - 41: Address for Service is altered to RAJA 
BAHADUR MANSION, 20 AMBALAL DOSHI MARG, FORT, MUMBAI- 400 023.

1782849 - 36, 1782850 - 37: Address for Service is altered to 213, 3RD FLOOR PARMANAND 
COLONY, DR. MUKHERJEE NAGAR DELHI-9

529690 - 9: Address for Service is altered to PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL 
AREA, GURGAON - 122 001, HARYANA.

663677 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

665027 - 12, 664723 - 12: Address for Service is altered to C/O LEX ORBIS INTELLECTUAL 
PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 110001

684951 - 3, 1029980 - 3, 1029981 - 3, 1029982 - 3: Address for Service is altered to 303 RG 
COMPLEX I PRASHANT VIHAR SECTOR 14 ROHINI DELHI 110085

1372069 - 32: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region
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1362539 - 25: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1406570 - 10, 1403411 - 11, 680934 - 11: Address for Service is altered to 109, SECTOR-44, 
GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

1360785 - 25, 1360784 - 24: Address for Service is altered to 313, BEST SKY TOWER, NETAJI 
SUBHASH PLACE, PITAMPURA, NEW DELHI-34

1891697 - 29, 1891696 - 30, 1912275 - 29: Address for Service is altered to SUITE NO. 704, THE 
CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

1368418 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

680807 - 16, 680808 - 18, 680809 - 25, 680810 - 28: Address for Service is altered to 501/7, LANE 
W-21A, WESTERN AVENUE, SAINIK FARMS NEW DELHI-62

1382538 - 42, 1381903 - 42, 1381275 - 42, 1381267 - 42, 1381261 - 42, 1381254 - 42, 1382539 - 41, 
1381902 - 41, 1381274 - 41, 1381260 - 41, 1381255 - 41, 1382540 - 37, 1381901 - 37, 1381265 - 37, 
1381259 - 37, 1381253 - 37, 1382541 - 36, 1381900 - 36, 1381264 - 36, 1381258 - 36, 1381252 - 36, 
1382542 - 35, 1381899 - 35, 1381273 - 35, 1381263 - 35, 1381257 - 35, 1382543 - 25, 1381272 - 25, 
1381262 - 25, 1381256 - 25: Address for Service is altered to 301/302, A-WING, 3RD FLOOR,  
SHAHEEN CHAMBERS, DAWOOD BAUG,  
OPP. PEARL HERITAGE, 
ANDHERI (WEST), MUMBAI ¿ 400 058.

326000 - 7: Address for Service is altered to B-XVIII/18 PURIAN MOHALLA BATALA 143505 (PB)

1488198 - 3, 1554146 - 3: Address for Service is altered to F-252, WESTERN AVENUE, SAINIK 
FARMS, NEW DELHI - 110 062.

2359232 - 99: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

2364108 - 25: Address for Service is altered to MERCHANT CHAMBER, 6TH FLOOR, 
41, SIR VITHALDAS THACKERSY ROAD, CHURCHGATE, MUMBAI-400 020.

1380451 - 25: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

806947 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1357388 - 10: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

677242 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1351301 - 99: Address for Service is altered to Calcot House 3rd Flr., 8/10 M.P. Shetty Marg, 
Tamarind Street, Fort, Mumbai-400023, India.

1360460 - 30: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

948779 - 19: Address for Service is altered to NO. 3 PLAYGROUND VIEW STREET, NANDANAM 
EXTN., CHENNAI - 600 035.

1375471 - 99: Address for Service is altered to HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE 
MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

551630 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

266168 - 7: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
(EAST), MUMBAI - 400 099.

2242309 - 99: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

1349051 - 39: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1354596 - 16: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
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MUMBAI-400 067.

1349242 - 99: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

2300997 - 7: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

1353752 - 3: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

554992 - 11: Address for Service is altered to 501, VISHWANANAK, CHAKALA ROAD, ANDHERI 
(EAST), MUMBAI - 400 099.

1363119 - 41: Address for Service is altered to 313, BEST SKY TOWER, NETAJI SUBHASH 
PLACE, PITAMPURA, NEW DELHI-34

1366158 - 35: Address for Service is altered to 6/7, SORAB BHARUCHA ROAD, COLABA, 
MUMBAI - 400 005.

1345738 - 42: Address for Service is altered to 105 , Mahasagar Corporate , Manormaganj Main 
Road , Indore (M.P.)Pin-452001

1351304 - 99: Address for Service is altered to Calcot House 3rd Flr., 8/10 M.P. Shetty Marg, 
Tamarind Street, Fort, Mumbai-400023, India.

1357690 - 6: Address for Service is altered to "A" AIDUN BUILDING, 5TH FIOOR, 1ST DHOBI 
TALAO, MUMBAI - 400 002".

661670 - 29: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.
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1351206 - 9: Address for Service is altered to Alaknanda, 16 Nepean Sea Road, Mumbai 400036, 
India

1369847 - 30: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1388908 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1388546 - 5: Address for Service is altered to CENTRAL SQUARE, SUITE-328, PLAZA III, 20 
MANOHARLAL KHURANA MARG, BARA HINDU RAO (OFF RANI JHANSI ROAD), DELHI 110006

1350596 - 7: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1352197 - 41: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1369819 - 12: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

664869 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1355196 - 25: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

2114033 - 32: Address for Service is altered to

1348228 - 35: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1351048 - 33: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1378726 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1382465 - 37: Address for Service is altered to 6/B SHAHEEN APARTMENT,132 / 1, MODI 
STREET, POST BOX NO. 1865, FORT, MUMBAI - 400 001.

1358727 - 9: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

1354592 - 30: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

548689 - 7: Address for Service is altered to Block No: A/168/335, 
Nr. Guru nanak High School, 
ULHASNAGAR 421004

1372638 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1363112 - 41: Address for Service is altered to 313, BEST SKY TOWER, NETAJI SUBHASH 
PLACE, PITAMPURA, NEW DELHI-34

1363110 - 41: Address for Service is altered to 313, BEST SKY TOWER, NETAJI SUBHASH 
PLACE, PITAMPURA, NEW DELHI-34

1372645 - 41: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

242295 - 10, 492592 - 16, 492588 - 10, 242296 - 9, 186308 - 9: Address for Service is altered to K - 
4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

1475751 - 5, 1475756 - 5, 1475763 - 5: Address for Service is altered to 120, VELACHERY MAIN 
ROAD, GUINDY, CHENNAI - 600 032.

1943245 - 35, 1943243 - 42: Address for Service is altered to SHED NO. C2-A, THIRU-VI-KA 
INDUSTRIAL ESTATE, GUINDY, CHENNAI - 600 032.

749567 - 6: Address for Service is altered to 17/222 H-3 NEW AVAS VIKAS COLONY, SASNI 
GATE, ALIGARH,202001 U.P.

1507155 - 5: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-
110 048
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1527418 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

848460 - 27: Address for Service is altered to 122/104, SILVER OAKS APARTMENTS, DLF PH-1, 
GURGAON - 122 002

670122 - 16: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

419911 - 3: Address for Service is altered to "A" AIDUN BUILDING, 5TH FIOOR, 1ST DHOBI 
TALAO, MUMBAI - 400 002".

1007534 - 5: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2102288 - 14: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1372784 - 19: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

585892 - 9: Address for Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI - 110013.
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323668 - 5: Address for Service is altered to PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL 
AREA, GURGAON - 122 001, HARYANA.

2199662 - 6: Address for Service is altered to 4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ 
QAZI POLICE STATION) HAUZ QAZI, DELHI-6

1390207 - 3: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

1495050 - 30: Address for Service is altered to B-41, NIZAMUDDIN EAST, NEW DELHI - 110013.

341338 - 25: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-
110 048

902323 - 5: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1351771 - 3: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

791891 - 3: Address for Service is altered to A-48, Yojna Vihar, Delhi-110092

155160 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1188393 - 2: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1366112 - 16: Address for Service is altered to 13/1A GOVERNMENT PLACE EAST,3RD FLOOR 
(TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

1347554 - 20: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India

1136189 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1372071 - 32: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

2191184 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2094561 - 14: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1578146 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

900289 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

2191185 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

896829 - 9: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -
110092.

1866523 - 25: Address for Service is altered to 4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ 
QAZI POLICE STATION) HAUZ QAZI, DELHI-6

1188391 - 21: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1762626 - 29: Address for Service is altered to NANURAM MANSION, OPP. PATHARE NURSERY, 
DR. AMBEDKAR ROAD, KALYAN(W) - 421 301, (M.S).

2191188 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1383024 - 25: Address for Service is altered to 47-A, GOVIND PARK, KRISHNA NAGAR DELHI

1374372 - 19: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
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109, Sector 44, Gurgaon 122003, National Capital Region

742742 - 3: Address for Service is altered to CHAMBER NO. 579, PATIALA HOUSE, COURT, NEW 
DELHI

807843 - 9: Address for Service is altered to G - 165, 1ST FLOOR, SECTOR-63 NOIDA-201301, U.P.

765742 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1372767 - 23: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1539204 - 5: Address for Service is altered to CEEBROS BUILDING, D-4, III FLOOR, 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018.

1007544 - 21: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1383572 - 9: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION

1268322 - 30: Address for Service is altered to SUITE NO-G-8, A BLOCK, GROUND FLOOR, 
GOLDEN JUBILEE GARDENS, GURU RAGHAVENDRA FOUNDATIONS, 181, DARGA ROAD, 
ZAMIN PALLAVARAM, CHENNAI-600043
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1241731 - 29, 1806853 - 29, 1756590 - 29, 1806851 - 29, 2261227 - 29, 1756591 - 29, 1806854 - 29, 
1756588 - 29, 1756589 - 29, 1806850 - 29: Address for Service is altered to B-41,NIZAMUDDIN 
EAST, NEW DELHI - 110 013.

1071848 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1578144 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

273474 - 5: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1572152 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

1362681 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1351819 - 99: Address for Service is altered to C/O LEX ORBIS INTELLECTUAL PROPERTY 
PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 110001

1368408 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1258509 - 9: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

1368410 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1007546 - 28: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2099348 - 8: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1507156 - 5: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-
110 048

766931 - 5: Address for Service is altered to 15/1061, (2ND FLOOR), NAIWALA, KAROL BAGH, 
NEW DELHI - 110 005.

1384121 - 6: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9

1458831 - 41, 966377 - 9: Address for Service is altered to TECHNOPOLIS BUILDING, TOWER-B, 
3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

186307 - 9: Address for Service is altered to K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

1390387 - 14: Address for Service is altered to 47-A, GOVIND PARK, KRISHNA NAGAR DELHI

1601664 - 99: Address for Service is altered to F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI 
MARG, NEW DELHI -110001.

1359823 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1270527 - 3: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, NATIONAL 
CAPITAL REGION, INDIA

1359976 - 30: Address for Service is altered to 47-A, GOVIND PARK, KRISHNA NAGAR DELHI

660526 - 25: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1507154 - 5: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-
110 048

1489227 - 99: Address for Service is altered to 505, PEARL BUSINESS PARK, NETAJI SUBHASH 
PLACE, PITAMPURA, DELHI-110034

1578147 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

739465 - 9: Address for Service is altered to K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

2177550 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA
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2094562 - 10: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1578937 - 99: Address for Service is altered to B-6/10, SAFDARJUNG ENCLAVE, N. DELHI-29.

2102290 - 14: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2220731 - 29: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2102289 - 14: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1539686 - 12: Address for Service is altered to D-17 SOUTH EXTENSION, PART-II, NEW DELHI 
110049

 
 

 

6085



Trade Marks Journal No: 1783 ,   06/02/2017  
 

PR Section 
J/1783 

 
660527 - 24: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

752927 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2177552 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

739465 - 9, 661582 - 2, 492591 - 10, 492590 - 16, 186307 - 9: Address for Service is altered to D-17 
SOUTH EXTENSION, PART-II, NEW DELHI 110049

1351302 - 99: Address for Service is altered to Calcot House 3rd Flr., 8/10 M.P. Shetty Marg, 
Tamarind Street, Fort, Mumbai-400023, India.

2177554 - 21: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

2242308 - 99: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

2322449 - 3: Address for Service is altered to Indiabulls Finance Centre, Tower-2, 11th Floor, 
1103, Elphinstone Road, Mumbai - 400013, India

2102292 - 10: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1368411 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

492591 - 10: Address for Service is altered to K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

325995 - 25: Address for Service is altered to 5, HARISH MUKHERJEE ROAD, KOLKATA - 700 
025, INDIA.

917169 - 3: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1368417 - 42: Address for Service is altered to B-140, SEC-51, NOIDA-201301

1606124 - 29, 1606125 - 30, 1606127 - 32: Address for Service is altered to TAJ TRADE MARKS 
PVT. LTD, 110 ANAND VRINDAVAN SANJAY PLACE AGRA(U.P)

1358725 - 30: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
MUMBAI-400 067.

673844 - 16: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-110014.

451744 - 5: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

1362671 - 6: Address for Service is altered to 11/12, UGF, P.N. BANK BUILDING, WEST PATEL 
NAGAR, NEW DELHI-8

1493721 - 99: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA

380186 - 7: Address for Service is altered to 15/1061, (2ND FLOOR), NAIWALA, KAROL BAGH, 
NEW DELHI - 110 005.

1326947 - 33: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION INDIA

1007545 - 30: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1539204 - 5: Address for Service is altered to 4 G 2 Court Chambers ,new marine Lines , Mumbai - 
20

595263 - 17: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU

660528 - 20: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1368857 - 7: Address for Service is altered to CHHATRAPATI SHIVAJI RAJE COMPLEX, 
BUILDING NO.6, FLAT NO.5, GROUND FLOOR, OPP. EKTA NAGAR, KANDIVALI (WEST), 
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MUMBAI-400 067.

1448676 - 99: Address for Service is altered to PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, 
MUMBAI - 400 001.

423100 - 11: Address for Service is altered to 11/12, UGF, P.N. BANK BUILDING, WEST PATEL 
NAGAR, NEW DELHI-8

1916524 - 3: Address for Service is altered to RAM MANSION, IST FLOOR, ROOM NO.4, N.F. 
ROAD, NEAR CITY WALK, COLABA, MUMBAI - 400 001.

1399449 - 3: Address for Service is altered to ABU-GHAZALEH INTELLECTUAL PROPERTY TMP 
AGENTS INDIA PVT.LTD. HL ARCADE-3RD FLOOR, PLOT NO 14, SEC-V (MLU) ABOVE AXIS 
BANK, DWARKA, NEW DELHI 110075

1400790 - 30: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

1351276 - 30: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

870567 - 12: Address for Service is altered to 515-B, Platinum Tower, 5th Floor, Sohna Road, 
Sector 47, Gurgaon - 122002, National Capital Region, India
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1381609 - 25: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050

1366382 - 35: Address for Service is altered to K & S PARTNERS, Intellectual Property Attorneys, 
109, Sector 44, Gurgaon 122003, National Capital Region

1351275 - 29: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1388694 - 41: Address for Service is altered to A-2/96, SECTOR-16, ROHINI, DELHI-85

1375122 - 7: Address for Service is altered to E-13, UPSIDC Site IV, Kasna Road, Behind Grand 
Venice, Greater Noida, 201308

1351277 - 31: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

742744 - 5: Address for Service is altered to CHAMBER NO. 579, PATIALA HOUSE, COURT, NEW 
DELHI

681449 - 25: Address for Service is altered to 52, SUKHDEV VIHAR, MATHURA ROAD, NEW 
DELHI- 110 025.

1361548 - 35: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1351274 - 21: Address for Service is altered to UNITECH TRADE CENTRE SEC-43, GURGAON 
122002 HARYANA

1161789 - 9: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018.

1367998 - 35: Address for Service is altered to C-4 JANGPURA EXTENSION NEW DELHI-110014

1352690 - 8: Address for Service is altered to ABU-GHAZALEH INTELLECTUAL PROPERTY TMP 
AGENTS INDIA PVT.LTD. HL ARCADE-3RD FLOOR, PLOT NO 14, SEC-V (MLU) ABOVE AXIS 
BANK, DWARKA, NEW DELHI 110075

1170524 - 11: Address for Service is altered to 690-691, 2nd FLOOR, GURUDWARA ROAD, WEST 
GURU ANGAD NAGR, LAXMI NAGAR, DELHI 110092

1389758 - 9: Address for Service is altered to 213, 3RD FLOOR PARMANAND COLONY, DR. 
MUKHERJEE NAGAR DELHI-9
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APPL NO CLASS REMOVAL DATE
997915 30 30/01/2017 14:49:52
997916 30 30/01/2017 14:52:29
997919 2 30/01/2017 14:53:59
998006 5 30/01/2017 14:57:15
998034 34 30/01/2017 14:58:06
998035 34 30/01/2017 14:58:49
998051 14 30/01/2017 15:12:22
998058 5 30/01/2017 15:13:33
998059 5 30/01/2017 15:14:25
998060 5 30/01/2017 15:15:08
998061 25 30/01/2017 15:15:47
998065 9 30/01/2017 15:16:23
998089 2 30/01/2017 15:17:02
998091 14 30/01/2017 15:24:25
998095 25 30/01/2017 15:32:23
998096 25 30/01/2017 15:33:07
998099 9 30/01/2017 15:34:00
998101 9 30/01/2017 15:34:42
998102 9 30/01/2017 15:35:37
998103 9 30/01/2017 15:38:08
998104 9 30/01/2017 15:39:33
998107 9 30/01/2017 15:40:34
998122 5 30/01/2017 15:43:03
998123 5 30/01/2017 15:43:56
998124 5 30/01/2017 15:44:53
998126 5 30/01/2017 15:45:29
998127 5 30/01/2017 15:46:34
998131 5 30/01/2017 16:26:32
998142 1 30/01/2017 16:27:18
998143 2 30/01/2017 16:25:28
998144 4 30/01/2017 16:28:14
998145 5 30/01/2017 16:29:17
998146 6 30/01/2017 16:31:18
998147 7 30/01/2017 16:49:05
998148 8 30/01/2017 16:49:57
998149 9 30/01/2017 16:50:42
998150 10 30/01/2017 16:51:23
998151 11 30/01/2017 17:00:26
998152 12 31/01/2017 12:21:35
998153 13 31/01/2017 12:26:11
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APPL NO CLASS REMOVAL DATE
998154 14 31/01/2017 12:13:34
998155 15 31/01/2017 12:15:56
998157 17 31/01/2017 12:14:22
998158 18 31/01/2017 12:17:25
998159 19 31/01/2017 12:30:00
998160 20 31/01/2017 12:32:33
998161 21 31/01/2017 12:38:50
998162 22 31/01/2017 12:42:43
998163 23 31/01/2017 12:50:40
998164 24 31/01/2017 12:51:15
998165 25 31/01/2017 12:51:58
998166 26 31/01/2017 12:53:12
998167 27 31/01/2017 12:54:25
998168 28 31/01/2017 12:55:09
998169 29 31/01/2017 12:55:45
998170 30 31/01/2017 12:56:24
998171 31 31/01/2017 12:56:58
998172 32 31/01/2017 12:57:32
998173 33 31/01/2017 12:58:11
998174 34 31/01/2017 12:58:42
998176 5 31/01/2017 12:59:15
998185 1 31/01/2017 12:59:48
998187 3 31/01/2017 13:00:26
998192 3 31/01/2017 13:00:59
998193 3 31/01/2017 13:01:37
998212 7 31/01/2017 13:02:11
998237 3 31/01/2017 13:02:55
998382 5 31/01/2017 13:07:16
998383 5 31/01/2017 13:08:10
998384 5 31/01/2017 13:08:51
998385 5 31/01/2017 13:09:27
998394 9 31/01/2017 13:10:16
998403 21 31/01/2017 13:10:57
998405 5 31/01/2017 13:11:35
998423 16 31/01/2017 13:12:41
998425 17 31/01/2017 13:13:35
998426 9 31/01/2017 13:14:41
998427 17 31/01/2017 14:51:07
998428 16 31/01/2017 14:51:44
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APPL NO CLASS REMOVAL DATE
998434 9 31/01/2017 14:52:28
998496 14 31/01/2017 14:53:09
998505 21 31/01/2017 14:53:48
998519 16 31/01/2017 14:57:49
998569 14 31/01/2017 14:59:14
998577 24 31/01/2017 15:00:19
998653 5 31/01/2017 15:01:43
998654 5 31/01/2017 15:02:37
998663 30 31/01/2017 15:03:37
998664 10 31/01/2017 15:05:14
998666 30 31/01/2017 15:06:07
998675 3 31/01/2017 15:06:53
998705 24 31/01/2017 15:07:26
998706 18 31/01/2017 15:08:07
998730 31 31/01/2017 15:10:52
998732 9 31/01/2017 15:11:34
998733 16 31/01/2017 15:12:15
998734 16 31/01/2017 15:12:58
998769 8 31/01/2017 15:13:46
998771 5 31/01/2017 15:15:48
998772 5 31/01/2017 15:16:42
998773 5 31/01/2017 15:17:42
998774 5 31/01/2017 15:18:50
998775 5 31/01/2017 15:21:10
998776 5 31/01/2017 15:22:33
998777 5 31/01/2017 15:23:27
998778 5 31/01/2017 15:25:05
998779 5 31/01/2017 15:26:00
998781 5 31/01/2017 15:46:01
998782 5 31/01/2017 15:46:48
998783 5 31/01/2017 15:47:24
998784 5 31/01/2017 15:48:01
998785 5 31/01/2017 15:49:40
998786 5 31/01/2017 15:50:26
998787 5 31/01/2017 15:51:19
998788 5 31/01/2017 15:52:00
998789 5 31/01/2017 16:27:22
998794 16 31/01/2017 16:28:29
998795 9 31/01/2017 16:29:26
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998806 5 31/01/2017 16:30:12
998832 14 31/01/2017 16:30:50
998833 14 31/01/2017 16:38:15
998834 14 31/01/2017 16:43:04
998835 16 31/01/2017 16:44:20
998836 9 31/01/2017 16:45:02
998930 32 31/01/2017 16:45:45
998943 5 31/01/2017 16:46:49
998956 9 31/01/2017 16:47:42
998957 9 31/01/2017 16:48:32
998996 5 31/01/2017 16:49:40
998997 5 31/01/2017 16:52:18
998998 5 01/02/2017 11:38:32
999000 5 01/02/2017 11:29:00
999002 9 01/02/2017 11:30:10
999003 9 01/02/2017 11:30:52
999004 9 01/02/2017 11:31:25
999005 9 01/02/2017 11:32:20
999383 9 01/02/2017 11:40:00
999385 16 01/02/2017 11:40:42
999392 16 01/02/2017 11:41:14
999393 16 01/02/2017 11:41:34
999405 14 01/02/2017 11:43:33
999408 24 01/02/2017 11:44:48
999467 20 01/02/2017 11:45:39
999493 16 01/02/2017 11:46:20
999498 30 01/02/2017 11:47:35
999499 30 01/02/2017 11:48:28
999507 24 01/02/2017 11:49:29
999510 25 01/02/2017 11:50:20
999511 25 01/02/2017 11:51:17
999514 21 01/02/2017 11:52:19
999516 3 01/02/2017 11:53:39
999517 5 01/02/2017 11:54:44
999518 16 01/02/2017 11:55:48
999519 30 01/02/2017 11:56:28
999530 5 01/02/2017 11:57:14
999531 5 01/02/2017 11:57:58
999532 30 01/02/2017 11:58:38
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999590 20 01/02/2017 11:59:23
999592 22 01/02/2017 12:00:03
999593 23 01/02/2017 12:00:49
999604 34 01/02/2017 12:01:24
999701 5 01/02/2017 12:02:02
999702 5 01/02/2017 12:04:27
999732 2 01/02/2017 12:05:05
999738 9 01/02/2017 12:05:51
999746 9 01/02/2017 12:06:41
999770 29 01/02/2017 12:07:51
999771 29 01/02/2017 12:09:36
999805 3 01/02/2017 12:13:10
999806 16 01/02/2017 12:13:46
999825 30 01/02/2017 12:14:25
999826 7 01/02/2017 12:15:15
999827 30 01/02/2017 12:15:54
999828 7 01/02/2017 12:17:05
999834 5 01/02/2017 12:37:22
999861 16 01/02/2017 12:37:55
999862 16 01/02/2017 12:38:51
999863 16 01/02/2017 12:39:24
999864 16 01/02/2017 12:40:07
999865 16 01/02/2017 12:40:40
999866 16 01/02/2017 12:40:58
999917 9 01/02/2017 12:42:14
999918 11 01/02/2017 12:42:49
999919 11 01/02/2017 12:43:26
999922 30 01/02/2017 12:44:08
1000017 9 01/02/2017 12:45:23
1000020 16 01/02/2017 12:46:44
1000021 21 01/02/2017 12:47:34
1000055 16 01/02/2017 12:59:52
1000059 5 01/02/2017 12:48:40
1000060 5 01/02/2017 12:49:16
1000061 5 01/02/2017 12:50:00
1000063 5 01/02/2017 12:50:42
1000065 5 01/02/2017 12:51:46
1000066 5 01/02/2017 12:52:37
1000067 5 01/02/2017 12:53:23
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1000068 5 01/02/2017 12:53:58
1000092 7 01/02/2017 14:57:12
1000115 5 01/02/2017 14:57:58
1000117 5 01/02/2017 14:58:28
1000118 5 01/02/2017 14:59:01
1000120 5 01/02/2017 14:59:42
1000142 32 01/02/2017 15:02:02
1000145 32 01/02/2017 15:02:36
1000207 30 01/02/2017 15:04:33
1000221 16 01/02/2017 15:11:07
1000222 16 01/02/2017 15:11:58
1000237 5 01/02/2017 15:12:40
1000240 5 01/02/2017 15:13:18
1000242 5 01/02/2017 15:13:52
1000245 16 01/02/2017 15:14:35
1000247 16 01/02/2017 15:15:08
1000257 16 01/02/2017 15:15:49
1000281 16 01/02/2017 15:16:41
1000282 16 01/02/2017 15:17:33
1000288 5 01/02/2017 15:18:40
1000290 5 01/02/2017 15:19:45
1000291 5 01/02/2017 15:20:28
1000297 25 01/02/2017 15:21:14
1000314 1 01/02/2017 15:21:49
1000321 10 01/02/2017 15:22:27
1000323 10 01/02/2017 15:23:04
1000350 29 01/02/2017 15:29:52
1000366 7 01/02/2017 15:30:33
1000371 7 01/02/2017 15:31:06
1000394 30 01/02/2017 15:32:01
1000395 18 01/02/2017 15:33:06
1000396 9 01/02/2017 15:50:00
1000397 9 01/02/2017 15:50:54
1000411 16 01/02/2017 15:51:54
1000427 6 01/02/2017 15:52:25
1000432 11 01/02/2017 15:53:02
1000436 29 01/02/2017 15:53:48
1000440 17 01/02/2017 15:54:21
1000453 6 01/02/2017 15:54:50
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1000454 16 01/02/2017 15:55:25
1000457 9 01/02/2017 15:56:02
1000471 14 01/02/2017 16:29:41
1000472 14 01/02/2017 16:30:17
1000479 25 01/02/2017 16:31:30
1000486 14 01/02/2017 16:39:19
1000494 9 01/02/2017 16:42:32
1000495 16 01/02/2017 16:43:12
1000496 16 01/02/2017 16:43:49
1000535 16 01/02/2017 16:44:52
1000537 25 02/02/2017 10:54:30
1000541 16 02/02/2017 10:57:18
1000542 16 02/02/2017 10:57:54
1000550 9 02/02/2017 10:58:43
1000568 25 02/02/2017 10:59:22
1000570 30 02/02/2017 11:00:26
1000571 11 02/02/2017 11:01:08
1000572 9 02/02/2017 11:01:47
1000577 16 02/02/2017 11:02:19
1000595 21 02/02/2017 11:03:12
1000609 25 02/02/2017 11:04:37
1000610 25 02/02/2017 11:05:33
1000611 25 02/02/2017 11:06:40
1000615 5 02/02/2017 11:07:56
1000655 16 02/02/2017 11:19:21
1000656 25 02/02/2017 11:20:07
1000657 18 02/02/2017 11:20:46
1000706 9 02/02/2017 11:22:44
1000709 16 02/02/2017 11:24:14
1000710 9 02/02/2017 11:25:03
1000715 30 02/02/2017 11:25:38
1000722 29 02/02/2017 11:26:21
1000728 11 02/02/2017 11:26:59
1000756 9 02/02/2017 11:28:40
1000757 9 02/02/2017 11:29:44
1000758 9 02/02/2017 11:30:45
1000759 16 02/02/2017 11:31:25
1000761 16 02/02/2017 11:32:32
1000771 32 02/02/2017 11:33:11
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1000773 9 02/02/2017 11:34:07
1000777 30 02/02/2017 11:34:48
1000778 1 02/02/2017 11:35:30
1000785 9 02/02/2017 11:36:11
1000786 16 02/02/2017 11:36:53
1000795 1 02/02/2017 11:37:33
1000796 1 02/02/2017 11:38:09
1000797 1 02/02/2017 11:38:48
1000829 16 02/02/2017 11:39:23
1000852 1 02/02/2017 11:40:01
1000863 5 02/02/2017 11:42:30
1000864 2 02/02/2017 14:38:26
1000865 3 02/02/2017 14:39:17
1000904 11 02/02/2017 14:40:30
1000908 7 02/02/2017 14:41:06
1000909 14 02/02/2017 14:41:41
1000910 16 02/02/2017 14:49:53
1000913 9 02/02/2017 14:50:34
1000914 16 02/02/2017 14:52:17
1000915 9 02/02/2017 14:53:10
1000917 9 02/02/2017 16:24:30
1000922 7 02/02/2017 14:55:38
1000924 11 02/02/2017 14:56:27
1000944 5 02/02/2017 14:57:12
1001055 5 02/02/2017 14:58:22
1001059 5 02/02/2017 15:11:43
1001060 5 02/02/2017 15:12:34
1001068 5 02/02/2017 15:14:00
1001072 9 02/02/2017 15:15:11
1001073 9 02/02/2017 15:15:51
1001074 7 02/02/2017 15:17:28
1001075 11 02/02/2017 15:19:33
1001076 21 02/02/2017 15:21:46
1001093 7 02/02/2017 15:23:32
1001179 5 02/02/2017 15:24:22
1001186 9 02/02/2017 15:25:32
1001187 31 02/02/2017 15:26:20
1001188 31 02/02/2017 15:28:07
1001202 6 02/02/2017 15:46:29
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1001203 14 02/02/2017 15:47:09
1001204 14 02/02/2017 15:48:25
1001221 9 02/02/2017 15:50:17
1001229 5 02/02/2017 15:51:02
1001262 6 02/02/2017 16:27:03
1001270 9 02/02/2017 16:29:05
1001273 16 02/02/2017 16:29:44
1001277 29 02/02/2017 16:30:37
1001313 5 02/02/2017 16:31:19
1001314 5 02/02/2017 16:32:35
1001323 9 02/02/2017 16:33:42
1001324 16 02/02/2017 16:34:39
1001325 9 02/02/2017 16:35:30
1001326 16 02/02/2017 16:36:28
1001395 17 02/02/2017 16:37:20
1001397 9 02/02/2017 16:38:09
1001403 9 02/02/2017 16:38:47
1001404 9 02/02/2017 16:40:30
1001405 9 02/02/2017 16:41:18
1001406 9 02/02/2017 16:42:01
1001458 19 02/02/2017 16:43:00
1001471 5 02/02/2017 16:43:40
1001474 17 02/02/2017 16:44:19
1059365 9 02/02/2017 14:39:11
1059370 30 02/02/2017 14:39:51
1059372 30 02/02/2017 14:40:28
1059801 11 02/02/2017 14:41:02
1066550 30 02/02/2017 14:17:25
1066551 30 02/02/2017 14:17:57
1066552 30 02/02/2017 14:18:22
1066553 30 02/02/2017 14:18:52
1066554 30 02/02/2017 14:19:17
1066555 30 02/02/2017 14:19:43
1066658 30 02/02/2017 14:20:07
1066675 5 02/02/2017 14:20:31
1066676 5 02/02/2017 14:20:56
1066678 5 02/02/2017 14:21:20
1066716 34 02/02/2017 14:21:43
1066717 25 02/02/2017 14:22:09
 
 

 

6097



Trade Marks Journal No: 1783 ,   06/02/2017  
 

The following list of Trade Marks have been removed from the 
Register as it has not been renewed on time in accordance with 
the Trade Marks Act,1999. 
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1066718 16 02/02/2017 14:25:31
1066719 24 02/02/2017 14:25:56
1066720 18 02/02/2017 14:26:21
1066721 3 02/02/2017 14:26:45
1066722 9 02/02/2017 14:27:55
1069145 30 02/02/2017 14:51:49
1075616 30 02/02/2017 14:02:15
1075617 30 02/02/2017 14:02:41
1075618 30 02/02/2017 14:04:28
1075619 30 02/02/2017 14:04:55
1075620 30 02/02/2017 14:05:27
1075640 11 02/02/2017 14:06:00
1075711 26 02/02/2017 14:06:29
1075793 16 02/02/2017 14:06:53
1075794 16 02/02/2017 14:07:23
1075795 9 02/02/2017 14:07:45
1075796 5 02/02/2017 14:08:15
1075797 1 02/02/2017 14:08:52
1075798 5 02/02/2017 14:09:22
1191545 5 30/01/2017 17:41:15
 
 

 

6098



Trade Marks Journal No: 1783 ,   06/02/2017  
 

Following Trade Mark applications have been Registered and 
registration certificates are available on the official website 
 
631794 643428 811520 960507 1185313
1238532 1280071 1318957 1330623 1336557
1353341 1386381 1391731 1396507 1396508
1407167 1411781 1452516 1501610 1531546
1542575 1542576 1542578 1542583 1542584
1542620 1542623 1552584 1562406 1563400
1579812 1603396 1646591 1662600 1668983
1679035 1687113 1690395 1701224 1706469
1712863 1714050 1721944 1722117 1724484
1727870 1727873 1730226 1730300 1730636
1730902 1730922 1731306 1731867 1732357
1732381 1732389 1732971 1733526 1734088
1735153 1738615 1740004 1740721 1740841
1741234 1741235 1741655 1741777 1741884
1742002 1742091 1742580 1743307 1743520
1744678 1744680 1744686 1744691 1744858
1745605 1745698 1747572 1748007 1748353
1748758 1748844 1750329 1751122 1753193
1753211 1754683 1754954 1756905 1756909
1756915 1757541 1758493 1761646 1762245
1763803 1764952 1764972 1771649 1772489
1773095 1774887 1776033 1780130 1780417
1782601 1782602 1783932 1785631 1785639
1788936 1788937 1790293 1790319 1792739
1792948 1794645 1798782 1799334 1800758
1804282 1805662 1806236 1809140 1809502
1810052 1813060 1815991 1817477 1817478
1817480 1817481 1818263 1818265 1818501
1819466 1824313 1824796 1825295 1825593
1827900 1828179 1828973 1830336 1830843
1832808 1834689 1834759 1834760 1836124
1836700 1837239 1837989 1841761 1841892
1841893 1842684 1843063 1843064 1844148
1844982 1845941 1845942 1846103 1848576
1848578 1851580 1853358 1855306 1855665
1859867 1860160 1863297 1864596 1865434
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1865435 1865979 1866075 1870126 1873341
1873344 1873349 1873985 1875556 1875852
1877065 1877447 1878577 1881317 1882756
1882828 1883287 1886918 1888581 1892817
1893491 1894304 1894392 1894737 1894746
1894952 1895005 1895367 1895372 1895373
1895420 1895424 1895426 1895439 1895605
1895681 1895684 1896183 1897112 1898293
1900970 1901401 1903338 1903339 1904465
1904699 1904770 1905227 1905305 1905320
1905745 1906857 1906883 1906885 1906886
1907313 1907348 1907394 1907395 1907771
1907867 1907976 1907977 1908049 1908050
1908680 1908838 1908846 1909022 1909916
1910298 1910299 1910359 1910360 1910559
1910687 1910775 1910776 1911437 1911438
1911459 1911669 1912534 1912633 1912710
1912746 1912822 1912827 1912881 1913157
1913407 1913776 1913781 1915329 1915572
1916139 1916436 1917084 1917151 1917155
1917172 1917184 1917518 1917830 1917842
1917925 1918207 1918503 1918704 1919947
1920434 1920459 1921559 1921629 1921702
1922099 1922155 1922160 1922161 1922270
1922347 1922351 1922358 1922590 1922801
1922843 1923079 1923127 1924257 1924258
1924808 1924809 1925093 1925785 1925805
1925817 1925821 1926948 1927061 1927076
1927310 1927552 1928331 1928935 1929236
1931877 1932383 1932512 1936019 1936376
1936907 1937322 1937941 1937942 1939341
1939350 1939574 1940276 1942930 1943440
1943519 1944474 1944924 1946962 1947244
1947684 1947780 1948024 1949566 1949569
1950099 1950604 1951670 1951737 1951921
1951956 1952227 1953027 1953152 1953492
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1955404 1958972 1959198 1961922 1962151
1963772 1967017 1978933 1979359 1981192
1984189 1984936 1986551 1986560 1986938
1988402 1991770 1992440 1992441 1992688
1994343 1997238 1998269 1998431 2003047
2003705 2006393 2006399 2007197 2007218
2007219 2007224 2007225 2007313 2007314
2008180 2008223 2008308 2008971 2009632
2009634 2009635 2009636 2009638 2009639
2009642 2009644 2009646 2009648 2009649
2009651 2009652 2009653 2009655 2009656
2009678 2010715 2010995 2010996 2011440
2015134 2016134 2016276 2016277 2016278
2017899 2018629 2019583 2019769 2019938
2020379 2021065 2021066 2021067 2021069
2021070 2021103 2021106 2021152 2021638
2021660 2021802 2022147 2022620 2022624
2022667 2022850 2022851 2023154 2023560
2024079 2024184 2025820 2027329 2029136
2029184 2030259 2030297 2030299 2031030
2031031 2031078 2031186 2031262 2031507
2031629 2031729 2031747 2032588 2032594
2032607 2033026 2033249 2033342 2033478
2033638 2034217 2034825 2034965 2035240
2035453 2035457 2035662 2035724 2035894
2035979 2036035 2036454 2036520 2036546
2036850 2037202 2037204 2037206 2037207
2037215 2037333 2037335 2037467 2037485
2037716 2038326 2038417 2038462 2038471
2038583 2038602 2038897 2038904 2038906
2039023 2039651 2039689 2040217 2040332
2041085 2041360 2041435 2041539 2041554
2041579 2041608 2041933 2041996 2042038
2042582 2042590 2042644 2042646 2042655
2042664 2042784 2042847 2042854 2042859
2042871 2042873 2043720 2044063 2044079
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2044099 2044111 2044114 2044118 2044136
2044175 2044180 2044181 2044512 2044578
2044579 2044768 2044850 2044855 2044910
2044966 2045012 2045111 2045346 2045419
2045519 2045538 2045623 2045668 2045689
2045724 2045980 2045986 2045989 2046133
2046576 2046662 2046763 2046923 2047079
2047099 2047235 2047331 2047526 2047589
2047985 2048020 2048083 2048422 2048575
2048577 2048676 2049033 2049141 2049567
2049634 2049635 2049677 2049841 2049847
2049852 2049853 2049857 2049878 2049885
2049889 2049904 2050101 2050369 2050392
2050411 2050464 2050516 2050582 2050968
2051021 2051299 2051300 2051301 2051302
2051352 2051359 2051434 2051512 2051519
2051549 2051592 2051722 2051749 2051804
2051819 2051845 2051896 2051912 2051917
2051990 2052042 2052058 2052088 2052114
2052475 2052819 2052823 2052826 2052827
2052829 2052839 2052904 2052905 2052915
2052992 2053006 2053073 2053308 2053636
2053639 2053646 2053999 2054031 2054066
2054067 2054137 2054184 2054531 2054539
2054540 2054544 2054649 2054766 2055016
2055027 2055123 2055167 2055168 2055225
2055374 2055541 2055723 2055728 2055753
2055889 2056358 2056414 2056452 2056473
2056512 2056514 2056560 2056616 2056619
2056621 2056622 2056629 2056764 2056773
2056804 2056846 2057057 2057104 2057297
2057337 2057455 2057460 2057521 2057532
2057533 2057623 2057626 2057728 2057729
2058092 2058094 2058122 2058283 2058287
2058309 2058313 2058355 2058380 2058391
2058456 2058512 2058593 2058605 2058606
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2058607 2058618 2058619 2058624 2058628
2058629 2058633 2058649 2058656 2058661
2058712 2059116 2059175 2059314 2059326
2059327 2059365 2059371 2059430 2059431
2059596 2059597 2059667 2059669 2060031
2060040 2060082 2060086 2060183 2060184
2060371 2060384 2060485 2060495 2060496
2060592 2060595 2060623 2060864 2060899
2061088 2061089 2061106 2061108 2061117
2061124 2061140 2061295 2061522 2061523
2061597 2061693 2061829 2061923 2061929
2061993 2062105 2062154 2062188 2062259
2062261 2062390 2062721 2062749 2062827
2062875 2063321 2063346 2064034 2064115
2064119 2064131 2064333 2064336 2064348
2064353 2064433 2064436 2064665 2064667
2064676 2064787 2065013 2065445 2065777
2065785 2065864 2065873 2065949 2066023
2066056 2066163 2066570 2066709 2067212
2067326 2067632 2067634 2068203 2068207
2068208 2068583 2069087 2069088 2069089
2069090 2069091 2069092 2069973 2070133
2071168 2071441 2071442 2071443 2071467
2071712 2071724 2071742 2072110 2072282
2072734 2072948 2074382 2075331 2075345
2076227 2076371 2077236 2078191 2078192
2079351 2079499 2079501 2079502 2079587
2079662 2079938 2079978 2080529 2080554
2080619 2081674 2081703 2081737 2082148
2082341 2082343 2082597 2083083 2083236
2083408 2083750 2083857 2083952 2083958
2084108 2084149 2084639 2084644 2084656
2084659 2084661 2084662 2084663 2084664
2084666 2084668 2084693 2084694 2084695
2084696 2084798 2085156 2085367 2085550
2085626 2085842 2086036 2086806 2086807
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2086908 2086948 2087298 2087492 2087494
2087639 2088315 2088482 2088625 2088667
2088815 2088861 2088900 2089495 2089576
2089679 2089714 2089716 2089864 2090018
2090062 2090262 2090590 2090670 2091019
2091183 2091242 2091317 2091790 2092012
2092182 2092451 2092483 2092605 2092792
2092887 2093083 2093256 2093257 2093297
2093707 2093712 2093714 2093852 2093913
2094033 2094065 2094077 2094112 2094164
2094267 2094572 2094573 2095180 2095181
2095189 2095191 2095509 2095567 2095666
2095671 2095706 2095736 2095836 2096130
2096378 2096464 2096467 2096514 2096878
2096944 2096962 2097060 2097086 2097088
2097131 2097132 2097153 2097285 2097465
2097469 2097661 2097789 2097896 2097924
2097945 2097959 2098000 2098133 2098241
2098586 2098601 2098838 2099153 2099604
2099975 2099980 2099983 2100086 2100189
2100223 2100249 2100298 2100404 2100444
2100445 2100446 2100579 2100730 2100731
2100767 2100845 2101322 2101447 2101458
2101652 2101683 2102008 2102033 2102094
2102252 2102488 2102491 2102494 2102498
2102505 2102802 2102811 2102864 2103066
2103069 2103165 2103168 2103170 2103555
2103567 2103957 2104011 2104073 2104080
2104081 2104091 2104093 2104099 2104149
2104370 2104451 2104512 2104547 2104548
2104554 2104627 2104643 2104755 2104758
2105132 2105226 2105325 2105782 2105889
2105945 2105946 2105970 2105991 2106015
2106065 2106068 2106098 2106163 2106257
2106505 2106590 2106591 2106598 2106632
2106654 2106730 2106979 2106995 2107018
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2107020 2107021 2107149 2107646 2107650
2107726 2107728 2108026 2108161 2108324
2108326 2108345 2108427 2108455 2108491
2108532 2108596 2108607 2108627 2108679
2108813 2108815 2108851 2108952 2108953
2109109 2109191 2109192 2109353 2109354
2109359 2109360 2109365 2109366 2109372
2109494 2109565 2109615 2109826 2109966
2110041 2110047 2110418 2110680 2110732
2110759 2110790 2110798 2110805 2110885
2110943 2111029 2111042 2111165 2111175
2111285 2111904 2112128 2112190 2112268
2112281 2112283 2112285 2112292 2112296
2112297 2112299 2112300 2112302 2112303
2112304 2112305 2112306 2112443 2112456
2113140 2113350 2113538 2113559 2113560
2113865 2113869 2113870 2113871 2114142
2114437 2114438 2114441 2114461 2114462
2114475 2114479 2114481 2114680 2114748
2115116 2115448 2115623 2115625 2115676
2115716 2116089 2116243 2116268 2116269
2116271 2116272 2116275 2116276 2116278
2116280 2116282 2116283 2116418 2116419
2116546 2117131 2117197 2117382 2117488
2118152 2119125 2119388 2119432 2119433
2119445 2119524 2120572 2120587 2120640
2121414 2121743 2122631 2123051 2123263
2123328 2124097 2124397 2124550 2124805
2124866 2125566 2125729 2125845 2126539
2128390 2128977 2128978 2129942 2129943
2130279 2130280 2130281 2130282 2130357
2130362 2131269 2131663 2131982 2132240
2132743 2133061 2133595 2134286 2134289
2135345 2136127 2136133 2137644 2137647
2138075 2138394 2138510 2140650 2141823
2142263 2142432 2142763 2143305 2143349
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2143447 2143563 2143566 2143569 2143977
2144199 2144703 2145089 2145413 2145599
2145775 2145936 2146840 2146917 2147088
2147217 2147226 2147937 2148146 2148189
2148403 2148405 2148662 2149106 2149132
2149181 2149215 2149216 2149226 2149407
2149466 2149556 2149759 2149761 2149779
2149941 2149953 2150054 2150273 2150296
2150447 2150568 2150570 2150854 2151008
2151031 2151032 2151296 2151432 2151439
2151443 2151471 2151474 2151615 2151618
2151678 2151679 2151707 2151773 2151778
2151786 2151789 2151795 2151863 2151865
2152187 2152188 2152304 2152448 2152451
2152500 2152530 2152662 2152663 2152665
2152670 2152671 2152678 2153128 2153373
2154196 2154319 2154324 2154479 2154961
2154997 2155269 2155516 2155518 2155909
2155912 2155921 2156258 2156725 2156766
2156791 2156822 2157058 2157407 2157540
2157606 2157610 2157726 2157780 2157873
2157902 2157903 2157985 2157992 2157999
2158005 2158011 2158244 2158369 2158377
2158429 2158734 2158829 2158980 2159375
2159499 2159945 2159946 2159981 2159985
2159986 2159987 2159988 2161426 2161690
2162532 2162993 2163109 2163279 2163543
2163756 2163760 2166545 2167905 2168614
2170584 2171608 2171921 2172446 2173000
2173094 2173106 2173107 2173605 2173655
2173760 2173774 2173908 2173966 2173967
2174598 2174871 2174889 2174930 2174980
2174983 2174986 2174993 2175189 2175442
2175443 2175452 2175485 2175497 2175537
2175722 2175745 2175943 2176403 2176423
2176427 2176444 2176515 2176568 2176748
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2177982 2178016 2178783 2179727 2180446
2180584 2180906 2181244 2181779 2182098
2182142 2182154 2182162 2182164 2182302
2182336 2182405 2183263 2183575 2183716
2183717 2183719 2183720 2183721 2183722
2183723 2183727 2183729 2183730 2183735
2183757 2183776 2183790 2183805 2183841
2184133 2184134 2184136 2184149 2184370
2184792 2184795 2184797 2184805 2184807
2184809 2184957 2185034 2185035 2185036
2185037 2185145 2185149 2185162 2185164
2185236 2185289 2185356 2185431 2185432
2185499 2185506 2185599 2185601 2185654
2185659 2185751 2185920 2185958 2186045
2186066 2186134 2186136 2186147 2186368
2186532 2186599 2186638 2186663 2186681
2186751 2186929 2186989 2187018 2187023
2187026 2187086 2187185 2187205 2187206
2187208 2187257 2187366 2187563 2187602
2187822 2187949 2187976 2188076 2188077
2188129 2188164 2188165 2188178 2188179
2188263 2188265 2188266 2188272 2188278
2188316 2188362 2188418 2188631 2188793
2188794 2188804 2188860 2188868 2188873
2188877 2188878 2188962 2188976 2189048
2189050 2189052 2189212 2189216 2189218
2189502 2189504 2189505 2189570 2189656
2189657 2189665 2189790 2189792 2189812
2189825 2189826 2189838 2189841 2189845
2189899 2189923 2189926 2190098 2190204
2190209 2190228 2190231 2190232 2190233
2190234 2190235 2190236 2190237 2190238
2190306 2190321 2190322 2190326 2190333
2190334 2190337 2190422 2190459 2190461
2190462 2190463 2190465 2190466 2190467
2190468 2190469 2190470 2190471 2190495
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2190639 2190640 2190693 2190739 2190751
2190770 2190776 2190777 2190795 2190824
2190839 2190840 2190846 2190881 2190931
2191018 2191097 2191107 2191111 2191192
2191229 2191233 2191239 2191262 2191314
2191319 2191320 2191322 2191349 2191355
2191359 2191364 2191370 2191376 2191384
2191387 2191803 2191840 2191899 2192102
2192105 2192111 2192113 2192115 2192117
2192128 2192136 2192187 2192190 2192193
2192411 2192412 2192452 2192921 2193011
2193020 2193037 2193090 2193105 2193106
2193528 2193529 2193536 2193567 2193669
2193695 2193734 2193788 2193796 2193803
2193805 2193806 2193807 2193811 2193813
2193821 2193822 2193825 2194072 2194156
2194175 2194193 2194195 2194314 2194387
2194388 2194432 2194438 2194534 2194615
2194885 2195104 2195413 2195872 2195876
2196066 2197268 2197896 2197959 2199201
2200354 2201706 2201986 2203121 2203677
2208655 2208854 2209229 2209273 2209280
2210116 2210393 2211079 2213951 2213953
2213954 2213995 2214141 2214216 2215091
2216232 2218270 2218329 2218375 2219912
2220443 2222793 2222794 2223466 2223468
2225490 2227774 2228187 2228813 2229272
2229324 2230232 2230460 2231653 2232546
2233255 2233260 2233902 2233908 2233909
2234242 2237143 2237569 2237919 2239360
2239979 2240143 2241674 2241977 2242895
2242897 2244922 2244924 2244928 2244944
2246802 2248648 2248650 2250178 2251179
2251424 2251936 2253943 2257915 2259354
2259668 2260033 2260129 2260714 2261585
2262006 2262927 2262988 2270868 2271255
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2271890 2272733 2273721 2273725 2273727
2273728 2274850 2275737 2276090 2276791
2276920 2279551 2279747 2280380 2282687
2282786 2283440 2283984 2289122 2289285
2289797 2290839 2290840 2291181 2294235
2295607 2296633 2296686 2297365 2299214
2299350 2299506 2301324 2301344 2301974
2302173 2302303 2304311 2306123 2308210
2308775 2309658 2310100 2310274 2312678
2313679 2314539 2314834 2315317 2315889
2317765 2318241 2318243 2318254 2318293
2318312 2318391 2318992 2319976 2320371
2322609 2322612 2322613 2322614 2322615
2322616 2323983 2324218 2329066 2330153
2331094 2331528 2334492 2334983 2335531
2335811 2339848 2339849 2340152 2340309
2340310 2340314 2341514 2344676 2348016
2348309 2348397 2348398 2348400 2349217
2350820 2351736 2352540 2352739 2353120
2354188 2360687 2364079 2364629 2369033
2371692 2373365 2374743 2375670 2380029
2380651 2383214 2385128 2386273 2386274
2386275 2386278 2386279 2386281 2386282
2386283 2386284 2386285 2386286 2386287
2386289 2389768 2393417 2394542 2396539
2398927 2398957 2399248 2403855 2405946
2406932 2407155 2408502 2410945 2413039
2414253 2414255 2415970 2416848 2417575
2417648 2418994 2421213 2421631 2421632
2421890 2428967 2437087 2437675 2438036
2441834 2446153 2450148 2452147 2454640
2456591 2458516 2460897 2465619 2466530
2469170 2470010 2471751 2473013 2475345
2475714 2477149 2478607 2478611 2479210
2482770 2483442 2483501 2483671 2484407
2485291 2486042 2487193 2489284 2490188
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2490189 2491649 2492331 2500299 2502420
2502876 2503057 2504586 2506569 2508533
2508945 2511487 2511488 2514132 2514265
2514270 2514829 2515224 2516785 2516832
2519036 2521014 2524995 2524997 2526145
2526485 2526504 2529798 2534700 2534889
2535970 2536300 2536489 2538727 2542447
2542449 2542451 2543726 2545320 2547792
2548005 2548792 2548965 2551450 2551873
2552900 2553589 2553784 2555527 2558143
2561229 2562749 2563633 2564949 2565663
2565674 2566273 2566779 2567712 2569538
2569546 2570256 2570260 2570358 2573451
2573686 2573687 2573688 2573689 2573690
2573691 2573692 2580163 2581183 2581243
2581688 2586048 2586049 2586050 2586087
2587695 2588364 2589919 2589941 2590503
2590828 2591708 2592438 2594474 2597413
2597414 2598385 2598390 2599092 2600342
2601934 2602428 2604672 2605844 2608625
2615201 2615425 2620931 2620941 2621031
2621033 2622330 2622444 2622765 2622769
2628267 2628601 2628785 2629705 2631224
2631225 2631226 2631934 2632819 2634646
2635316 2635693 2637073 2638291 2638299
2638594 2638595 2638596 2638597 2638598
2640619 2641665 2641848 2642040 2642158
2642309 2646358 2647450 2648484 2649171
2649176 2649210 2649326 2649592 2650622
2651087 2651687 2651688 2651689 2651692
2651694 2651695 2651698 2652101 2653404
2654927 2654930 2655417 2655596 2656020
2656382 2657043 2657047 2657696 2658708
2660270 2660512 2667085 2677113 2678278
2685068 2685069 2685070 2685071 2686784
2691147 2695222 2695417 2699676 2700763
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2703227 2704253 2704462 2706333 2710349
2711292 2713650 2714329 2715896 2715929
2718539 2718549 2720966 2734014 2745527
2745528 2766852 2766855 2831799 2833398
2833443 2840169 2843532 2853677 2856595
2856596 2858730 2861562 2862345 2862346
2880993 2885458 2886185 2887465 2887466
2887467 2887474 2887475 2887476 2888366
2888367 2888851 2888960 2889036 2889657
2890249 2890492 2890576 2890589 2890605
2890606 2890787 2891829 2892073 2892074
2892075 2892076 2892371 2892504 2892864
2892865 2893008 2893009 2893010 2893012
2893335 2893510 2893861 2894301 2894530
2894531 2895885 2895886 2895887 2895890
2896315 2896626 2897192 2897198 2897200
2897201 2897308 2897664 2897665 2898113
2898207 2898268 2898269 2898275 2898811
2899007 2899324 2899362 2899363 2899374
2899375 2899377 2899378 2899379 2899380
2899386 2899387 2899388 2899396 2899680
2899681 2900642 2900957 2901091 2901368
2901600 2901714 2901724 2901739 2901745
2901879 2902360 2902363 2902367 2902536
2902729 2903424 2903525 2903526 2903528
2903529 2903630 2903631 2904858 2904860
2905755 2905980 2906095 2906351 2906428
2906429 2906693 2906694 2906705 2906876
2906878 2906879 2906880 2907120 2907151
2907153 2907161 2907173 2907178 2907182
2907563 2907619 2907775 2907855 2907867
2908255 2908775 2908776 2909409 2909720
2909825 2909826 2910780 2910781 2910782
2910791 2910913 2910916 2911098 2911874
2911906 2911909 2911910 2912338 2912495
2912496 2913074 2913285 2913424 2913433
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2913434 2913772 2913789 2914455 2914456
2914457 2914458 2914459 2914460 2914461
2914513 2915336 2916158 2916159 2916160
2916222 2916331 2916447 2916561 2916562
2916782 2916942 2917434 2917758 2917759
2917949 2917961 2918059 2918066 2918088
2918442 2918443 2918699 2919108 2919109
2919110 2919111 2919112 2919113 2919114
2919115 2919116 2919117 2919118 2919119
2919121 2919122 2919125 2919381 2919394
2919451 2919876 2920182 2920298 2920618
2920820 2920849 2920873 2921029 2921033
2921034 2921255 2921342 2921377 2922350
2922582 2922583 2922584 2922586 2922587
2922588 2922589 2922594 2922595 2922596
2922607 2922608 2922610 2922611 2922613
2922614 2922616 2922617 2922619 2922620
2922654 2922658 2922659 2922660 2922709
2922714 2922716 2922734 2922736 2922995
2923038 2923566 2923567 2924053 2924550
2925333 2925438 2925472 2925473 2925475
2925476 2925685 2925755 2925972 2925976
2925978 2925980 2925982 2925987 2925988
2925989 2926035 2926072 2926162 2926463
2926486 2926878 2927116 2927520 2928104
2928106 2928268 2928296 2928300 2928303
2928498 2928603 2928968 2928969 2928970
2928977 2928978 2929290 2929661 2930201
2930235 2930295 2930351 2930352 2930353
2930354 2930592 2930870 2930872 2930873
2930874 2930875 2931033 2931318 2931365
2931544 2931717 2931882 2932895 2932896
2932897 2933078 2933119 2933166 2933407
2933536 2933701 2933719 2933938 2934027
2934269 2934271 2934273 2934289 2934370
2934371 2934888 2935076 2935077 2935295
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2935397 2935483 2935648 2935874 2935937
2936097 2936129 2936130 2936135 2936136
2936137 2936138 2936139 2936140 2936148
2936149 2936150 2936154 2936156 2936157
2936158 2936159 2936160 2936161 2936162
2936163 2936232 2936233 2936234 2936655
2936683 2936685 2937065 2937158 2938017
2938124 2938319 2938416 2938902 2938971
2939553 2939559 2940162 2940347 2940487
2940588 2940589 2940590 2940799 2940800
2940801 2940857 2940947 2940948 2941167
2941482 2941483 2941484 2941616 2941766
2941767 2941768 2942117 2942130 2942132
2942138 2942318 2943104 2943194 2943219
2943340 2943491 2943494 2943582 2943603
2943691 2943977 2944143 2944159 2945906
2948839 2949130 2951372 2956680 2957906
2957925 2958221 2987373 2995938 2996058
2996059 3003527 3003645 3003646 3004060
3005534 3005536 3005538 3006591 3011658
3011666 3012378 3013531 3014367 3014375
3021893 3027498 3028685 3029970 3029972
3029973 3029974 3029975 3029976 3029978
3029979 3029980 3029981 3029982 3029983
3029984 3029985 3029986 3029987 3029988
3029989 3029990 3029991 3029992 3029993
3029994 3029995 3029996 3029997 3029998
3029999 3030000 3030143 3030147 3030156
3030205 3030541 3030546 3030581 3030582
3030584 3031292 3031713 3031714 3031980
3031981 3031982 3032242 3032243 3032245
3032246 3032962 3033210 3033272 3033547
3033549 3034000 3034489 3034492 3034494
3034681 3034682 3034714 3034883 3034889
3035088 3035379 3035561 3036289 3036290
3036291 3036413 3036428 3036432 3036485
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3036690 3036696 3036738 3036768 3036878
3037238 3037239 3037240 3037241 3037242
3037243 3037244 3037245 3037246 3037247
3037248 3037249 3037250 3037251 3037252
3037253 3037254 3037255 3037257 3037258
3037259 3037260 3037263 3037264 3037265
3037266 3037268 3037270 3037272 3037273
3037274 3037275 3037276 3037277 3037278
3037279 3037280 3037294 3037351 3037397
3037545 3037914 3038177 3038331 3038359
3038360 3038364 3038773 3039051 3039054
3039112 3039114 3039515 3039950 3039980
3039994 3040074 3040086 3040432 3040561
3040588 3040676 3040823 3041261 3041262
3041454 3041801 3041847 3041928 3041935
3042056 3042094 3042095 3042154 3042292
3042296 3042349 3042350 3042394 3042395
3042396 3042397 3042447 3042448 3042450
3042451 3042489 3042679 3042712 3042725
3042968 3043051 3043069 3043118 3043119
3043120 3043121 3043122 3043226 3043233
3043251 3043636 3043821 3043839 3043840
3043841 3044037 3044050 3044097 3044102
3044781 3044785 3044806 3045165 3045168
3045336 3045360 3045366 3045377 3045386
3045387 3045614 3045615 3045647 3045751
3045824 3045974 3046009 3046011 3046012
3046013 3046017 3046032 3046402 3046522
3046534 3046564 3046724 3047070 3047215
3047497 3047528 3047649 3047688 3047812
3047911 3048338 3048570 3048571 3048775
3048776 3049039 3049122 3049242 3049243
3049244 3049251 3049269 3049292 3049341
3049342 3049343 3049345 3049357 3049362
3049537 3049967 3050117 3050138 3050247
3050253 3050262 3050291 3050492 3050622
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3050671 3050673 3050674 3050675 3050895
3050901 3051065 3051178 3051179 3051400
3051415 3051416 3051418 3051431 3051572
3051584 3051585 3051802 3051916 3051943
3051948 3052175 3052176 3052177 3052180
3052181 3052192 3052193 3052194 3052195
3052196 3052197 3052198 3052199 3052201
3052202 3052203 3052204 3052250 3052286
3052298 3052449 3052509 3052510 3052513
3052515 3052517 3052518 3052520 3052763
3052765 3052811 3052866 3053085 3053143
3053161 3053163 3053170 3053177 3053179
3053180 3053193 3053267 3053326 3053413
3053414 3053483 3053485 3053489 3053517
3053634 3053635 3053830 3054108 3054110
3054365 3054376 3054502 3054516 3054517
3054554 3054623 3054652 3054662 3054677
3054686 3054747 3054763 3054806 3055280
3055291 3055317 3055441 3055702 3055703
3055780 3055803 3055805 3055859 3055986
3056078 3056079 3056080 3056221 3056339
3056535 3056536 3056542 3056543 3056546
3056547 3056548 3056557 3056804 3056815
3056818 3056819 3056821 3056823 3056880
3056906 3056915 3056916 3057025 3057106
3057107 3057178 3057179 3057449 3057749
3057753 3057770 3057876 3057926 3058038
3058039 3058040 3058041 3058173 3058366
3058626 3058631 3058648 3058649 3058777
3058831 3059165 3059213 3059216 3059217
3059219 3059220 3059447 3059449 3059552
3059553 3059608 3059619 3059620 3059623
3059625 3059626 3059628 3059987 3060169
3060172 3060206 3060217 3060286 3060318
3060347 3060815 3060996 3060997 3061105
3061106 3061157 3061199 3061202 3061203
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3061204 3061217 3061506 3061603 3061605
3061745 3061746 3061747 3061748 3061749
3061752 3061753 3061754 3061755 3061756
3061757 3061815 3061832 3061849 3061850
3061863 3062108 3062321 3062510 3062568
3062585 3062591 3062802 3062844 3063126
3063209 3063342 3063488 3063491 3063499
3063502 3063923 3064085 3064320 3064499
3064676 3064680 3064681 3064683 3064685
3064688 3064690 3064691 3064693 3064694
3064695 3064697 3064964 3064970 3065102
3065122 3065124 3065151 3065207 3065342
3065497 3065617 3065927 3065929 3066114
3066300 3066324 3066382 3066606 3066625
3066746 3066969 3067012 3067014 3067048
3067051 3067060 3067118 3067119 3067224
3067226 3067227 3067232 3067241 3067769
3067785 3067787 3067938 3067969 3067992
3067993 3068062 3068174 3068592 3068773
3068807 3068808 3068995 3069136 3069314
3069439 3069441 3069463 3069498 3069513
3069643 3069790 3069895 3069991 3070168
3070356 3070489 3070687 3070688 3070799
3070916 3070936 3070941 3071312 3071403
3071404 3071405 3071562 3071766 3071768
3071859 3071945 3072030 3072203 3072421
3072476 3072477 3072512 3072513 3072556
3072559 3072574 3072619 3072653 3072783
3072864 3073207 3073412 3073415 3073539
3073540 3073641 3073852 3073900 3074028
3074032 3074349 3074492 3074493 3074494
3074504 3074505 3074571 3074572 3074573
3074574 3074575 3074576 3074579 3074581
3074583 3074585 3074598 3074625 3074626
3074627 3074631 3074759 3074827 3074828
3074975 3075004 3075005 3075006 3075166
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3075168 3075170 3075171 3075172 3075175
3075179 3075181 3075183 3075184 3075186
3075191 3075205 3075259 3075314 3075446
3075465 3075763 3075764 3075765 3075815
3076747 3076818 3076823 3076872 3077184
3077202 3077481 3077482 3077483 3077484
3077485 3077486 3077519 3077520 3077525
3077621 3077654 3077793 3077794 3077799
3077800 3077815 3077863 3078222 3078223
3078224 3078225 3078226 3078239 3078325
3078563 3078694 3078713 3078715 3078716
3078772 3078797 3078800 3078931 3079388
3079592 3079699 3079864 3079946 3080166
3080785 3080789 3081094 3081179 3081182
3081364 3081366 3081790 3081795 3081866
3081873 3082059 3082649 3082650 3082856
3082858 3083314 3083713 3083857 3084335
3084337 3084489 3084490 3084491 3084970
3084972 3084978 3085266 3085267 3085268
3085550 3085551 3085552 3085599 3085679
3085727 3085762 3085766 3085780 3085781
3085782 3085783 3085784 3085785 3085786
3086007 3086322 3086324 3086671 3086672
3086831 3087019 3087026 3087030 3087102
3087211 3087222 3087423 3087432 3087433
3087606 3087719 3088160 3088168 3088199
3088587 3088618 3088697 3088780 3088781
3088966 3089180 3089268 3089270 3089275
3089276 3089347 3089415 3089416 3089417
3089418 3089474 3089475 3089650 3089832
3090140 3090143 3090494 3090495 3090778
3090811 3091076 3091472 3091868 3091976
3091977 3091978 3091989 3091991 3092100
3092370 3092371 3092586 3092640 3092653
3092659 3092836 3093082 3093499 3093501
3093503 3093504 3093666 3094136 3094137
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3094140 3094517 3094518 3094520 3094524
3094532 3094606 3094659 3094661 3094707
3094712 3094713 3094744 3094745 3094746
3094862 3095025 3095433 3095440 3095486
3095619 3095773 3095862 3095865 3095866
3095869 3095871 3095882 3095883 3095884
3095885 3095889 3095890 3095940 3096034
3096036 3096453 3096454 3096724 3096730
3096731 3096743 3096788 3097088 3097174
3098082 3098641 3098754 3098755 3098789
3098810 3098847 3098898 3099274 3099325
3099450 3099485 3099522 3099533 3099805
3099818 3099974 3100002 3100003 3100011
3100012 3100018 3100019 3100133 3100135
3100214 3100215 3100341 3100537 3100973
3100974 3101050 3101242 3101499 3101524
3101706 3101785 3101885 3101886 3101887
3101890 3102050 3102306 3102411 3102412
3102505 3102538 3102685 3102686 3102687
3102688 3102689 3102690 3102691 3102692
3102693 3102694 3103445 3104196 3104198
3104200 3104297 3104299 3104651 3104652
3104654 3104657 3104658 3104659 3105042
3105372 3105381 3105382 3105461 3105640
3105642 3105817 3105818 3105925 3105989
3106133 3106596 3107453 3107472 3107474
3107475 3107476 3107591 3107718 3107720
3107916 3108172 3108174 3108179 3108379
3108664 3108907 3108908 3108914 3109104
3109369 3109468 3109470 3109472 3109697
3109699 3109850 3109851 3109852 3109853
3109980 3110003 3110004 3110432 3110485
3110542 3110781 3110875 3111365 3111366
3111368 3111369 3111370 3111373 3111388
3111413 3112696 3112697 3112698 3112699
3112700 3112701 3112894 3113294 3113520
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3113728 3114350 3115122 3115134 3115135
3115136 3115203 3115215 3115255 3115349
3115563 3115889 3115984 3116473 3116629
3116630 3116631 3116632 3116633 3116634
3116789 3117114 3117156 3117242 3117412
3117590 3117697 3117724 3117727 3117809
3117815 3118241 3118242 3118299 3118300
3118479 3118724 3118758 3119222 3119325
3119577 3119588 3119609 3119773 3119775
3119777 3119779 3120083 3121066 3121140
3121311 3121694 3121709 3121774 3122308
3122363 3122633 3122861 3122918 3123272
3123287 3123758 3123784 3123898 3124353
3124843 3125141 3125512 3125587 3126286
3126487 3126497 3127123 3127142 3127619
3127994 3128991 3128992 3129078 3129105
3129106 3129122 3129516 3129571 3129964
3130186 3130199 3130204 3130341 3130405
3130559 3130564 3130798 3131046 3131055
3131789 3131791 3131817 3132710 3132711
3132776 3132787 3132880 3132883 3132884
3132886 3132902 3132932 3132933 3132934
3132936 3132937 3132939 3132940 3133768
3133769 3133770 3133771 3133792 3134130
3134169 3134170 3134173 3134177 3134625
3134626 3134627 3135054 3135055 3135391
3135410 3135520 3135637 3135665 3135667
3135669 3135760 3135761 3135772 3136761
3137025 3137026 3137398 3137400 3137829
3138213 3138573 3138574 3138589 3138591
3138592 3138593 3138802 3139540 3139544
3139546 3139548 3139550 3139552 3139554
3139556 3139965 3140560 3140562 3140682
3140992 3140993 3141054 3141080 3141120
3141121 3142113 3142266 3142957 3143138
3144455 3144824 3144828 3144829 3144830
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3144982 3145435 3145456 3145457 3145458
3145459 3145460 3145461 3146781 3146782
3147032 3147571 3147802 3148021 3149055
3149210 3149915 3150464 3150667 3151036
3151044 3151045 3151051 3151153 3151238
3151397 3151588 3151722 3151829 3152812
3153083 3153126 3154514 3155817 3156064
3156474 3156475 3156476 3156479 3156522
3157438 3157440 3157454 3158388 3159173
3159177 3159426 3159428 3159429 3159432
3159433 3159434 3159446 3159466 3160099
3160100 3160477 3161230 3161446 3161459
3161665 3161709 3161718 3162018 3162019
3162203 3162220 3162224 3162301 3162303
3162439 3162440 3162441 3162442 3162443
3162444 3162463 3162569 3162570 3162572
3162578 3162991 3163002 3163011 3163277
3163416 3163421 3163618 3163768 3163769
3163851 3163892 3164094 3164096 3164097
3164098 3164197 3164228 3164237 3164271
3164859 3164942 3164944 3164947 3165093
3165181 3165238 3165239 3165240 3165375
3165376 3165529 3165530 3165708 3165796
3165800 3165801 3165892 3165897 3166010
3166049 3166083 3166162 3166164 3166186
3166659 3166834 3166938 3166959 3167011
3167169 3167196 3167230 3167234 3167236
3167297 3167418 3167776 3167928 3167986
3168092 3168110 3168114 3168132 3168133
3168134 3168135 3168244 3168508 3168564
3168625 3168634 3168635 3168755 3168760
3168881 3168883 3168884 3168926 3168981
3168989 3169099 3169100 3169322 3169384
3169432 3169437 3169451 3169458 3169505
3169507 3169508 3169725 3169727 3169728
3169731 3169732 3169799 3170037 3170063
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3170069 3170226 3170232 3170400 3170401
3170408 3170409 3170410 3170580 3170606
3170837 3170838 3170890 3170930 3170932
3170934 3170935 3170946 3170947 3170978
3171005 3171009 3171035 3171036 3171037
3171040 3171080 3171084 3171085 3171126
3171129 3171130 3171169 3171172 3171174
3171177 3171201 3171269 3171272 3171275
3171282 3171284 3171286 3171290 3171385
3171809 3171842 3171870 3171913 3171918
3171923 3172025 3172027 3172178 3172309
3172324 3172326 3172385 3172397 3172692
3172694 3172696 3172703 3172944 3172945
3172947 3172948 3172949 3172951 3172952
3172953 3172964 3172969 3173137 3173142
3173143 3173154 3173202 3173231 3173239
3173240 3173244 3173879 3173883 3173887
3174153 3174155 3174171 3174232 3174259
3174289 3174293 3174294 3174540 3174723
3174724 3174865 3174938 3174940 3174994
3175017 3175241 3175262 3175348 3175390
3175619 3175620 3175622 3175625 3175670
3175671 3175698 3175974 3176050 3176201
3176211 3176224 3176226 3176228 3176231
3176238 3176239 3176273 3176274 3176299
3176387 3176408 3176418 3176431 3176636
3176640 3176705 3176706 3177279 3177285
3177383 3177384 3177386 3177388 3177390
3177391 3177610 3177616 3177655 3177920
3177921 3178145 3178342 3178343 3178347
3178361 3178362 3178434 3178457 3178530
3178564 3178565 3178637 3178670 3178738
3178803 3178935 3178936 3178938 3178939
3178960 3178984 3179065 3179229 3179233
3179249 3179266 3179268 3179380 3179399
3179458 3179459 3179465 3179546 3179578
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3179579 3179580 3179583 3179879 3179884
3180152 3180154 3180240 3180241 3180243
3180244 3180377 3180514 3180688 3180689
3180690 3180691 3180693 3180970 3180971
3180972 3180973 3180999 3181139 3181155
3181331 3181332 3181337 3181339 3181516
3181517 3181607 3181675 3181821 3181908
3182025 3182117 3182820 3182821 3182823
3182977 3185005 3217666 3229305 3229306
3237487 3237488 3240280 3262614 3263696
3276755 3280487 3282759 3297597 3297598
3307299
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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